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 The  Lok  Sabha  met  at  Eleven  of  the
 Clock,

 (Mr.  Speaxer  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 दिल्‍ली  में  चिड़िया-धर
 +

 श्री  भक्त  दर्शन  :
 की  नल  प्रभाकर  :
 शी  दो०  Wo  ब्ार्मा 2
 श्री  सोहन  स्वरूप  :

 नया  खाद्य  तथा  कुषि  मंत्री  यह  बताने  की
 कृपा  करेंगे  किः

 (क)  क्‍या  यह  सच  है  कि  दिल्ली  में
 चिड़िया-घर  दर्शकों  के  लिये  ब  तैयार  हो
 गया  है;

 (ख)  यदि  हां,  तो  उसमें  कितने  जानवर
 रखे  गये  हैं;

 (ग)  इस  चिड़िया  घर  पर  कितना
 मासिक  व्यय  किया  जाता  है;  धौर

 (घ)  क्‍या  यह  जनता  के  लिये  ौप-
 जारिक  रूप  से  खोल  दिया  गया  है?

 सहकार  मंत्री  (डा०  पं०  Mo  देधशामुल्त  ):
 (क)  शौर  (घ).  जी  नहीं  1  दक्षकों  को  पार्क
 जहां  जानवर  ओर  पक्षी  कच्चे  घरों  में  रखे
 खाते  है,  जाने  की  इजाजत  है।

 (@)  १२५  जानवर  और  २७७  पक्षी

 (4)  चिड़िया-बर  पर  मासिक  व्यय
 लगभग  (¥,c00,00 ००  पये  है  ।

 FIER,

 जन  eter  hem  .

 6276

 Mr.  Speaker:  In  English  also.

 Dr.  P.  8.  Deshroukh:  (a)  and  (d).
 No,  Sir,  Visitors,  are,  however,  allows
 ed  acess  into  the  park  area  where
 animals  and  _  birds
 temporary  enclosures.

 are  kept  in  .

 (b)  325  animals  and  277  birds.

 (९)  The  monthly  expenditure  on  the
 upkeep  of  the  Zoological  Garden  is
 about  Rs.  27,000°00,

 aft  भक्त  दर्शन  :  यह  चिड़ियाघर  झथयवा

 जन्तुशाला  कई  वर्षों  से  बनती  अली  जा  रही
 है।  में  जानना  चाहता  हूं  कि  भौर  कितना
 समय  इसके  पूरे  निर्माण  में  लगेगा  भौर  इसमें
 देरी  होने  के  विशेष  कारण  क्‍या  हें  ?

 Bo  Fo  शा०  ददामुक्ष  :  शुरू  में  तो  यह
 काम  दिल्ली  स्टेट  के  सुपुर्द  किया  भया  था।

 सन्‌  १६५४  से  सेंट्रल  गवर्नेमेंट  ने  इसमें
 इंटरेस्ट  लिया,  और  सन्‌  १६५९  तक  यह
 पूरा हो  जायेगा।

 शी  भक्त  बर्तन  :  इस  जन्तुशाला  पर

 कुल  कितना  खर्च  होने  का  प्रमुमान  है  भौर  भ्रव

 तक  इस  पर  कितना खर्च  हो  चुका है  ?

 Bo  Fo  Mo  देशमुख  :  भव तक  इस
 पर  ै, ३६,६८५,  ६८  रुपया  खर्च  हो  चुका
 है।  सैकिंड  फाइव  इभर  प्लान  में  इसके  लिए...
 ३०  से  Yo  लाख  रुपये  का  प्रावीजन रखा  गया
 है।

 Shri  D.  C.  Sharma:  May  I  know  ff  |
 any  foreign  experts  have  also  bem

 x  = associated  with  this  work?
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 Dr.  P.  8S.  Deshmukh:  Yes,  Sir;  from
 the  very  beginning  we  have  had
 foreign  experts  associated  with  this
 work.  Firstly,  we  had  one  Major
 Weinman,  Director,  Zoological  Gardens,
 Ceylon,  but  he  could  not  help  us  after
 some  time.  Then  we  got  the  services
 of  Carl  Hagenbeck,  a  German  200
 expert  and  owner  of  the  Hamburg
 Zoo.  He  has  made  a  detailed  study
 on  the  spot.

 Shri  Barman:  May  I  know  if  any
 animals  of  exotic  origin  have  been
 brought  in  and,  if  so,  what  are  the
 most  important  ones  that  have  been
 collected  so  far?

 Dr.  P.  8.  Deshmukh:  Animals  from
 Japan  and  Ethiopia  have  been  got.

 सेठ  गोचिस्द  दास:  इस  तरह  के  इस
 देदा में  जो  दूसरे  जू  हैं  उनके  खर्चे  और  यहां  पर
 जो  खर्च  हो  रहा  है  कया  उसका  मिलान  करके,
 देखा  गया  है?  और  पगर  देखा  गया  है  तो
 यहां  जो  खच  हो  रहा  है  क्या  वह  इस  तरह  के
 दूसरे  बगीचों  से  ज्यादा  नहीं  है?

 Bo  do  झान  देशमुख  :  यह  कुछ  नया
 भौर  अप  टू  डेट  जू  हैं।  अब  तक  हमने  इसके
 खर्चे  की  तुलना  तो  नहीं  की  है  मगर  हमारा
 श्याल  हूँ  कि  जो  हम  काम  कर  रहे  हैं  वह
 ठीक  तरह  से  हा  रहा  है  ।

 दिल्‍ली  सें  क्षय  रोगी
 +

 थी  भक्त  दहन :
 थी  स०  Wo  सामन्त  :

 क्या  स्थास्थ्य ये  मंत्री  ११  दिसम्बर,  १६५७
 के  तारांकित  प्रश्न  संख्या  १६६५  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  दूसरी  पंच  वर्षीय  योजना  के
 भ्रन्तगंत  दिल्ली  में  क्षय  रोगियों  की  चिकित्सा
 के  लिये  और  अधिक  जिकित्सा  सम्बन्धी
 सुविधायें  देने  के  मामले  में  इस  बीच  क्या  प्रगति
 हुई  है:  भौर

 (ख)  बाकी  कास  कद  तक  समाप्त  हो
 जायेगा?

 ११४८,
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 स्थास्ण्य  सत्री  (जी  करसरकर  )
 (क)  इस  बीच  शाहदरा  में  एक  तपेदिक
 क्लिनिक  भौर  तपेदिक  अस्पताल,  महरौली
 में  ५२  बिस्तरों  का  एक  तपेदिक  पूचक्‍्करण
 वार्ड  स्थापित  किये  जा  चुके  हें।  अविन
 अस्पताल  के  श्रह्मते  में  स्थापित  किये  जाने
 वाले  क्षय-रोगियों  के  पर्चावधान  और
 पुनर्वास  केन्द्र  के  लिए  भूमि  प्राप्त  को  जा
 चुकी  है।  यह  केन्द्र  १६५८-५६  में  स्थापित
 किया  जायेगा  ।

 (ख)  द्वितीय  पंचक्‍षीय  योजना  के
 अंत  तक  पहाडगंज,  रूपनगर,  पूसा  रोड,
 निजाम्‌ हीन  और  मोती  नगर  में  ५  तपेदिक
 क्लिनिक  स्थगित  किये  जायेगे  तथा  14
 तपेदिक  पृथक्‍्करण  बिस्तरों  की  व्यवस्था  की
 जायेगी

 शी  भक्त  दर्मन  :  क्‍या  शासन  के  ध्यान
 में  यह  बात  आयी  है  कि  दिलती  में  कंबल
 दिल्‍ली  के  ही  राज्यक्मा  के  रोगी  इलाज  नहीं
 कराते  बल्कि  दूर  दूर  से  राजयक्ष्मा  के  रोगी
 भी  दिल्ली  से  इलाज  कराने  के  लिए  जाते
 हैं  और  उनको  बडी  परेशानी  होती  है;  अतः
 बया  इस  दिल्या  में  जो  नये  लक्ष्य  निर्धारित
 किये  गये  हैं  उनको  पूरा  करने  के  लिए  ज्यादा
 तेजी  लायी  जायेगो  ?

 थी  करमकर  :  जितना  पैसा  हूँ  उतना  ही
 टारगेट  बनाया  हैँ  |  जरूरत  तो  ज्याद,  हैं  यह
 हम  लोग  जानते  हैं,  पर  पैसा  काफी  नहीं  हैँ
 शर  इसलिए  हमारे  प्रयत्न  की  मर्यादा  हो
 जाती  है  t

 श्री  भक्त  दर्शक:  यह  बतलाया  गया
 था  किजो  बड़े  अस्पताल  है  उनके  सिवाय
 पहाड़गंज  आदि  ६  स्थानों  पर  टी०  ro
 बिलनिक्स  स्थापित  किये  जायेगे  ।  में  जानना
 चाहता  हूं  कि वह  कब  तक  पूरे  तौर  पर
 स्थापित  हो  जायेंगे  और  ब्य  इस  दिशा  में
 कोई  कार्यवाही  हो  रही  है

 शी  करमकर  :  मैंने  भसली  जवाब  में
 कहा  है  !

 Will  be  established  by  th  end  of  the
 Second  Plan  period.



 Cooperative  Movement  in  Punjab
 +

 Shri  D.  C.  Sharma:
 “nse.  fl  Sardar  Iqbal  Singh:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:
 (a)  whether  the  Government  of

 Punjab  has  recently  approached  the
 Union  Government  for  a  loan  for  the
 expansion  of  cooperative  movement  in
 Punjab;

 (b)  if  so,  whether  that  loan  has
 been  given;  and

 ६९)  the  amount  of  that  loan?
 The  Minister  of  Cooperation  (Dr.

 P.  S.  Deshmukh):  (a)  Yes,  Sir.
 (b)  Yes,  Sir.

 (c)  Rs.  0°26  lakhs.

 Shri  D.  C.  Sharma:  May  I  know
 whether  any  target  has  been  fixed  by
 the  Central  Government  so  far  as  the
 mumber  of  co-operative  societies  is
 concerned  and  if  so,  what  is  the  tar-
 get?

 Dr.  P.  S.  Deshmukh:  We  have  cer-
 tain  targets,  but  I  am  afraid  I  have
 not  got  the  figures  before  me.  We
 have  fixed  targets  according  to  the
 years  also.

 Shri  Tangamani:  May  I  know  how
 many  co-operative  farms  are  now
 working  in  Punjab?

 Dr.  क,  S.  Deshmukh:  This  question
 does  not  relate  to  co-operative  farms,
 ete.  Only  assistance  given  for  primary
 marketing  societies  undertaking  mar-
 keting  activities  and  so  on  was  asked
 for.  This  does  not  refer  to  co-opera-
 tive  farming.

 Shri  D.  C.  Sharma:  What  are  the
 terms  of  the  loan?  What  is  the  inter-
 est  and  when  is  the  loan  repayable?

 Dr.  P.  Deshmukh:  This  is  accord-
 img  to  the  schemes  which  are  ordi-
 nerily  well-known  to  the  House.  The

 '  pattern  has  been  already  made  known.

 24  MARCH  4958  Oral  Answers  (20

 Mr,  Speaker:  Is  there  any  notifica-
 tion  or  any  paper  relating  to  the
 scheme  available  in  the  library?

 Dr.  P.  8S.  Deshmukh:  Yes,  Sir.
 Mr,  Speaker:  The  hon.  Member  wiil

 get  the  information  about  it  from  the
 hon.  Minister  and  look  into  it.

 Shri  B.  K.  Gaikwad:  May  I  know
 what  other  State  Governments  have
 demanded  loans  for  expansion?

 Dr.  P.  8.  Deshmukh:  Every  State
 Government  has  asked  for  it  and  there
 is  a  plan  to  give  loan  to  every  State.

 Jeeps

 #1160.  Shri  R.  0.  Majhi:  Will  the
 Minister  of  Community  Development
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal  to
 withdraw  jeeps  from  Block  areas;  and

 (b)  if  so,  the  reasons  therefor?
 The  Minister  of  Community  Deve-

 lopment  (Shri  S.  K.  Dey):  (a)  It  has
 been  decided  that  there  should  be  one
 jeep  in  every  Block  for  the  use  of  all
 extension  staff.  In  the  case  of  ear-
 lier  series  of  Community  Develop-
 ment  Blocks  which  have  been  supplied
 with  more  than  one  jeep,  only  one
 vehicle  will  be  retained  and  the  rest
 will  be  withdrawn  for  use  in  the  new
 Blocks.

 (b)  The  decision  regarding  partial
 withdrawal]  has  been  taken  after  care-
 ful  consideration  of  the  recommenda-
 tion  of  the  Committee  on  Plan  Pro-
 jects.

 Shri  BR.  0.  Majhi:  May  I  know  whe-
 ther  the  Ministry  have  received  any
 complaints  about  the  misuse  of  jeeps
 inside  and  outside  blocks?

 Shri  8.  K,  Dey:  Yes  Sir,  we  have.
 Shri  Gajendra  Prasad  Sinha:  May  ?

 know  what  is  the  reason  which  has
 led  to  the  withdrawal  of  jeeps  from
 the  community  development  blocks?

 hri  s.  K.  Dey:  The  report  of  the
 Balwantray  Mehta  study  team.



 Shri  फहम:  May  I  know  the  total  Bro  रास  सुंभव  सिंह  :  क्या  सरकार  को
 number  of  jeeps  permissible  now  and
 what  is  the  average  expenditure  per  पता  है  कि  किसी  राज्य  सरकार  ने  इस  तरफ
 month  on  each  jeep?  कोई  कदम  उठाया  है  या  नहीं  ?

 Shri  8.  हू,  Dey:  Hereafter  only  one
 jeep  will  be  permitted.  to  be  retained:

 ar
 we & te  देशमुख  कहीं-कहीं

 ह. क  a  block  and  the  approximate  ex-  ऐसा  काम  हो  रहा  हैँ  7  हमने  इस
 penditure  per  month  ta  be  incurred  on  सम्बन्ध  में  एक  दो  रिसर्च  स्कोम्ज  बनाई  हें
 leer  ‘wt  De  ern  Eee  200.  भर  ादा

 भी  है
 कि  भौर  भी  स्टेट  गवर्नमेंट्स

 Dr.  Ram  Subhag  Singh:  May  I  know  इसको  हाथ  में  लेंगी  t
 whether  the  decision  has  been  com-
 municated  to  the  State  Governments  डा०  राम  समग  सिह  :  जिन-जिन immle-

 ae
 g

 mak ae
 en  ee  te  to  imple

 में  वाटर-लागिग  के  कारण  सालों
 एकड़  जमीन  में  पानी  भरा  ,  उनमें Shri  s.  K.  Dey:  It  has  been  con-  पकड़

 खेती
 -

 ने  खता  है
 नम

 veyed  to  the  State  Gavernments  as  a  इस  खेती  को  झागे
 बढ़ाने

 के  लिए  भारत
 firm  decision.  सरकार  क्या  उपाय  काम  में  ले  रही  है  ?

 Shri  P.  R.  Patel:  It  has  been  stated  >
 by  the  hon.  Minister  that  the  jeeps  Ste  fe

 me  मुख  इसकढ़
 have  been  misused.  May  I  know  the  एक्सटशन

 और  एक्सपेंशन  स्टेट  गवर्नमेंट्स
 action  taken  in  the  matter?  के  सुपुर्द  है,  मगर  इस  सम्बन्ध  में  जो

 Shri  8,  K.  Dey:  It  is  very  difficult  अनुसन्धान  किया  जाता  है,  उसके  नतीजे
 to  prove  misuse,  although  we  know  a  उन्हें  बतलाते  हैं.  1 there  is  misuse  and  it  is  being  report-
 ed.  All  good  things  are  put  to  bad  खाद्य  तथा  कृषि  मंत्री  (६  Go  We
 bee}  bee elie ut nate  eg,

 he  Problem  at)  इस  वक्‍त  सबसे  ज्यादा  वाटर-लागिंग
 पंजाब  में  हैँ,  जहां  पर  तीस  या  चालोस  लाख

 बावल  की  खेती  एकड़  जमीन  वाटर-लायिग  में  आ  गई  है
 ११६१  Bo  राम  सुभग  सिह  :  मेंने  कई  बार  वहां  के  मुख्य  मंत्री  भौर  कृषि

 क्या  wre  तथा  कृषि  मंत्री  यह  बताने  मंत्री  से  इस  सवाल  को  उठाया  और  वे  इस
 की  कृपा  करेंगे  कि  :  बारे  में  कोशिश  कर  रहे  हें  और  कुछ  सफलता

 भी  मिली  है  कि  कुछ  एरियाज  में  इस  तरह
 (क)  क्‍या  सरकार  का  २  फुट  से  वैडी  को  लगाया  जाय  1

 ४  फुट  तक  गहरे  तालाबों  झौर  झीलों  में
 आवल की  खेती  के  लिये  किसानों  को  सुविधायें

 सठ  गोधिन्द  दक्त  :  क्या  केन्द्रीय  सरकार
 इस  सम्बन्ध  में  विशेषज्ञों  की  कोई  कमेटी देने  का  विचार  है;
 नियुक्त  करने  का  विचार  कर  रही  हैँ  कि  वह

 (ख)  यदि  हां,  तो  क्‍या  इस  सम्बन्ध  सारे  भारतवर्ष  में  इस  स्थिति  को  देखे  शौर
 में  कोई  योजना  बनाई  गई  है;  भौर  सब  राज्यों  में  समान  रूप  से  कार्य  करते  कौ

 (ग)  यदि  हां  तो  उसको  रूपरेखा  योजना  क्लाए  ?
 क्‍या  है?  Dr.  P.  8.  Deshmukh:  ICAR  is  pay-

 .  special  attention  and
 सहकार  मंत्री  (डा०  Fo  शा०  बदामुख  ):  ing  to  help  in  the  matter.

 are  wy

 (क)  जो  नहीं।  यह  जिम्मेदारों  राज्य
 दों  Shri  Ranga:  Hi  effort  been सरकारों  को  हो  है  ।

 made
 to  estimate  ‘the  extent  ot  land

 नहीं
 ich  logged ()  भोर  (ग)  .  प्रदन  ही  नहीं  होता  +  which  would  be  availobie  Fe]  this  Poses



 of  cultivation?  Is  it  not  a  fact  that
 they  have  already  discovered  a  variety
 of  rice  which  can  be  grown  in  these
 water-logged  areas?

 Dr.  ्  S.  Deshmukh:  There  are
 certain  varieties  which  are  suitable
 for  cultivation  in  these  areas.  There
 is  no  firm  estimate  of  the  area  avail-
 able  for  this  crop.

 Shri  Panigrahi:  May  I  know  whe-
 ther  the  Central  Rice  Research  Insti-
 tute  at  Cuttack  has  made  any  research
 on  this  and,  if  so,  what  it  is?

 Dr.  P.  S.  Deshmukh:  It  is  one  of
 fhe  duties  of  the  Central  Rice  Re-
 search  Institute  to  look  into  this.  But
 I  ‘have  no  details  as  to  what  exactly
 they  have  done.

 Shri  Ranga:  The  Research  Institute
 at  Cuttack  has  already  advised  Gov-
 ernment  in  the  matter.

 Mr.  Speaker:  The  hon.  Minister  is
 mot  aware  of  that.

 tat  के  फाटक

 क्या  रेलवे  मंत्री  २०  नवम्बर,  १६५७
 के  झतारांकित  प्रश्न  संस्था  ४१६  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  रेलों  के  फाटकों  के  सम्बन्ध  में
 रेलवे  गवेषणा  केन्द्र,  लखनऊ  द्वारा  प्रस्तुत
 की  गई  योजना  को  कार्यान्वित  करने  में  देरी
 ने  क्या  कारण  है;  भौर

 (ख)  यह  योजना  कब  तक  लागू कर  दी
 जायेगी  ?

 रेलवे  उपमंत्रो  शची  शाहुनवाज  हां):
 नक)  रेलों  में  लागू  करने  से  पहले  शमी  यह
 देखना  हे  कि  असल  में  (Under  service
 conditions)  यह  मोजना  कंसो  रहेगी  t

 (ख)  जब  आटोमैटिक  बैरियर  के
 बारे  में  छ  शौर  अगुभव  हो  जायेगा,  तब

 हस  योजना  को  लागू  करने  के  सवाल  पर
 फैसला  किया  जायेगा  ।  खखयऊ ग  एक
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 आटोमेटिक  बैरिमर  लयाया  गया  है  भोर
 इसके  मौजूदा  नमूने  के  काम  का  सदहो-सही
 झन्दाज़ा  लग  जाने  के  च्यंद  एक  दूसरा  बैरियर
 गोरखपुर  में  लगाते  का  विचार  है।

 श्री  पद्ण  देश  :  इस  नई  स्कीम  के  सागू
 होने  पर,  जब  कि  वहां  से  मजदूर  हटा  लिए
 जायेंगे,  सरकार  को  कितनी  बचत  होगी  ?

 शी चाह  मंचाज  जां  :  यह  सवाल  अमी
 तो  बहुत  कब्ल-भ्रज-वक्‍त  है।
 Shri  Tangamani:  As  it  is  more  than

 six  months  since  the  scheme  has  been
 submitted,  may  I  know  whether  the
 scheme  will  be  tried  at  least  in  one
 place  in  each  zone?

 Shri  Shahnawaz  Khan:  Yes,  Sir.
 The  seheme,  for  the  present,  is  being
 tried  at  Alambagh  on  the  Northern
 Railways.  We  are  going  to  try  it  also
 at  Gorakhpur.  After  we  have  studied
 it  under  actual  working  conditions,  we
 will  extend  it  to  other  zones.

 Shri  Tangamani:  May  I  know  whe-
 ther  it  will  be  tried  in  some  areas  in
 other  zones  also?

 Mr.  Speaker:  That  is  a  suggestion
 for  action.

 Decasualisation  Scheme  in  Cochin
 Port

 1170,  Shri  Kodiyan:
 Will  the  Minister  of  Transport  and

 Communications  be  pleased  to  state:
 (a)  whether  Government  have  any

 proposal  to  introduce  the  decasualisa-
 tion  scheme  in  the  Cochin  pert;  and

 (b)  if  so,  what  are  the  main  fea-
 tures  of  the  proposals?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Commanications
 (Shri  Raj  Bahadur):  (a)  Yes,  Sir.

 (b)  The  Scheme  under  considera-
 tion  is  similar  to  the  Scheme  in  force
 in  the  port  of  Madras.

 hri  Kodiyan:  Apart  from  the  steve-~
 doring  workers,  may  I  know  whetheg
 this  scheme  will  include  headload  an&
 lighterage  crew  also?  ve
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 Shri  Raj  Bahadur:  This  may  include
 these  categories  of  workers  also.  But
 I  may  add  that  the  introduction  of  the
 Scheme  is  being  delayed  on  account  of
 ‘various  factors.

 Shri  Narayanankutty  Menon:  May
 I  know  whether  any  time-limit  has
 been  fixed  by  Government  for  deca-
 sualisation  in  Cochin  port?

 Shri  Raj  Bahadur:
 consideration.

 That  is  under

 Shri  Tangamani:  Is  the  Govern-
 ment  aware  that  because  of  the  delay
 in  implementing  the  decasualisation
 scheme  and  even  the  recommendations
 in  the  award  of  1950,  there  has  been
 satyagraha  going  on  in  the  Cochin  port
 for  the  last  two  months?

 Shri  Raj  Bahadur:  So  far  as  I  know,
 there  has  been  no  satyagraha  at  all  in
 Cochin  port.  There  has  been  some
 agitation  on  behalf  of  a  labour  union
 which  has  not  been  recognized.  As
 far  as  this  particular  question  is  con-
 cerned,  I  may  say  for  information  of
 the  House  that  the  extent  and  scope
 of  decasualisation  depends  upon  the
 number  of  ships  entering  a  port,  the
 type  of  cargo,  the  nature  of  cargo,
 facilities  available  etc.  Al]  these  fac-
 tors  are  variable.  Therefore,  the  ac-
 ceptance  of  the  demand  also  depends
 upon  these  varying  factors.

 Shri  Tangamani:  Is  it  not  a  fact  that
 nearly  600  workers  employed  in  the
 Cochin  port  are  still  kept  in  the  tem-
 porary  list,  although  they  have  put  in
 more  than  ten  years  of  service?

 Shri  Raj  Bahadur:  I  have  explained
 the  reasons  and  circumstances  on  ac-
 count  of  which  we  have  got  to  have
 these  casual  labourers.

 Shri  Eodiyan:  May  I  know  whether
 Government  has  considered  it  neces-
 sary  to  put  a  stop  to  the  present  sys-
 tem  of  giving  the  token  for  work  ex-
 clusively  to  a  single  union  and,  if  80,
 whether  they  will  put  a  stop  to  it
 pending  final  decision  on  the  decasue-
 lsation  scheme?
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 Shri  Raj  Bahadur:  No  distinction
 can  be  visualized  or  contemplated  on
 the  basis  of  the  union  to  which  any
 particular  worker  is  affiliated,  so  far
 as  decasualisation  is  concerned.

 ‘Theft  of  Copper  Wire  on  Railways
 +

 Sf  Shri  B.  Das  Gupta:
 oe

 “l7l.  shrimati  Ra  :
 Will  the  Minister  of  Rallways  be

 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  on  the
 morning  of  Friday,  the  2ist  Feb-
 ruary,  1958,  four  electric  Down  trains
 were  delayed  for  scveral  hours  and
 l  Up  train  for  about  half  an  hour
 on  the  Howrah  Division  due  to  theft
 of  overhead  copper  wire;

 (b)  if  so,  the  details  of  detention;
 (e)  the  extent  of  Icss  in  terms  of

 weight,  length  and  vatue;
 (d)  the  steps  taken  to  ensure  pre-

 vention  of  such  theft:  in  future;  ané&

 (e)  whether  any  orrests  have  been
 made  in  this  connecticn?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  bu:
 these  trains  were  hau'ed  by  steam  en-
 gine  and  not  by  electric  locomotives,

 (b)  A  statement  is  laid  cn  the  table
 of  the  Lok  Sabha.  [See  Appendix  द
 annexure  No.  116.)

 (९)  The  approximate  length  of  wire
 lost  was  200  ft.  its  weight  200  Lbs.  and
 value  Rs.  450)-|-.

 (d)  Arrangements  for  intensiv™
 track  patrolling  of  the  section  have
 been  made  and  frequency  of  check  by
 supervisory  staff  has  been  increased.

 (९)  No  arrests  have  been  made  so
 far.

 Shri  B.  Das  Gupta:  Is  it  not  a  fact
 that  a  force  called  the  Railway  Pre-
 tection  Force  has  been  created  for  the
 better  protection  of  railway  property?
 May  I  also  know  whether  any:  ar-
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 rangements  were  made  for  guarding
 the  line  and  anybody  has  beer  held
 responsible  for  that?

 Shri  Shahnawaz  Khan:  It  is  not
 physically  possible  for  the  Railway
 Pyotection  Force  to  guard  every  wingie
 inch  of  the  railway  line  or  the  tele-
 graph  wires  or  other  electrica:  vires
 on  the  railway  line.  Intensive  patrol-
 ling  has  been  resorted  to  whvrever
 necessary.  Someone  had  removed  the
 wire  and  the  case  has  been  rerorted
 te  police.  Police  has  regis:ereu  2  ९886
 and  they  are  making  enquiries.

 Shri  B.  Das  Gupta:  Fron  th?  sate
 ment  I  find  that  certain  imp-:tant
 local  trains  had  been  detained  fei
 periods  ranging  from  37  minutes  t..
 fcur  hours,  thereby  dislocating  the
 rormal  traffic.

 This  had  caused  immense  inconve-
 nience  to  the  public.  In  view  ¢f  this.
 do  the  Government  ccasider  it  :.eces-
 sary  to  have  a  law  providiug  tor  more
 stringent  punishment  Zor  this  kind  of
 theft?

 Mr.  Speaker:  It  is  «  supgesilon  fcr
 action.

 Water  Supply  from  Bhakra  Nangal
 to  Rajasthan

 1114,  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:

 fa)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  fact
 that  supply  of  water  from  Bhakra
 Nangal  to  Rajasthan  has  been  most
 irregular  and  has  affected  food  pro-
 duction;

 (b)  what  agency  regulates  the  sup-
 ply  of  water;  and

 (c)  what  action  is  proposed  to  be
 taken  to  ensure  regular  supplies  in
 future?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Jaisukhlal  Hathi):
 (a)  The  Rajasthan  Government  recent-
 ty  brought  to  the  notice  of  the  Gov-
 ernment  of  India  that  the  supplies  pas-
 eed  down  to  them  from  the  tail  of  the
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 Bhakra  Main  Canal  are  often  widely
 fuctuating  and  affect  development  of
 irrigation  in  that  State.

 (b)  The  Bhakra  Contro]  Board  has
 framed  rules  for  the  sharing  of  avail-
 able  water  supplies  between  Punjab
 and  Rajasthan  States.  In  accordance
 with  these  rules,  the  regulation  of
 Rajasthan’s  share  of  supplies  is  done
 by  the  Punjab  engineers.

 (c)  The  matter  was  discussed  at  the
 meeting  of  the  Northern  Zonal  Coun-
 cil  held  on  the  2nd  March,  058  at
 which  representatives  of  the  Punjab
 and  Rajasthan  Governments  were  pre-
 sent.  It  was  agreed  that  an  automatic
 recorder  may  be  installed  to  register
 the  supplies  passed  down  to  Rajasthan
 and  that  the  Punjab  Government  may
 ensure  that  Rajasthan  receives  its  pro-
 per  share  in  accordance  with  the  rule
 framed.

 Shri  Harish  Chandra  Mathur:  May
 I  know  whether  the  Government  of
 Rajasthan  exercises  any  control  for  the
 timely  supply  of  water?

 Shri  Hathi:  According  to  the  rules,
 this  water  has  to  be  supplied  from  the
 main  canals  which  are  in  the  Punjab
 territory  and  the  Punjab  engineers
 control  supplies.

 Shri  Harish  Chandra  Mathur:  I
 understand  from  the  hon.  Ministers
 reply  that  there  has  been  a  complaint
 of  irregular  supplies  and  it  has  been
 conceded.  Now  certain  arrangements
 have  been  made  for  automatic  sup-
 ply  which  will  give  the  full  supply.
 But  what  arrangements  have  been
 made  and  control  exercised  to  ensure
 timely  supply  of  water?

 Shri  Hathi:  The  rules  provide  for
 supply  of  particular  quantities  af
 water  on  perticular  days.  The  auto-
 matic  recorder  there  will  shown  as  to
 whether  that  quantity  was  given  on
 that  particular  day.  That  will  be  the
 check.

 Shri  Kasliwal:  Mey  I  know  whet  is
 the  total  quantity  of  water  which.
 Rajasthan  is  entitled  to  receive  from  4
 Bhakra-Nangal  in  a  year  and  what  |
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 was  the  total  quantity  which  was
 received  in  1956-57.

 Sbri  Hathi:  I  do  not  have  the  figures
 of  the  total  quantity  because  it  varies
 from  period  to  period.  I  have  not  got
 the  actual  quantum  of  water  which
 they  are  entitled  to.

 Dr.  Ram  Subhag  Singh:  May  I  know
 the  approximate  cusecs  of  water  which
 the  canals  of  Bhakra  Nangal  can  sup-
 ply  to  the  farmers  at  present  and
 what  is  actually  being  supplied—the
 capacity  and  the  actual  supply?

 Shri  Hathi:  About  49  lakhs  of  acres
 are  to  be  irrigated  from  Bhakra  canals
 and  Ii  acres  are  being  irrigated  in
 Rajasthan  and  Punjab  combined.

 Shri  Harish  Chandra  Mathur:  Is  the
 hon.  Minister  aware  that  in  1955-56,
 41,000  acres  of  land  which  were  irri-
 gated,  were  denied  water  supply  in
 the  next  year  1956-577,  If  it  is  so,  may
 I  know  whether  an  enquiry  has  been
 made  into  the  matter  and  responsibi-
 lity  fixed  for  it?

 Shri  Hathi:  There  was  a  short-fall
 in  1955-56  and  also  in  1954-55.  We
 enquired  from  the  Rajasthan  Govern-
 ment  and  they  have  given  the  reasons.
 Firstly  they  say  that  the  Amar  Singh
 branch,  the  South  Ghaghur  Branch
 and  the  Sadul  Branch  were  not  ready
 till  June  956  and  they  could  not
 receive  full  supply.  The  second  was
 that  the  supplies  from  the  Punjab
 were  rather  erratic,  they  were  not
 regular,  and  this  was  the  reason  why
 they  could  not  irrigate  the  total  area.

 Shri  Viswanatha  Reddy:  May  I  know
 whether  the  distribution  of  water  of
 this  project  is  under  the  administra-
 tive  control  of  Punjab  or  the  Bhakra
 Control  Board,  and  if  so,  whether  the
 Rajasthan  Government  has  a  represen-
 tative  on  the  Control  Board?

 Shri  Hathi:  The  rules  for  the  distri-
 bution  of  water  and  the  whole  proce-
 dure  are  laid  down  by  the  Bhakra
 Control]  Board.

 Shri  Harish  Chandra  Mathur:  The
 hon,  Minister  says  that  for  two  rea-
 sons,  erratic  supply  from  Punjab  and
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 because  of  the  lining  of  the  canals,
 41,000  acres  of  land  had  to  go  without
 water  supply.  May  I  know  whether
 it  has  been  investigated  that  this  line
 ing  work  could  not  be  done  in  the
 off-season  and  whether  the  cultivators
 of  these  41,000  acres  could  not  be  in-
 formed  in  advance  that  they  would
 not  get  water-supply.

 Shri  Hathi:  The  Rajasthan  Govern-
 ment  will,  perhaps,  look  into  it.

 Medical  College  at  Sambaipur,  Orissa

 *1175,  Shri  ग्,  है,  Deo:  Will  the
 Minister  of  Health  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No.  23]  on  the  6th  December,
 957  and  state  the  present  position  re-
 garding  assistance  the  Government  of
 India  propose  to  give  to  the  Orissa
 Government  for  the  establishment  of
 a  Second  Medical  College  to  be  locat-
 ed  at  Sambhalpur  in  Orissa  State?

 The  Minister  of  Health  (Shri  Kar-
 markar):  There  has  been  no  further
 development  in  the  matter.

 Shri  ४,  K.  Deo:  Has  the  attention  of
 the  Government  of  India  been  drawn
 to  the  latest  press  statement  of  the
 Chief  Minister  of  Orissa  that  Orissa
 would  require  700  doctors  by  1962?

 Shri  Karmarkar:  My  attention  has
 not  been  drawn  to  that  statement,  but
 I  am  aware  that  Orissa  is  in  need  of
 doctors,  We  are  a  little  short  of
 money.

 Shri  P.  K.  Deo:  Did  the  Government
 of  Orissa  approach  the  Government  of
 India  for  financial  assistance  to  put  up
 a  second  Medical  College  at  Sambal-
 pur?

 Shri  Karmarkar:  They  have  made
 an  approach  for  a  second  Medical  Cal-
 lege.  As  I  said  earlier,  there  is  diffi-
 culty  of  finance  at  the  Centre.  Six
 and  a  half  crores  of  rupees  was  allot-
 ted  for  the  Second  Five  Year  Plan  for
 starting  new  colleges,  upgrading  some
 colleges  and  increasing  their  strength.
 There  were  two  proposals  from  Orissa.

 ag  oa,
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 One.  was  accepted,  that  is,  enlarging
 the  number  of  students  in  the  Medical
 College  at  Cuttack  from  62  to  100.
 ‘They  have  not  yet  done  that;  they
 have  expanded  the  college  to  admit  75
 students.  They  are  looking  forward
 to  increasing  the  number  to  100.

 With  regard  to  the  second  college,
 as  the  amount  has  been  already  allot-
 ted,  I  am  afraid  it  will  be  difficult  to
 accept  that  proposal.

 Shri  Snpakar:  Way  I  know  if  the
 Utkal  University  submitted  a  scheme
 through  the  Government  of  Orissa
 under  which  it  will  not  be  necessary
 to  spend  more  than  Rs.  6)  lakhs  dur-
 ing  the  Second  Plan  Period?

 Shri  Karmarkar:  It  is  only  Rs.  6
 lakhs  at  the  best  that  we  can  spare  for
 the  new  college.  As  I  said,  the  total
 amount  available  has  been  allotted  to
 the  different  colleges,  7  colleges  to  be
 newly  started  and  for  certain  other
 colleges,  including  the  College  at  Cut-
 tack,  which  are  to  be  enlarged,  so  far
 as  the  number  of  students  are  con-
 cerned.

 Shri  है  G.  Deb:  May  I  know  if  more
 funds  will  be  allotted  in  the  Third
 Five  Year  Plan?

 Shri  Karmarkar:  It  is  too  prema-
 ture  to  think  of  the  third  Five  Year
 Plan,  in  terms  of  commitments,  or  pro-
 mises.

 Shri  Panigrahi:  May  I  know  whe-
 ther  during  the  visit  of  the  Prime
 Minister  to  Cuttack  it  was  represented
 that  there  should  be  a  second  Hospital
 at  Cuttack  and  whether  Government
 has  given  consideration  to  it?

 Shri  Karmarkar:
 have  notice.

 I  would  like  to

 Mr.  Speaker:  Next  qnestion.

 Shri  Harish  Chandra  Mathur:  May
 1  ask  a  question.

 Mr,  Speaker:  I  have  passed  on  to
 ‘the  next  question.  I  thought  the  hon.
 Member  comes  from  Rajasthan.
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 Shri  Harish  Chandra  Mathur:  It  is
 a  question  of  policy  and  concerns  the
 whole  country.

 Mr,  Speaker:  I  am  only  giving  an
 excuse  for  not  calling  him.

 Air  Accident  at  Dum  Dum

 +
 J  Shri  Tangamani:
 iG  Shri  Assar:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  Nagpur  bound  LAC
 Skymaster  met  with  an  accident  on
 the  night  of  4th  March,  958  at  Dum
 Dum  aerodrome;

 (b)  if  so,  the  details  thereof;
 (e)  the  cause  of  the  accident;
 (d)  the  extent  of  damage;  and
 (e)  whether  any  passengers  were

 injured?
 The  Minister  of  State  in  the  Mints-

 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  (a)  to  (e).  A
 statement  is  laid  on  the  table  of  the
 Lok  Sabha.  (See  Appendix  V,  annex-
 ure  No.  U7)

 Shri  Tangamani:  From  the  _  state-
 ment  we  find  that  this  accident  is
 under  investigation.  May  I  know
 whether,  in  view  of  the  fact  that  there
 wags  a_  serious  accident  six  months
 ago  in  the  same  place,  resulting  in
 the  death  of  four  persons,  an  enquiry
 committee  will  be  set  up  to  go  into
 the  cause  of  this  accident  also?

 Shri  Humayun  Kabir:  This  is  not
 a  major  accident  at  all.  The  other
 major  accident  has  been  investigated.
 The  report  I  told  the  House  a  few
 days  ago  is  under  examination  and
 we  have  to  send  a  copy  of  it  to  the
 U.  K.  Government.

 Shri  Assar:  May  I  know  how  long
 it  took  to  transport  the  injured  per-
 sons  to  the  hospital.

 Shri  Humayun  Kabir:  They  were
 taken  immediately  after  they  came
 out  of  the  aircraft  to  the  R.  G.  Kar
 Hospital  which  is  not  very  far  awsy..

 *N1T7,
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 Shri  Tangamani:  Out  of  the  38
 persons  who  were  not  injured,  how
 many  were  through  passengers  to
 Madras  and  what  arrangements  were
 made  to  get  them  the  connecting
 plane  at  Nagpur?

 Shri  Humayun  Kabir:  There  were
 43  passengers,  not  38.  Only  two  of
 them  received  some  injury.

 Shri  Joachim  Alva:  Recently,  an
 Air  Medical  conference  was  held
 under  the  auspices  of  the  Indian  Air
 Force  where  the  Medical  Consultants
 were  of  the  opinion  that  pilots  going
 up  a  particular  height  were  suffering
 from  certain  ailments  which  caused
 certain  damages.  May  I  know  whe-
 ther  our  pilots  are  checked  under
 that  kind  of  system  and  whether
 those  effects  are  found?

 Shri  Humayun  Kabir:  Every  effort
 is  made  to  see  that  the  pilots  are  in
 good  health.  There  are  periodical
 checks.  But,  this  particular  accident
 took  place  on  the  ground.

 Shri  Tangamani:  We  find  in  the
 statement  it  is  stated  that  two  out
 of  43  passengers  sustained  injury.
 What  arrangement  was  made  to  trans-
 port  these  4  to  Nagpur  and  what
 special  arrangement  was  made  for  the
 passengers  bound  for  Madras?

 Shri  Humayun  Kabir:  I  would  ask
 for  notice.

 Mr.  Speaker:  Next  question.
 Shri  Biren  Roy:  One  question,  Sir.
 Mr.  Speaker:  No,  Sir.  I  have  passed

 on  to  another  question.

 Import  of  Rice  from  Burma

 *1178,  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  total  quantity  of  rice
 imported  in  1956-57  and  1957-58  from
 Burma;

 (७)  how  much  of  this  has  been
 sold  out  so  far;  and
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 (c)  the  loss  incurred
 ment  in  respect  of  the  rice  already
 sold?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  In  ‘1956-57,  414.1  thousand  tons.

 In  1957-58  upto  the  end  of  Febru-
 ary,  1988,  43.2  thousand  tons.

 (b)  About  685  thousand  tons.

 (c)  About  Rs.  8  crores.

 Shri  D.  C.  Sharma:  May  I  know  if
 the  Government  has  any  plan  to
 aviod  this  loss  or  curtail  this  loss  and
 what  that  plan  is?

 Shri  A.  M.  Thomas:  We  are  getting
 Burma  rice  at  the  following  rates:
 for  957  it  was  £33;  for  958  it  will
 be  £32;  in  1956,  it  was  £34.  We
 are  selling  at  a  subsidised  rate  of
 Rs,  6  a  maund,  so  that  there  will
 be  necessarily  some  difference.

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  P.  Jain):  The  object  of
 this  operation  is  to  keep  down  the
 price  of  rice  in  the  internal  market.
 We  cannot  control  the  price  of  rice
 in  the  world  market,  Therefore,  we
 have  to  import  at  a  higher  price.  If
 we  do  anything  merely  to  save  the
 subsidy,  it  will  defeat  the  very  ob-
 ject  of  the  scheme.

 Shri  Tyagi:  May  I  know  if  this  rice
 is  being  imported  just  to  make  good
 the  demand  in  India  or  it  is  being
 received  from  Burma  in  lieu  of  the
 repayment  of  instalment  of  our  loan
 to  Burma?

 Shri  A.  P.  Jain:  It  was  an  agree-
 ment  for  2  million  tons  of  rice  for
 import  during  the  period  of  five  years.
 It  was  purely  to  supplement  the  in-
 ternal  supply.

 Shri  Ranga:  Is  it  not  a  fact  that  the
 price  that  we  pay  to  Burma  is  the
 highest  ruling  in  the  world  now?

 Shri  A.  ग,  Jain:  I  think  it  is  one
 of  the  lowest,

 Shri  Ranga:  Lowest?

 Governe.
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 Shri  Kasliwal:  May  I  know  which
 are  the  areas  to  which  this  rice  is
 supplied?

 Shri  A.  M.  Thomas:  Mainly  Bom-
 bay  and  Calcutta.

 Shri  Viswanatha  Reddy:  May  I
 know  whether  the  price  paid  for  the
 Burma  rice  is  the  negotiated  price  or
 the  market  price  in  Burma?

 Shri  A.  M.  Thomas:  Negotiated
 price.

 hri  Ramanathan  Chettiar:  Is  it  a
 fact  that  we  are  paying  in  sterling
 to  Burma  for  this  purchase?

 Shri  A.  M.  Thomas:  Yes.

 ae  गोधिस्द  दास  :  अभी  मंत्री  जी  ने
 यह  कहा  कि  जो  कौमत  हम  बर्मा  के  चावल
 की  देते  हैं  वह  संसार  की  नीची  से  नीचों
 कीमत  4,  तो  में  मह  जानना  चाहता  हूं  कि
 कि  भगर  नीची  से  नीची  कीमत  हैं  तो  हमें
 नुकसान  क्यों  होता  हैँ  !

 श्री  ह्यानी :  हमारे  से  ऊंची  है  t

 श्री fe  प्र०  जन :  से  ने  यह  जरूर  कहा
 कि  नीची  कीमत  हूँ  लेविन  हम  उससे  भी
 कम  कीमत  मेंबंच  रहें  हूँ  तो  उससे
 नुकसान  तो  होगा  ही  1

 Shri  Ranga:  May  we  know  the
 names  of  one  or  two  other  countries
 to  which  we  are  paying  a  higher
 price?

 Shri  A.  P.  Jain:  For  the  time  being,
 we  are  not  buying  from  any  other
 country.

 Shri  Ranga:  Therefore,  it  is  the
 lowest?

 Mr.  Speaker:  That  does  not  neces-
 sarily  follow:  because  everything  is
 higher,  they  are  purchasing  only  from
 Burma.

 Shri  Ranga:  We  gre  not  purchasing
 from  any  other  country,  but  only
 from  Burma.  Therefore,  he  says  it  is
 the  lowest.

 24  MARCH  968

 Mr.  Speaker:  This  kind  of  reason-
 ing  does  not  seem  to  be  sound.  The
 hon.  Minister  just  now  said  that  the
 price  they  pay  is  the  lowest.  The
 hon.  Member  wanted  to  know  if
 they  have  purchased  from  any  other
 country  so  that  he  may  know  if  they
 were  paying  a  higher  price.  That  is.
 not  the  only  way  to  ascertain:  pay  a
 higher  price  and  get  to  know  the
 higher  price.  You  may  know  that  the
 prices  there  are  ruling  higher  and
 they  are  purchased  at  a  lower  price.
 The  hon.  Members  need  not  be  in  a
 hurry  to  put  the  question.  They  may~
 think  out.

 Shri  Ranga:  We  have  thought  about’
 it.
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 Mr.  Speaker:  If  it  had  been  thought:
 about,  this  question  would  not  have:
 been  put.

 Shri  ह  R.  Patel:  As  has  been  stated’
 by  the  hon.  Minister,  if  rice  has  been.
 bought  at  the  lowest  price  in  Burma:
 and  it  was  the  lowest  price  in  the:
 world,  may  I  know  why  that  price-
 is  not  guaranteed  to  the  farmers  80°
 as  to  have  more  local  rice?

 Mr.  Speaker:  Next  question.

 Fares  and  Freight  rates  for  Hill
 Stations

 #1179,  Dr,  Ram  Subhag  Singh:  Will"
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  representations  have-
 been  made  to  Government  for  reduc-
 ing  the  fare  and  freight  rates  of  Hill
 Railways;  and

 fb)  if  so,  whether  Government.
 have  considered  those  representa-
 tions  and  arrived  at  any  decision?

 The  Deputy  Minister  of  Rallways-
 (Shri  Sahahnawaz  Khan):  (a)  Yes,.
 Sir.

 (b)  Inflation  on  some  sections  was
 abolished  and  on  other  sections  ré-
 duced  by  25%  ऋा।ी।  effect  from:
 5-9-5T
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 Subsequent  representations  have
 deen  considered  but  no  further  abate-
 ment  is  contemplated.

 Dr.  Bam  Snbhag  Singh:  May  I  know
 why  no  further  consideration  is  con-
 templated  by  the  Railway  Board
 because  concession  is  being  given  to
 other  areas  in  respect  of  freight?

 Shri  Shahnawaz  Khan:  I!  just  now
 stated  that  the  matter  was  considered
 fully  as  late  as  l5th  of  September  and
 all  the  considerations  which  we  had
 to  take  into  account  were  fully  con-
 sidered.

 शी  भक्त  दर्शन  :  क्‍या  गवमनंमेंट  के
 ध्यान  में  यह  वात  प्राई  है  कि  कुछ  लाइनों  पर
 किराये  घटा  दिये  गये  हैं  फिर  भी  जो  श्राम
 रेट  है  उससे  वे  बहुत  ज्यादा  हैं  भौर  उसका
 असर  स्केयरसिटो  ऐरियाज  पर  पड़  रहा

 है  क्‍योंकि  उनको  गल्‍ला  महंगा  मिलता  है
 'सो  क्‍या  इस  पर  फिरसे  विचार  किया
 जायगा  ?

 श्री  शाहनवाज  ला:  जहां  तक  हमारे
 “लिए  किराये  कम  करना  मुमकिन  था  उतना
 किराया  हमने  क्‍या  कर  दिया!  फिलहाल
 मौजूदा  हालात  में  इससे  ज्यादा  और  कम
 नही  कर  सकते  I

 Shri  Tyagi:  Is  it  a  fact  that  on  the
 ‘XKalka-Simla  line,  it  is  three  times  the
 ‘normal  rate  in  the  plains,  ie.  three
 times  the  normal  rates  or  300  per
 cent.?  It  was  400  per  cent.;  now  it

 has  been  reduced  to  300  per  cent.
 Shri  Shahnawaz  Khan:  In  areas

 “where  the  gradient  was  steeper  than
 one  in  50,  भाट  have  reduced  the  rates
 by  25  per  cent.  That,  hon.  Members

 ‘will  agree,  is  quite  substantial.
 Shri  Harish  Chandra  Mathur:  May

 l  know  what  is  the  total  amount
 »required  to  bring  the  fares  and  freight

 in  line  with  the  fares  and  freight
 -obtaining  elsewhere?

 ,  Mr.  Speaker:  What  will  be  the  loss
 iif  they  are  reduced?

 Shri  Shahvawaz  Khan:
 smotice.

 I  require
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 Shri  Tyagi:  In  view  of  the  general
 policy  of  the  Government  to  average
 all  the  rates  all  over  Indias,  may  I
 know  why  exceptional  treatment  is
 meted  out  to  the  hill  tracts  where
 there  are  no  other  means  of  communi-
 cation?

 Mr.  Speaker:  It  is  an  argument.
 Shri  T.  N.  Singh:  May  I  know  whe-

 ther  the  Government  have  considered
 fully  the  policy  of  inflated  mileage
 rates  charged  on  such  lines  and
 whether  it  is  not  true  that  the  Com-
 mittees  appointed  by  the  Government
 from  time  to  time  have  advocated
 reversal  of  this  policy?

 Shri  Shahnawaz  Khan:  That  is  not
 quite  so.  Recently,  the  Railway
 Freight  Structure  Enquiry  Committee
 went  thoroughly  into  this  matter  and
 the  majority  of  the  Members  have
 recommended  that  there  should  be  no
 change  in  the  system  as  it  exists  at
 present.

 Research  on  River  Valley  Projects
 and  Flood  Control  Works

 *2I88.  Jf  Shri  Ram  Krishan: *
 |  Shrimati  Ma  Palchoudhurl:

 +
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Government  of  India  have  sanctioned
 a  Rs.  l  crore  scheme  for  fundamental
 and  basic  research  on  problems  con-
 cerning  river  valley  projects  and
 flood  control  works;  and

 (b)  if  so,  the  details  in  regard  to
 the  implementation  of  the  scheme?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  Yes,
 Sir.  A  scheme  for  fundamental  and
 basic  research  pertaining  to  river
 Valley  projects  and  flood  control
 works,  which  is  estimated  to  cost
 Rs.  405  lakhs,  has  been  sanctioned
 by  the  Government  of  India.

 (b)  The  research  will  be  conducted.
 on  certain  specified  problems  in  the
 various  research  stations  in  the  coun-
 try  during  the  Second  Five  Yeat
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 Plan  period  and  funds  to  cover  ex-
 penditure  during  1957-58  for  this  pur-
 pose  have  been  placed  at  the  dis-
 posal  of  the  State  Governments  and
 the  Indian  Institute  of  Science,  Ban-
 galore.  A  statement  showing  (a)  the
 problems  on  which  research  is  to  be
 continued  and  the  distribution  of  ex-
 penditure;  and  (b)  the  stations  where
 the  research  will  be  conducted  is  laid
 on  the  Table  of  the  Lok  Sabha.  [See
 Appendix  V,  annexure  No.  118.)

 Shri  Ram  Krishan:  May  I  know  the
 State-wise  allocation  of  funds  for
 this?

 Shri  Hathi:  The  allocations  are
 made  to  the  various  institutions  which
 are  situated  in  the  particular  States.
 The  States  are:  Mysore,  U.  ह:  Pun-
 jab,  West  Bengal,  Madras,  Andhra,
 Bihar,  Bombay  and  Assam.  These
 are  the  States  to  which  the  funds
 have  been  sanctioned  because  the  re-
 search  institutions  are  stationed  in
 those  States.

 Shri  Hem  Barna:  May  I  know  if  the
 Himalayan  countries  of  Nepal,  Phu-
 tan  and  China  across  our  frontiers
 are  helping  us  with  valuable  informa-
 tion  regarding  this  fundamental  re-
 search  in  flood  control,  and  if  so,  the
 extent  to  which  we  are  receiving  this
 help?

 Shri  Hathi:  So  far  as  this  question
 is  concerned,  it  is  with  regard  to  the
 research  of  a  particular  subject,  but
 we  get  information  from  these  coun-
 tries  whenever  we  require,  or  speci-
 ally  in  the  flood  season.

 Shri  Tangamani:  Out  of  Rs.  05
 lakhs  set  apart  for  these  2  research
 apations,  may  I  know  how  much  has
 been  allotted  to  the  Concrete  and
 Soil  Laboratory  at  Chepauk  in  Mad-
 ras?

 Shri  Hathi:  The  various  research
 laboratories  have  taken  up  various  re-
 search  work.  Madras  has  been  given
 Rs.  35,409  for  ‘1957-58.  So  far  as  the
 ‘Plan  period  is  concerned,  it  is  Rs.
 1,96,618.
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 Shri.  Hem  Barua:  May  I  know  the
 nature  of  the  information  we  are  re-.
 ceiving  from  China  about  the  river
 Tsangpo,  i.e,  the  Brahmaputra?

 Shri  Hathi:  We  do  not  receive  in--
 formation  with  regard  to  a  particular
 river  or  a  particular  river  basin.  We
 receive  information  during  the  flood  :
 period,  flood  warnings  and  other~-
 warnings  that  would  put  us  on
 guard.

 Shri  Dasappa:  May  I  know  whether
 any  study  is  being  made  on  the  ques-
 tion  of  avalanches  so  far  as  flood  are
 concerned?

 Shri  Hathi:  No,  Sir.  So  far  as  the
 present  programme  is  concerned,
 there  are  about  2  subjects  in  which
 research  is  to  be  carried  on.  The  125
 subjects  are  mentioned  in  the  state-
 ment  laid  on  the  Table  of  the  House.

 Development  of  Fisheries  in  Punjab  ५

 *28l.  Shri  Daljit  Singh:  Will  the-
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  grants  have  been:
 sanctioned  to  Punjab  Government
 for  the  development  of  fisheries  dur-
 ing  1958-59;  and

 (b)  if  so,  to  what  extent?
 The  Minister  of  Co-operation  (Dr.

 P.  8.  Deshmukh):  (a)  and  (b),  A  sum
 of  Rs.  0.4  lakhs  has  been  provided
 for  fishery  development  schemes  dur-
 ing  1958-59,  The  actual  amount  will
 be  released  after  the  commencement
 of  the  financial  year  in  April.

 Shri  Daljit  Singh:  May  I  know  the-
 schemes  which  are  being  carried  out
 in  Punjab  for  the  development  of
 fisheries?

 Dr.  है.  S.  Deshmukh:  A  scheme  for
 the  expansion  of  the  development  of
 fish  by  stocking  of  a  large  number
 of  impounded  water  sources;  a  scheme
 for  the  provision  of  cold  storage
 arrangements  in  three  important  figh-
 curing  centres  in  the  Punjab;  a
 scheme  for  the  grant  of  interest-free

 Sue  cen
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 loans  to  fishermen’s  co-operative  so-
 Cleties  for  co-operative  marketing  of
 fish;  fisheries  development  scheme;
 and  provision  of  a  fish  larder  in
 Ambala  District.

 Shri  Hem  Raj:  May  I  know  whether
 ‘there  is  any  scheme  to  use  the  old

 ponds  and  tanks  for  the  purposes  of
 pisciculture?

 Dr.  P.  S.  Deshmukh:  I  think  there
 must  be.  We  are  trying  to  develop
 these  ponds,  but  it  is  for  the  State
 Government  to  choose  the  exact
 ponds.

 Shri  द  है.  Nayar:  The  hon.  Minister
 stated  that  there  was  a  scheme  for
 stocking  ponds  with  fish.  I  want  to
 know  whether  this  scheme  would  in-
 clude  stocking  of  ponds  with  the  fry
 of  a  particular  variety  of  fish  which
 is  known  for  its  prolification  of  multi-
 plication,  by  the  name  of  Tilapia.

 Dr.  P.  S.  Deshmukh:  The  variety
 of  fish  is  left  to  the  State  Government
 to  choose.  We  do  not  dabble  in  it
 so  far  as  the  variety  is  concerned.

 Agricultural  University  at
 Ludhiana

 +

 u82,  JS  Shri  D.  C.  Sharma:
 mu  Shri  Ajit  Singh  Sarhadi:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state  whe-
 ther  it  is  a  fact  that  the  Central  Gov-
 ernment  propose  to  help  Punjab  Gov-
 ernment  in  the  setting  up  of  an  Agri-
 cultural  University  at  Ludhiana?

 The  Minister  of  Co-operation  (Dr.
 ३.  S.  Deshmukh):  No.  The  Govern-
 ment  of  India  in  consultation  with
 the  Planning  Commission  have  decid-
 ed  to  render  financial  assistance  for

 -the  establishment  of  only  one  Agri-
 cultural  University  during  the  Second
 Five  Year  Plan  period  and  after  due
 consideration  of  the  claims  of  the
 various  States  it  has  been  decided  to
 render  assistance  to  the  U  P.  Gov-

 “ernment  for  this  purpose.

 Shri  Ansar  Harvant:  Will  this  UP.
 university  permit  students  frgm  Pun-
 jab  also  to  enter  it?

 Dr.  ह  S.  Deshmukh:  It  is  rather
 premature  to  envisage  who  will  be
 admitted.  Since  it  is  the  only  uni-
 versity  in  India  for  the  present  pro-
 bably  this  kind  of  suggestion  may  be
 kept  in  view.

 Shri  D.  C.  Sharma:  May  I  know  if
 any  aid  is  being  given  to  the  Punjab
 for  helping  this  agricultural  educa-~
 tion?

 Dr.  P.  S.  Deshmukh:  Yes,  Sir.  Quite
 a  substantial  assistance  is  being  given
 for  veterinary  college  and  some  other
 schemes,

 Shri  B.  Das  Gupta:  May  I  know
 from  how  many  States  schemes  for
 starting  agricultural  universities  came
 to  the  Government  of  India?

 Dr.  P.  S.  Deshmukh:  There  was  a
 tentative  scheme  that  we  received
 from  the  Punjab,  and  there  was  also
 an  enquiry  from  Andhra  Pradesh,  but
 U.  P.  is  the  only  State  which  has  sent
 us  a  scheme  which  is  on  the  same
 lines  as  the  recommendations  of  the
 Indo-American  team  which  has  re-
 commended  the  establishment  of  such
 universities,

 Nangal-Una  ‘Railway  Line
 +

 JS  Shri  Daljit  Singh:
 ‘|  Shri».  6.  Sharma:

 Will  the  Minister  of  Railways  be
 pleased  to  state  whether  the  Traffic
 Survey  Report  of  the  new.  railway
 line  connecting  Nangal  to  Una  has
 been  received?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  Yes,  Sir,

 *L383.

 Viscount  Planes

 91063,  Shri  Blren  Roy:  Will  the
 Minister  of  Transpert  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  it  i#  afact  that
 Viscount  ‘700’  types  of  aircraft  have



 been  completely  withdrawn  from
 service  in  U.K.  and  other  countries;

 (tb)  whether  Government  propose
 to  suspend  delivery  of  the  remaining
 Viscounts  still  to  be  made  available
 to  the  Indian  Airlines  Corporation
 pending  full  enquiry;

 (c)  whether  the  whole  price  for
 Viscounts  received  has  been  paid;

 (a)  if  not,  whether  Government
 propose  to  negotiate  with  the  company
 to  take  the  ‘Vikings’  in  part  exchange;

 de)  what  was  the  time-lag  between
 modifications,  if  any,  introduced  in
 type  ‘768’  after  introduction  of  types
 700?  and  707  and

 qd)  what  were  the  modifications?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  (a)  and  (b).

 No  Sir.  It  is  not  a  fact  that  all  types
 of  Viscount  Aircraft—'700’  series  have
 been  grounded.  On  24th  January  958
 the  manufacturers,  in  consultation
 with  the  Air  Registration  Board  of  the
 U.K.,  reduced  the  life  of  the  spar'
 fitted  to  the  first  36  Viscount  aircraft
 —‘700’  series,  to  4,000  landings.  As  a
 result  of  this,  22  of  these  aircraft  are
 reported  to  have  been  grounded  for
 replacement  of  time  expired  spars.
 The  aircraft  received  so  far  by  the
 i.  A.  C.  and  the  remaining  aircraft  on
 order  are  not  affected  by  the  above
 decision.

 (c)  Full  price  for  the  first  batch  of
 five  Viscount  aircraft  and  50%  of  the
 price  for  the  2nd  batch  of  five  Vis-
 counts  have  been  paid.

 (d)  This  question  was  considered
 ‘before  the  order  for  Viscounts  was
 placed.

 (e)  There  was  no  time  lag,  as  all
 the  modifications  stipulated  as  essen-
 tial  by  the  Air  Registration  Board,
 UK.  and  required  to  be  incorporated
 in  900’  series  had  been  fully  embo-
 dled  in  type  ‘768  before  delivery  by
 the  manufacturers.
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 (f)  There  are  44  exsential  modifica-
 tions  on  the  airframe  structures  and.
 systems  and  8  on  the  Power  Plant
 and  Propellers  stipulated  by  the  Air
 Registration  Board  since  the  first.  ‘700’
 series  was  granted  a  certificate  of
 Airworthiness.

 Shri  Biren  Ray:  There  are  three
 supplementaries.  These  are  very
 different.

 When  these  Viscount  aircrafts  were
 contracted  for,  why  was  this  question
 not  discussed  with  the  party,  namely
 that  they  should  take  in  part  exchange
 the  Viking  aircrafts  which  are  now  on
 the  shoulders  of  the  Government  for
 disposal?

 Shri  Humayun  Kabir:  I  will  remind
 the  hon.  Member  that  I  have  said  that
 this  question  was  considered  and  it
 was  discussed  with  them.

 Shri  Biren  Roy:  With  what  result,
 he  has  not  stated.

 Mr.  Speaker:  That  is  what  he  is
 giving  now.

 Shri  Humayun  Kabir:  The  result
 was  that  since  this  company  does  not
 deal  with  second  hand  aeroplanes,
 they  were  not  prepared  to  take  back
 the  Vikings,  but  they  have  offered  to
 give  us  facilities  by  way  of  advice,
 and  also  probably  by  placing  us  in
 contact  with  other  potential  purchas-
 ers.

 Shri  Biren  Roy:  It  has  been  stated
 that  in  70]  and  768  type  all  the  modi-
 fications  that  were  approved  by  the
 British  Air  Board  were  incorporated,
 but  the  fact  is  that  even  when  some
 of  these  modifications  were  incorpor-
 ated  there  was  a  crash  due  to  metal
 fatigue  in  Manchester  in  January.
 After  that  these  aircraft  were  with-
 drawn,  In  view  of  this  when  these
 aircraft  of  768  type  have  not  been
 used  for  more  than  one  or  one  and  a
 half  years  in  any  service,  is  there  any
 guarantee,  because  we  have  seen  in
 the  case  of  Comet  aircraft....

 Mr.  Speaker:  What  is  it?
 Shri  Biren  Roy:  I  must  explain.



 Mr.  Speaker:  The  hon.  Members  is
 going  on  making  a  speech.  Let  him
 put  a  straight  question  and  elicit  an
 answer.

 Shri  Biren  Roy:  The  question  is  that
 even  after  modifications  were  intro-
 duced  in  Great  Britain,  after  one
 year’s  flight,  aircraft,  not  exactly  the
 same  type  but  of  the  same  firm  of
 Viscounts,  crashed  due  to  metal  fati-
 gue.

 Mr.  Speaker:  The  hon.  Member  is
 giving  information.  He  is  not  elicit-
 ing  information.

 Sardar  Iqbal  Singh:  May  I  know
 whether  it  is  proposed  to  enquire  into
 the  purchase  of  aircraft  because  first
 we  purchased  Herons,  which  have
 been  grounded,  and  then  we  purchas-
 ed  Viscounts,  which  have  also  been
 grounded?  So,  do  Government  pro-
 pose  to  enquire  into  these  purchases?

 Shri  Humayun  Kabir:  The  assump-
 tion  of  the  hon  .Member  in  both  the
 parts  of  his  question  is  unjustifted.
 The  Viscounts  are  not  grounded.  The
 Herous  are  also  not  grounded.

 Shri  Joachim  Alva:  Did  the  manu-
 facturers  convey  to  the  Indian  Air-
 lines  that  the  Viscounts  suffer  from
 metal  fatigue  on  account  of  the  single
 bolt  and  that  is  the  conclusion  of  the
 enquiry  in  the  recent  crash  in  Man-
 chester?

 Shri  Humayun  Kabir:  The  first  36
 planes  in  the  series  only  were  subject
 to  this  limitation.  They  had  original-
 ly  been  given  a  life  of  10,000  hours
 and  these  were  later  limited  to  4,000
 landings.  The  second  series  of  92
 planes  had  a  life  of  15,000  hours.  The
 third  series,  in  which  we  are  interest-
 ed  has  a  Jife  of  30,000  hours.  We
 are  told  that  the  question  does  not
 arise  for  at  least  ten  years.

 सेठ  गोबिस्द  :  हम  लोगों  ने  कितने
 बाइकाउंट  एयरोप्लेन्स  का  आर  दिया  है
 झौर  उन  में  एक  एक  की  कीमत  क्या  होगी,
 और  वह  कितने  दिन  के  प्रन्दर  भा  जायेंगे  ?

 की  हुमाप  कबीर  :  इस  सवाल  का

 जबाब  में  बहुत  दफा  प्रागे  भी  दे  चुका  हूं।

 लेकिन  मैं  दोबारा  कहुंगा  कि  हमने  १०
 वाइकाउंटस  का  झार्डर  किया  है  पांच  प्रा

 शये  हैं  भोर  पांच  पाने  बाले  हैं।  पहले  पांच
 की  कीमत  थी  २.२४५१  करोड  और
 बाकी  पांच  की  कीमत  होर्गी  २.३१  करोड ।

 Shri  Biren  Roy:  Metal  ‘fatigue
 appeared  in  Comet  aircraft  practically
 after  two  years’  flight  and  metal  fati-
 gue  can  also  appear  in  Viscounts  as
 has  already  been  shown  in  the  crash
 at  Manchester  in  January.  What  steps
 have  been  taken  to  find  out  that  they
 are  carrying  on  research  to  see  that
 this  question  of  metal  fatigue  has
 been  properly  solved?

 Shri  Humayun  Kabir:  The  answer
 to  that  is  that  the  prototype  of  the
 Viscount  was  flown  about  1950.  The
 first  Viscount  has  been  with  British
 Airways  since  3rd  January,  1953.  So,
 five  years  have  gone.  One  of  the  most
 important  thing  in  structural  modi-
 fications  is  strengthening  the  wing.
 This  and  other  modifications  according
 to  the  recommendations  of  the  Regis-
 tration  Board  were  intended  to  avoid
 risk  of  metal  fatigue  and  other  defects.

 Shri  C.  D.  Pande:  May  I  request
 you,  Sir,  to  direct  Question  No.  66
 to  be  answered?

 Mr.  Speaker:  I  will  call  those  hon.
 Members  first  who  were  absent.

 Hand  Grenades  on  Railway  Track

 "1167.  Shri  Ram  Krishan:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  nine
 hand  grenades  were  found  on  the  rail-
 way  track  between  Narindarpur  and
 Mansa  Railway  Stations  on  Northern
 Railway  on  the  §th  February,  1988;
 and

 (b)  if  so,  whether  an  enquiry  has
 been  held  in  the  matter?

 The  Deputy  Minister  of
 (Shri  Shahuawas  Khan):  (a)  Yes.
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 (b)  Yes.  The  case  is  under  investi-
 gatien  by  the  police.

 Irrigation  Facilities  for  Drought
 Stricken  Areas  in  Punjab

 "1168.  Shri  Daljit  Singh:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  amount  allotted  to  the  Pun-
 jab  State  Government  for  providing
 irrigational  facilities  in  the  drought
 stricken  areas  of  the  State  so  far;  and

 {b)  the  nature  of  facilities  provid-
 ed  for  irrigation  with  the  help  of  this
 amount?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  An
 amuunt  of  Rs.  38°5  lakhs  has  been
 ailocated  under  the  ‘Programme  of
 Permanent  Improvement  of  Scarcity
 Areas.’

 (b)  Dadri  irrigation  scheme  is  the
 only  scheme  under  execution  by  the
 Guvernment  of  Punjab  under  this
 Programme.  It  provides  for  the  re-
 r.ode)ling  of  Bhiwani  Distributary  on
 the  Western  Jumna  Canal  and  is
 expected  to  irrigate  50,000  acres.

 Shri  Daljit  Singh:  May  I  know  if
 there  28  a  proposa)  under  considera-
 tion  of  the  Government  to  construct
 smail  dams  for  this  purpose?

 Shri  Hathi:  There  is  no  programme
 of  constructing  small  dams  in  this
 scheme.  This  scheme  envisages  only
 remodelling  of  the  existing  canals.

 Mr.  Speaker:  What  is  the  number
 ef  the  question  that  Shri  Pande
 wanted  to  be  answered?

 Shri  C.  D.  Pande:  Question  No.
 ‘1166,  Sir.

 Mr.  Speaker:  It  may  be  answered.

 Extension  of  Service  for  Rallway
 Employees

 *4¢66,  Shri  S.  M.  Banerjee:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  many  Class  II  officers
 under  Eastern  Railway  were  granted
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 extension  of  service  beyond  55  years
 of  age  during  957  and  upto  the  end
 of  February  ‘1958;  and

 (b)  if  so,  their  number?
 The  Deputy  Miuister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  No,  Sir.
 No  class  II  officer  was  granted  exe
 tension  of  service  during  this  period.

 (b)  Does  not  arise.
 Shri  C.  D.  Pande:  In  view  of  the

 fact  that  there  is  a  great  deal  of
 difference  in  the  age  of  retirement  in
 different  States  and  in  different  de-
 partments,  will  Government  consider
 the  advisability  of  adopting  a  uniform
 policy  in  this  regard?

 ihri  Shahnawaz  Khan:  That  ques-
 tion,  Sir,  should  not  be  put  to  the
 Railway  Minister.

 Mr.  Speaker:  What,  to  the  Railway
 Minister?

 hri  Shahnawaz  Khan:  I  am  sorry,
 Sir.  That  question  should  not  be  put
 to  the  Railway  Minister.

 Shri  C.  D.  Pande:  There  are  Class
 II  and  Class  III  officers  even  in  the
 Railways.

 Mr.  Speaker:  He  wants  to  know
 ‘about  the  Railways  itself.

 Shri  Shahnawaz  Khan:  There  is  no
 disparity  on  the  Railways.  The  age
 of  superannuation  is  55  years.

 Shri  C.  D.  Pande:  For  al)  classes?
 Shri  Radha  Raman:  May  J  also  re-

 quest  you  to  direct  that  Question  Ne.
 4473  be  answered?

 Mr.  Speaker:  Yes.
 Bharat  Sewak  Samaj

 *1173,  Shri  Kunhan:  Will  the  Mi-
 nister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Central  Body  of  the  Bharat  Sewak
 Samaj  is  conducting  a  training  cen-
 tre  for  supervisor-cum-accountants
 for  construction  works  in  Delhi;

 (b)  if  so,  the  present  number  of
 students  at  the  centre;
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 (९)  whether  it  is  also  a  fact  that
 it  is  now  proposed  to  close  down  the
 centre  from  the  8ist  March,  .  1058;
 and

 (a)  if  so,  what  alternative  arrange-
 ments  Government  propose  to  make
 to  enable  the  present  trainees  of  the
 centre  to  complete  their  studies?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Bathi):  (a)  Yes,
 Sir.  The  course  is  for  a  year  only
 from  the  3rd  April,  1987.

 (b)  38.
 (c)  Yes,  on  completion  of  the  pre-

 sent  course.
 (d)  The  question  does  not  arise,  as

 the  course  is  only  for  a  year.
 bri  Radha  Raman:  May  I  know

 whether  some  arrangements  are  being
 made  for  these  trainees’  future
 either  by  the  Government  or  by  the
 Bharat  Sewak  Samaj?

 Shri  Hathi:  The  Government  does
 not  promise  any  employment  or  any-
 thing  else.  These  training  centres
 are  being  run  under  the  auspices  of
 the  Bharat  Sewak  Samaj.  Govern-
 ment  only  gives  them  some  financial
 assistance.  When  these  people  are
 trained,  the  Bharat  Sewak  Samai-
 puts  them  on  various  works  that  they
 are  undertaking  and  also  finds  em-
 ployment  for  them  in  other  agencies.
 For  example,  some  of  these  people
 are  being  taken  in  the  National  Con-
 struction  Corporation.

 Shri  Radha  Raman:  Was  similar
 training  imparted  in  some  other
 places  in  the  country  and  what  has
 been  the  result?

 Shri  Hathi:  I  think  about  four
 training  centres  were  there.  One  was
 at  Kosi,  one  at  Nagarjunsagar,  one  at
 Chambal  and  one  in  Delhi.  The  Kosi
 trainees  were  about  250  in  number
 and  all  of  them  are  working  on  the
 flood  embankment  and  the  canal
 digging  which  the  people  have  taken
 up.

 Shri  Vajpayee:  Is  it  a  fact  that  the
 trainees  are  on  strike  for  the  last ten  days  and  the  complaint  is  that
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 the  diploma  that  will  be  given  to
 them  will  have  no  value?  What  are
 the  reasons  for  the  strike?

 Shri  Hathi:  There  is  no  question  of
 any  strike  or  of  any  diploma,  because
 I  do  not  think  that  Bharat  Sewak
 Samaj  would  be  giving  a  diploma.  At
 the  most  they  can  give  a  certificate.
 I  do  not  think  they  ever  intended  te
 give  a  diploma.

 Shri  Vajpayee:  Is  it  a  fact  that
 while  students  were  admitted  for  the
 training  of  supervisor-cum-accoun-
 tants  they  are  being  given  the  train-
 ing  of  draftsmen  or  works  mistries?

 Mr.  Speaker:  Were  they  induced
 to  come  on  the  expectation  that  they
 would  be  trained  for  supervisors
 post,  but  were  given  only  draftsman’s
 training?

 Shri  Hathi:  They  should  be  super-
 visors,  i.e.,  mistries  who  could  take
 up  supervisory  work,  which  is  taken
 by  the  village  labour  co-operatives.

 2  hrs.
 SHORT  NOTICE  QUESTION  AND

 ANSWER
 Working  Journalists’  Wage  Board

 +

 ि

 Feroze  Gandhi:
 Dr,  Ram  Subhag  Singh:
 Shri  Raghunath  Singh:
 Shri  Braj  Raj  Singh:
 Shri  D.  C.  Sharma:
 Shri  A.  K.  Gopalan
 Shri  झ,  ह  Nayar:
 Shri  Tangamani:
 Shri  Surendranath

 Dwivedy:
 8.N.Q.  7.२  Shri  Yajnik:

 Shri  8,  M.  Banerjee:
 Shri  Bimal  Ghose:
 Shri  Panigrahl:
 Shri  Jagdish  Awasthi:
 Shri  Prabhat  Kar:
 Shrimati  Parva

 Krishnan:
 Shrimati  Renn

 Chakravartty:
 |  Shri  Naushir  Bharucha:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (b)  whether  Government  are  aware
 that  the  Supreme  Court  has  declared
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 ultra  vires  of  the  provisions  of  the
 Working  Journalists  Act,  1985;  and

 (b)  if  so,  the  steps  Government
 Propose  to  take  to  implement  the
 provisions  of  the  Working  Journalists
 Act  under  which  the  Wage  Board
 was  constituted?

 The  Depaty  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  Yes.

 (b)  Government  are  in  touch  with
 the  organisations  of  the  Working
 Journalists  and  the  Newspaper  In-
 dustry  and  propose  to  have  discus-
 sions  with  them  before  deciding  fur-
 ther  steps  to  be  taken  in  the  matter.

 Shri  Feroze  Gandhi:  Is  it  a  fact
 that  despite  repeated  requests  by  the
 Wage  Board,  many  newspapers  did
 not  furnish  balance-sheets  and  rele-
 vant  financial  information  that  the
 Wage  Board  had  asked  for  to  deter-
 mine  their  paying  capacity  under
 section  9  of  the  Working  Journalists
 Act,  and  if  so,  what  steps  do  Govern-
 ment  propose  to  take  to  ensure  that
 balance-sheets  and  financial  informa-
 tion  are  supplied  by  newspapers  in
 case  a  second  Wage  Board  has  to  be
 appointed?

 Shri  Abid  Ali:  It  is  true  that  some
 of  the  newspaper  owners  were  not
 helpful  in  this  matter.  With  regard
 to  the  future  line  of  action,  due  con-
 sideration  will  be  given  to  this  matter
 also  when  deciding  this  question.

 hri  Feroze  Gandhi:  May  I  know
 whether  it  has  come  to  the  notice  of
 Government  that  in  the  course  of  the
 judgment,  the  Supreme  Court  has
 observed  that  a  few  newspapers  had
 supplied  balance-sheets  to  the  Wage
 Board,  but  some  of  these  balance-
 sheets  were  actually  manipulated?

 hri  Abid  Ali:  That  is  in  the  judg-
 ment.

 Shri  D.  C.  Sharma:  May  I  know  by
 what  time  Government  contemplate
 to  set  up  the  second  Wage  Board?

 Shri  Abid  Ali:  The  question  of
 ह...  of  another  Wage  Board
 does  not  arise  at  present.  As  I  have
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 indicated  in  the  reply  already,  we  are
 consulting  the  representatives  of  the
 parties  concerned  before  deciding  the
 further  line  of  action  in  the  matter.

 Dr.  Ram  Subhag  Singh:  The  Deputy
 Minister  said  that  Government  were
 in  touch  with  the  different  parties.
 May  I  know  when  they  will  call  such
 a  meeting,  and  whether,  pending  final
 settlement  by  this  tripartite  confer-
 ence,  Government  will  give  any  interim
 relief  to  the  working  journalists?

 Shri  Abid  AH;  I  have  not  even  said
 that  we  are  holding  a  tripartite  con-
 ference.  I  have  only  stated  that  we
 are  having  consultation  with  the  re-
 presentatives  of  the  organisations  con~-
 cerned.  ‘After  having  consultation
 with  them,  then  we  will  decide  the
 further  line  of  action.  With  regard
 to  interim  relief,  the  question  does
 not  arise,  so  far  as  Government  are
 concerned.

 Shrimsti  Parvathi  Krishnan:  The
 Deputy  Minister  indicated  that  there
 was  an  attempt  to  have  a  conference
 of  the  employers  and  the  representa-
 tives  of  the  working  journalists  to
 discuss  this  matter.  In  view  of  the
 fact  that  at  an  earlier  meeting,  the
 employers  were  quite  adamant  in
 coming  to  a  compromise,  I  would  like
 to  know  whether  Government  have
 any  proposals  or  have  any  intention
 to  guarantee  some  interim  relief  for
 the  journalists.

 hri  Abid  All:  I  have  replied  to  this
 already.  As  far  as  the  employers  are
 concerned,  they  were  adamant  in  the
 earlier  stages,  and  they  had  gone  to
 court,  and  they  wanted  to  know  the
 decision  of  the  Supreme  Court.  Now,
 perhaps,  they  may  have  a  different
 attitude.

 सेठ  गोबिन्द  वास  :  भ्रमी  मंत्री  जी  ने
 यह  कहा  कि  समान्नारपत्रों  औौर  उनकी
 कुछ  संस्थाधों  से  इस  सम्बन्ध  में  बात-चीत

 चल  रही है  7  कया  में  जान  सकता  हूं  कि
 गवर्नमेंट  इस  सम्बन्ध  में  किन  समाचारपत्रों
 झौर  किन  संस्थाभों  से  बात-चीत  कर  रही
 है?
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 शी  आाधिव भली अली  :  जद्दां  तक  एम्पलाईज
 का  सम्बन्ध  है,  इंडियन  फेडरेशन  झाफ
 'वकिंग  जर्नलिस्ट्स  से  शौर  जहां  तक
 न्यूजपेपर्ज  एस्टाब्लिशमेंट्स  का  सम्बन्ध
 है,  इंडियन  एंड  ईस्ट्रन  न्यूजपेप्ज  सोसायटी
 झौर  इंडियन  लेंगृएज  न्यूजपेपर्ज  एत्तोसिपेशन  |

 Shri  Surendranath  Dwivedy:  In
 view  of  the  fact  that  the  present
 judgment  relates  only  to  gratuity,
 may  I  know  whether  Government  are
 proposing  to  appoint  inspectors  to
 see  that  all  the  provisions  of  the
 Journalist  Act  are  properly  imple-
 mented?

 Shri  Abid  Ali:  Yes,  the  provisions
 of  the  Act  which  have  been  held
 valid  by  the  court,  of  course,  should
 be  implemented,  and  appropriate
 action  will  have  to  be  taken  by  Gov-
 ernment  to  ensure  that.

 Shri  Surendranath  Dwivedy:  My
 specific  question  ‘was  whether  they
 were  going  to  appoint  inspectors.

 Shri  Abid  Ali:  All  the  provisions
 of  the  Act  should,  of  course,  be  en-:
 forced.

 Shri  Khadilkar:  May  I  know
 whether  Government  would  consider
 the  question  of  keeping  such  social
 legislation  away  from  the  jurisdiction
 of  the  normal  judiciary  and  set  up
 another  type  of  judiciary  to  deal  with
 all  labour  tribunal  decisions  as  well
 as  wage  board  awards.

 Shri  Abid  Ali:  On  previous  occa-
 sions  also,  we  had  replied  to  this
 question  stating  that  that  would  mean
 amending  the  Constitution,  which  we
 do  not  propose  to  do  at  present  for
 this  purpose.

 Shri  T.  N.  Singh:  In  view  of  the.
 fact  that  this  matter  has  been  hang-
 ing  fire  for  well  nigh  two  years,  do
 Government  propose  to  adopt  some
 quicker  method  than  the  one  sug-
 gested  in  the  answer?

 Shri  Abld  All:  If  any  such  method
 occurs  to  the  hon.  Member  and  he
 sends  it  on  to  us,  we  shall  be  obliged
 to  him.
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 Several  Hon.  Members  rose.
 Mr.  Speaker:  Of  course,  the  time

 allowed  for  this  question  is  too  short.
 Each  one  of  the  hon.  Members  has
 got  not  one  suggestion  but  two  sug-
 gestions.  Now,  Government  are  con-
 sidering.  So,  I  shall  proceed  to  the
 next  item.

 Shri  द  P.  Nayar:  We  have  ques-
 tions  to  ask.

 Mr.  Speaker:  I  understand  that  all
 hon.  Members  are  interested  in  this
 matter.  I  have  allowed  as  many  as
 twelve  supplementary  questions  so
 far.  Shall  I  go  on  allowing  all  the
 other  hon.  Members  to  go  on  asking
 supplementary  questions,  consuming
 the  whole  day  which  is  set  apart  for
 official  work?

 Shri  T.  N.  Singh:  In  view  of  the
 gencral  interest,  you  may  allow.

 Mr.  Speaker:  If  this  is  the  manner
 in  which  short  notice  questions  would
 be  utilised,  I  would  not  allow  short
 notice  questions.

 Several  Hon.  Members  rose—
 Mr.  Speaker:  All  right.  The  original

 sponsors  will  be  allowed  one  ques-
 tion.

 Shrimati  Renu  Chakravartty:  What
 about  the  others?

 Mr.  Speaker:  I  shall  allow.  If  hon.
 Members  are  all  very  anxious  about
 this  matter,  there  are  other  methods.
 The  matter  will  come  up  soon  after
 Government  make  up  their  mind,  and
 I  shall  allow  opportunities  for  dis-
 cussion,

 Shri  Tangamani:  We  wanted  an  ex-
 haustive  reply,  and  we  had  given
 notice  of  calling-attention-to-a-mat-
 ter-of-urgent-public-importance,  but
 our  names  have  been  clubbed  together
 in  this  short  notice  question.

 Mr.  Speaker:  Yes,  all  the  names
 have  been  put  in.

 Shri  Tangamani;  But  the  statement
 is  not  complete.
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 Shri  च्  ह  Nayar:  It  is  not  even
 suggestions;  we  want  to  get  specific
 information.

 Mr.  Speaker:  I  shall  call  upon  the
 Minister  to  place  before  the  House
 a  statement  as  quickly  as  possible,  as
 goon  as  he  gets  some  information  re-
 garding  this  matter.  Besides  the
 questions  that  have  been  asked  or
 tabled,  if  there  are  any  other  ques-
 tions  that  arise,  then  the  answers  to
 those  other  questions  may  be  placed
 before  the  House  in  the  form  of  a
 statement  as  early  as  possible,  after
 the  Minister  receives  the  information.

 Shri  Prabhat  Kar:  He  should  know
 exactly  what  information  we  are
 asking  for.

 Mr.  Speaker:  If  hon.  Members  want
 to  utilise  the  opportunity  here  to  ask
 questions  and  supplementary  ques-
 tions  and  make  Government  under-
 stand,  then  this  is  not  the  only
 method.  Hon.  Members  can  write,
 and  if  they  make  suggestions  and
 send  them  on  to  the  Secretary  here
 at  the  Table,  I  shall  send  them  on
 to  the  Minister,  and  there  will  be  a
 consolidated  statement  made  by  the
 Minister.

 Some  Hon.  Members:  This  is  an
 important  matter.

 Shri  Sadhan  Gupta:  We  want  a  dis-
 cussion  on  this,

 Shri  Ferose  Gandhi  rose—
 Mr,  Speaker:  When  the  hon.  Mem-

 ber  sat  down  I  thought  he  was  also
 satisfied  with  my  advice.

 Shri  Feroze  Gandhi:  I  only  sat
 down  because  you  stood  up.

 In  view  of  the  fact  that  balance-
 sheets  and  financial  information  were
 not  made  available  to  the  Wage
 Board  by  all  the  newspapers,  may  I
 know  how  it  is  possible  to  conform
 to  the  provisions  of  section  9  of  the
 Working  Journalists  Act?

 ‘Surl  Abid  Ali:  All  these  factors
 will  be  taken  into  consideration,  as
 I  have  submitted  already,  while  we
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 discuss  this  question  with  the  repre~-
 sentatives  of  the  parties;  and  for  the
 future  action,  these  will  have  to  be
 taken  into  consideration.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Kosi  Project
 *I62.  Pandit  9.  ह. नि  Tiwary:  Will

 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 work  on  the  Kosi  Project  has  fallen
 behind  schedule,  specially  of  the  new
 alignment  of  western  embankment
 from  Jamalpur  to  Bhanthy;  and

 (b)  if  so,  the  reasons  therefor?

 Shri  Hathi:  (a)  and  (b)  A  state-
 ment  giving  the  requisite  informa-
 tion  is  laid  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  V,  annexure
 No,  119).

 Purchase  of  Cranes  for  Railways

 °264  J  Shri  Raghunath  Singh:
 |  Shrimati  Ha  Palchoudhuri:

 Will  the  Minister  of  Railways  be
 pleased  to  state  whether  it  is  a  fact
 that  Indian  Railways  have  placed
 orders  with  a  British  firm  for  the
 purchase  of  27  Broad  Gauge  cranes?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  Yes.

 मसालगाड़ियों  से  ओरियां

 *११६४५.  शबी  wo  चे०  मालवीय  :
 क्या  रेलवे  महू  बताने  की  कृपा

 करेंगे  कि  :

 (क)  क्या  यहू  सच  हैँ  कि  माल  गाड़ियों
 से  माल  की  चोरी  की  भटनायें  हुई  हें:  सौर

 (ख)  यदि  हां,  तो  इसके  कारण
 १६५७-५८  में  भ्ब  तक  भारतीय  र्लों
 को  कुल  कितना  नुकसान  हुभा?
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 रेलवे  उपमंत्री  (ली  शाहनवाज  का):
 (क)  जी  हा  1

 (ख)  RAVEN  से  ३१-१-५८
 तक  १३,३४,२०२  रुपये  |

 Applications  for  Telephone  Connec-
 tons  at  Agartala

 #1169,  Shri  Dasaratha  Deb:  Will
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  the  number  of  applicants  still
 in  the  waiting  list  for  the  instalment
 of  telephones  at  Agartala;

 (b)  the  number  of  years  for  which
 these  applicants  have  been  waiting;

 (c)  the  reasons  for  not  supplying
 telephones  to  them  so  far;  and

 (ad)  when  those  applicants  are  ex-
 pected  to  be  provided  with  tele-
 phones?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (ad)  A
 statement  is  placed  on  the  Tabie  of
 the  Lok  Sabha.  [See  Appendix  ्,
 annexure  No.  120),

 Sugar  Production
 *1172,  Shri  Anirudh  Sinha:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  total  off-take  of
 sugar  from  the  factories  during
 August,  957  to  February,  1958?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  FP.  Jain):  )°67  lakh
 tons  including  033  lakh  tons  for  ex-
 port.

 Koyna  Pewer  Project
 *1176,  Shri  Pangarkar:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  refer  to  the  reply  given
 to  Starred  Question  Mo.  482  on  the
 28th  May,  2987  and  state:

 (a)  whether  the  work  under  the
 Koyna  Power  Project  is  proceeding
 according  to  the  schedule;  and

 o  if  not,  the  reasons  therefor?
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 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The
 work  on  the  project  is  slightly  be-
 hind  schedule.

 (b)  The  progress  has  been  hamper-
 ed  on  account  of  the  following
 reasons:—

 (i)  The  Suez  Crisis  causing
 delay  in  shipments;  and

 (ii)  Non-availability  of  steel
 from  indigenous  sources  in  time.

 बौद्ध  तोथों  के  तीथं  यात्री

 १४७५,  शी  Ho  wo  हिवेदो :
 क्या  परिथहत  तथा  संचार  मंत्री  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  कुशीनगर,  बुद्यया  और  सांची
 कं  बौद्ध  तीर्थों  में  यात्रियों  के  लिये  जो  विश्राम
 गृह  बनाये  गये  हैं,  उनमें  कितने  यात्रियों  के
 ठहरने  की  थ्यवस्था  है;

 (ख)  इन  विश्वाम-गृहों  के  बनाने  पर
 कुल  कितना  व्यय  हुआ  है;  और

 (ग)  इन  विश्वाम-गृहों  से  कुल  कितनो
 शाय  होगी  ?

 परिथषहुन  तथा  संबार  मंत्रालय  में
 राश्य-मंत्रों  (भी  राज  बहादुर  ):  (क)
 कुशीनगर,  बोधगया  और  सांबी  के  विश्वाम-
 गृहों  में क्रमदा:  ८,  ८  और  १०  यात्रियों  के
 ठहरने  की  व्यवस्था  है।

 (ख)  कुशीनगर,  बोधगया  और  सांची
 के  विश्वाम-गृहों  को  बनाने  पर  क्रमश:
 लगभग  BXKcoo  रुपये,  BE, 000  झुपये
 और  २,६२.०००  रुपये  खर्च  हुए  हैं  1

 (ग)  इस  विश्वाम-गृहों  से  प्राप्त
 होने  वाली  संभावित  आमदनी  का  झन्दाजा
 लगाना  कठित  है  ।३१  जनवरी  १६४५८
 को  समाप्त होने  बाले  साल  के  भोतर इन
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 सीनों  विश्ाम-गृहों  से  प्राप्त  होने  बाली
 भामदनी  इस  प्रकार  है:---

 कु  शीनगर  बोधगया  सांची

 रण  आा०  पा०  २०  आझभा०पा०  स०  झा  पा०
 ‘Roy-kR-o  ८४६०-८-०  १२८२-६२--०

 लाइफ-बोट-प्रशिक्षण  रकूल

 १४७६,  श्री  Ho  Ato  fret:
 क्या  परिवहन  तथा  संजार  मंत्री  यह
 अताने:की  कृपा  करेंगे  कि  :

 (क)  कलकत्ता  में  एक  लाइफ-बोट
 अशिक्षण  स्कूल  खोलने  के  लिये  क्या  कदम
 खठाये  जा  रहे  हैं;  और

 (ख)  यह  स्कूल  कब  से  भारम्म  हो
 जायगा?

 परिकश्त  तथा  संचार  मंत्रालय  में  राज्य-
 मंत्री  (क्रो राज  बहाबुर):  (क)  झोर  (ख): :  ऋलकत्त  में  लाइफ-बोट  ट्रेनिंग  स्कूल  खोलने

 1  का  प्रइन  अभी  तक  विचाराधीन  है  ।  इसलिये
 स्कूल  कब  से  चालू  होगा  इसका  ठीक  समय
 अभी  नहीं  बताया  जा  सकता  ny

 ware  के  संबंध  में  गवेषणा

 १५७७.  श्रों  बाजपेपी:  कया  जाल

 सवा  कवि  मंत्री  यह  बताने  की  कृपा  करेंगे
 श्कि  :

 (क)  क्या  भारतीय  कृषि  गवेषणा
 परिषद्‌  ने  ग्वार  की  उपयोगिता  के  बारे  में
 कोई  गवेबणा  की  है;

 (ख)  यदि  हां,  तो  इस  गवंषणा  का
 क्या  परिणाम  निकला  है;  प्रौर

 (ग)  वर्ष  १६५५-५६  में  प्रत्येक

 आज  में  कितने एकड़  भूमि में  ग्वार  बोई
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 गयी  सथा  कितने  टन  अ्रथवा  मन  ग्वार  पैदा
 हुई  ?

 Bre  तथा  कवि  मंत्री  (भी eo  To  जैन):
 (क)  ग्वार  की  उपयोगिता  के  बारें  में
 भारतीय  कृषि  गवंषणा  परिषद्‌  ने
 प्रनुसन्धान  के  लिये  कोई  विशेष  योजना
 मंजूर  नहीं  की  है।  समन्वित  हरें  खाद
 की  योजना,  चारा  विकास,  सब्जी  सुधार
 शौर  दाल  सुधार  पर,  परिषद  की  योजनाओं
 के  भाग  के  रूप  में  जबार  पर  कुछ  कार्य
 किया  है।

 (@)  प्राप्त  किये  हुए  परिणाम  नीचे
 दिय  गये  हें:---

 (१)  वाल  को  फसल  के  रूप  में

 १६४६  से  पहले  बम्बई,  बड़ोदा,  सिन्‍्ष
 इत्यादि  में  किये  हुए  प्रयोगों  से  पता
 चला  हूँ  कि  बम्बई  की  मलोसन  ४०  वाली
 किस्म,  बीजापुर  के  स्थान  पर  ५८६  पौंड
 प्रति  एकड़  की  सबसे  अधिक  उपज  देने  वाली
 साबित  हुई  है।  हाल  ही  में  महसाना  जिले
 झौर  दीसा  क॑  स्थान  पर  मलोसन  ४०  ने  बहुत
 अच्छे  परिणाम  दिये  हूँ।  पिछले दो  वर्षों
 में  महसाना  जिले  में  इसने  स्थानीय  किस्म
 की  भ्रपेक्षा  लगभग  ११-२०  प्रतिशत
 उपज  अधिक  दी  है।

 (२)  सब्जो  केकप  में

 मद्रास  में  अधिक  उपज  देने  वाली
 प्रोर  चिकनी  कस्में  पैदा  की  जाती  हैं।
 सी०  पी०  ७८  के  साथ  रनर  इज
 लम्बी  फली  वाली  और  सी०  पी०  ३५०  के
 साथ  ४'/(-६  इंच  फली  वाली  सुधरे  हुए
 स्ट्रेनों  (  strains  )  से  लगभग  ७०००
 पौंड  प्रति  एकड़  हरी  फर्लियां  मिलती  हे।
 झानन्द  के  स्थान  पर  ४  चिकनी  किसमें
 अन्य  प्रयोग  की  हुई  किस्मों  की  भपेक्षा,
 अधिक  भ्रच्छी  साबित  हुई  हें।
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 (३)  चारे के रुप में के  रूप  में  बम्बई  में  ग्वार  हरें  खाद  की  फसल
 5  के  रूप  में  भावी  गेहूं  की  फसल  के  लिये भारतीय  कृषि  गबषणा  परिषद्‌  कुछ  इतनी  भ्रच्छी  साबित  हुई,  जितनी  कि  पहली

 राज्यों  में  एक  समन्वित  चारा  गवेषणा  खरीफ  के  मौसिम  में  जमीन  को  खाली
 झ्रायोजना को  वित्तीय  सहायता  =  रही  हैँ  छोड़ना  |
 झोर  कुछ  कन्द्रों  में  भ्रध्यपन  के  लिये  ग्वार
 भी  शामिल  है  ।  पश्चिम  बंगाल  में  ग्वार  (ग)  सूचना  अभी  उपलब्ध  नहीं  ह्
 की  सूती  किस्म  (ई)  प्रति  एकड़  ४००  क्योंकि  ग्वार  की  प्रति  एकड़  तथा  कुल
 मन  से  भ्रधिक  उपज  देने  वाली  चारे  की  उपज  कं  बार  में  अांकड़े  राज्य  सरकार  के
 बहुत  अच्छी  किस्म  पाई  गई  है।  कुर्ग  में  राजस्व  विभागों.  (Seate  Revenue
 भी  ग्वार  को  एक  चारे  के  रूप  में,  जांच  Agencies  )  द्वारा  इकट्ठे  नहीं  किये
 किया  जा  रहा  है  t  जात  हैं।

 है

 (४)  मिली  जुली
 फसल क रूप  *

 Periyar  Hydro-Electric  Works

 बई  में
 की बम्बई  में  जुझार  की  फसल  के  साथ  ‘1578,  Shri  R.  Narayanasamy:  Will!

 rare  को  मिलो  जुली  फसल  के  खूप  में  the  Minister  of  Irrigation  and  Power
 किये  गये  प्रयोगों  का  जुआर  के  उत्पादन  be  pleased  to  refer  to  the  reply  given

 s  to  Starred  Question  No.  735  on  the

 ्
 ॥  प्रभाव  पड़ा  है।  हरे  चारे  के  7th  March,  958  and  state:

 कपास  क॑  साथ  श्रालटरनेटिव  लाइनों
 (  Alternetive  rows  )  में  ग्वार  का  (a)  whether  the  expenditure  of  the

 Periyar  Hydro-Electric  Scheme  has
 बोना,  मुख्य  कपास  की  फसल  के  उत्पादन  gone  beyond  its  budget;  and
 में  हानिकारक  पाया  गया  है।

 (b)  if  so,  by  how  much?

 (५)  हरे  खाद  के  रूप  में  The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  No.

 भारतीय  कृषि  गवेंषणा  परिषद्‌  ने
 बिहार,  मैसूर,  हैदराबाद,  उत्तर  प्रदेश,
 हिमाचल  प्रदेश,  कंन्द्रीय  चावल  गवेषणा
 संस्था  भ्रौर  भारतीय  कन्द्रीय  पटसन

 (9)  Does  not  arise.

 Bikaner  Railway  Workshop

 समिति  में  एक  समन्वित  हरे  शारे  की  1579.  Shri  Karni  Singhji:  Will  the
 प्रयोग  Minister  of  Railways  be  pleased  to

 योजना  को  सहायता  दी  है
 |

 किये  state  the  number  of  persons  selected
 गये  झनेक

 हर
 खादों  में  ग्वार  भी  शामिल  to  Class  IV  posts  from  the  Ist  April,

 है।  मैसूर  में  धान  के  खतों  में  ग्वार  957  to  the  Ist  March,  958  in  the
 एक  बहुत  झाँदाघ्रद  रहा  है।  कलयोय..  अमल  Haltway  Workshop  ond,

 th

 चावल  अमुसन्धान  संस्था  में  बारहनें  सप्ताह  these  vacancies?
 में ब्यटने  पर  धान  की  मुख्य  फसल  के  लिये
 इसने  (१८,२९२  पोंड  हरा  खाद

 asl  Pd  = -  tonite  _  a)  fence प्रति  एकड़  दिया  है।  मद्रास  में  धान  के  of  persons  selected  to  Class  IV  posts.
 लतों  में  यह  अच्छा  साबित  नहीं  हुझा,
 परन्तु  बागों  की  सिंचाई  वाली  जमीनों  (b)  Number  of  applications  recely-
 में  यह  काफी  सफल  रहा।  ed.  .»  ce
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 TB.  Hospitals  during  Second
 Five  Xear  Plan  Period

 (Shri  M.  Banerjee:
 48580  Shri  Prabhat  Kar:

 Shri  Muhammed  Elias:
 Shri  Sarju  Pandey:

 Will  the  Minister
 pleased  to  state:

 of  Health  be

 (a)  whether  there  are  any  schemes
 by  the  Central  Government  for  assist-
 ing  the  establishment  of  T.B.  isolation
 beds,  new  T.B.  Clinics  and  upgrading
 of  existing  T.B.  Clinics  in  the  various
 States  during  the  Second  Five  Year
 Plan;

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Yes.

 (b)  The  details  of  the  schemes  of
 establishment  of  T.B.  isolation  beds
 and  T.B.  Clinics  are  given  below:—

 Establishment  of  T.B.  Isolation  beds:

 A  Scheme  for  the  establishment  of
 4,000  T.B.  isolation  beds  in  hospitals
 in  the  various  States  for  the  isolation
 of  advanced  T.B.  patients  living  in
 unhygienic  houses  for  whom  domici-
 ary  services  or  isolation  facilities  in
 their  houses  are  not  possible  has
 been  included  in  the  Second  Five
 Year  Plan,  with  an  allocation  of
 Rs.  50  lakhs.  Central  subsidy  at  50
 per  cent  of  non-recurring  expendi-
 ture  upto  a  maximum  of  Rs.  1,250
 per  bed  is  given  to  the  State  Govern-
 ments  who  will  bear  the  remaining
 non-recurring  expenditure  and  recur-
 Ying  expenditure.

 An  Isolation  ward  of  52  beds  is
 being  established  by  the  TB.  Associa-
 tion  of  India,  in  the  T.B.  Hospital,
 Mehrauli,  with  a  grant  from  the
 Central  Government.  The  estimated
 cost  of  the  T.B.  isojation  ward  is
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 Rs.  5°5  lakhs  during  the  Second  Five
 Year  Plan.

 Written  Answers

 Establishment  of  T.  B.  Clinics

 A  scheme  for  the  establishment  of
 200  new  T.B.  Clinics  and  upgrading
 of  00  existing  T.B.  Clinics  in  the
 country  has  been  included  in  the:
 Second  Five  Year  Pian  with  a  pro-
 vision  of  Rs,  27°5  Jakhs.  Under  this
 scheme,  Central  Subsidy  in  the  shape
 of  X-Ray  and  Laboratory  equipment.
 at  an  estimated  cost  of  Rs.  50,000  per
 clinic  is  given.  The  remaining  esti-
 mated  non-recurring  expenditure  of
 Rs.  50,000  on  buildings  and  recur-
 ring  expenditure  of  Rs.  75,000  per:
 clinic  on  account  of  maintenance  is.
 to  be  borne  by  the  State  Governments.
 concerned.

 Air  Strip  at  Malda
 1581,  Shri  H,  N.  Mukerjee:  Will  the:

 Minister  of  Transport  and  Commu-
 nications  be  pleased  to  state  whether
 Government  propose  to  complete  the
 air  strip  at  Malda  by  the  end  of
 March,  1958?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications.
 (Shri  Humayun  Kabir):  Yes,  Sir,

 Post  Offices  in  Punjab
 ‘1582,  Shri  Ram  Krishan:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  total  number  of  Post  Offices.
 opened  during  1957-58  in  the  Diatricts
 of  Hissar  and  Mohindergarh  of  the
 Punjab  State,  with  names  of  places;

 (b)  the  total  number  of  post  offices
 to  be  opened  during  the  year  1958-89"
 in  the  above  districts;  and

 (c)  the  names  of  the  places  selected
 for  the  purpose?
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 The  Minister  of  State  in  the  Min‘s-  The  required”  information  is
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):.

 Written  Answers  %  MARCH  058

 follows:
 (a)  to  (c),

 Written  Answers

 No.  of  post  offices  opened  during  No.  of  post  offices  proposed a
 Name  of  District

 eerie  an  oe  ogra  od 0  0० °  an  है... ल
 59  with  their  Likely  focation

 No.  Names  of  places  No,  Likely  location

 z  2  3  4  5  6

 x  Hissar  7  .o  Dadue.  के  34  .  Baijkan,
 2.  Dharampura  2.  Madho-
 3.  Otto,  7  *  °  singhana.
 ro  Rodhan.  .  3.  Dhottar
 5.  Nokara,  4  Sarai.
 6.  Parvezpur.  Ss.  Chak  Kesar.
 7.  Kharian,  .  ।  6.  Jhiri.
 a  Sulchani.  .  7.  Thaska,
 a  Jugian,  .  नि  .  8.  Dharsulkalan,
 r0.  Arnianwala.  9.  Dhudianwali.
 ir.  Nonsar.  .  .  i0,  Mandhna,
 ‘12,  Nagpurhadoli.  ii.  Sahuwala,
 ARs  Maujdin,  i2,  Sehanda,
 Age  Bhagana,  13.  Amritearkalan,
 i5.  Barwalamandi.  .  14.  New  mandi,
 16,  Khuianmallkana,  Hissar.
 37.  Halwas.  ‘1S.  Mehanda.

 16.  Garanpur.
 Aq  Bhariwala.
 1B.  Rajthal.
 ¥9.  Premnagar.
 20.  Neza  Delakulan.
 21.  Kanow.
 22.  Keharwala,
 23.  Narang.
 24.  Bhurra.
 25.  Chowptabazar.
 26,  Kilanwali.
 27.  Hadoli.
 28.  Kagdana.
 29.  Majra,
 30.  Palwas,
 3x.  Rewasa,
 32.  Mohla,
 33.  Dabrakalan.
 34.  ‘Kudal.

 ‘2  Mohindergarh,  $s  x.  Mondola.  77  We  Soraitikalan.
 2.  Azamabad  ki
 Makhota.  ever  one 3.  Ganwari  Jat.  Colonv.



 4.  Sirohi  Behali  3.  Aryanagar,
 Se  Budhwal,  alias

 Gobindpura,
 4  Teghra.
 5.  Bhagwi.

 6.  Dandwar,
 7.  Dhadhot.
 8.  Kheri.
 oe  Tokka  Haria

 to.  Lawan,
 ir.  Kaila,
 12,  Baikoda.
 13.  Nayan,
 he  Beroli-shis
 1s.  Dochana,
 16,  Kamania,
 17  Na+  gal  Katha,

 Railway  Protection  Force

 3583,  Shri  Tangamani:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  what  was  the  strength  of  the
 Railway  Protection  Force  of  Southern
 Railway  as  on  the  3ist  December,
 1957;

 (b)  the  number  of  Chief  Security
 Officers,  Assistant  Security  Officers,
 Inspectors,  Sub-Inspectors  and  other
 junior  officers;  and

 (९)  the  total  expenditure  involved
 in  maintaining  the  Porce  from  the  Ist
 April,  7957  upto  the  28th  February,
 19887

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  to  (०).
 A  statement  is  laid  on  the  Table  of
 the  Lok  Sabha.  (See  Appendix  V,
 annexure  No.  121}

 Manhandling  of  a  Raliway  Oficial

 hri  Snbodh  Hansda: IS.
 9  Shri  8.  C.  Samanta:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Deputy  Station  Superintendent  of
 Howrah  Station  was  manhandled  by
 a  crowd  of  angry  passengers  in  the
 month  of  November,  1957;

 (b)  if  so,  the  reason  therefor;  and

 (c)  whether  any  steps  have  been
 taken  to  avert  such  occurrences?

 The  Deputy  Minister  of
 (Shri  Shahnawasz  Khan):  (a)  Yes,

 (b)  Due  ६०  bursting  of  a  point  in
 Howrah  yard,  regular  outward  train
 services  were  dislocated.  Conse-
 quently  a  section  of  passengers  who
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 wanted  to  leave  early  for  their  homes,
 following  early  closing  of  their  offices
 due  to  Lunar  Eclipse,  became  restive
 and  manhandled  three  of  the  Rail-
 way  staff  who  received  minor  injuries.

 (e)  Eastern  and  South-Eastern  Rail-
 ways  have  jointly  displayed  notices
 requesting  the  suburban  passengers
 not  to  vent  their  grievances  on  the
 Railway  staff  on  duty.

 Paediatric  Centres

 J  Shri  8.  C.  Samanta:
 abe.  |  Shri  Barman:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  the  number  of  Paediatric  Cen-
 tres  opened  so  far;  and

 (b)  the  location  of  the  Centres?
 The  Minister  of  Health  (Shri

 Karmarkar):  (a)  Two.
 (b)  (i)  Niloufer  Hospital,  Osmania

 Medica]  College,  Hyderabad.

 Gi)  Shri  Avittom  Thirumal  Hospital
 attached  to  the  Trivandrum  Medical
 College.

 सातु-सेवा-सदत  प्सा  रोड,  नई  दिल्‍ली

 १४५८६.  भी  मोहन  स्वरूप  :  क्या
 स्वास्थ्य  मंत्री  यह  बताने  की  कृपा  करेंगें

 कि:

 (क)  क्‍या  पर्सा  रोड,  नई  दिल्‍ली  में
 कोई  मातृ-सेवा-सदन  खोला  जा  रहा  है;  झौर

 (@)  यदि  हां,  तो  इस  अस्पताल  के
 बनने  पर  कितनी  भन-राशि  खर्च  की  जायगी
 और  केन्द्रीय  सरकार  इसके  लिये  क्या  सहा-
 यता  दे  रही  है  ?

 स्वास्थ्य  मंत्री  (भी  करसरकर )  :  (क)
 जी  हां,  लाहौर  अस्पताल  सोसायटी  पर्सा
 रोड,  नई  दिल्‍ली  में  एक  मातृ-सेवा-चि  कित्मालय
 खोल  रही  है  ।
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 (3)  लगभग  १७  लाख  रुपये  1
 अस्पताल  का  भवन  बनाने  के  लिये  १६५६-५७
 में  सोसायटी  के  लिये  एक  लाख  रु०  का

 अनुदान  मंजूर  किया  गया  था  1  एक  लाख
 रुपये  का  अनुदान  अस्पताल  फे  विकास
 के  लिये  चालू  वित्तीय  वर्ष  में  स्वीकार  किया
 गया  है  ।  भ्रस्पताल  के  भवन-निर्माण  के
 लिये  एक  और  प्रनुदान  देने  का  प्रदते  भारत
 सरकार  के!  विचाराधीन  है

 Preservation  of  Wild  Life  in  Jamma
 and  Kashmir  State

 1587.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  amount  sanctioned
 to  the  Jammu  and  Kashmir  State  for
 the  preservation  of  wild  life  in  “the
 State  during  1957-58?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह.  Jain):  The  following
 amounts  have  been  sanctioned  for  the
 preservation  of  Wild  Life  during  ‘1987-
 58  =

 (i)  Wild  Life  Preservation
 Scheme  Rs.  7,000

 ii)  Scheme  for  improve-
 ment  of  Dachigam
 Rakh  Rs,  1,200,

 Tota)  Rs.  8,200

 Toarists  to  Kashmir

 Shri  D.  0.  Sharma:
 i508.  Sardar  Iqbal  Singh:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  the  number  of  tourists  who  visit-
 ed  Kashmir  during  ‘1957-58;  and

 (b)  the  names  of  the  countries  from
 which  the  foreigners  who  toured  only
 Kashmir  came  and  the  number  of
 Persons  from  each  of  these  countries?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  @  43,0I8
 tourists  comprising  of  877३  Indians
 and  5,846  foreigners  during  the  calen-
 dar  year  1987,  The  figures  for  the
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 period,  January—March,  1958,  are  not
 yet  available.

 (b)  The  required  information  is  not
 available.

 Irrigated  Areas  in  States

 1589.  Shri  Rameshwar  Tantia:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  what  is  the  State-wise  figure  of
 the  irrigated  areas  in  1956-57,  and

 (b)  what  is  the  comparable  increase
 of  irrigated  areas  in  relation  to  1955-
 56?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  (a)  and  (b).
 A  statement  containing  the  informa-
 tion  is  placed  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  V,  annexure
 No.  ‘122.)

 Central  Tractor  Organisation

 1590.  Shri  Bali  Reddy:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  number  of  units  working
 under  the  Central  Tractor  Organisa-
 tion  and  the  number  of  tractors  in
 each  Unit;  and

 (b)  whether  Government  have  any
 proposal  under  consideration  to  divert
 some  Units  to  Andhra  Pradesh,  where
 breaking  of  virgin  soils  and  deep
 ploughing  is  delayed  due  to  lack  of
 adequate  number  of  tractors  and  other
 equipment?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  There  are
 fifteen  units  and  each  unit  has  on  an
 average  fifteen  tractors.

 (b)  No.  The  State  Government
 have  stated  that  they  have  not  got
 sufficiently  large  and  compact  areas
 where  Central  Tractor  Organisation
 can  operate  and  that  they  would  pre-
 fer  to  use  bull  dozers.
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 Import  of  Chemica!  Fertilizers
 ‘1591,  Shri  Bali  Reddy:  काए  फ्रिक

 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  quantities  of  Sul-
 phate  of  Ammonia  and  Super-
 phosphate  imported  in  (1956-57  and
 1857-58?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  PR  Jain):

 ‘1956-5  7957-58*
 Sulphate  oF  9  ?  9

 Ammonia  12,30,000  32575566
 tons  tons.

 Superphosph:te  nil  nil.
 *Upto  28th  February,  1958.

 Agricultural  Implements

 Shri  Bali  Reddy:
 1592.  hri  ्.  L.  Barupal:

 Shri  Daljit  Singh:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state  the
 amounts  granted  by  the  Government
 of  India  to  various  States  for  granting
 loans  and  subsidies  to  agriculturists  to
 buy  tractors,  pump-sets  and  improv-
 ed  implements  in  1956-57  and  1957-
 58?

 The  Minister  of  Food  and  Agrical-
 ture  (Shri  A.  P.  Jain):  A  statement
 giving  the  required  information  is
 placed  on  the  Table  of  Lok  Sabha.
 (See  Appendix  V,  annexure  No.  128.)

 Delay  in  Air  Services
 1593.  Shri  M.  8,  Thakore:  Will  the

 Ministcr  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  it  is  fact  that  the
 IAC  Viscount  usually  starting  from
 Bombay  at  about  7  p.m.  started  at
 7-20  p.m.  for  Delhi  on  एफ  December,
 1957;

 {b)  whether  it  is  a  fact  that  the
 public  was  made  to  stand  just  near
 the  entrance  of  the  gate  for  more
 than  half  an  hour;  and

 (c)  whether  it  is  a  fact  that  if  the
 passenger  does  not  come  within  the
 prescribed  time  he  has  to  purchase
 a  new  ticket?
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 ‘The  Minister  of  State  in  the  _कुलिकाक-.

 ह..८  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  (a)  Yes,  Sir.

 (b)  No,  Sir.

 (c)  Attention  of  the  hon.  Member
 is  drawn  to  Notification  No.  CTM-/l4-
 A  of  Indian  Airlines  Corporation
 published  in  the  Gazette.  of  India  on
 March  24,  1956.

 Derailment  of  Wagons  near  Udvada
 Station

 Sbri  Raghunath  Singh:
 26  {shri  8.  0.  Samanta:

 Will  the  Minister  of  Railways  be
 pleased  to  state  whether  it  is  a  fact
 that  the  traffic  on  the  main  line  bet-
 ween  Bombay  and  Surat  on  Western
 Railway  was  dislocated  on  the  80
 February,  4958  due  to  derailment  of
 wagons  of  goods  train  near  Udvada
 Station?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  Yes.  Due
 to  derailment  of  two  wagons  at
 Udvada  Station  at  about  21-20  hours
 on  8th  February,  3958  on  the
 Bombay-Baroda  Main  line  of  the
 Western  Railway  through  communi-
 cation  was  interrupted  for  about
 प्‌  hours  on  both  Up  and  Down  lines.

 Opening  of  Post  Offices  in  Punjab
 1595,  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Transport  and  Commani-
 cations  be  pleased  to  state:

 (a)  the  number  of  new  Post  offices
 opened  in  Punjab  in  ‘1957;

 (b)  the  number  of  the  Post  and
 Telegraph  Offices  closed  during  1987;
 and

 (९)  the  reasons  for  closing  down
 these  offices?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  223.

 (b)  One  Town  extra-departmental
 Branch  Post  Office  and  no  Telegravh
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 (ey  The  office  had  practically  no
 postal  business  and  had  been  consis-
 tently  working  at  a  loss  for  over
 5  years.

 Grain  Shop  Staff

 Sf  Shri  Subodb  Hanada: 1596.
 4  shri  8.  Ca  Samanta:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  the  Railway  Board
 have  passed  any  order  in  the  month
 of  November,  ‘1957,  that  the  seniority
 of  the  temporary  Grain-shop  Staff
 would  be  regulated  on  the  basis  of
 the  date  of  their  actual  absorption
 in  other  department  and  not  from  the
 beginning  of  service;

 (b)  if  so,  the  names  of  the  Railways
 which  have  implemented  the  order
 and  since  when;  and

 (c)  the  names  of  the  Railways
 which  have  not  yet  implemented  it
 and  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes.

 (b)  Under  process  of  implementa-
 tion  on  the  Central  and  Western  Rail-
 ways.

 (e)  Not  implemented  on  the  North
 East  Frontier  Railway  due  to  pre-
 occupation  with  matters  concerning
 bifurcation  and  on  the  Eastern
 Northern,  North  Eastern,  Southern
 and  South  Eastern  Railways  due  to
 certain  difficulties  experienced  in
 implementing  the  orders  which  are
 under  examination.

 Khargpur  Railway  School
 Shri  Subodh  Haneda: am  A
 Shri  8.  Ca  Samanta:

 Will  the  Minister  of  Rallways  be
 pleased  to  state:

 (a)  the  present  roll  strength  of  the
 Khargpur  Railway  School  South  Eas-
 tern  Railway  in  (i)  Primary  (ii)
 Secondary  and  (iii)  Higher  Secondary
 Sections;
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 (b)  whether  the
 en  eat

 को  दिन  में  लगभग  ढाई  बजे  जब  रेलबे
 mrengih,  dnterteres  wi

 मोटर  ढ्राली  उत्तर  रेलवे  के  शाहजहांपुर- teaching  and  discipline  of  the  School;
 (०  if  so,  whether  the  Railway  Ad-  लखनऊ  सेक्शन  के  रोज़ा  स्टेशन  यार्ड  में

 ministration  propose  to  split  up  the  दाखिल  हो  रहा  थी,  वह  बीच  वाले  केबिन
 School  to  an  optimum  size  for  better  के  पास  पटरी  से  उतर  गई  |  इस  द्राली  में
 teaching  and  dneipine

 Pr
 मंडल  इंजीनियर,  सहायक  इंजीनियर,  निर्माण--

 (a)  whether  any  permanent  Prin-
 cipal  has  been  posted  to  take  charge  निरीक्षक  (Inspector  of  Works)  और
 of  the  School;  and  छः  ठेले  वाले  बैठे  हुए  थे  q  ट्राली  पटरी  से

 उतर  जाने  की  वजह  से  मंडल  इंजीनियर (e)  if  so,  what  are  his  qualifications?
 और  निर्माण-निरीक्षक  को  मामूली  चोट The  Deputy  Minister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  (i)  art  और  सहायक  इंजीनियर  &  बाजू  की
 Secondary  Sections  826  zee  टूट  गई  |

 i)  Higher  Secondary  Sec-
 tions  778  (ख)  और  (7)  ट्राली  पटरी  से  उतर

 The  Primary  Schoo)  is  functioning  जाने  की  वजह  यह  थी  कि  वह  ऐसी  लाइन
 separately  with  676  students  on  roll.  पर  चली  गयी  जिसके  कांटे  उस  ट्राली  के

 (b)  No.  लिये  नहीं  लगाये  गये  थे  t
 (९)  Does  not  arise.

 Construction  of  Reads  in  Kerala

 1599.  Shri  R.  Narayanasamy:  Will!
 the  Minister  of  Transport  and  Com--
 munications  be  pleased  to

 stgte:

 {d)  No.  i
 (e)  Does  not  arise.

 मोटर  ढाली  दुबटना  (a)  how  the  works  of  the  Bodinaya-
 kanur-Metter  Road  joining  the  State-

 ८.  श्री  जग  झबस्थो  :  क्‍या  of  Kerala,  with  Periyakulam  Taluq,.
 as

 pe  ie  ~
 की

 Madurai  District,  Madras  State,  are-
 श्लव

 ६ 3  यह  बताने  कृपा  progressing;
 करेंगे  कि  :

 (०)  when  its  works  are  likely  to  be-
 completed;

 (क)  क्या  उत्तर  रेलवे  फ  मुरादाबाद-
 बरेली  सब-डिवीजन  में  रोजा  जंक्शन  पर  (c)  whether  its  expenditure  has:
 १६  जनवरी,  १६५८  को  रेलवे  मोटर  द्राली

 gone  beyond  the  budget  limit;  and

 के  पटरी  से  उतर  जाते  के  फलस्वरूप  उस  पर  (a)  if  80,  by  how  much?

 a  हुये  कुछ  रेलवे  पदाधिकारी  घायल  हो  The  Minister  of  State  in  the  Minis-
 moe  try  of  Transport  and  Communications: गये  ;  (Shri  Raj  Bahadur):  (a)  and  (b).

 The  construction  of  the  road  has  been
 यदि  हां,  तो  क्‍या  दर्घटना  sanctioned  at  an  estimated  cost  of

 (ल)  याद ह.
 और

 इस  दुधटना  Rs.  10-04  lakhs  out  of  which  Rs.  8°33: की  जांच  की  गई  थी  ;  और  lakhs  is  to  be  met  by  the  Centre.
 Progress  on  the  work  upto  28th  Feb-

 (ग)  इस  दुर्घटता  का  मुख्य  कारण  ruary,  2958  is  37  per  cent.  ‘The  esti-
 wat  at  ?  mates  for  cross  drainage  works  on  the

 road  for  which  a  grant-in-aid  of
 wet  उपभंत्री  Rs.  °67  lakhs  has  been  kept  in  reserve (  tt  शाहनबाज  का  )  are  awaited  from  Madras  Government.

 (क)  जी  हां  ।  १६  जनवरी,  १६४८  The  entire  work  is  expected  to  be-
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 completed  during  the  current  plan
 Period.

 (c)  No.  Upto  3ist  March  1958,  an
 expenditure  of  Rs.  5°75  lakhs  is  ex-
 pected  to  be  incurred  and  the  Central
 share  would  amount  to  Rs.  S15  lakhs
 which  has  been  allotted.

 (0)  Does  not  arise,

 Kamalpur  N.E.S.  Block  in  Tripura
 1600.  Shri  Dasaratha  Deb:  Will  the

 Minister  of  Community  Development
 be  pleased  to  state:

 (a)  the  progress  of  Kamalpur
 National  Extension  Service  Block  in
 “Tripura;

 (b)  the  major  items  of  work  that
 Jhave  been  undertaken;

 (c)  the  nature  of  steps,  if  any,  taken
 to  co-operate  the  people  in  the  work-
 ‘ing  of  the  National  Extension  Service
 Block;  and

 (d)  the  total  amount  which  is  pro-
 ‘posed  to  be  spent  in  this  particular
 Block  during  the  working  of  the
 ‘Second  Five  Year  Plan?

 The  Minister  of  Community  Deve-
 opment  (Shri  s.  K.  Dey):  (a)  and
 (b).  A  statement  is  placed  on  the
 Table  of  Lok  Sabha.  [See  Appendix

 ‘V,  annexure  No.  124.)

 (c)  Public  co-operation  is  secured
 tthrough:—

 (i)  Block  Advisory  Committee
 comprised  of  Members  of
 Territorial  Council,  represen-
 tatives  of  Co-operative  Socie-
 tics,  Tribal  Jhumia  Colonies,
 Tribal  Agriculturists,  Social
 Workers  and  refugee  colonies.

 (ii)  Ad  hoc  Village  Committees
 which  take  the  place  of  pan-
 chayats.

 Programme  of  the  Block  is  imple-
 mented  almost  in  every  case  through
 ‘the  agency  of  these  Committees  and
 :the  village  people.

 (d)  Rs.  0  lakhs.

 Engine  Overhaul  Depot  at  Caloutts

 60l.  Shrimati  Renu  Chakravartty:
 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  Bharat  Airways  is
 opening  an  engine  overhaul  depot  at
 Calcutta;

 (b)  if  so,  whether  they  will  be
 doing  contract  work  for  Union  of
 Burma  Airways;  and

 (c)  whether  the  Indian  Airlines
 Corporation  was  first  contacted  for
 this  contract  work?

 The  Minister  of  State  in  the  Minls-
 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  (a)  Bharat
 Commerce  and  Industries  Ltd.  made
 certain  unofficial  enquiries  about  set-
 ting  up  an  overhaul  base  at  Calcutta
 but  no  concrete  proposals  have  been
 received  from  the  firm.

 (b)  We  have  no  information.

 (c)  No,  Sir.

 Annapurna  Service  on  Railways

 1602.  Shri  Damani:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state  the
 names  of  the  stations  and  trains  on
 the  Northern  and  Western  Railways,
 where  the  All  India  Women’s  Food
 Council  have  introduced  its  Annapurna
 Service?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  The  Al
 India  Women’s  Food  Council  are  run-
 ning  Cafetarias  at  Ghaziabad  and
 Lucknow  stations  of  Northern  Rail-
 way.

 They  are  not  running  such  service
 on  any  of  the  Northern  Railway  trains.

 On  the  Western  Railway,  no  cater-
 ing  establishment  whether  at  stations
 or  trains  is  being  worked  by  this  body.
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 Railway  Board  Assistants

 J  Shri  A.  K.  Gopalan: 1603.
 4  Shei  Tangaman!:

 Will  the  Minister  of  Railways  be
 Pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  354  on  9th
 December,  957  and  state:

 (a)  whether  it  has  since  been
 decided  to  rearrange  the  seniority  list
 of  Assistants  already  sent  to  the
 Union  Public  Service  Commission
 and  the  Union  Public  Service  Commis-
 sion  advised  to  pend  action  on  the
 seniority  list  previously  sent;

 (b)  if  so,  when  a  revised  seniority
 list  will  be  sent  to  the  Union  Public
 Service  Commission;  and

 (c)  on  what  basis?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  to  (c).
 Proposals  for  a  revised  basis  for  the
 seniority  lists  of  officiating  Assistants
 are  under  examination  and  until  a
 decision  is  reached  in  the  matter,  the
 U.P.S.C.  have  been  asked  to  pend
 action  on  the  seniority  lists  sent  to
 them.

 Chittaranjan  Workshop  Union
 1604.  Shri  S.  M.  Banerjee:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  Union  in  Chittaran-
 jan  workshop  has  applied  for  recog-
 nition;  and

 (b)  if  so,  whether  the  recognition
 has  been  granted?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes.

 (b)  No.

 Railways  Schools  on  S.E.  Railway
 1605.  Shri  Kumbhar:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  schools  at  present
 run  at  various  Stations  on  the

 -  South-Eastern  Railway  Zone;
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 (b)  the  number  of  children  receiving
 education  in  these  schools,  school-
 wise;  and

 (c)  the  number  of  schools  to  be
 opened  at  the  end  of  the  Second  Five
 Year  Plan  on  the  S.E.  Railway  Zone?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  35.

 (b)  A  statement  is  placed  on  the
 Table  of  Lok  Sabha.  [See  Appendix
 ण  annexure  No.  125.)

 (c)  The  South-Eastern  Railway
 have  proposed  6  new  primary  schools
 at  different  places  during  the  Second
 Plan  period.  Their  proposals  are
 under  consideration  along  with  those
 of  other  Railways.

 Posts  and  Telegraphs  Offices  in  rented
 Buildings

 1606.  Shri  Kumbhar:  Wil}  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  number  of  Posts  and  Tele-
 graphs  Offices  housed  in  rented  and
 departmental  buildings  in  Sambalpur
 Postal  Division  at  present;  and

 (b)  the  total  rent  paid  and  the
 total  amount  spent  for  construction  of
 departmental  buildings  during  the
 First  Five  Year  Plan  and  so  far  year-
 wise?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b).  In
 Sambalpur  Postal  Division,  29  post
 offices  are  functioning  in  rented  build-
 ings  on  a  monthly  rental  of  Rs.  ‘1,346,
 The  number  of  post  offices  located  in
 departmental  buildings  is  LA

 An  amount  of  Rs.  27,550  was  spent
 in  1954-55,  for  construction  of  a  depart-
 mental  building  to  house  a  post  office
 at  Nawapara  Tanwat.

 Quarters  for  Postal  Employees
 1607.  Shri  MKumbhar:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  number  of  residential  quar-
 ters  constructed  during  the  First  Five
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 Year  Plan  and  so  far  for  the  Posts  and
 Telegraphs  employees  in  Sambalpur
 Postal  Division;  and

 (b)  how  many  such  quarters  are  to
 be  constructed  during  the  Second
 Five  Year  Plan?

 The  Minister  of  State  in  the  Minis-
 try  of  Transpert  and  Communications
 (Shri  Raj  Bahadur):  (a)  i2  units.

 (b)  About  32  units.

 Family  Planning  Centres  in  West
 Bengal

 JS  Shri  Ghosal: 1608.
 +  Shri  B.  Das  Gupta:

 Will  the  Minister  of  Health  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  804  on  the
 28th  November,  957  and  state  the
 number  of  clinics  under  the  Family
 Planning  Programme  established  in
 West  Bengal  during  the  period  Octo-
 ber,  7957  to  February,  1958?

 The  Minister  of  Health  (Shri
 Karmarkar):  Six  Urban  Family  Plan-
 ning  Clinics  were  established  in  West
 Bengal  during  the  period  from  October,
 957  to  February,  1958.

 Quarters  for  P.  &  T.  Staff
 1609.  Shri  Daljit  Singh:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state  the  total
 number  of  quarters  constructed  during
 the  First  Five  Year  Plan  and  the
 Second  Five  Year  Plan  so  far  for  the
 Posts  and  Telegraphs  employees  in
 Kangra  and  Hoshiarpur  districts  of
 Punjab  State?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadar):

 Kangra  District
 2  H  type  and  2  G  type  quarters  in

 ist  Plan;
 6  H  type  and  l  type  IN  quarters  in

 2nd  Plan.

 Hoshiarpur  District
 Nil.
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 Posts  and  Telegraphs  Offices
 36l0.  Shri  Daljit  Singh:  Will  the

 Minister  of  Transport  and  Commuai-
 cations  be  pleased  to  state  the  num-
 ber  of  Post  Offices  and  Telegraph
 Offices  proposed  to  be  opened  in
 Punjab  district-wise  during  the  Second
 Five  Year  Plan?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  A  statement  is
 laid  on  the  Table  of  the  Lok  Sabha.
 {See  Appendix  प्र,  annexure  No.  i26.)

 Sugar-cane  Crushed  in  Punjab
 161L,  Shri  Daljit  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  quantity  of  sugar-cane
 crushed  in  the  sugar  mills  in  Punjab
 during  ‘1956-57,  crushing  season;  and

 (b)  the  price  of  sugarcane  paid  to
 the  farmers?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ्,  Jain):  (a)  6°45  lakh
 tons.

 (b)  The  price  «i  sugarcane  paid  to
 farmers  for  cane  delivered  at  the  gate
 of  the  factory  was  Rs.  7-0  per  maund
 and  that  for  cane  delivered  at  rail
 centres  Rs.  1-5-0  per  maund.

 Rice  Production  in  Madras
 1612,  Shri  Elayaperumal:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  extra  grants  and
 technical  assistance  have  been  made.
 available  to  Madras  State  to  step  up
 rice  production;

 (9)  if  so,  what  amount  has  been
 sanctioned;  and

 (c)  if  not,  the  reasons  therefor?
 The  Minister  of  Food  and  Agricul-

 ture  (Shri  A.  P.  Jain):  (a)  to  (०).  A
 grant  of  Rs.  20,39,387  has  been  sanc-
 tioned  to  the  Government  of  Madras
 for  their  Grow  More  Food  Schemes
 for  1957-58  which  will  also  help  in
 production  of  more  rice.  An  addi-
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 tional  grant  of  Rs.  11,638,875.  was  sanc-
 tioned  to  the  Government  of  Madras
 for  some  additional  Minor  Irrigation
 Schemes  during  1987-58  which  will
 also  benefit  paddy  cultivation.

 Necessary  technical  assistance  is
 also  given  to  the  State  Governments
 whenever  they  approach  the  Govern-
 ment  of  India  for  the  purpose.

 UNICEF
 6I8.  Shri  D.  ८.  Sharma:  Wil!  the

 Minister  of  Health  be  pleased  to  state:
 (a)  whether  India  has  made  any

 request  to  the  UNICEF  Executive
 Board  during  March,  958  for  aid  out
 of  the  United  Nations  Children’s
 Fund;  and

 (b)  if  so,  the  nature  thereof?
 The  Minister  of  Health  (Shri  Kar-

 markar):  (a)  Yes,  Sir.
 (b)  The  following  requests  were

 made  to  the  UNICEF  Executive  Board
 for  consideration  at  its  March,  958
 meeting:

 (l)  Trachoma  Pilot
 Project  $23,809°45

 (2)  Skim  milk  pow-
 der  $2,47,500°00

 (freight  only)
 (5,500  short

 tons)
 (3)  Development  of

 Paediatric  Training
 in  Bombay.

 (4)  Development  of  a
 National  Tuberculo-
 sis  Control  Pro-
 gramme  $2,66,000-00

 (3)  Supplementary  As-
 sistance  for  B.C.G.
 Campaign

 (6)  Primary  Health
 Centres  /$2,155,000°00

 Welfare  Inspectors  on  Railways
 ‘10l4,  Shri  Daljit  Singh:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  total  number  of  Welfare
 Inspectors  working  under  the
 Railways  zone-wise,  as  on  the  28th
 ‘February,  1958;  and

 $83,000-00

 $58,000-00
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 (b)  the  present  pay  scale  and  the
 rate  of  increment?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):

 (a)  Railways  Total  number.
 Central  470
 Eastern  25
 Northern  7
 North-Eastern  7
 North-East  Frontier  0
 Southern  86
 South-Eastern  ql
 Western

 (b)  (i)  Rs.  '150-7-185-8-225..
 (ii)  Rs.  200-10-300.

 (iil)  Rs.  '260-15-350.

 हिसाअस  प्रदेश  में  सस्ते  झगाज  की  दुकानें

 १६१५.  भी  पद्म बेण  :  कया  साहा
 ह... । अ  कुधि  मंत्री  ७  मार्च,  १६४५८  के
 तारांकित  प्रदन  संख्या  ह्  के  उत्तर
 के  सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे
 कि  नाज  बेचने  के  लिये  सस्ते  भ्रनाज  की
 दुकानें  कहां-कहां  खोली  गई  हैं  ?

 ate  तथा  कृषि  मंत्री  (भी  to  प्र०  जेत  )
 हिमाचल  प्रदेश  में  सस्ते  अनाज  की  दुकानों
 का  ज़िले  वार  विवरण  निम्न  प्रकार  से  है  :

 सस्ते  'झगाज की जितनी की  जितनी
 चुकाने  हैं

 १.  महासु  श्घ

 २.  मंडी  ७

 ३.  सिरमौर  १
 ४.  चम्बा  ह अ

 सास  जिला

 योग  Xo
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 Passenger  Guides  on  Railways
 36l6.  Shrimati  Mafide  Ahmed:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  the  posts  of  Passenger
 Guides,  created  in  948  have  been
 abolished;  and

 (b)  if  so,  the  circumstances  that  led
 to  the  abolition  of  the  posts?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  No.

 (b)  Does  not  arise.

 Development  of  Horticulture

 1617,  Shri  Daljit  Singh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  amount  of  subsidy  or  grants
 sanctioned  to  the  Punjab  Government
 for  the  development  of  Horticulture
 year-wise  from  January,  2950  to
 January,  1958;  and

 (b)  the  amount  utilised  by  the
 Punjab  Government  year-wise  during
 the  above  period?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  P.  Jain):  (a)  Rs.  45,810
 and  Rs.  114,990  were  sanctioned  by
 the  Central  Government  as  subsidy
 for  the  horticultural  development
 schemes  in  Punjab  during  1956-57,  and
 ‘1957-58,  respectively.  No  grants
 were  sanctioned  prior  to  1956-57.

 (b)  An  expenditure  of  about
 Rs.  8,000  was  incurred  by  the  Punjab
 Government  in  1956-57  and  the  anti-
 cipated  expenditure  during  1957-58  is
 Rs.  18,580.

 Soil  Conservation  in  Punjab
 6i8,  Shri  Daljit  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  amount  allotted  for  soil
 conservation  in  Punjab  for  the  year
 1958;

 (b)  the  names  of  the  schemes  sanc-
 tioned;  and
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 (०)  the  amount  already  spent?
 The  Minister  of  Food  and  Agricul-

 ture  (Shri  A.  P.  Jain):  (a)  ्,  11°87
 lakhs  for  the  year  ‘1957-58,

 (b)  l.  Sand  fixation  experiment  in
 Hissar  District.

 2.  Anti-erosion  measures  in  Kulu
 Sub-Division  (excluding  Spiti  and
 Lahul  areas)  and  in  the  catchment
 area  of  Bhakra  Reservior  in  Kangra
 District.

 3.  Operating  and  maintaining  of
 Soil  Conservation  Demonstration  Cen-
 tre  in  the  Punjab  Water  erosion  area
 in  Hoshiarpur  district.

 4.  Cho-training  including  check-
 damming  and  gully  plugging  in  catch-
 ment  area  in  Ambala  district.

 5.  Prevention  of  erosion  from  slop-
 ping  agricultural  lands  in  Gurgaon.

 including  check
 plugging  in

 6,  Cho-training
 damming  and  gully
 Hoshiarpur  district.

 7.  Terracing  and  Watt-bandi,  in-
 cluding  spiu-ways  in  Ambala  district.

 8.  Soil  Conservation  and  Contour
 Bunding  etc.  in  private  lands  in  Gur-
 daspur  district.

 9.  Terracing  and  Watt-bandi,  in-
 cluding  spill-ways  in  Hoshiarpur  dis-
 trict,  :

 l0.  Terracing  and  Watt-bandi  ope-
 ration  in  Kangra  district.

 ll.  Desert  control  and  reclamation
 in  Gurgaon,  Hissar,  and  Ferozepur
 districts  bordering  on  Rajasthan.

 12,  Soil  Conservation  over  Siwaliks.
 13.  Afforestation  of  the  Bhakra  Dam

 catchment  area.
 14,  Afforestation  of  the  catchment

 area  of  Asni  and  Giri  rivers.
 15.  Immobilisation  of  Desert.

 (c)  The  State  Government  have
 intimated  that  a  sum  of  Rs.  rr  lakhs
 is  likely  to  be  spent  upto  3ist  March,
 1058.



 Written  Answers

 Special  Officer  on  Railway  Board
 Shri  Ayyakannu:
 Shri  Siddiah:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  the  detailed  functions  and  duties
 of  the  Special  Officer  appointed  in  the
 Railway  Board  to  look  after  the
 recruitment  and  appointment  of  the
 Scheduled  Castes  and  Scheduled
 Tribes;  and

 (b)  the  powers  delegated  to  him  to
 discharge  his  duties  effectively?

 ‘1618.

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  The
 duties  of  the  Special  Officer  cover:

 Gi)  examination  of  various  data
 regarding  the  recruitment
 ete,  of  Scheduled  Castes,
 Scheduled  Tribes  and  Anglo-
 Indians  to  railway  services,

 qii)  Check  at  the  offices  of  the
 Railway  Service  Commissions
 that  correct  action  is  being
 taken  in  regard  to  recruit-
 ment  etc.  to  the  vacancies
 reserved  fo  rthese  communi-
 ties’

 (iii)  special  measures  to  fully
 comply  with  the  Govern-
 ment’s  directives  on  the  sub-
 ject.

 (b)  No  specific  powers  as  such  have
 been  delegated  to  him.  He  works  like
 any  other  Deputy  Director  of  the
 Railway  Board.

 Family  Planning
 1620.  Shri  Rameshwar  Tantia:  Will

 the  Minister  of  Health  be  pleased  to
 atate:

 (a)  the  number  of  Family  Planning
 operations  made  in  the  Government
 controlled  hospitals  in  Delhi  during
 1986-87;  and

 (b)  the  number  of  doctors  engaged
 for  the  purpose  in  the  Irwin  Hospital,
 Delhi?
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 The  Minister  of  Health  (Shri  Kar-
 markar}:  (a)  263  sterlisation  opera-
 tions  were  performed  in  the  various
 Government  Hospitals  in  Delhi  dur-
 ing  the  year  1957.

 (b)  No  doctors  in  Irwin  Hospital
 have  been  specifically  engaged  for
 this  purpose.  These  operations  are
 performed  by  the  Surgeons  in  addic
 tion  to  their  other  duties.

 डाक  तथा  तार  घर,  भरतपुर

 १६२१.  थी  सरज  पाण्डे  :  क्या
 परियहन  तथा  संचार  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  भरतपुर  में  मुख्य  डाक्टर  के
 लिये  भवन  बनाने  की  दिशा  में  अब  तक  क्या
 प्रगति  हुई  है  ;  भर

 ख)  उपरोक्त  भवन  कब  तक  बन  कर
 तैयार  हो  जायेगा  ?

 परिथहन  तथा  संचार  मंत्रालय  में  राज्य
 मंत्री  (थो  राज  बहादुर)  (क)  भवन  बनाने
 का  कार्य  ग्रभी  ही  शुरू  किया  गया  है|

 (ख)  १६५६९  के  प्रारम्भ  में  1

 Scheduled  Castes  and  Scheduled
 Tribes  in  P.  &  T.  Department

 ‘1622.  Shri  Kunhan:  Will  the  Minis-
 ter  of  Transport  and  Communications
 be  pleased  to  state:

 (a)  the  number  of  candidates
 belonging  to  Scheduled  Castes  and
 Scheduled  Tribes  recruited  to  the
 Class  IIt  and  IV  services  of  the  Post
 and  Telegraph  Department  during
 1957-585,

 (b)  whether  all  the  posts  reserved.
 for  these  Castes  were  filled  up  during
 the  year;  and
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 ad
 (c)  if  not,  the  reasons  for  not

 filling  up  the  quota?

 The  Minister  of  State  in  the  Min.
 istry  of  Transport  and  1०. .. . '.... है
 ३०४3  (Shri  Raj  Bahadur):  (a)  to  (०)
 The  required  information  is  being
 coliected  from  all  Heads  of  ्,  &  T.
 Circle  and  Administrative  Offices  and
 will  be  placed  on  the  Table  of  the
 Lok  Sabha.

 24  MARCH  7988  ‘Calling  Attention  toa
 of  Urgent  Public

 Importance
 Fertilizers

 Shri  Elayaperumal:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  what  is  the  total
 quantity  of  Fertilizers  supplied  by  the
 Central  Government  to  the  Madras
 State  during  the  years  1955-56,  1956-,
 57  कत्ए  1957-587

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  The  required
 information  is  given  below:

 Name  of  1957-58  till  1gth:
 Fertilizers  1955-56  1956-57  March,  7958

 (IN  TONS  )
 Sulphate  Ammonia  1,195,500  753938  7450
 Urea.  3,333  39739  8,946 Ammonium  Sulphate

 ;  ?  oe

 Nitrate.  2,080  2,622  7,556 Calcium  Ammonium
 Nitrate  1,007,  7  770

 Muriate  of  Potash.  2  97  5
 TOTAL.  15235932  ‘$1,801  75,787

 PRESIDENT’S  ASSENT  TO  BILLS

 Secretary:  Sir,  I  lay  on  the  Table
 the  following  four  Bills  passed  by  the
 Houses  of  Parliament  during  the  cur-
 rent  Session  and  assented  to  by  the
 President  since  a  report  was  last  made
 to  the  House  on  the  17th:  March,
 1958:

 roby  The  Appropriation  (Rail-
 ways)  Bill,  ‘1958;

 (2)  The  Indian  Post  Office
 (Amendment)  Bill,  (1958;

 (3)  The  Appropriation  (Vote  on
 Account)  Bill,  1958;  and

 (4)  The  Appropriation  (Rail-
 ways)  No.  2  Bill,  1958.

 ESTIMATES  COMMITTEE
 Turn  REPORT

 Shri  B.  G.  Mehta  c«Gohilwad):  I
 beg  to  present  the  Third  Report  of
 the  Estimates  Committee  (Second
 Lok  Sabha)  on  the  action  taken  by
 Government  on  the  recommendations

 contained  in  the  Fifteenth  Report  of
 the  Estimates  Committee  (First  Lok
 Sabha).

 PUBLIC  ACCOUNTS  COMMITTEE
 Tutrp  Report

 Shri  T.  N.  Singh  (Chandauli):  4
 beg  to  present  the  Third  Report  of
 the  Public  Accounts  Committee  on
 the  Audit  Reports  on  the  Accounts  of
 the  Damodar  Valley  Corporation  for
 the  years  1954-55.  and  1955-56.

 CALLING  ATTENTION  TO  A  MAT-
 TER  OF  URGENT  PUBLIC

 IMPORTANCE
 Atomic  Engracy  ComMMISssion

 Shri  Naushir  Bharocha  (East  Khan-
 desh):  Under  rule  ‘197,  I  beg  to  call
 the  attention  of  the  Prime  Minister
 to  the  following  matter  of  urgent
 public  importance  and  I  request  that
 he  may  make  a  statement  thereon:

 "The  constitution,  powers  and
 functions  ete.  of  the  Atomic
 Energy  Commission.”
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 The  Prime  Minister  and  Minister  of
 External  Affaire  (Shri  Jawakarial
 Nehru):  A  copy  of  the  Resolution  of
 the  Government  of  India  dated  ist
 March,  953  relating  to  the  constitu.
 tion  of  the  Atomic  Energy  Commis-
 sion  is  laid  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  V,  annexure
 No.  127).  This  Resolution  gives  infor-
 mation  required  about  the  constitution
 and  powers  delegated  to  the  Commis-
 sion,  also  the  objectives  and  responsi-
 bilities  of  the  Commission  and  its
 autonomy.

 According  to  the  constitution  of  the
 Commission,  it  shall  consist  of  not
 more  than  seven  and  not  less  than
 three  full-time  and  part-time  mem-
 bers.  For  the  present,  it  is  proposed
 to  have  three  members.  These  will
 be:

 Dr.  H.  J.  Bhabha,  F.R.S.,  Chair-
 man,  Ex-officio.

 Shri  P.  N.  Thappa,  LC.S.,  Mem-
 ber  for  Finance  and  Administra-
 tion.

 Dr.  K.  8.  Krishnan,  F.RS.,
 Member.

 Additional  members  will  be  added  as
 and  when  required.  Both  Dr.  H.  J.
 Bhabha  and  Dr.  K.  S.  Krishnan  were
 members  of  the  old  Atomic  Energy
 Commission.

 Dr.  H.  J.  Bhabha,  the  present  Sec-
 retary  of  the  Department  and  Chair-
 man  of  the  Atomic  Energy  Commis-
 sion,  is  also  the  Director  of  the  Tata
 Institute  of  Fundamental  Research
 and  the  Director  of  the  Atomic  Energy
 Establishment,  Trombay.  The  Trom-
 bay  Establishment,  which  is  the  natio-
 na)  centre  for  all  research  and  deve-
 lopment  in  the  field  of  atomic  energy
 and  where  all  the  research  and
 experimental  reactors  will  be  set  up
 during  the  next  few  years,  is  a  very
 large  establishment.  Its  scientific  and
 technical  personnel  already  numbers
 about  700.  The  work  of  the  Director

 is  very  heavy,  onerous  and  difficult,
 and,  by  its  very  nature,  can  only  be
 discharged  by  a  scientist  with  a  deep
 and  thorough  knowledge  of  the  entire
 field  and  familiar  with  the  most  recent
 developments  in  this  rapidly  advanc-
 ing  field.  It  has,  therefore,  become
 imperative  that  Dr.  Bhabha  should  be
 relieved  of  as  much  of  his  administra-
 tive  and  non-scientific  duties  as  pos- sible  to  enable  him  to  devote  more
 time  and  attention  to  matters  of  policy in  atomic  energy  and  other  technical
 questions.  There  are  many  scientific
 and  technical  matters  to  which  he  is
 anxious  to  pay  special  attention  and
 which  he  has  not  been  able  to  do
 because  of  the  load  of  work  and  lack
 of  time.  The  intention  is  that  the
 Member  for  Finance  and  Administra-
 tion  will  discharge  al!  the  adminis-
 trative  duties  of  a  Secretary  to  Gov-
 ernment  in  the  Department,  except
 regarding  important  matters  of
 Policy,  which  will  be  the  responsi-
 bility  of  the  Chairman,  and  will  also
 be  ex-officio  Secretary  to  Government
 in  the  Department  of  Atomic  Energy in  financial  matters.

 *INDIAN  OATHS  (AMENDMENT)
 58.

 The  Deputy  Minister  of  Law  (Shri
 Hajarnavis):  I  beg  to  move  for  leave
 to  introduce  a  Bill  further  to  amend
 the  Indian  Oaths  Act,  ‘1873.

 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  further  to  amend  the
 Indian  Oaths  Act,  1873",

 The  motion  was  adopted.
 Shri  Hajarnavis:  I  introduce  the

 Bill,

 **DEMANDS  FOR  GRANTS—Contd.
 Ministry  or  Heart

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  and  voting  on

 *Published  in  the  Gazette  of  India  Extraordinary  Part  I—Section  2
 dated  24th  March,  1958.

 **Moved  with  the  recommendation  of  the  President.
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 {Mr,  Speaker]
 Demands  Nos.  47,  48,  49,  50  and  747
 relating  to  the  Ministry  of  Health  for
 which  5  hours  have  been  allotted.

 Hon.  Members  desirous  of  moving
 cut  motions  may  hand  over  at  the
 Table  within  48  minutes  the  numbers
 of  the  selected  cut  motions,

 The  time-limit  for  speeches  will  be
 as  before.
 Demanp  No.  47—MINisTRY  OF  HEALTH

 Mr.  Speaker:  Motion  moved:
 "That  a  sum  not  exceeding

 Rs.  12,57,000,  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  3959,  in  res-
 pect  of  “Ministry  of  Health’”.
 Demanp  No.  48—MEDICAL  SERVICES
 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  4,75,50,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  ‘1959,  in
 respect  of  ‘Medical  Services’  ”

 Demanp  No.  49--Pusiic  HeattH
 Mr,  Speaker:  Motion  moved:

 “That  asum  not  exceeding
 Rs.  12,88,72,000  be  granted  4o  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Slst  day  of  March,  1959,  in
 respect  of  ‘Public  Health’**

 Demand  No.  50--MiscetLanrous  Dr-
 PARTMENTS  AND  EXPENDITURE  UNDER
 THE  Mrnystry  or  HEattTr.
 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Ra.  80,31,000  है.  granted  to  the
 President  to  complete  the  sum
 mecessary  to  defray  the  charges
 which  will  come  in  course  of

 payment  during  the  year  ending
 the  3ilst  day  of  March,  ‘1959,  in
 respect  of  ‘Miscellaneous  depart-
 ments  and  expenditure  under  the
 Ministry  of  Health’”,

 Demanp  No.  2!—Caprran  OUTLAY  OF
 TRE  Ministry  or  HEALTH

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  8,97,76,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1959,  in
 respect  of  ‘Capital  outlay  of  the
 Ministry  of  Health’
 Shri  Kodiyan.
 Shri  V.  P.  Nayar  (Quilon):  Let  the

 exodus  be  over!

 Shri  Kodiyan  (Quilon-Reserved-
 Sch.  Castes):  Mr.  Speaker,  Sir,  the
 general  aim  of  health  programmes
 during  the  Second  Five  Year  Plan  is
 expansion  of  existing  health  services
 so  as  to  bring  the  benefits  of  these
 services  within  the  reach  of  all  the
 people,  and  also  to  promote  a  progres-
 sive  improvement  in  the  level  of
 national  heaith.

 One  of  the  specific  objectives  of  the
 health  programme  is  the  expansion  of
 the  training  programmes  for  medical
 personnel  and  also  the  efficient  utili-
 sation  of  the  trained  personnel.
 Though  there  has  been  some  improve-
 ment  in  the  existing  medical  services,
 and  though  there  has  been  some
 expansion  with  regard  to  medical
 services  in  the  last  few  years,  the
 average  man  is  still  far  from  getting
 the  benefits  of  modern  scientific
 treatment.  Limitation  of  beds  in
 hospitals,  over-crowding  in  hospitals,
 shortage  of  sufficiently  qualified  per-
 sonnel  and  also  inadequate  equip-
 ment  are  the  complaints  that  we  hear
 from  all  quarters.  More  especially,
 the  condition  in  the  rural  areas  is
 still  worse.  There  we  are  faced  with
 the  difficulty  of  obtaining  medica?
 personnel  to  serve  the  rural  people
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 The  main  difficulty  that  confronts
 ws  today  in  way  of  expanding  health
 services  is  the  shortage  of  sufficient-
 ly  qualified  medical  personnel.
 Though  the  number  of  medical  insti-
 tutions  in  our  country  has  increased
 from  30  in  950-5l  to  40  or  so,  in
 the  matter  of  getting  sufficient  quali-
 fied  medical  personnel,  we  are  _  still
 lagging  behind.  The  present  training
 facilities  are  only  for  having  2,500
 doctors  annually.  Now  it  is  estimated
 that  the  country  has  70,000  doctors.
 If  we  are  to  achieve  the  target  fixed
 for  the  training  of  medical  person-
 nel  ie.  doctors  in  our  country,  then
 during  the  Second  Plan  period  we
 will  have  to  turn  out  12,500  doctors
 more.  If  the  existing  facilities  of
 medical  institutions  are  expanded
 fully,  400  doctors  may  be  added  to
 this  number  annually.  Still  we  will
 fall  short  of  our  actual  requirements,
 because  it  is  estimated  that  the  actual
 number  of  doctors  we  need  is  90,000.

 Therefore,  I  would  ask  the  hon.
 Minister  to  give  urgent  consideration
 to  the  question  of  expanding  medical
 training  facilities.  The  existing  faci-
 lities  in  the  institutions  should
 be  expanded  and  new  medical
 colleges  will  have  to  be  started.  More
 admissions  have  to  be  provided  in  the
 coming  years  for  medical  students.
 But  I  have  grave  doubts  as  to  whe-
 ther  the  calculation  made  in  the  Plan

 to  increase  the  number  of  medical
 personnel  will  be  realised  because  I
 find  a  large  percentage  of  failures  in
 medical  examinations.  It  is  a  discon-
 certing  fact  that  in  the  present  con-
 text,  when  we  are  faced  with  an
 acute  shortage  of  medical  personnel,
 a  large  number  of  our  medical  stu-
 dents  is  failing  due  to  the  poor  quality
 of  medical  teaching.  If  we  go  on
 like  this,  I  do  not  think  that  the  ta
 get  fixed  in  the  Plan  will  be  reached.
 From  the  experience  of  some  of  the
 Medical  institutions  in  our  country,
 T  am  rather  afraid  that  we  will  lag
 behind  this  target.  From  the  expert-
 ence  of  a  medical  institution,  which
 is  considered  to  be  an  institution  that
 is  to  guide  medical  education  and
 medical  research,  J  do  not  think  that
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 this  calculation  will  prove  successful,
 I  am  referring  to  the  All  India  Medi-
 cal  Institute  at  New  Delhi,  This  Insti-
 tute  was  established  in  956  by  an  Act
 of  Parliament.  It  was  stated  in  the
 Objects  and  Reasons  of  the  Bill  that
 was  introduced  in  the  Lok  Sabha  in.
 1955,  seeking  to  establish  this  Medical
 Institute,  that  for  improving  profes-
 sional  competence  among  medical
 practitioners,  it  was  necessary  to  place
 a  high  standard  of  medical  education,
 both  post-graduate  and  under-gradu-
 ate,  before  all  medical  colleges  and
 other  allied  institutions  in  the  country.
 It  is  further  stated  in  the  Statement  of
 Objects  and  Reasons  of  that  Bill  that
 for  the  promotion  of  medical  research
 it  is  necessary  that  the  country  should
 attain  self-sufficiency  in  post-gradu-
 ate  medical  education  and  _  these
 objectives  were  hardly  capable  of  rea-
 lisation  unless  facilities  of  a  very  high
 order  for  both  under-graduate  and
 post-graduate  medical  education  and
 research  are  provided  for,  in  one
 place  under  a  central  authority.

 It  was  with  these  objectives  that
 this  institution  was  started.  From
 the  report  of  the  Ministry  of  Health,
 I  find  that  Rs.  1,39,32,630,  have  been
 spent  on  the  development  of  land,
 construction  of  buildings  and  archi-
 tect’s  fees  for  this  institute.  When
 such  a  huge  amount  has  been  spent

 for  the  construction  of  buildings  ete.
 what  has  been  spent  for  buying  equip-
 ment  for  this  institute?  From  the  re-
 port,  I  find  that  only  Rs.  6:06  lakhs
 have  been  spent  for  buying  equip-
 ment.

 Though  the  construction  has  not
 yet  been  completed,  appointments  to
 different  posts  are  going  on.  Appoint-.
 ments  of  a  Professor  of  Pathology,  a
 Professor  of  Radiology,  a  Professary  of
 Physiology,  a  Professor  of  Surgery
 and  also  a  Professor  of  Medicine  etc.
 have  already  been  made.  With  what
 equipment  are  these  people  going  to
 carry  on  their  teaching?

 Take  for  example,  the  Radiologist.
 How  much  of  radiological  work  has
 been  done  since  he  was  appointed  a
 year  ago?  The  Professor  of  Surgery,
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 [Shri  Kodiyan]
 who  has  been  appointed,  I  understand,
 has  not  got  practical  experience  teach-
 ing  and  has  lost  his  experience  in
 surgery.  Another  professor,  the  Pro-
 fessor  of  Medicine  is  a  superannuated
 Principal  of  a  Medical  College.  The
 anaesthetist  has  been  appointed  from
 the  Army  though  the  Institute  has  no
 hospital  of  its  own.  I  would  ask  the
 hon.  Minister  to  tel]  us  how  many
 of  these  professors  are  working  and
 how  many  of  them  are  idling  away
 their  time  but,  at  the  same  time,
 getting  pay  from  the  Exchequer.

 The  main  objective  of  starting  this
 Institute  was  to  give  facilities  for
 post-graduate  medical  education.
 But,  only  two  students  have  been
 admitted  last  year;  and,  in  the  re-
 port,  it  is  stated  that  two  more  will
 be  admitted  next  year.  I  am  very
 glad  to  find  that  the  British  Archi-
 tect  who  was  brought  for  this  In-
 stitute  has  been  sent  back  by  the  hon.
 Minister.

 Then,  to  increase  the  number  of
 doctors......

 The  Minister  of  Health  (Shri  Kar-
 markar):  I  did  not  want  to  interrupt
 the  hon.  Member.  But  because  it  is
 an  important  point  I  want  to.  Does
 the  hon.  Member  refer  to  appoint-
 ments  of  the  Professor  of  Medicine
 and  Surgey  recently  made?  Or,  dnes
 he  mean  the  earlier  appointments?  I
 will  have  to  give  a  reply  to  this.

 Shri  Kodiyan:  Yes,  the  earlier  ones.

 T  have  some  suggestions  to  increase
 the  number  of  doctors  and  other  medi-
 ca]  personnel.  Efficient  and  suitable
 candidates  from  the  medical  profession
 should  be  selected  by  Government
 and  should  be  sent  abroad  for  higher
 medical  studies  with  government  aid
 on  the  condition  that,  when  they  re-
 turn  to  the  country  after  their  studies,
 they  should  enter  the  teaching  pro-
 fession.

 Then,  with  regard  to  doctors  es-
 pecially,  their  age  of  retirement  should

 be  raised  because  in  view  of  the  fact
 that  we  are  short  of  medical  person-
 nel,  we  have  to  make  available  the
 services  of  those  who  are  capa-
 ble  of  doing  service  in  the  medical
 field.

 T  shall  now  refer  briefly  to  some
 disease  control  programmes,  namely,
 tuberculosis,  leprosy  and  philariasis
 ete.  fT  am  not  going  to  refer  to  all
 these  but  only  to  tuberculosis  and
 leprosy.  The  sixth  annual  meeting  of
 the  Medical  Council  which  was  held
 at  Bangalore  last  January  passed  a
 resolution  on  this  subject  in  which
 it  has  been  stated  that  the  progress
 made  in  the  disease  control  pro-
 grammes  has  not  been  up  to  expecta-
 tions.  And,  it  has  urged  the  members
 to  give  serious  thought  to  the  disease
 contro]  programmes.

 With  regard  to  TB  we  all  know  that
 the  TB  clinics  and  sanatoria  in  our
 country  are  not  sufficient.  There  is  over-
 crowding  in  the  78  hospitals  also.
 Hundreds  of  patients  are  still!  remain-
 ing  on  the  waiting  Hst;  for  years  to-
 gether,  patients  will  have  to  wait  to
 be  called  to  the  Sanatoria.  I  have  an
 experience  of  one  of  my  friends  who
 was  called  to  the  sanatorium  two
 months  after  his  death.  There  are
 such  instances.  The  incidence  of  TB
 is  really  inareasing.  Have  we  been
 able  to  arrest  the  increase  in  the
 incidence  of  TB  in  our  country?  No.

 Therefore,  the  existing  facilities  in
 the  TB  clinics  and  hospitals  have  to
 be  increased.  I  am  glad  that  Govern-
 ment  have  some  plans  to  upgrade
 some  of  the  existing  clinics  and  also
 to  start  some  new  centres.  But,  I  would
 like  to  ask  the  hon.  Minister  how
 many  of  these  clinics  have  been  up-
 graded  so  far  and  how  many  new  cen-
 tres  have  been  opened.  I  would  also
 like  the  hon.  Minister  to  tell  us  what
 work  the  TB  Association  ia  doing
 with  the  amount  that  hes  been  given
 to  it.  So  far  as  I  can  underatand,  apart
 from  selling  some  TB  seals  and  algo
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 supervising  the  TB  Hospital  at  Meh-
 rauli,  it  is  not  doing  any  valuable
 work.  I  would  be  very  grateful  to  the
 hon.  Minister  if  he  will  enlighten  the
 House  on  these  points.

 Then,  with  regard  to  leprosy.  It  is
 said  in  the  report  that  the  schemes
 begun  during  the  First  Five  Year
 Plan  have  been  continued  during  the
 Second  Plan  also.  For  these  schemes
 a  provision  of  Rs.  20  lakhs  has  been
 made.  At  the  same  time,  I  want  to
 know  regarding  the  existing  leprosy
 sanatoria  what  Government  have  done
 to  increase  their  capacity.

 In  my  State,  in  my  own  constitu-
 ency,  there  is  a  leprosy  sanatorium
 at  Nooranad  which  is  one  of  the  big-
 gest  in  the  country  from  the  point  of
 view  of  the  number  of  in-patients
 treated  there.  There  are  more  than
 700  persons  in  that  institute.  But  it  is
 Jacking  in  several  facilities,  in  proper
 equipment,  in  proper  medicine,  and
 no  research  work  is  being  done  there.
 Because  of  the  paucity  of  funds,  the
 State  Government  are  finding  it  diffi-
 cult  to  cope  with  the  increased  de-
 mands  on  the  hospital.  Therefore,  I
 would  request  the  hon.  Minister  to
 consider  the  question  of  aiding  such
 existing  leprosy  sanatoria  where  there
 are  a  large  number  of  in-patients  and
 where  the  State  Governments  find  it
 difficult  to  cope  with  the  increasing
 requirements  and  to  give  them
 generous  aid  from  the  Centre.  I
 understand  that  during  the  First  Plan
 and  also  during  the  first  two  years  of
 the  Second  Plan,  a  _  grant-in-aid
 amounting  to  Rs.  28  lakhs  had  been
 given  to  the  States.  Out  of  this,  Kera-
 la  got  only  Rs.  21,000.  I  would  urge
 upon  the  hon.  Minister  to  give  more
 aid  to  the  Kerala  State  for  anti-lep-
 rosy  work.

 Now,  one  word  about  the  drugs
 industry.  Of  course,  it  does  not  come
 directly  under  the  Health  Ministry.  I
 want  to  know  if  the  hon.  Minister  is
 serious  about  making  the  country
 self-sufficient  in  the  matter  of  drugs.
 Ate  there  any  serious  proposals  to

 S3c0-

 be  placed  before  the  Ministry  of  Com-
 merce  and  Industry?  Have  they  besn
 accepted  or  rejected  by  that  Ministry?’
 There  must  be  uniform  drugs  con-
 trol  all  over  the  country.  Ar
 kinds  of  spurious  drugs  are
 manufactured  and  sold.  Then,  there:
 is  a  racket  going  on  in  advertisements.
 There  are  advertisements  about  tooth.
 paste.  I  am  referring  only  to  a  few
 instances.  It  is  advertised  that  clora-
 phy]  is  a  remedy  against  all  kinds  of
 dental  decay.  It  has  come  into  the
 market  and  a  large  number  of  peo-~-
 ple  are  using  these  tooth  pastes.  But
 the  dental  decay  in  our  country  is  on
 the  increase.  Then,  there  are’  some
 other  medicines  about  which  adver-
 tisements  are  seen  in  the  papers.  There-
 is  this  Navaratna  Kalpa  which  is  sup-
 posed  to  be  extracted  from  nine  gems.
 But  it  is  sold  at  a  very  low  price.  We-
 can  imagine  the  quantity  of  the  gems.
 in  this  particular  medicine.  The  ad-
 vertisement  says  that  the  manufactur-
 er  of  this  medicine  travels  by  air  to
 reach  the  patients  in  time.  Medica?
 advertisements  have  become  a  com-
 mercial  art  in  harnessing  a  lie  and
 giving  it  the  form  of  truth  to  deceive
 the  people.  It  is  high  time  that  the
 Government  comes  forward  to  take
 some  serious  steps  to  prevent  this
 kind  of  hoodwinking  of  the  people.

 The  nurses  are  doing  a  great  ser~
 vice  to  the  people  of  the  country  and
 tender  to  the  millions  of  sick  in  our
 country  but  they  are  not  given  suffi-
 cient  incentive.  Even  in  Safdarjang.
 Hospital  at  New  Delhi,  I  understand
 that  they  are  not  given  the  monthly
 holidays  as  other  Government  em-
 ployees.  The  Central  Government  em-
 Ployees  get  four  weekly  holidays  and.
 then  four  half-holidays  on  Saturdays.
 But  these  nurses  get  only  three  holi-
 days  a  month  and  are  not  giv  the
 Saturday  half-holidays.  We  are  short
 of  nurses.  It  is  estimated  that  the
 total  requirement  of  nurses  at  the
 end  of  the  Second  Plan  will  be  about
 80,000.  But  even  if  we  achieve  our
 target,  we  will  be  having  only  31,000-
 or  32,000.  So,  special  emphasis  should
 be  given  to  the  facilities  required  by
 the  nurses
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 {Shri  Kodiyan]
 Then  facilities  should  also  be  ex-

 tended  to  the  lower  grade  personnel
 in  the  health  services:  attendants  aud
 other  menials  in  the  hospitals.  When
 the  pay  scales  of  doctors,  nurses  and
 other  medical  personnel  are  revised
 or  they  are  given  more  facilities,  these
 low-grade  people  are  always  neglect-
 ed  whether  at  the  centre  or  in  the
 States.

 Shri  Karmarkar:  Can  my  _  hon.
 friend  give  me  specific  instances?  I
 shal]  deal  with  them.  Instances  where
 the  lower  grade  people  were  denied
 similar  sort  of  facility  given  to  the

 higher  grade  people.  He  may  give
 them  to  me  later  on  if  he  likes.

 Shri  Kodiyan:  I  am  glad  that  the
 Government  is  taking  some  steps  to
 encourage  the  indigenous  system  of
 medicine.  A  research  institute  has  been
 started  at  Jamnagar.  But  because  we
 are  short  of  medical  personnel  and
 lagging  behind  in  bringing  medical
 services  within  the  reach  of  all  people
 the  indigenous  system  should  be  in-
 tegrated  with  modern  scientific
 methods  of  treatment.  To  explain  this
 point,  I  may  say  that,  as  in  China,
 the  allopathic  and  Ayurvedic  and
 other  indigenous  systems  should  be
 co-ordinated.  People  should  get  the
 benefits  from  all  these  systems.  There
 are  some  diseases  which  could  not
 cured  by  Allopathy  but  only  by  Ayur-
 veda.  Again,  there  are  some  diseases
 which  could  not  be  cured  by  Ayur-
 veda  but  can  be  cured  by  Allopathy
 or  homeopathy  or  some  other  system

 of  medicine.  The  benefits  in  all  these
 various  systems  should  be  co-ordinat-
 ed  so  that  the  people  may  get  the
 benefits  from  all  these  systems.  I  do
 mot  say  that  such  a  system  could  be
 evolved  immediately  all  over  the
 country.  I  urge  upon  the  hon.  Minister
 to  introduce  this  sort  of  an  integrated
 medical  service  as  a  test  case  at  some
 selected  places  and  hospitals.

 Dr.  Sushila  Nayar  (Jhansi):  Mr.
 @peaker,  I  am  grateful  to  you  for
 talling  me  to  speak  on  the  Health

 >  Binistry’s  Demands.
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 Mr.  Speaker:  The  hon.  Meinber  is

 always  entitled  to  speak.  The  House
 would  like  to  hear  her  as  often  as
 possible,

 Dr.  Sushila  Nayar:  Sir,  I  must  con-
 fess  that  I  had  not  even  a  moment  to
 collect  my  thoughts.  It  is  so  sudden.
 I  did  try  to  get  an  opportunity  to
 speak  on  the  Education  Ministry’s
 Demands  but  in  spite  of  repeated
 efforts,  I  could  not  get.

 Mr,  Speaker:  She  may  speak  about
 that  in  this  also—medical  education.

 Shri  Karmarkar:  I  have  no  objec-
 tion,  Sir.

 Dr.  Sushila  Nayar:  In  the  limited
 time  available  for  this  debate,  I  would
 rather  like  to  make  a  few  remarks
 regarding  the  health  services  in  this
 country.  Somehow  or  the  other,  an
 impression  has  grown  in  this  country
 that  health  is  a  matter  that  is  not
 terribly  important  in  the  overall
 planning  for  the  country.  It  enjoys
 a  very  low  priority.  It  is  very  unfor-
 tunate.  Everybody  agrees  when  you
 talk  to  them  that  it  is  the  first  essen-
 tial  for  the  success  of  any  plan’  in
 any  department.  Is  there  any  doubt
 that  it  is  only  healthy  men  that  can
 go  and  produce  in  the  factories  and
 all  the  various  industrial  ventures
 that  we  are  taking  up?  But,  Sir,  to
 us  it  seems  that  in  this  country  steel
 is  more  important  than  men.  I  am  not
 against  steel  production.  I  know  steel
 is  needed,  and  it  is  important  that
 we  should  produce  it  and  save  fore-
 ign  exchange.  But,  is  it  right  that  we
 should  find  money  for  steel  produc-
 tion  and  things  of  that  type  by  cut-
 ting  down  on  the  essential  needs  of
 health  and  education,  servic  that
 are  going  to  enable  men  to  develop
 the  resources  in  this  country?

 We  are  all  sold  out  on  developing
 the  physical  resources  in  this  country.
 We  forget  that  a  far  more  important
 regource  that  we  have  in  this  conn-
 try  is  our  manpower.  Why  don’t  we
 give  the  ‘same  importance  to  the
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 development  of  the  human  resources?
 And,  in  the  development  of  human
 resources  health  is  a  very  very  im-
 portant  factor.

 Sir,  in  this  Plan—and  also  in  this
 Demand  how  much  money  has  been
 provided  for  the  health  services  for
 children?  We  asked  the  hon.  Mini-
 ster  the  other  day  what  facilities  they
 have  for  dental  services  for  children
 and  also  for  school  children.  He  had
 to  say  that  there  were  none.  Is  it
 fair?  When  we  talk  of  health  I  find
 that  we  are  told  by  men  at  the  Cen-
 tral  level  “Why  do  you  bother?  It
 is  a  State  subject”.  Well  if  it  is  a
 State  subject  and  the  Centre  has  no
 responsibility,  why  do  we  have  a
 Health  Ministry  at  all?  If  we  have  it—
 and  I  believe  we  should  have  it—I
 am  one  of  those  people  who  are  ex-
 tremely  sorry  that  health  and  educa-
 tion  should  have  been  demoted,  should
 have  been  brought  down  to  the  level
 of  a  Minister  of  State  from  the  Cab-
 inet  level.  It  gives  an  impression  to
 everybody  that  these  are  subjects
 which  are  not  terribly  important  in
 the  nation’s  life  today.  It  is  a  very
 unfortunate  thing,  and  we  should  do
 our  best  to  counteract  that  effect.  I
 Plead  with  the  Government.  The
 Prime  Minister  is  not  here  but  I  hope
 my  words  will  reach  him.  He  is  a
 man  with  a  wide  vision  बात  great
 humanity  in  his  heart,  and  it  is  not
 right  that  under  his  leadership  these
 essential  social  services  should  be
 treated  with  scant  respect  as  they
 seem  to  be  done  from  the  way  pro-
 visions  are  made  for  these  services  in
 our  budgets  and  in  our  pians.

 Now,  the  second  point  that  I  would
 like  to  mention  is  that,  scanty  as  the
 Budget  is,  very  often  even  the
 meagre  provisions  are  not  fully  util-
 ised.  I  wish  to  congratulate  the
 Health  Minister  that  the  utilisation
 has  been  far  better  last  year  than  it
 was  in  some  of  the  earlier  years.  But
 some  of  the  administrative  procedures,
 some  of  the  administrative  bottle-
 necks  need  to  be  removed  for  ex-
 peditious  expenditure.

 What  are  those  bottle-necks?  A’
 very  important  bottle-neck  I  find  is
 that  schemes  are  included  in  the  bud-
 gets—whether  it  be  the  central  or  of
 the  States—which  are  half  paid,  with
 the  result  that  by  the  time  the  full  de-
 tails  are  worked  out  half  the  year  is
 gone.  Therefore,  expenditure  starts.
 at  a  late  date  and,  naturally,  all  the
 money  that  is  provided,  little  as  it
 is,  cannot  be  fully  utilised.

 Then,  somehow  or  the  other  there
 seems  to  be  too  much  work  and,
 perhaps,  there  is  not  enough  time  for
 all  the  members  of  the  Government  to.
 study  the  policies  that  are  evolved,
 so  much  so  we  sometimes  hear  them
 talking  with  discordant  voices.  One
 man  starts  one  system,  another  man
 starts  another  system  of  medicine  and
 the  public  is  confused.  Now,  I  have
 not  the  least  objection  to  their  hav-
 ing  greater  consultation.  As  a  mat-
 ter  of  fact,  I  wish  that  there  would
 be  much  greater  deliberation  and  con-
 sultation  among  the  various  Ministries
 at  the  time  of  deciding  the  policies,
 but  once  the  policies  are  decided  I
 do  wish  that  all  Ministers,  Deputy
 Ministers  and  other  members  of  the
 Government  should  speak  with  one:
 voice  and  talk  of  the  same  policies  so
 that  the  public  may  know  that  that
 is  the  Government's.  policy  and  al!
 members  of  the  Government  are
 behind  it.  We,  as  Members  of  the
 House,  can  have  certain  liberties  which:
 the  member  of  the  Government  cannot
 claim.  for  themselves.  They  should
 not  talk  against  the  general  accepted.
 policy,  whether  in  private  or  in  public.
 Unfortunately,  they  do  in  both.

 Now,  to  take  the  actual  working  of
 the  health  schemes,  I  have  already
 mentioned  the  small  provision  and!
 the  inadequate  emphasis  that  is:
 being  given  to  children's  health..
 Maternal  and  child  health  centres,  I
 am  glad,  are  increasing  in  numbers.
 They  are  very  important.  But  at  these:
 maternal  and  child  health  centres.
 there  is  very  little  emphasis,  very
 little  care  that  is  given  to  child—
 ren.  They  are  supposed  to  cater
 for  children,  for  toddlers,  for
 children  up  to  two  years  of  age.  Evem
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 (Dr.  Sushila  Nayar]
 that  is  not  done  properly.  There  is
 need  for  giving  greater  emphasis  to

 ‘the  development  of  paediatrics  so  that
 the  care  of  infants,  care  of  toddlers,

 -eare  of  pre-school  children  and  the
 ‘eare  of  school  children  going  up  to
 ‘the  university  level  are  all  taken  up.
 ‘The  Government  should  make  itself
 .self-responsible  for  the  health  facili-
 ties  to  all  students,  for  all  boys  and

 :girls  at  all  level  of  education.
 Then,  Sir,  we  have  often  heard—

 and  everybody  agrees  on  it—about
 the  need  of  a  mid-day  meal  for  school
 children;  yet,  the  scheme  has  been  put

 ‘off  again  and  again.  The  scheme  is
 put  off  because  of  lack  of  funds.  But,
 if  a  thing  is  important  enough  we  can
 find  money.  We  can  find  money  for
 starting  buildings  for  museums,  this,

 ‘that  and  the  other.  The  other  day
 “we  heard  about  the  children’s  museum.
 I  am  not  against  having  children’s

 ‘museums.  I  want  museums.  For  our
 «children  in  this  country  I  want  all  the
 facilities  that  are  there  anywhere  in

 ‘the  world.  But  I  would  rather  see
 that  their  nutrition  is  adequate  and
 their  health  improves  in  the  first
 place,

 Then,  the  linking  up  of  our  rural
 ‘health  services  with  aur  hospital
 system  in  this  country  is  most  in-
 adequate  everywhere.  I  know  the
 Minister  will  say  that  it  is  the  re-

 ‘sponsibility  of  the  States.  But,  Sir,
 the  Government  of  India  has  to  give

 ‘the  overall  guidance,  the  overall
 ‘direction  to  the  State  Ministries  and
 use  whatever  means  of  persuasion

 ‘they  have  for  that  purpose—moral  or
 ‘by  money.  Money  is  a  very  great  per-
 suader.  The  Government  of  India

 ‘may  use  all  those  methods  to  per-
 ‘suade  the  State  Ministries  to  accept
 better  health  policies.  In  that  policy,
 instead  of  opening  a  dispensary  here
 and  a  dispensary.  there  with  coloured
 water  and  very  little  of  medicine  and

 ‘very  little  of  skilled  medical
 ‘assistance,  there  should  be  ade-
 quate  provision.  There  may  be

 -fewer  centres  with  adequate  provision,
 ‘with  proper  transport  facilities  so  that
 «the  patients  can  get  to  these  centres.
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 3  kmow  the  Minister  will  say  that
 there  is  a  scheme  for  primary  health
 centres,  but  the  number  of  primary
 health  centres  is  increasing  at  a  very
 slow  rate.  Then,  I  humbly  submit,
 many  of  these  primary  health  centres
 have  not  come  up  to  the  standard  that
 was  expected  of  them.  Sir,  the  people
 cannot  wait  indefinitely  for  the  mini-
 mum  medical  facilities.  Let  us  harness
 whatever  we  have.  Let  us  harness
 the  village  doctor,  the  ayurved,  the
 hakim,  whoever  is  available.

 I  had  the  opportunity  to  visit  China
 recently,  and  I  was  very  much  glad-
 dened  to  see  that  they  had  harnessed
 to  development  any  modicum  of  abi-
 lity  and  any  ability  to  render  medical
 aid.  It  was  all  knit  up  to  make  a
 beautiful  network  throughout  the
 country,  so  that  the  best  facilities
 were  linked  up  with  those  inadequate,
 or  half  trained  or  semi-trained  peo~
 ple.  At  the  village  level,  they  acted
 as  the  limbs  of  the  trained  doctor
 and  not  their  rivals,  and  not  ina
 spirit  of  antagonism  as  sometimes
 happens  here.  Why?  Of  course,  the
 Minister  might  say  that  China  is  a
 totalitarian  country  and  we  are  ade-
 mocracy  and  ask  how  we  can  ४४९
 their  methods.  Well,  Sir  I  would  point
 out  that  there  is  something  in  that
 statement.  But  I  do  not  agree  that
 would  be  the  whole  answer.

 In  China,  they  have,  and  we  could
 have  to,  a  Chair  of  what  they  calt
 traditional  Chinese  medicine  in  every
 medical  college.  Why  should  we  not
 have  a  Chair  of  Ayurveda  and  Unani
 or  whatever  it  is,  in  every  medical
 college?  Now,  the  professor  holding
 the  Chair  of  traditional  Chinese  me-
 dicine  is  the  practitioner  of  the  old
 art;  a  good,  capable  practitioner  of
 the  old  art,  and  under  him  the  stu-
 dents  put  in  a  number  of  hours  of
 study  and  the  other  professors  also
 collaborate  with  him.  The  status  and
 the  emoluments  and  everything
 regarding  that  Chair  is  equal  to
 those  of  everybody  _  else.  We
 have  not  given  that  respect  or
 that  status  to  the  traditional  man  here
 so  that  they  could  come  up,  and  so
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 that  they  could  gladly  and  willingly
 co-ordinate  their  efforts  in  that  total
 picture  for  the  relief  of  suffering  of
 people  at  all  levels  in  our  country.

 An  hon.  Member  on  the  opposite
 side  mentioned  something  about  drug
 control.  Drug  control  is,  I  think,
 entirely  a  central  subject.  Of  course
 there  are  Drug  Controllers  in  the
 States  also,  but  I  do  wish  to  submit
 that  there  is  a  lot  that  can  be  done
 to  improve  this  department.  I  was  at
 Patna  about  a  week  ago,  and  I  learnt
 that  a  young  LC.S.  Officer  or  IAS.
 Officer—I  forget  what  he  was—had
 barium  meal  and  he  died.  The  me-
 dicine  was  sent  for  from  a  recognised
 licence-holdcr,  a  druggist,  and  he
 gave  barium’  carbonate  instead  of
 barium  sulphate,  The  man  did  not
 know  the  difference  between  the  two
 and  it  cost  a  young,  promising  officer
 his  life.

 Shri  Easwara  Iyer  (Trivandrum):
 ‘What  action  is  taken  on  that?

 Dr.  Sushila  Nayar:  They  are  having
 some  kind  of  enquiry,  and  I  hope  the
 hon.  Health  Minister  will  see  to  it
 that  the  enquiry  is  done  thoroughly
 and  properly,  and  before  licensing
 these  men  for  the  sale  of  medicines,
 proper  care  should  be  taken.  When  I
 ‘was  Minister  of  Health  in  the  then
 Delhi  State,  and  before  that,  when  I
 -was  Chief  Medical  Officer  at  Faridabad,
 I  have  myself  sent  some  ampoules  to
 the  Health  Ministry,  which  were  sold
 by  the  licensed  men  in  Delhi  with
 fungus  growing  in  those  ampoules.
 They  were  for  injection.  They  were
 so  inadequately  prepared.  Everybody
 knows  there  is  a  place  called  Bhagirath
 Palace  in  Chandni  Chowk,  where
 spurious  drugs  are  manufactured.  I
 have  heard  it  said  by  very  responsible
 people.  I  have  not  been  there  myself.
 When  the  authorities  know  it,  why
 should  they  not  do  something  vigour-
 ously  to  stop  such  things?

 Then,  apart  from  adulteration  of
 drugs,  there  is  also  adulteration  of
 food.  Does  the  Health  Ministry  know

 how  many  adulteration  cases  re-
 garding  food  come  in  every  day?
 We  have  had  a  new  Central  Act  for
 controlling  food  adulteration,  and  for
 preventing  food  adulteration.  I  would
 like  the  hon.  Minister  to  review  the
 working  of  the  Act  and  see  whether
 any  improvement  has  taken  place,
 whether  cases  of  food  adulteration
 have  decreased  to  any  extent.  To  the
 best  of  my  knowledge  and  informa-
 tion,  it  has  not  happened.  About
 prosecutions  in  regard  to  these  things,
 well,  it  is  very  good.  You  can  have
 50,000  or  even  a  lakh  of  prosecutions.
 But  I  find  that  the  fines  imposed  are
 often  very  inadequate,  that  the  man
 thinks  it  is  worth-while  to  pay  a
 little  by  way  of  a  fine  when  he  is
 making  a  profit,  and  thinks  that  he
 could  put  that  much  amount  on  the
 price  of  the  food  in  addition  so  that
 he  could  sell  it  at  a  profit.  So,  this
 type  of  prosecution  is  not  enough.
 Something  more  has  to  be  done.
 Vigorous  effort  has  to  be  made  by
 the  Government  to  enlist  public  co-
 operation,  in  this  matter.  Otherwise,
 it  will  not  be  possible  to  make  a  suc-
 cess  of  this  campaign.

 I  take  up  next  another  item,  and
 that  is,  the  environmental  sanitation.
 We  have  taken  up  gladly  the  malaria
 control  programme.  Very  good.  We
 hope  to  eliminate  malaria  from  this
 country  and  also  to  eliminate
 mosquitoes.  The  programme  is  being
 extended,  but  whether  the  efficiency,
 the  efficacy  and  the  intensity  are
 kept  up,  I  am  not  so  sure.  In  many
 places  there  are  complaints  that  in
 the  carrying  out  of  the  operations
 there  is  a  lot  of  laxity.  I  know  it  is
 not  the  responsibility  of  the  Minister
 of  Health  of  the  Government  of  India
 to  see  to  these  operations  in  detail,
 and  sce  whether  they  are  doing  it  in
 various  cities  and  in  the  various
 States.  But  somebody  has  got  to  look
 into  it.  Malaria  control  and  filaria
 contro]  are  going  on  hand  in  hand  and
 our  next  target  is  environmental
 sanitation,  so  that  we  can  eliminate
 these  gastro-intestinal  diseases.  Very
 good.  We  can  eliminate  cholera,
 dysentery  and  typhoid.  The  difficulty,
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 however,  arises  when  we  have  to
 tackle  them  in  all  areas  where  cholera
 is  occurring  round  the  year.

 Now,  I  was  amazed  and  shocked  to
 see  that  some  of  the  very  progressive
 States  like  Bombay  and  West  Bengal
 have  separate  typhoid  wards.  I  think
 it  is  a  shame  for  any  Ministry  or
 Government  to  think,  in  this  age  and
 in  these  times,  that  they  should  have
 typhoid  wards  in  cities  where  you
 have  filtered  water-supply  and  where
 you  can  regulate  tht  sale  of  food  and
 where  you  can  enforce  various  other
 measures  for  controlling  and  prevent-
 ing  diseases.  But  we  think  nothing  of
 it.  We  do  not  think  about  it.  We
 take  it  so  complacently,  and  imagine
 that  some  people  must  get  typhoid
 and  die.  Today,  for  such  ills,  medicine
 has  become  so  simple.  Most  of  these
 diseases  are  preventible.  We  have
 not  even  eliminated  small-pox  from
 this  country.  Why?  It  is  something
 that  can  be  done  very  easily.  When
 compulsory  vaccination  is  allowed  in
 the  city  of  Delhi.  We  are  able  to
 eliminate  small-pox  from  rural  areas.
 We  were  not  able  to  eliminate  it  from
 the  urban  areas  because  of  the  shift-
 ing  population  coming  from  the  sur-
 roundings  States  and  other  places  who
 were  in  unvaccinated  areas.  I  wish
 to  submit  in  all  humility  to  the  hon.
 Minister  that  he,  with  his  officers  and
 the  advisers,  should  make  a  plan  for
 the  gradual  elimination  of  one  disease
 after  another,  so  that  we  may  become
 free  of  all  these  preventible  diseases,
 free  from  small-pox,  cholera,
 diarrhoea,  dysentery  and  typhoid.
 These  are  all  diseases  which  could  be
 easily  eliminated  with  proper  treat-
 ment.

 Then  we  will  be  left  with  the
 menace  of  tuberculosis  and  leprosy
 which  are  a  Jong-term  project  and  for
 which  we  need  greater  effort,  greater
 centres  and  greater  resources,  I  am
 glad  that  some  provision  has  been
 given  for  these  projects,  but  somehow
 or  other  we  seem  to  think  that  only
 grand  places  or  buildings  are  suitable

 for  tuberculosis  control  work.  Here,
 in  Delhi,  in  the  Tuberculosis  Hgspital,
 we  made  sheds  and  we  provided
 hundreds  of  beds  to  feed  the  patients,
 highly  infectious  patients,  who  could
 be  isolated  and  treated,  and  that
 experiment  was  considered  good,  80
 much  so  that  the  World  Health
 Organisation  took  pictures  and  plans
 of  those  things.  They  said  that  this  is
 the  best  method  for  South-East  Asia.
 Now,  I  hear  that  in  that  very  hospital
 200  beds  of  that  type  have  been  com-
 pleted  more  than  a  year  ago.  But
 the  beds  have  not  been  put  in,  and
 there  are  patients  dying  of  tuber-
 culosis  all  over.  And  yet  there  is
 space  for  200  patients,  and  this
 space  has  been  lying  vacant  and
 unused  for  two  years  or  at  any
 rate  for  more  than  one  year.  I  hear
 there  is  a  talk  to  the  effect  that  this
 building  is  to  be  demolished  and
 instead  of  that  a  new,  pucca,  beautiful,
 multi-storeyed  building  is  to  be  put
 up.
 33  hrs.

 We  do  not  have  money;  we  do  not
 have  resources.  We  want  to  increase
 the  capacity  to  cater  for  the  needs  of
 the  people  as  early  as  possible.  I
 remember  earlier  we  had  a  similar
 type  of  situation  and  they  said  that
 they  do  not  have  enough  beds,  equip-
 ment,  doctors  and  so  on.  But  the
 chief  of  the  hospital  at  that  time  was
 very  good.  I  called  him  and  had  a
 talk  with  him.  Immediately  he  start-
 ed  with  a  limited  staff  and  gradually
 it  took  us  some  time  to  get  the  staff;
 but  he  made  a  start.  Why  not  the
 same  kind  of  thing  be  done  again?

 There  is  another  thing  I  would  like
 the  hon.  Minister  to  look  into,  namely,
 the  inordinate  delays  in  getting  staff
 through  the  U.P.S.C.  It  becomes
 almost  impossible  to  work  the  health
 services  when  there  are  inordinate
 delays.  Inordinate  delays  also  take
 place  in  getting  the  supplies  from  the
 Supplies  Department  that  the  Govern-
 ment  has  set  up.  They  are  trying  to
 centralise;  we  do  not  mind  centralisa-
 tion,  if  they  have  efficiency  with  it.
 But  what  happens  is  this.  The  only
 result  is  that  you  pay  I  think  28  or
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 38  per  cent.  extra  to  buy  drugs  from
 the  Government  Drugs  Depot,  Karnal.
 Government  gets  it  from  Delhi  and
 takes  it  to  Karnal.  We  send  the
 orders  to  Karnal  and  we  have  to  wait
 for  6  or  8  or  even  9  months  some-
 times.  Then  they  say  that  this  cannot
 be  supplied,  because  they  do  not  have
 it.  Then  you  go  and  buy  it  in  the
 market  in  Delhi  paying  38  per  cent.
 less  than  what  you  have  to  pay  to  the

 Depot.  Why  should  there  be  this
 inefficinecy  and  this  type  of  red-tape?
 Something  must  be  done.  These  are
 matters  which  are  not  being  pointed
 out  to  the  Government  for  the  first
 time;  they  have  been  pointed  out  day
 in  and  day  out.

 I  do  not  mean  to  suggest  for  one
 moment  that  the  present  Health  Min-
 ister  does  not  know  about  them.  He
 knows  about  them,  but  his  officers  do
 not  know.  I  am  very  glad  that  he  is
 taking  interest  and  I  particularly
 want  to  pay  him  a  compliment  for  the
 work  that  he  has  done  in  saving  the
 Lady  Hardinge  College  for  the  girls’
 and  women’s  medical  education  in
 India.  I  hope  he  will  continue  that
 good  work  and  see  to  it  that  the
 Principal  and  the  staff  of  that  college
 are  also  recruited  from  amongst
 women  as  early  as  possible.  There
 are  capable  medical  women  in  this
 country.  It  is  not  that  under  the
 British  rule  there  were  capable
 women  in  India  and  after  indepen-
 dence  those  capable  medical  women
 have  just  disappeared.  I  think  some-~
 body  is  interested  in  keeping  them  out.
 I  hope  the  hon.  Minister  will  be  able
 to  look  into  the  matter  and  take  the
 necessary  action.

 Shri  Nanjappa  (Nilgiris):  Mr.
 Speaker,  various  medical  problems  in
 the  country  have  been  dealt  with  by
 previous  speakers.  I  may  perhaps
 deal  with  some  of  the  medical  prob-
 lems  here.  First  of  all,  I  wish  to:
 draw  the  attention  of  the  Ministry  to
 the  varying  courses  of  medical  studies
 prevalent  in  the  country.  In_  the
 allopathic  system,  there  is  the  diploma
 course  and  the  degree  course.  Intelli-
 gent  men,  medical  men,  and  medical

 ta.

 conferences  have  time  and  again  —
 drawn  the  attention  of  the  Govern~
 ment  to  the  fact  that  there  should  be
 one  uniform  minimum  medical  course
 in  the  medical  colleges.  In  some
 places,  they  have  already  adopted  one
 minimum  course  for  medical  colleges,
 but  in  others  there  are  varying
 courses.  While  dealing  with  human
 beings,  there  cannot  be  two  ways  of
 people  treating  human  life.  So,  in
 Madras,  two  decades  ago,  they  have
 abolished  the  schools  and  they  have
 only  one  course  for  medical  studies,
 Besides  this,  there  are  indigenous
 medical  studies,  schools  and  colleges.
 I  do  not  wish  to  criticise  these
 indigenous  medical  schools  and
 colleges,  but  what  I  want  is  that  in
 those  schools  and  colleges  also,  there
 must  be  a  minimum  course  of  studies.
 Otherwise,  they  will  be  half-baked
 quacks  who  will  be  dealing  with
 human  beings.

 What  the  Government  can  do  is
 they  can  have  a  definite  policy.  They
 must  lay  down  that  in  the  indigenous
 schools  and  colleges  also,  the
 minimum  courses  that  are  followed  in
 the  allopathic  system  must  be  there.
 There  must  be  regular  anatomy;  there
 must  be  regular  physiology;  there
 must  be  regular  pathology.  All  these
 must  be  there  in  the  indigenous
 schools  and  colleges  also.  Even  in
 medical  colleges  of  the  allopathic
 system,  the  indigenous  systems—
 ayurveda  and  unani—can  be  there  as
 special  subjects.  After  a  full  course
 of  basic  medical  studies,  anybody  can
 specialise  in  ayurveda  or  unani  or  in
 any  of  the  indigenous  systems  of
 medicine.

 Then,  I  wish  to  draw  the  attention
 of  the  Ministry  to  drugs,  because
 there  is  so  much  of  complaint  about
 the  purity  and  effectiveness  of  the
 drugs.  But  things  are  going  on  in
 the  same  old  way,  in  spite  of  so  much
 prevention  by  Act,  laws,  punishment
 and  so  on.  What  I  would  suggest  4s
 nationalisation  of  this  drug  produc.
 tion.  The  penicillin  factory  near
 Poona  is  progressive  very  well  on
 account  of  the  purity,  effectiveness,
 ete.  of  the  drug.  So,  the  Government
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 themselves  can  produce  the  necessary
 drugs  in  the  country  because  there
 will  be  more  need  for  purity  and
 effectiveness  of  the  drugs.  Not  only
 that.  This  is  very  profitable  and
 Government  will  earn  a  lot  of  profit.
 Also,  there  will  be  no  difficulty  in
 foreign  exchange  problem  and  depen-
 dence  on  foreign  countries.

 The  next  thing  to  which  I  would
 draw  attention  of  the  House  is  public
 health  and  clinical  laboratories.  Gov-
 ernment  have  got  a  programme  to
 establish  public  health  and  clinical
 laboratories  even  at  district  levels.
 But  they  are  not  quick  in  doing  these
 things  at  the  district  levels.  The
 importance  of  these  things  is  not
 realised.  The  public  clamour  is  so
 much  for  hospitals,  medical  aids  to
 rural  parts  and  so  on.  But  in  these
 days  when  diagnosis  is  so  well-
 mechanised  these  laboratories  are
 very  essential,  From  the  point  of
 view  of  public  health  also  they  are
 quite  necessary.  It  is  necessary  in  big
 towns  where  we  have  protected  water
 supply.  For  instance,  I  know  that  in
 the  town  of  Coimbatore  every  year  in
 summer  there  are  lots  of  cases  of
 typhoid.  We  do  not  know  how  it
 happens.  Since  we  do  not  have
 public  health  laboratories,  we  are  not
 able  to  test  the  water  that  is  supplied
 to  the  towns.  There  is  berak  out  of
 epidemics  like  dysentery,  plague  etc.
 in  Coimbatore.  But  we  cannot  prevent
 them  until  we  have  public  health
 laboratories  where  the  blood  smears
 of  the  rats  can  be  tested.  Then  the
 epidemic  can  be  checked  even  before
 it  sets  in.  So,  the  establishment  of
 public  health  laboratories  is  a  very
 important  thing.

 Now,  for  food  adulteration  cases
 every  city  depends  upon  the  Centra!
 public  health  laboratories  hundreds  of
 miles  away.  So,  there  is  a  lot  of
 delay  and  the  adulteration  cases  are
 not  dealt  with  as  they  ought  to  be.
 From  the  point  of  view  of  public
 health  also  these  laboratories  are
 essential  these  days  when  people
 want  to  examine  their  sputum,  blood

 smears  etc.  So,  in  these  days  when
 the  importance  of  stethescope  is
 waning,  these  laboratories  are  very
 essential,  at  least  in  the  district  head-
 quarters,

 I  now  come  to  adulteration.  How-
 ever  rigorous  the  Act  is,  it  cannet  be
 enforced  well  now,  because  it  takes
 a  lot  of  time  now  to  test  the  articles.
 I  will  not  go  into  the  details.  The
 main  commodities  that  are  adulterat-
 ed  are  milk,  ghee,  oil,  coffee,  tea  and
 such  articles.  So,  I  would  suggest
 that  milk  should  be  supplied  through
 co-operative  unions  only.  The  private
 vendors  can  take  milk  to  the  Co-
 operative  Unions,  That  milk  can  be
 checked  by  the  public  health  authori-
 ties  at  the  depots  of  the  co-operative
 unions.

 Then,  now-a-days  much  attention  is
 not  given  to  the  eating  houses.  There
 also,  adulteration  can  be  checked  if
 proper  supervision  is  carried  on.

 Next  I  come  to  medical  aid  to  rural
 ereas.  Here  also  the  blame  is  thrown
 on  the  doctors  that  they  are  not
 willing  to  go  and  settle  down  in  rural
 areas.  But  they  are  paid  only  80,  00
 or  50  rupees  per  month.  So,  I  do  not
 think  that  even  in  the  future  any
 medical  man  will  go  and  remain  in
 the  remoter  villages,  where  he  cannot
 make  both  ends  meet.  We  can  get
 over  the  difficulty  by  training  health
 assistants,  who  can  be  posted  in  the
 rural  areas.  One  medical  man  can
 supervise  about  half  a  dozen  health
 assistants.  The  medical  man  can
 supervise  them  and  visit  those  areas
 at  least  once  a  week  in  the  afternoon
 and  spend  2-3  hours  there.  For
 instance,  in  my  own  constituency  I
 saw  some  of  the  maternity  wards  in

 and  a  craft  instructor.  All  of  them  are
 ladies  and  they  work  very  well.
 enquired  in  the  village  also  about

 oe

 gramme  of  work,  and  it  is  also  quite
 satisfactory.  They  have  got  a‘  small
 lying-in  ward  where  I  found  &  woman
 who  has  given  birth  to  twins  .  tome
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 eight  days  ago.  Both  the  mother  and
 the  twins  were  quite  healthy.

 In  this  way,  they  can  extend
 medical  aid  to  the  rural  areas.  Gov-
 ernment  have  a  very  good  programme
 for  establishment  of  T.B.  clinics  in  all
 district  headquarters,  which  is  very
 necessary.  In  these  days  of  strepto-
 mycin  and  other  special  medicines
 for  treatment  of  T.B.  So  also  for
 venereology;  after  the  advent  of
 penicillin,  a  specialist  dealing  with
 venereal  diseases  is  not  necessary.
 Any  medical  practitioner  can  deal
 with  T.B.  and  venereal  diseases.  So,
 at  least  in  every  district  headquarters,
 T.B.  clinics  are  essential  so  that
 patients  can  be  thoroughly  checked
 and  treatment  given  to  them.  Then,
 health  visitors  can  also  constantly  go
 and  watch  the  progress  of  these
 clinics  and  distribute  medicin  to
 patients  in  their  own  houses.

 Then  I  come  to  medical  inspection
 of  elementary  schools,  which  is  a
 much  neglected  subject.  We  all  say
 that  young  men  are  the  wealth  of  our
 nation  and  the  future  citizens  of  our
 country.  But,  with  all  that,  their
 health  is  much  neglected.  It  is  not
 very  difficult  to  attend  to  these  child-
 ren  in  the  urban  areas.  Any  medical
 man  can  give  his  service  for  two
 hours  a  week.  I  myself  was  doing
 that.  But  the  difficulty  is  that  though
 we  make  our  reports,  there  is  nobody
 to  follow  up  those  reports.  So,  Gov-
 2rnment  must  impress  upon  the  local
 bodies,  who  are  bound  to  run  these
 elementary  schools,  that  they  must
 help  the  medical  men  in  following  up
 the  reports  that  they  have  already
 given.

 Then  I  come  to  the  much-talked  of
 family  planning,  which  is  a  means  for
 population  control.  People  object,  not
 to  population  control  or  family  plan-
 ning,  but  to  the  use  of  contraceptives.
 Of  course,  their  objection  is  that  it
 will  lead  to  immorality  and  conse-
 quent  excessive  indulgence  and  loss
 of  vitality.  So,  who  knows;  at  a
 certain  time  one  may  have  call  a  halt
 to  these  methods,  because  they  may
 cause  much  havoc.  Just  as  in  the

 case  of  prohibition,  which  we  have
 introduced,  so  in  the  case  of  family
 planning  and  contraceptives  also  one
 may  have  to  call  a  halt  to  these
 methods.  Anyway,  since  we  do  not
 have  any  better  method  of  population
 control,  Government  is  pursuing  this,
 and  I  also  welcome  that.

 But  the  contraceptives  have  very
 bad  effects,  and  that  too  on  women
 only.  So,  what  I  would  suggest  is
 that  in  these  days  of  sterilization,  it
 is  far  better  to  have  it  on  the  male
 partner,  rather  than  having  it  inflicted
 on  the  women,  which  causes  so  much
 harm  to  their  birth  track.

 Lastly,  I  come  to  the  question  of
 rural  water  supply.  In  my  own
 constituency  I  know  so  many  places
 where  people  take  for  domestic  pur-
 poses  worse  than  sewage  water.  I
 have  drawn  the  attention  of  the
 Collector  also  to  this  matter.  He
 says:  I  have  no  fund;  so  I  cannot  help
 it  though  I  do  know  what  sort  of
 water  they  drink.  I  have  been  trying
 to  impress  upon  the  Minister  also  this
 plight.  But  he  says:  it  is  not  my
 fault;  your  State  Government  is  not
 coming  with  the  required  money,
 what  can  I  do?

 Shri  Sonavane  (Sholapur—Reserv.
 ed—Sch.  Castes):  What  place  is  that?

 Mr.  Speaker:  He  wants  to  know  the
 name  of  the  village  or  city  where  the
 hon.  Member  found  sullage  water
 being  used.

 Shri  Nanjappa:  It  is  a  place  near
 Mettupalayam  called  Sirumugai.  It  is
 at  the  end  of  this  side  of  Mettu-
 palayam  where  you  have  got  so
 many  factories.  ‘The  sullage  and  ~

 everything  joins  it  and  the  sullage
 water  of  Ooty  and  Nilgiris  comes
 down.  That  is  water  which  at  the
 very  sight  of  it,  even  animals  would
 not  drink.  But  people  take  this  raw
 water.  Anybody  can  see  it.  These
 days,  with  the  onset  of  summer,
 conditions  would  be  worse,  because
 there  will  be  less  of  water  in  the
 river.  I  would  request  the  Govern-
 ment  to  pay  some  attention  to  this
 matter.
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 शरदार  ao  सि०  सहगल  (जंजर्गार)  :
 झथ्यक  महोदय  ,  इस  स्वास्थ्य  मंत्रालय  की
 और  से  जो  मांग  यहां  रखी  गई  है  उस  के  बारे
 मेंमें  अपने  विचार  प्रकट  करना  चाहता  हूं  ।
 नेशनल  वाटर  सप्लाई  और  सैनिटेशन  स्कीम्स
 के  लिये  रूरल  एरियाज  के  लिये  केन्द्रीय
 सरकार  ने  ५०  प्रतिशत  देने  की  तजवीज
 रक्खी  थी  भौर  यह  मंजूर  हुई  थी  7  लेकिन
 यदि  झाप  अरबन  स्कीम्स  को  देखें  तो  उन
 के  लिये  उस  ने  १००  प्रतिशत  कर्ज  देने  की
 तजवीज़  की  है।  भें  सदन  के  सामने
 रूरल  स्कीम्स  को  रखना  चाहता  हूं  ।  प्रथम
 पंचवर्षीय  योजना  में  भ्राप  देखिये  तो
 १४३  रूरल  वाटर  सप्लाई  शौर  सैनिटेशन
 स्कीम्स  के  लिये  १३.५०  करोड़  रुपये
 मंजूर  हुये  थे  ,  लेकिन  उस  में  से  जो  रकम
 सचमुच  मिली  वह  कुछ  2  करोड़  ८०
 लाख  और  ६८  हजार  रु०  की  थी  -  झाप

 खुद  सोचियें  कि  जो  इन  चीज़ों  के  लिये

 मुकरर  रुपया  है  उस  से  कम  क्यों  दिया  जाता
 है,  खासकर  रूरल  स्कीम्स  के  लिये  जहां  कि
 बाटर  सप्लाई  की  कोई  अच्छी  व्यवस्थ।  नहीं
 है,  स्वच्छता  का  कोई  विधोष  प्रबन्ध  नहीं  है  |
 यदि  बहां  के  लिये  इस  तरह  से  कमी  की  जायेगी
 तो  हमारे  देश  में  जो  इतनी  ज्यादा  बीमारियां
 फैल  रही  हें  भौर  बढ़  रही  हैं  उन  में  कैसे
 कमी  हो  सकती  है  ?  यदि  श्राप  द्वितीय
 पंचवर्षीय  योजना  को  देखें  तो  मालूम  होगा
 कि  स्टेट  प्लैन्स  में  ररल  एरियाज  के  लिये
 २८  करोड़  रुपया  मंजूर  हुआ  है  ।  लेकिन
 यदि  झाप  सन्‌  १६५६-५७  को  देखें  तो  मालूम
 होगा  कि  बांड  इन  एछूड  के  तौर  पर  कुल
 ८४.  ६४५  लाख  रु०  मंजूर  हुआ  था  ।  इसी
 तरह  से  जो  करेंट  इभर  चल  रहा  है,  जब
 कि  नया  बजट  रखा  गया  है  उस  में  १५०
 लाख  रु०  मंजूर  हुआ  था  लेकिन  उस  में
 से  सिफ  ७२.२५५  लाख  रु०  दिया  गया  |
 मेरी  समझ  में  नहीं  भाता  जब  देना  नहीं
 है  तो  १५०  लाल  to  का  प्राविजन  क्यों  किया
 गया  ।  जितना  देना  हो  उतने  का  ही

 प्राविजन  किया  जाना  चाहिये  ।  यदि  नहीं
 देना  है  तो  उस  का  प्राविजन  झाप  मत  कीजिये,
 लेकिन  इस  तरह  से  रकमें  दिखला  कर  हम
 को  चकाचौंध  न  कीजिये  t  में  श्राप  से
 यह  प्रार्थना  करना  चाहूंगा  |

 १  ४  के. मे
 {Mr.  Deputy-Speaker  in  the  Chair]

 wa  में  झाप  के  सामने  अ्रबन
 स्कीम्स  के  बारे  में  कुछ  भर  करना  चाहता  हूं  ।
 प्रथम  पंचवर्षीय  योजना  में  शाप  से  स
 के  सम्बन्ध  में  २५५  वाटर  सप्लाई  भौर
 ड्रेनेज  स्कीम्स  के  लिये  vy  करोड़  से  उपर
 रुपया  रबखा  ।

 जब  भ्रापने  ४५  करोड़  रु०  लोन  की  व्यवस्था
 की  तो  दरध्रसल  उस  के  लिये  दिये  कुल
 ८२६.४६५  लाख  रु०  ही।  इस  चीज  को
 में  समझ  नहीं  सकता  यह  चीज़  तो
 पहली  पंचवर्षीय  योजना  की  थी।  प्रथम
 पंचवर्षीय  योजना  तो  ह. ह  खत्म  हुई  ।
 झन  द्वितीय  पंचवर्षीय  योजना  में  हम  २५८
 स्कीम्स  रख  रहे  हैं  जिस  पर  हम  ५३  करोड़
 स०  के  लगभग  चे  करना  चाहते  हैं।
 यह  जो  ५३  करोड़  स०  हम  रख  रहे  हैं  उस  में
 से  ३०  करोड़  हु्०  तो  सेन्ट्रल  प्लेन्स  के  लिये
 दिये  जायेंगे  शर  २३  करोड़  To  स्टेट
 प्लैन्स  के  लिये  दे  रहे  हें  सेकेन्ड  प्लैन  के
 दौरान  अगर  हम  सन्‌  १९५६-५७  को  ले
 लें  तो  ३६६.  १४  लाख  स०  स्टेट  गयर्नमेंट्स
 के  लिये  मंजूर  हुआ  |  में  जानना  चाहता
 हूं  कि  इतना  कम  रुपया  क्‍यों  दिया  गया
 जब  कि  आप  हमेशा  मुकरे  रकम  में  कमी
 करते  चले  जा  रहे  हैं  ।  फर्स्ट  प्लेन  जो  थी
 उसमें  भी  झाप  में  कमी  की  और  सेकेन्ड
 प्लैन  के  पहले  साल  १६५६-५७  में  झाप
 इतना  कस  रुपया  दिया  करेंट  फ़ाइलन्शस्र
 इधर  में  जो  बजट  प्राविजन  किया  गया  है
 बहू  ५.५  करोड़  to  का  है।  लेकिन  में
 उम्मीद  नहीं  करता  कि  यह  सारा  ५.५
 क्रोड़  ०  सरकार दे  देगी।  में  तो  कहूँगा
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 कि  यदि  झाप  को  देगा  नहीं  है  तो  इस  तरह
 की  चीज़ें  लिखना  ठीक  नहीं  है  ।

 State  Governments  have  been  invited
 in  this  matter.

 प्लैनिंग  कमिशन  ने  कमेटी  बुलाई  उस  में
 में  आप  के  सामने  आयुर्वेदिक,  यूनानी  भौर

 होमियोपैथिक  सिस्टम्स  के  बारे  में  भी  कहना
 चाहता  हूं  जिन  के  लिये  आपने  द्वितीय  पंच-
 वर्षीय  योजना  में  १  करोड़  रु०  के  खर्च
 का  तखमीना  लगाया  है  ।  इस  के  साथ
 ही  झापने  सिफ  ५२१.६३  लाख  रु०
 स्टेट  प्लैन्स  के  लिये  रक्सा  है  जब  कि  हमारे
 यहां  झायुर्वेदिक,  यूनानी  शर  होमियो-
 पैथिक  सिस्टम्स  को  झागे  बढ़ाना  बहुत
 जरूरी  है  ।  इन  की  तरक्‍की  के  लिये
 आप  ने  २२१.४६  लाख  द्द०  'इभरमार्के
 कर  दिया  है  :  भाज  कल  के  जो  वतंमान
 कालेजज  हैं  उन  की  तरक्की  श्राप  कैसे  इस
 रुपये  से  कर  सकते  हैं।  में  सदन  के  सामने
 यह  कहना  चाहता  हूं  कि  ाज  हमारे

 आयुर्वेदिक  एक्स्पर्ट्स  के  द्वारा  जो  प्रस्ताव
 पास  होता  है  उस  के  बारे  में  स्टेट  गबनंमेंद्स
 को  लिखा  गया,  लेकिन  झाज  तक  इन  की
 तरफ  और  भी  कोई  कदम  बढ़ाया  गमा  या
 नहीं,  में  नहीं  कह  सकता।

 भाप  यदि  दबे  कुमेदी  की  रिपोर्ट  को
 देखें  लो भ्राप  को  मालूम  होगा  कि  उस
 कमेटी  ने  जो  कि  सैन्द्रल  कौंसिल  झाफ
 हेल्‍थ  के  जरिये  से  बुलाई  गई  थी  क्या  कहा  है
 जो  उसने  अपने  खयालात  पेषा  किये  हें  उनको
 में  श्राप  के  सामने  रखना  चाहता  हूं  ।

 Dave  Committee  are  of  the
 that  under  existing  conditions  it  is
 not  possible  to  lay  down  a  uniform
 Policy  for  all  States  and  recommends
 to  the  State  Governments  to  take  such
 steps  as  they  consider  practicable  and
 desirable  for  the  development  of
 Ayurveda  and  other  Indigenous  Sys-

 यहां  औषधालय  &  खास  कर  जो  प्राइवेट
 धोषघधालय  हँे--पटना  में  वेद्यगाथ  आायु-
 वेंदिक  औवषधालय  है,  जो  कि  विज्ञान  के
 जरिये  जांच  करके  दवा  भी  देता  है
 उन  को  मंत्री  महोदय  जा  कर  देखें  कि  वे
 किस  तरह  से  साइंटिफिक  तरीके  से  दवायें
 बना  रहे  हें  क्या  ऐंसे  प्रसारों  के लिये  सरकार
 रुपया  ज्यादा  नहीं  बढ़ा  सकती  है  ?  इस
 कार्य  के  लिये  जो  रुपया  यहां  रबखा  गया  है
 यह  बहुत  कम  है  ।  भाप  देखेंगे  जैसी  कि
 कहावत  मुझे  याद  शा  रही  है,  कि  वह  उसी
 तरह  से  है  जैसे  कि  ऊंट  के  मुंह  में  श्रगर  जीरा
 रक्खा  जाय  तो  बेचारे  ऊंट  को  मालूम  नहीं
 होगा  कि  उसके  मुंह  में  जीरा  रक्खा  गया  |
 जो  रुपया  शाप  ने  शभ्रायुर्वेदिक,  यूनानी  भौर
 होमियोपैथिक  सिस्टम्स  की  तरक्की  के  लिये
 रक्खा  है  वह  उसी  तरह  से  है।  भाप  की
 जो  मीटिंग  आयुर्वेदिक  एक्स्पर्ट्स  की  फ्लैनिंग
 कमिशन  के  द्वारा  २२  जून,  १६५७  को  बम्बई
 में  बुलाई  गई  उस  ने  भी  कहा  :

 It  was  recommended  that  a  Central
 Council  of  Ayurvedic  Research  should
 be  established.  The  views  of  the

 tems  of  Medicine.

 में  पूछता  चाहता  हूं  कि इस  चीज  को  चलाने
 के  लिये  आप  की  तरफ  से  यहा  पर  कौन  सी
 कारंवाई  की  गई  जिस  से  सालूम  हो  कि  झाप
 उस  को  बढ़ावा  दे  रहे  हें  '  भाप  लिख  तो
 रहे  हैं  कि  झाप  की  कौंसिल  ने  यह  कहा,  बह
 कहा,  लेकित  आपने  उस  के  लिये  क्या  किया  ?
 यदि  यहां  झापके  बिभ्द्ध  कुछ  कहूं  तो  श्राप
 इसको  बुरा  नहीं  मानेंगे,  ऐसा  मुझे  झाणा  है
 बात  दरअसल  यह  है  कि  कौंसिल  में  जो  भेरे
 मित्र  हें  शौर  जो  वहां  काम  कर  रहे  हे  हम
 उन  लोगों  को  बड़े  आदर  की  दृष्टि  से  देखते
 हैं,  लेकिन  कम  से  कम  हिन्दुस्तानी  दवाओं
 के  मामले  में,  खासकर  झायुर्वेदिक  भर  यूनानी
 तथा  होमियोपैभिक  दवाह्रों  के  बारे  में  उस
 का  जितता  ध्यान  जाता  याहिये,  उतना
 शायद  नहीं  जा  रहा  है।  मेरी  यह  ब्यगितगत
 राय है।  हो  सकता  है  कि  आप  की  शाय

 ते
 ate

 oe
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 खिरबार  we  सिं०  सहगल]
 भेरी  राय  से  न  मिले,  लेकिन  में  यह  कहने  के
 लिये  तैयार  हूं  कि  कॉंसिल  ने  इन  दवाओं  के
 बारे में  कहा है  :

 The  Council  further  recommends
 that  the  Union  Government  should
 actively  encourage  research  in  Ayur-
 veda,  Unani,  and  Homoeopathy  and
 other  Indigenous  Systems.

 नही ंदे  सकते।  तो  उसको  बताना  चाहिये  कि
 नहीं  दे  सकते।  मेरी  तहसील  में  यहू
 कार्य  चांपा,  बेतलपुर  शौर  मुंगेरी  में  हो
 रहा  है।

 आपने  प्रथम  पंचवर्षीय  योजना  में  चार
 उपचार  केन्द्र  बनाये  हें  भ्रौर  योग्यता
 प्राप्स  करने  के  लिये  ५२  दूसरी  अगहें  बनायी

 एक  शोर  तो  झाप  की  कौंसिल  यह  कहती  है,  हैं  ।  भ्रापकी  रिपोर्ट  देखने  से  मालूम
 लेकिन  दूसरी  झोर  कहतो  है  कि  जो  स्टेट
 गवर्नमेंट्स  हैं  उन  को  इन  चीज़ों  को  प्रोत्साहन
 देना  चाहिये  i  बात  झसल  यह  है  कि
 रास्ता  तो  हमेशा  बड़ा  ही  दिखलाता  है,
 छोटा  नहीं  दिखलाता  ।  स्टेट्स  छोटी  हैं
 झाप  बड़े  है  ।  भाप  की  सरकार  को  चाहिये
 कि  यह  रास्ता  दिखलाये  ।  श्राप  यदि  रास्ता
 दिखलायेंगे  तो  में  उग्मीद  करता  हूं  कि
 इस  भामले  में  उयादा  मदद  मिल  सकेगी  1

 इसके  बाद  जो  लेप्रासी  अर्थात्‌  डुष्ट
 का  रोग  है  उस  की  तरफ  ध्यान  दिलाना
 चाहता  हूं।  आप  को  मालूम  होगा  झौर
 में  समझता  हूं  कि  आप  के  पास  इस  वर्ष
 की  रिपोर्ट  होगी  ।  मध्य  प्रदेश  के  कुछ
 जिलों  में,  खास  कर  छत्तीसगढ़  के  इलाके
 में,  ऐसे  स्थान  हैं  जहां  कुष्ट  रोग  इतना
 ज्यादा  है,  जिस  का  ठिकाना  नहीं  है  t  में
 मंत्री  महोदय  से  प्रार्थना  करूंगा  कि  वहां
 पर  मिशनरीज  जो  काम  कर  रहे  हें  इस  रोग
 की  रोकथाम  के  लिये  वह  प्रनंसनीय  हैं  ।
 जरा  समय  निकाल  वह  वहां  ्बलें
 झौर  देलें  कि  दरभसल  वहां  कितना
 काम  हो  रहा  है।  छत्तीसगढ़  के  इलाके
 में  खास  तोर  पर  बिलासपुर  जिले  में  जो
 काम  मिशनरीज  कर  रहे  हें  उस  को  देख  कर
 निक्थय  करें  कि  उन  को  वहां  प्रोत्साइन
 दिया  जाता  चाहिये  या  नहीं  दिया  जाना
 काहिये  ।  बदि  देना  है  तो  कौन  कौस  सी

 -्बातों में में  श्राप  उनको  मदद  दे  सकते  हें।  यदि

 हीता  है  कि  आप  ट्रीटमेंट  एंड  स्टडी  के  लिये
 जगह  मुकरंर  कर  रहे  हैं  भोर  चार  सबसि-
 डियरी  सेंटर्स  कायम  कर  रहे  हैं  7  वहां  पर
 आावादी  बहुत  ज्यादा  है  भर  कृष्ट  रोग  बहुत
 बढ़  रहा  है।  आप  सन्‌  १६५७-५८  में
 ३०  सबसिडियरी  सेंटर  खोलने  जा  रहे  है
 और  उसके  लिये  आपने  बीस  लाख  की
 रकम  तजबीज़  की  है  श्रौर  साथ  ही  आप
 ३०  डाकटरों  को  कुष्ट  रोग  दूर  करने  के
 लिये  रखना  चाहते  हैं  ।  लेकिन  इमसे
 काम  नहीं  बनेगा  1  जहा  पर  शुष्ट  रोग
 बहुत  ज्यादा  हो  रहा  है  उस  तरफ
 आपको  ज्यादा  ध्यान  देना  चाहिये  ry

 इसके  अलावा  में  यह  चाहूंगा  कि  ाप
 कुष्टरोगियों  को  उनके  बच्चों  से  झबग
 रलने  के  लिये  कोई  स्थान  मकरर  करें  ताकि
 उन  बच्चों  को  कुप्ट  रोग  से  बचाया  जा  सके  ।
 इस  में  शक  नहीं  कि  ऐसा  करने  से  हमारी
 देश  की  भाबादी  तो  बढ़ेगी  लेकिन  ये  बच्चे
 इस  भीषण  रोग  से  बच  जायेंगे  ।

 इसके  साथ  ही  साथ  ब  में  झापका
 ध्यान  ट्यूबरवलोसिस  को  तरफ  दिलाना
 चाहता  हूं।  में  आप  से  कहूंगा  कि  क्षय
 रोग  की  बीमारी बड़े जोरों से बड़े  जोरों  से  बढ़  रही है।
 झापने  जो  सन्‌  ४८  में  बी०  सी०  जो०  का
 प्रोग्राम  शुरू  किया  वह  बहुत  भन्छी  चीज़
 है  पर  सन्‌  reve  में  बत  हैल्थ  भारगे-
 नाइजेशन  ने  और  दूसरी  संस्थानों  ने  -झापकों
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 इस  काम  में  काफ़ी  मदद  दौ।  भापने

 सन्‌  eKNH NS  में  हस  काम  के  लिये
 १,८५,६००  रुपया  मंजूर  किया  है  |  जो

 कार्य  धाप  दूसरी  पंचवर्षीय  योजना  में  करने

 जा  रहे  हैं  उसमें  जो  दो  तीन  ीच  पाप  करने
 जा  रहे  हें  उनको  बेशक  कर  सकते  हैं।
 लेकिन  में  झापको  बतलाना  चाहता  हूं  कि

 हमारे  यहां  पेंडा  में  मिशनरीज  का  भी  इस
 विषय  में  कार्य  होर  हा  हैं  कार्य  उसम  तरीके  से
 चल  रहा  है।  वहां  भाप  तशरीफ  लाकर
 देखिये  कि  किस  तरह  से  कार्य  हो  रहा है  ।
 में  चाहता  हुं  कि  यदि  काम  ठीक  तरह  से
 नहीं  चलता  है  तो  झाप  उस  काम  को  हाथ
 में  ले  लें  भौर  प्रान्तीय  सरकार  से  कह  दें
 कि  यह  चीज़  ठीक  से  नहीं  ष्बल  रही  है
 इसलिये  हम  इसको  झपने  हाथ  में  लेते
 है  1  यदि  व्यवस्था  ठीक  नहीं  है  तो  श्राप
 इसको  अपने  हाथ  में  जरूर  ही  ले  लें  तो
 ज्यादा  अच्छा  होगा  ।  जो  काम  चल
 रहा  है  वह  मिशनरियों  के  जरिये  चल  रहा
 है।  भ्राज  कितने  ही  वर्षों  स ेयह  काम  चल
 रहा  है।  श्राप  के  रेलवे  इस  लिये  ग्रांट
 देते  हैं  कि  उनके  कर्मचारी  रोगी  वहां  जाकर
 रह  सकें  7  में  कहता  हूं  कि  क्षय  रोग
 को  रोकने  के  लिये  श्राप  जितना  ज्यादा
 कर  सकें  करें  ।

 इसके  साथ  साथ  में  झापका  ध्यान
 उस  योजना  की  भोर  दिलाना  चाहता  हूं
 जिसमें  कि  भापने  मिडवाइब्स और  आरिजलरी
 नर्स  मिड  बाइय्स  की  ट्रेनिंग  के  लिये  शुरू
 की  थी  झौर  भापने  पहली  पंचवर्षीय  योजना
 में  ६  सेंटर  मिडवाइब्स  के  लिये  और  ३६
 सेंटर  श्राग्जिलरी  नर्स  मिडवाइब्स  के  लिये
 बनाये  थे  |

 श्बी  wore:  में  एफ  चीज  सही
 कर  दूं  |  यह  नर्स  'मिढवाइव्स  है  से
 वाइब्स  नहीं  है।

 सरदार  Wo  सि०  सहगल  :  में  नस
 सिडयाइब्स कह  रहा  हूं,  मर्स  बाइब्स  नहीं

 कह  रहा  हूं  ।  शायद  झापकों  सुनने  में
 गलती  हुई  है।

 भी  तक  इस  काम  के  लिये  ८४,२६९
 लाख  रुपया  स्टेट  की  सरकारों को  देना  तै  पाया

 है  ।  लेकिन  रिपोर्ट से  यह  नहीं  मालूम
 होता  कि  स्टेट  सरकारों  ने  इसको  कैसे
 खर्च  किया  है  या  नहीं  भौर  झगर  खर्च
 किया  है  तो  कितना  खर्च  किया  है  ।

 में  आपसे  कहना  चाहता  हूं  कि  मेरे
 जिले  में  जेकमेन  मेमोरियल  भ्रस्पताल
 है  जहां  ४०  या  ५०  से  ज्यादा  लड़कियां
 नस  की  शिक्षा  प्राप्त  कर  रही  हैं।  बहां
 पर  उनको  सुचारुरूप  से  शिक्षा  दी  जा  रही,
 है।  वहां  पर  हमारे  मिशनरी  बहनें  शिक्षा
 दे  रही  हैं  पर  इसमें  कोई  हज  नहीं  है
 में  चाहता  हूं  कि  झाप  इस  अस्पताल  को  जा
 कर  देखें  ।  अगर  आप  उसकी  वृद्धि  के
 लिये  कुछ  सहायता  दे  सकेंगे  तो  बहुत
 अच्छा  काम  हो  सकेगा  ।  हमारे  यहां  की
 इन  लड़कियों  को  ट्रेन्ड  होने  के  बाद  बराबर
 जगहें  नहीं दी  जातीं  ।  यह  हां  की
 शिकायत  है।  में  समझता  हूं  कि  सरकार
 के  पास  भी  इस  प्रकार  की  शिकायतें  झायी
 होंगी  ।  हमारे  तो  सुनने  में  श्ाती है  t
 झगर  कोई  इस  तरह  का  कैस  हमारे
 सामने  पश्रायेगा  तो  हम  उसको  ह: उ  करेंगे

 में  झ्रापका  ध्यान  एक  चीज़  की  तरफ
 शौर  दिलाना  चाहता  हूं  ।  हमारे  यहां
 मध्य  प्रदेश  में  माननीय  मुख्य  मंत्री  महोदय
 ने  गांवों  में  कुछ  जच्चा  खाने  स्थापित  करनाये
 &  जहां  जाकर  भौरतें  बच्चा  जन  सकती हें  ।
 वहां  पर  दाइयां  काम  करती  हैं  गौर
 उन  स्थानों  को  साफ  सुथरा  रला  जाता  है
 सकान  कण््चे  ही  है  मगर  ह॒वादार  तथा
 स्वच्छ  है  7  इस  योजना में  ज्यादा  पैसा
 खर्च  नहीं  हो  रहा  है।  में  समझता  हूं  कि
 बहू  एक  विचारणीय चीज  है।  इस  पर
 झापको  भी  विचार  करमा  जाहिये।  अगर
 इस  स्कीम  को  बड़े  बड़े  गांवों  में चलाया
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 सरदार  Wo  fro  ware]
 जाये  तो  में  समझता  हूं  कि  इससे  बहुत  काम
 हो  सकेगा  तथा  पैसा  कम  खर्च  होगा।

 झाखिर  में  में  यह  कहना  चाहता  हूं  कि
 जो  हमारे  भाई  दवा  बेचने  वाले  हूँ  उनको
 भी  आदेश  दिया  जाये  कि  वे  सतकंता  से
 काम  सें  |  उन  को  कामर्स  और  इंडस्ट्री
 मिनिस्ट्री  लाइसेंस  देती  है  ।  हमारे  पास
 रिपोर्ट  है  उससे  मालूम  होता  है  कि  पटना
 में  एक  बड़े  भ्रफसर  के  पेट  में  दर्द  था।  उनके
 एक्सरे  के  वक्‍त  जो  वेरीयम  फूड  दवा  देनी
 चाहिये  उसकी  जगह  वेरियम  कारबोनेट
 दे  दिया  गया  जिससे  उनकी  मौत  हो  गई  ।
 हमारे  यहां  सन्‌  १६५८  में  यह  कोई  अच्छी
 चीज़  नहीं  है।  इससे  हमारी  सरकार  का
 नाम  नहीं  बढ़ेगा  इसमें  हमारी  बदनामी
 होगी  ।  इस  प्रकार  की  चीज़ों  के  खिलाफ
 सरकार  को  कड़ाई  से  काम  लेना  चाहिये  ।

 मुझे  यह  भी  मालूम  हुआ  है  कि  आपके
 इरबिन  अस्पताल  में  किसी  स्त्री  की
 चार  फाड़  हुई  ौर  चीरफाड़  क॑  बाद  खून
 दबाने  वाला  यंत्र  उसके  पेट  में  रह  गया  t
 जब  उसको  जलाया  गया  तब  वह  उसके
 पेट  में  से निकला  और  उसके  घर  वालों  ने
 इस  प्रकार  का  वक्‍तव्य  दिया  ।  श्रब  इस
 तरह  की  चीज़ें  हमारे  इरविन  श्रस्पताल  जैसे
 भ्रस्पतालों  में  हों  तो  यह  बड़ी  बुरी  चीज़  है  ।
 इस  मामले  में  झ्ाप  कड़ाई  से  स्टैप्स  लें  ।

 अन्त में  में  आपका  ध्यान  इंडियन
 मैडीकल  काउंसिल  ऐट  १६५६  की  ओर
 दिलाना  चाहता  हूं  -  भापने  सन्‌  १६३३
 के  ऐक्ट  में  तरमीम  को  ।  यह  बहुत  अच्छी
 लीज  थी।  में  भो  इस  सदन  के  सामने  इंडियन
 मैडिकल  काउंसिल  ऐक्ट  को  तरमोम  के
 लिये  एक  बिल  लाया  था  ।  लेकिन  आपके

 भूतपूर्व  मंत्री  ने  उसे  कुछ  कारणों  से  स्वीकार
 हीं  किया  |  लेकिन  भाप  देखें  कि  जो
 लाइसेंशियेद्स  हें  उनको  जो  जगह  झापको
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 काउंसिल  में  मिलनी  चाहिये  उतनी
 वह  नहीं  दी  गई  ।  झाखिर  झापने
 ऐक्ट  पास  किया,  लेकिन  उस  के  बारे  में  कहा
 गया.  “Steps  are  being  taken  to
 enforce  the  Act  as  early  as  possible.”
 मेरी  समक्ष  में  यह  बात  नहीं  आ  रही
 है  कि  ऐसी  कौन  सी  दिक्‍कतें  हे,  जिन  के
 कारण  झापने  अभी  तक  इस  ऐवट  को  'रन्फोर्स
 नहीं  किया  है।  इन  सारी  बातों  को  देखते
 हुये  मेरी  आप  से  यह  प्रार्थना  है  कि  इस  ऐक्ट
 को  जितनी  जल्दी  हो  सके,  एस्फ़ोर्स  क्या
 जाय  ny

 आप  ने  सरकारी  कर्मचारि  )ें  के  लिये

 काट्रीव्यूटरी  हैल्थ  सर्विस  स्कीम  जारी  की
 हुई  है,  लेकिन  क्या  झाप  ने  कभी  इस  सदन
 के  Yoo  सदस्यों  शर  दूसरे  राज्य  सभा  सदन
 के  लगभग  २५०  सदस्यों  के  लिये  ऐसी  कोई
 स्कीम  बनाने  की  कपा  की  ।  उन  के  लिये
 भी  आपको  ऐसी  स्कीम  बनानी  चाहिये  1
 हमारे  जो  बन्धु  सरकारी  दफ्तरों  में  काम
 करते  हे,  उन  के  लिये  यह  स्कीम  बना  कर
 श्राप  ने  ब  त  प्रच  |  काम  किया  है।  उन
 लोगों  के  लय  यह  सब  से  अच्छा  चाज  है
 और  मैं  इस  की  सराहना  करता  हूं  t

 इन  शब्दों  के  साथ  में  इन  डिमांड्ज़  की
 ताईद  करता  हूं  ।  यदि  कोई  भ्रन्य  बात
 रह  गई  होगी  |  मुझे  आशा  है  क  मेरे
 दूसरे  ॥ई  उस  पर  ज्यादा  प्रकाश  डालेंगे  1

 पंडित  ठाझुर  दास  भार्गव  (हिसार)
 जनाब  डिप्टी  स्पीकर  साहब,  में  ने  बड
 गौर  के  साथ  हैल्थ  मिनिस्ट्री  की  १९५७-
 ५८  की  रिपोर्ट को  पढ़ा  है  भौर  मुझे ह
 कहने  में  जरा  भी  ताम्मुल  नहीं  है  कि
 जितनी  हम  उम्मीद  रखते  थे,  सभी  तरफ़
 बड़ी  तरक्की  हुई है  भौर  जो  तरक्की
 के  मुख्तलिफ़  काम  किए  गए हू,  थे  सब  इस
 रिपोर्ट  से  साफ़  तौर  से  जाहिर  हे  इस .
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 रिपोर्ट  के  किसी  भी  सफ़्हे  को  हम  देखें,  तो
 हम  को  नज़र  प्राता  है  कि  फ़लां  काम  के  लिए
 इतना  रुपया  सेक्शन  किया  गया,  इतना
 रुपया  खर्च  किया  गया,  वगैरह  1  लेकिन
 आईनदा  के  लिए  में  मिनिस्टर  साहब  से
 दरख्वास्त  करूंगा  दरझस्ल
 में  समी  मभिनिस्ट्रीज  से  दरख्वास्त  करता

 हूँ--कि  यह  बताने  के  झलावा  कि  किसी
 काम  के  लिए  इतना  रुपया  सेक्शन  किया
 ग़या  वह  यह  भी  मेहरबानी  फ़रमा  कर
 दर्ज  कर  दें  कि  साल  भर  में  उस  मामले  में
 क्या  ऐचीव  किया  गया  t  पचास,  साठ,
 बल्कि  सेंकड़ों  चीज़ों  पर  हमारी  हैल्थ.
 मिनिस्ट्री  का  कंट्रोल  है  और  इस  रिपोर्ट
 को  पढ़  कर  मेरे  जैसा  एक  लेमेन  यही
 नतीजा  निकाल  सकता  है  कि  झाल-
 राउंड  डेवेलपमेंट--हर  तरफ़  तरक्की  हुई
 है  और  यही  हम  भानरेबल  मिनिस्टर  साहब
 से  उम्मेंद  करते  थे  ।  लेकिन  हम  यह  भी
 जानते  हैं  कि  रिपोर्ट  कितनी  बनावटी  होती  हैं  a
 उन  में  सेक्शन  के  अलावा  कुछ  दर्ज  नहीं
 होता  हैं  a उस  का  क्‍या  नतीजा  निकला,
 कितनी  एचोवमेंट  हुई,  इस  का  उन  में
 जिक्र  नहीं  होता  है।  बेहतर  होगा  अगर
 झाईन्दा  ऐसी  रिपोर्ट  हमारे  सामने  रखी
 जायेगी  ,  जिस  से  कि  एक  ले  मैन  जान  सके
 कि  इतनी  तरबकी  हो  चुकी  हैँ  और  इतनी
 बाकी  है  ।

 मुझे  याद  है  कि  १६४८  में  जेनरल
 'ढिस्कदान  के  मौके  पर  मेंने  यह  भ्र्ज  किया
 था  कि  जब  तक  हिन्दुस्तान  में  पापुलेशन
 का  कंट्रोल  नहीं  होगा,  तब  तक  हम  अपने
 मक़सद  में  कभी  कामयाब  नहीं  हो  सकेंगे  ।
 पहले  पांच  साल  तो  इस  बात  के  लिए  गुज़रे
 कि  लोगों  को  इस  सिलसिले  में  एजूकेट  किया
 जाय,  एक  कुर्र-हवाई  बनाया  जाय,
 जिस  से  वे  बर्थ-कंट्रोल  में  यकीन  कर  सकें
 झोर  उस  पर  अमक्ष  कर  सकें  ।  इस
 के  मायन  सही  तौर  पर  ये  हैं  कि  वे
 पांच  बरस  घम्बस  से  झालखिर  तक  जाया

 कर  दिए  गए  झौर  कोई.  काम  नहीं  किया
 गया  ।  लेकिन  उस  के  लिए  हमारे  आनरेबल
 मिनिस्टर  साहब  ज़िम्मेदार  नहीं  हें--
 ज़िम्मेदारी  किसी  पर  भी  नहीं  है,  क्योंकि
 शायद  यह  ज़रूरी  हो  कि  पहले  जब  तक
 यहां  पर  भ्रच्छी  तरह  से  एजुकेशन  न  दी  जाय,
 तब  तक  लोग  इस  को  नहीं  भानेंगे  ।  लेकित
 बह  बात  भाज  कहना  ना  मुमकिन  है  ।  आज
 हर  एक  शहर  वाला  और  हर  एक  गांव  वाला
 इस  बात  से  बखूबी  वाकिफ़  है  भर  चाहता
 है  कि  पापुलेशन  कंट्रोल  हो  ।  किसी
 किस्म  की  इन्टलैक्चुअल  आबस्टैकल  रास्ते
 में  नहीं  है।

 इस  रिपोर्ट  से  पता  चलता  है  कि  इन
 दो  ढाई  सालों  में  इस  सिलसिले  में  एक
 न्युक्लिक्स  बनाना  शुरू  किया  गया  है  ।  में  यह
 जानना  चाहता  हूं  कि  इस  पांच  करोड़  पये
 में  स ेकितना  रे  या  एक्चुअली  खर्च  हुआ  i

 मुझे  इस  रिपोर्ट  को  पढ़ने  से  यह  पता  नहीं
 चला  कि  इन  ढाई  सालों  में  कितना  रुपया
 खर्च  हुआ  t

 इसके  झलावा  में  यहू  भी  जानना  चाहता
 हूंकि  इस  अरसे  में  कितने  झापरेदन  मेल्ज़
 के  उपर  किये  गए  और  लेडीज  के  स्टेर-
 लाइज़ेशन  के  कितने  आपरेशन  किए  गए  ।

 मुझे  मालूम  है  कि  दूसरे  मुल्कों  में  मेल  पर
 एक  बड़ा  मामूली  सा  झापरेशन  किया  जाता
 है,  पांच  मिनट  में  वह  अपने  पांबों  पर
 झपने  घर  वापस  चला  जाता  है
 झौर  उसको  कोई  तकलीफ़ नहीं  होती  है  |
 में  समझता  हूं  कि  आज  शहरों  और  गांवों  के
 लाखों  झादमी  मुल्तजी  होंगे  कि  उन  पर
 यह  झापरेशन  किया  जाय  ।  इस  लिए
 में  चाहता  हूं  कि  भाईनदा  जब  इस  मामले
 का  जिक्र  किया  जाय,  तो  यह  भी  बतलाया
 जाय  कि  कितने  भावभियों  पर  झापरेक्षन
 हुआ  जौर  क्‍या  कामयाबी  हासिल  हुई  y
 इस  रिपोर्ट में  एचीवमेंट  'झाडिट  भी  दिया
 जाना  चाहिए,  जो  कि  इस  वक्‍त  नहीं  दिया
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 पिंडिन  ठाक्र  दास  मार्गव]
 गया  है  n  वब  ही  लोग  अप  के  काम  के
 बारे  में  कोई  नतीजा  निकाल  सकेंगे  ।

 में  यह  ह, छ  करना  चाहता  हूं  कि  इस
 मसले  को  एक  इन्टलैक्चुअल  सवाल  के  तौर
 पर  हल  नहीं  किया  जा  सकता  है  ।  यह
 तो  भाज  एक  रनिंग  क्वेस्थन  याक  दि  हें
 है । हमारी  सारी  ब्राडक्यन,  हमारा
 एग्रीकलचबर  डिपार्टमेंट  इस  के  उपर
 हम्ह्सार  रखता  है।  भ्रगर हम  भपनी  पैदावार
 को  दुगना  कर  लें  और  यहां  पर  दुगने
 ही  बच्चे  पैदा  हो  जांपं,  तो  फिर  हम  श्बहे
 कितनी  ही  इहम्परूवमेंट  कर  लें,  हम  को
 कोई  फ़ायदा  नहीं  पहुंच  सकता  है  1  इस
 लिए  यह  निहायत  जरूरी  है  कि  यहू  महकमा
 ज्यादा  जोर  से  काम  करे  फ़ाइव  ईशर
 प्लैन  के  लिए  इस  सिलसिले  में  जितनी  रकम
 रखी  गई  थी,  भ्रव  तक  उस  में  से  प्राधी  खर्च
 हो  जानी  चाहिये  थी,  क्‍योंकि  ढाई
 साल  हो  गए  हैं।  भगली  दफ़ा  जब  यह
 रिपोर्ट  आयेगी,  ठो  उस  में  हम  यह  देखना
 चाहेंगे  कि  कितना  रुपया  खर्च  हुआ  है  भौर
 कितता  क्‍या  नातायज  निकले  4  इस
 बक्त  तक  जो  तरक्की  हुई  है,  उस  को  में
 नाकाफ़ी  समझता  हूं-वहू  तो  ड्रॉप  इन
 ि  झोधन  की  तरह  है।  लेकिन  जो  कूछ
 हुआ  है,  उस  के  लिए  मैं  'भानरेबल  मिनिस्टर
 साहब  को  मुबारकबाद  देता हूं  7  उन  के
 लिए  यह  काम  कुरू  हुआ  है  भौर  वह  एक
 तरह  से  स्पेडवर्क  कर  रहे  है--इस से
 पहले  यह  काम  फर  नहीं  हुआ  था।

 इन्ट्रोडक्यान  के  सफ़्हे  पर  जब  में  ने
 इस  मिनिस्ट्री  की  कमिटमेंट्स  पढ़ी,  तो

 मेरा  दिल  काम्पने  लगा।  थोड़े से  हास्पि-
 ट्ल्श  झौर  दूसरे  कामों  के  लिए  लैटरल
 'गकर्नेमेंट  की  एक्सीक्यूटिय  रेसपांसिबिसिटी
 है  भौर  सारा  आर  स्टेट्स  क ेऊपर  ढाल  दिया

 eer  है  ।  इस  का  मतीजा  नह  होता  है

 झगड़ा  करे, तो  वहां  पर  उस को  यह  जवाब

 दिया  जाता  है  कि  हम  क्या  करें,  हमारे
 ऊपर  के  देवताधों  का  ह्क्म  नहीं  है,
 हम  कुछ  नहीं  कर  सकते  हैं, और  मगर
 हम  यहां  पर  कुछ  ्य  करें,  तो  हम  को
 यह  कहा  जाता  है  कि  जो  कुछ  होगा,
 द...  होगा।  मैं  निहायत  प्रदब  से  यह  झर्ज
 करना  चाहता  हूं  कि  यह  लेस  बहुत  दिन
 तक  खेला  जा  चुका  है,  श्ाईन्दा  यह  खेल
 खेलन ेकी  इज़ाज़त  नहीं  होगी  ।  उस  में
 भ्रालिर  में  यह  लिखा  हुमा  है
 श्रौर  उस  पर  में  दिलाई  करता  हूँ

 “While  this  is  the  constitutional
 allocation  of  responsibility,  it
 does  not  follow  that  the  Central
 Government  do  not  have  any  res-
 ponsibility  in  regard  to  Health
 except  in  relation  to  matters
 specified  in  the  Union  List.  In
 general  the  Central  Government's
 function  in  regard  to  matters  in
 the  State  List,  which  are  pri-
 marily  the  responsibility  of  States
 themselves,  can  be  stated  to  be
 co-ordination,  the  collection  and
 supply  of  information,  supply  of
 expert  technical  assistance  and
 advice,  and  such  other  assistance
 as  can  be  given  for  the  promotion
 of  the  health  and  well-being  of
 the  country.”

 में  पूछना  चाहता  हूं  कि  इसमें  जो  भाखिरी
 फ़िक्रा  है  7
 Shri  Karmarkar:  And  for  which

 moneys  will  be  provided  by  this
 Parliament.

 I  should  like  to  make  this  clear
 because  this  is  an  important  point;
 otherwise,  it  will  lead  to  many  sug-
 gestions  regarding  what  is  there  in
 the  States.  What  the  hon.  Member
 said  is  quite  true.  But  it  only  means:
 such  other  assistance  for  which  there
 is  provision  in  the  Budget,  of  course.

 पंडित  छाशुर  दास  जावंब :  में  क... द
 पक्रना  चाहता  हूं  कि  प्रानरेबस  शिनिस्कर  का



 633:  Demande  for  Grants  24  MARCH  1958  Demands  for  Grants  6393

 we  कहना  सही  है  कि  जितना  पालशियामेंट

 रुपया  देगी,  उतना  दी  खर्च  करेंगे,  लेकिन
 पालियामेंट  तब  रुपया  देगी,  जब  प्राप  मांगेंगे
 था  दिखलायेंगे  ।  झगर  झाप  मांगने  की

 जुरंत  नहीं  रखते  हैँ,  तो  क्‍या  होगा  ?

 आापने  दो  काम  जौर  लिये  हुये  हैं  ।
 एक  काम  है  लोकल  सेल्फ  गव्नेमेंट  का,
 जो  कि  मुझे  पता  नहीं  है  कि  हैल्थ  के  साथ
 कया  बाइटल  कनेक्शन  रखता  है  झौर  दूसरा
 काम  है  पानी  की  स्कीम  ।  ये  दो  काम  आपके
 जिम्मे  हैं  ।  पंचायत  के  बारे  में  में  यह  श्जे
 करना  चाहता  हूं  कि  इसमें  पढ़  कर  मुझे  ताज्जुब
 हुआ  कि  दस  हजार  रुपये  किसी  मिस्टर
 बफी  बाले  को  माडल  एक्ट  बनाने  के  लिए
 दिए  गए  t  किसी  एक्ट  क॑  बनाने  के  लिए
 किसी  शख्स  को  रुपया  दिया  जाय,  शन  तक
 इस  भवन  में  इस  तरह  की  बात  नहीं  झाई
 थी,  लेकिन  हम  देखते  हैं  कि  पंचायत्स  का
 माडल  एक्ट  बनाने  के  लिये  दस  हजार  रुपये
 किसी  साहब  श्री  बरफ़ीवाले  को  दिये  गये  ।
 (Laughter)

 थी  करमरकर  :  यह  तो  नाम  है  tv

 पंडित  ठाक्र  दास  भागंष  :  मीठी
 बरफी  से  मेरा  मतलब  नहीं  है,  उनका
 नाम  ही  मिस्टर  बर्फीवाला  है  |  क्‍या  इस
 तरह  के  माडल  एक्ट्स  मिनिस्टरी  नहीं  बना
 सकती  है  ।  क्‍या  कारण  है  कि  उनको  इतना
 रुपया  दिया  गया  इसी  तरह  से  अगर  झौर
 एक्ट्स  बनाने  के  लिये  रुपया  दिया  जायेगा
 तो  आप  खुद  ही  खयाल  कर  सकते  हें  कि
 इसका  क्‍या  हशर  होगा  1  जो  खच  किया
 जया  है,  वाजिब  नहीं  है,  यह  में  कहना  चाहता

 अब  में  पीने  के  पानी  के  बारे  में  थोड़ा
 सा  धजे  करता  हूं  ।  दिल्ली  में  पीने
 का  झच्छा  पानी  देने  के  लिये  जो  कुछ  भापने
 किया  है  और  इस  काज़  में  आपने  दिल्‍ली  की
 प्रबंलिक की  जो  खिदमत  की  है,  उससे  सब
 वाकिफ  हैं  7  दस  दिशा  में  आपने  लोगों  की

 बहुत  शखिदमत  की  है  जब  कमी  भी  पीने
 के  चानी  का  सवाल  उठता  है,  में!  झापकी

 तवज्जहू  अपने  जिले  के  १४-२०  गांवों

 को  तरफ  दिलाता  हूं  झौर  ब  भी  में  झापकी
 तवज्जह  उस  तरफ  दिलाये  बगैर  नहीं  we
 सकता  हूं  ।  में  जानता  हूं  कि  यह  स्टेट  सब-
 जैक्ट  है।  लेकिन  भापकी  रिपोर्ट  को  प  कर
 में  बह  कहे  बगैर  नहीं  रह  सकता  कि  आपकी
 तवज्जह  ब्लैक  स्पाट  पर  जानी  चाहिये
 थी  ।  झाज  श्राप  करोड़ों  रुपया  भाखड़ा
 नंगल  तथा  दूसरी  स्कीमों  पर  खर्य  कर  रहै
 हैं  लेकिन  इन  १५-३०  गांवों  के  लोगों  को
 पीने  का  पानी  नसीब  नहीं  होता  है  t  ये  लोग
 पीने  के  पानी  के  लिये  तरसते  रहते  हें
 परमात्मा  ने  उनको  जमीत  के  नीचे  जो  पानी
 दिया  है  वह  खारा  है  o  उस  पानी  को  पीकर
 उनके  जो  डंगर  हैं  वे  उफारा  से  पीड़ित  हो
 जाते  हैं  भर  मर  जाते  हैं  ।  आज  भी  वे  इस
 पानी  को  पी  कर  मर  जाते  हैं|  वे  लोग
 पांच  छः  मील  से  पानी  लाते  हैं  ।  हमारे  जिले
 का  ही  शायद  सारे  हिन्दुस्तान  में  यह  एक
 ऐसा  खिता  है  जो  कि  इतना  खराब  है  भौर
 पंजाब  में  तो  बहू  सब  से  खराब  ख़ित्ता  है  ही  ।
 पंजाब  गवर्नमेंट  में  मेने  इसके  बारे  में  सिर
 तोड़  कोशिश  की  है  लेकिन  मुझे  कामयाबी
 नहीं  मिली  है  1,  में  वहां  पर  मिनिस्टर्ज  को  भी
 मिला  हूं  शऔर  दूसरे  अफसरान  को  भी
 लेकिन  किसी  ने  भ्रभी  तक  कुछ  नहीं  किया  है
 इस  हाउस  में  भी  मेंने  कई  बार  इस  चीज़  का
 जिक्र  किया  है  लेकिन  यहां  पर  भी  कुछ  नहीं
 हुआ  है  7  इस  पर  बहुत  ज्यादा  रुपया
 खर्च  भी  नहीं  होगा,  सिर्फ  १५-२०  लाख
 का  ही  खर्च  होगा  ।  आप  इतना  स्पया  बड़ी
 भ्रासानी  से  खर्च  कर  सकते  है  ।  में  आपका
 तबज्जह  इस  तरफ  इस  वास्ते  भी  विलाता  हूं
 क्योंकि  भ्रापके  पास  पानी  भी  है  भर  रुपया  भी
 झौर  अगर  आप  चाहें  तो  श्राप  इस  काम  को
 कर  सकते  हैं  1  में  उम्मीद  करता  हूं  कि  ब्ाप
 इस  बारे  में  झवश्य  कुछ  न  कुछ  करेंगे  |

 अब  में  श्रापकी  तवज्जह  उस  चीज़  की
 तरफ  दिलाना  चाहता  हूं  जिसका  किक्र  कि
 सरदार  To  सिं०  सहगल  ने  किया  है  भौर  इसको

 में  थोड़ा  सा  डिटेल  में  बतलाना  चाहता  हूं  4
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 सन्‌  १६४८  में  एक  रेजोल्यूडन  होम्योपैथी
 के  बारे  में  पेश  हुआ  था  भौर  वह  मंजूर  हुप्रा
 भा  ।  उसके  बाद  एक  कमेटी  बिठाई  गई
 थी  जिसको  कि  होम्योपैथी,  झायुवेदिक
 सिस्टम,  यूनानी  सिस्टम  इत्यादि  की  जांच
 पड़ताल  करनी  थी  ।  यह  कमेटी  इस  बास्तै
 बिठाई  गई  थी  बयोंकि  सभी  सिस्टम  को
 यह  शिकायत  रहती  थी  कि  हमारे  साथ  इंसाफ
 नहीं  होता  है  ।  आपकी  जो  प्रेडिसंसर  थीं
 उनके  बारे  में  लोग  कहते  थे  कि  जे  बाकी
 सिस्टम्स  को  एप्रिशियेट  नहीं  करनी  हैं  ।
 उनका  यहू  खयाल  नहीं  है  कि  इन  सिस्टम्स
 में  कुछ  होगा  ।  लेकिन  यह  खयाल  गलत  है
 या  सच,  इसमें  जाये  बगैर  में  यह  कहना  चाहता
 हूं  कि  लंका  में  से  जो  भी  निकला  वही  बावन
 गज़  का  ।  में  करमरकर  साहब  को  दोष
 नहीं  देता  ।  यह  बात  उनके  काब  में  नहीं  है  ।
 मैं भ्रजे  करता  हूं  कि  सन्‌  १६४८  म  कैबिनट
 नें  एक  पालिसी  डिसिशन  लिया  था  1  पालिसी
 डिसिशन  लेने  के  लिये  उस  वक्‍त  पहली  बार
 कैबिनट  की  मीटिंग  हुई  थी  ।  आज  तक
 कैबिनट  की  इसके  बारे  में  दूसरी  मीटिंग
 नहीं  हुई  भौर  उसके  बाद  कोई  भी  कैबिनट
 में  इसके  बारे  में  पालिसी  डिसिशन  नहीं  लिया
 गया  ।  उस  वक्‍त  यह  डिसिशन  लिया  गया
 कि  एलोपैथो,  प्रायुर्वेद  इत्यादि  सब  चलेंगी
 प्रौर  इनके  बारे  में  रिसर्च  कराई  जाय  ।
 प्राप  इस  पर  चलें  फिर  चाहें  श्राप  भाहिसता
 प्राहिस्‍्ता  चलें  इसकी  कुछ  परवाह  नहीं  ।
 लेकिन  दस  बरस  बीत  चुके  हें  श्रौर  कितना

 ही  पानी  पुलों  के  नीचे  से  गुज़र  चुका  है,
 आपने  कुछ  भी  नहीों  किया  है  ny  में  आपसे
 कहता  हूं  कि  आप  लोगों  को  साफ  साफ  कह
 दो  कि  तुम्हारी  उम्मीदें  खत्म  हो  चुकी  हैं
 भौर  झब  झौर  कुछ  नहीं  किया  जा  सकता
 है  और  झगर  शापको  करना  है  तो  भाष
 सीरियसली  करे  ।  हर  बार  जब  भी  बजट
 पेश  होता  है,  इस  तरह  की  बातें  कहना  हमको
 झोभा  नहीं  देता  है  और  न  झापके  लिये  इस
 सरह  की  यातें  सुनना  ठीक  है  ।
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 में  मानता  हूं  कि  मिनिस्टर  साहब  भी
 कुछ  नहीं  कर  सकते  हें  ।  वह  एक  माउथ
 पीस  हैं  ।  उनको  कंबिनट  जो  ह्क्म  देगी,
 वही  बहू  करेंगे  ।  लेकिन  जनाववाला,
 अगर  में  सारी  हिस्दी  को  बयान  करूं  तो

 बहुत  वक्‍त  लग  जायेगा  ।  यह  बात  साफ
 है  कि  एक  चोपड़ा  कमेटी  बैठी  थी  1
 उसके  बाद  जब  मिनिस्टर  साहब  से  पूछा
 गया  तो  उन्होंने  कहा  कि  तुम्हारे  वास्ते  एक
 कालेज  बनेगा,  तुम्हारे  बास्ते  झलग  से  रुपया
 रखा  जायेगा  भौर  तुम्हें  बराबरी  के  हकूक  दिये
 जायेंगे  ।  ३७  लाख  रुपया  पहले  प्लान  में
 रखा  गया  था  जिसमें  से  दस  लाख  रुपया
 होम्योपैथी  के  लिये  था  t  में  पूछना  चाहता
 हूं  कि  क्या  इस  दस  लाख  रुपय  में  से  दस  पैसे
 भी  होम्योपैथी  के  लिये  पहले  प्लान  में  आपने
 खर्च  किये  हें?  दस  लाख  रुपये  की  बात
 तो  आप  जाने  दें,  में'  पूछता  हुं  कि  क्या  दस
 पैसे  भी  खर्च  किये  गये  हैं  ।  दूसरे  प्लान  में
 एक  करोड़  रुपया  रखा  गया  है  1  इस  को
 देख  कर  तो  लोग  कहेंगे  कि  क॑सी  खूबसूरत
 गबनेमेंट  है  हमारी  जिसने  इतना  रुपया
 रख  दिया  है  |  इसके  भ्रलावा  ५२३  लाख
 रुपया  या  यों  कहिये  कि  करीब  पांच  करोड़
 रुपया  स्टेट  गवर्नमेंट  ये  रखा  है  ।  रुपया
 रखने  में  तो  हमारी  गवर्नमेंट  बड़ी  तेज़  है  ।
 में  पूछता  हूं  कि  आपने  झब  तक  कितना  झुपया
 खर्च  किया  है  इस  रुपये  में  से  ?  राजकुमारी
 जी  ने  इस  सदन  में  झाइवासन  दिया  था  कि
 कलकत्ता  में  एक  द्वोम्योपेथिक  कालेज  खुलेगा  |
 यह  कालेज  खुला  भी  है  ।  उस  वक्‍त  यह  भी
 कहा  गया  था  कि  ये  सेंट्रल  इंस्टीट्यूट  होंगी  t
 wa  जनाबवाला  बहू  कालेज  तो  मौजूद  है
 लेकिन  उसका  अस्पताल  नदारद  है  इसकी
 वजह  यह  है  कि  उसके  बाद  यह  फैसला  किया
 गया  कि  आधा  रुपया  स्टेट  गवर्नमेंट  दे  a
 we  wade  ने  जवाब  दिया  कि  झापने
 कमी  हमसे  पहले  यह  बात  नहीं  कही  t  ae
 न॒  स्टेट  गब्नेमेंट  पैसा  दे और  न  सेंट्रल  गबर्नेसेंट
 झौर  वह  कालेज  न  सेंट्रल  गवर्ममेंट  का  रहा
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 (he  न  ही  स्टेट  गवर्नमेंट  का  और  त्रिशंकु
 की  भांति  बीच  में  ही  लटक  रहा  है  पहले
 सेंट्रल  इंस्टीट्यूट  बनाना  भौर  फिर  मुकर
 जाना  कहां  का  इंसाफ  है  ?

 हमारी  गवर्ममेंट  ने  एक  दबे  कमेटी
 बिठाई  भी  ।  उस  कमेटी  ने  बड़ी  मेहनत  के
 साथ  भ्रपनी  रिपोर्ट  तैयार  की  भौर  गवर्नमेंट
 के  सामने  बेद  की  ।  पिछली  बार  भी  उस
 रिपोर्ट  का  जिक्र  झ्ाया  था  a  मैने  रिपोर्ट
 को  पढ़ा  है।  सन्‌  १६५२-५३  में  पहले  पहल
 सारे  बैचों  शौर  होम्मोपैथों  को  बुलाया  गया
 था  झौर  फिर  १६५६-४७  में  उनको  दावत
 दी  गई  ।  उनसे  कहा  गया  कि  तुम  झ्राया
 करो  और  झपनी  बात  बतलाया  करो  ।  उन
 लोगों  ने  एक  मेमोरेंडम  पेश  किया  और  उस
 मेमोरेंडम  में  सात  कंडिशंस  थीं  ।  उनमें  से
 पांच  कंडिशंस  मंजूर  कर  ली  गईं  |  लेकिन
 कंडिशंस  को  मुकरंर  करना,  रुपया  सेक्शन
 करना  तो  हमारी  सरकार  का  बायें  हाथ  का
 खेल  है  भौर  एक्चुअली  काम  करना  बहुत
 मुश्किल  है।  ब  झाप  देखें  कि  क्या  हुभा  ।
 भ्रापको  मालूम  ही  है  कि  इस  सदन  में  श्राल
 इंडिया  मैडिकल  इंस्टीट्यूट  के  बारे  में  कितना
 झगड़ा  हुआ  था  जिसमें  यह  सवाल  पैदा  हडप
 था  कि  माडने  सिस्टम  भाफ  मैडिसन  कोन  सा
 हो  1,  उस  वक्‍त  यह  कहा  गया  था  कि  होम्यो-
 पैथी,  आयुर्वेद,  यूनानी  इत्यादि  को  काफी
 बढ़ावा  दिया  जायेगा  शौर  उनको  बही  दर्जा
 दिया  जायेगा  जो  दूसरों  को  दिया  गया  है  q
 लोगों  को  लुभाने  के  लिये  आपने  एक  एडवाइ-
 झरी  काउंसिल  बना  दी  है  |  एडवाइज़री
 काउंसिलर  आयुर्वेद  के  लिये  मुकरर  कर  दिया
 गया  है  लेकिन  होम्योपैथी  के  लिये  झाज  तक
 नहीं  बनाया  या  हैं।  एक  आश्वासन  दिया
 ग्रया  था  कि  डायैरैक्टोरेट  बनेगा  क्योंकि  बिना
 डायरैक्टोरेट  के  काम  नहीं  चलता  है  ।  में
 पूछता  चाहता  हूं  कि  क्या  झापने  झाज  तक
 होम्योपैथी  के  लिये  कोई  डायरेक्टोरेट  की
 स्थापना  की  है  ?  क्या  भ्रापने  स्टेट्स  के  अन्दर
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 कुछ  कास  किया  है  ?  क्‍या  स्टेट्स  ने  भी
 झपनी  तरफ  से  कुछ  किया  है  ?  क्‍या  भझापने
 किसी  स्टेचुटरी  भ्राथोरिटी  की  स्थापना  की  है  ?
 भाप  कुछ  भी  नहीं  कर  सके  हें  ।  भें  श्रापकी
 दिक्कत  को  समझता  हूं  ।  झाप  करना  भी
 चाहते  है  लेकिन  कर  नहीं  सकते  हैं  7  कैबिनेट
 की  दूसरी  मीटिंग  भ्रगर  हो  जाये  तो  भाप  भ्रागे
 बढ़  सकते  हैं  7  लेकिन  यहां  पर  तो  मुसीबत
 यह  है  कि  आप  साफ  साफ  बात  को  नहीं
 बतलाते  हैं  t  मेरा  उनके  खिलाफ  क्रिटिसिज्म
 यह  हैं  कि  श्राप  यह  साफ  साफ  क्यों  नहीं  कहते
 कि  में  बेबस  हूं  ।  बजाय  इसके  कि  श्राप
 इस  तरह  से  कहें  जब  श्राप  बोलते  हैं  तो  इस
 तरह  से  बोलते  हूँ  कि  हमको  पूरा  पूरा  एतबार
 हो  जाता  है  कि  कहीं  न  कहीं  जा  कर  बात  तो
 टिकेगी  ।  लेकिन  यही  निकलता  है  कि  टांयं
 टांय  फिश  ।

 सवाल  यह  पैदा  होता  है  कि  भ्रगर  भाप
 करना  चाहते  &  तो  क्यों  नहीं  करते  हैं  ?
 आपने  एक  फैसला  कर  दिया  है  कि  स्टेट्स  की
 मर्जी  है  कुछ  करें  या  न  करें।  आपने  कह  दिया
 है  कि  तुम  जानो  शर  स्टेट्स  जानें  |  वे
 आयुर्वेद  के  लिये  होम्योपैथी  के  लिये  कुछ
 करें  या  न  करें,  उनकी  मर्ज़ी  ।  हम  क्या  करेंगे
 इसके  बारे  में  झापने  कह  दिया  कि  हम  कुछ
 रिसर्च  करायेंगे  ।  यह  भ्रापका  लेटेस्ट  डिसिशन
 है  १६५८  का  ।  यह  झाई-ओोपनर  हैं
 इसका  मतलब  है  कि  जब  तक  श्री  करमरकर
 साहब  मेहरबानी  करके  कैबिनेंट  का  दूसरा
 डिसिशन  न  करायें  उस  वक्‍त  तक  उनको
 मैडिकल  काउंसिल  के  इस  फैसले  पर  चलना
 होगा  भौर  यह  एक  ऐसा  फैसला  है  जो  पुराने
 सब  वादों  पर  पानी  फेर  देता  है  ।  कहां
 डायरेक्टोरेट  यहां  बनेगा  शौर  कहां  पर  कोई

 इंस्टीट्यूट  बनेगी,  कुछ  पता  नहीं  ।  जामतगर
 में  एक  इंस्टीट्यूट  खोली  गई  है  ।  उसके
 वास्ते  जो  कुछ  भापने  किया  है,  उसके  लिये
 हम  सब  आपके  मदाक्र  हैं  1  लेकिन  जो  कुछ
 किया  गया  है  वह  काफी  नहीं  है।  में  भली
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 आंति  जानता  हूं  कि  जो  कुछ  गवर्नैमेंट  ने  किया
 है  क्‍या  झापको  चीन  की  मिसाल  का  पता
 नहीं  हैं  जहां  पर  कि  ट्रेडिशनल  सिस्टम  को
 ले  कर  नये  सिरे  से  दोनों  को  सिंथेसिस  होल  में
 मिला  कर  एक  नई  रंगत  दी  गई  है?

 mum  brs.
 आज  हर  एक  केसी  से,  प्राविन्सेज  में

 जा  कर  पूछिये  कि  लोग  कया  चाहते  हें  ।  यह
 जो  झापका  ऐलोपैथिक  सिस्टम  है,  जिसको
 झाप  अपनाते हैं,  उसके  लिये  झाप  क्यों  नहीं
 कहते  कि  स्टेट  जो  मर्जी  शाये  करे  ।  इसके
 बास्ते  आपका  भ्रंकुश  है  इसके  वास्ते  यह  कह
 कर  देखिये  कि  स्टेट  जो  ब्बहे  करे  तो  पता
 लगेगा  कि  क्‍या  नतीजा  निकलता  है  |  शभ्राज
 यह  सिस्टम  बहुत  महंगा  है।  इसके  प्रन्दर  कोई
 मरीज  जाये  तो  कहेंगे  कि  पहले  पेशाब  दिखाओ्ो,
 पलाना  दिखाओ,  थक  दिखाशो,  लंग्ज  दिखाओ।
 इतना  रुपया  उसका  लग  जाता  है  पेदतर  इसके
 कि  उसका  इलाज  शुरू  हो  दूसरे  सेस्टम्स
 हमारी  तबियतों  के  मुताबिक  हैं।  हर  एक  घर
 के  प्रन्दर  ट्रेडिशनल  दवायें  मौजूद  हैँ,  उनसे
 फायदा  उठाया  जा  सकता  है  ।  लेकिन  कुछ
 नहीं  हो  रहा  है  भायुवेद  पर  जो  कि  पूरी  साइंस
 है।  होम्योपंथी  सिर्फ  यहां  की  नहीं  है,  भ्रमरीका
 में  जाकर  देखिये  कि  उसमें  कितने  नये  से  नये
 इंबेंशन  होते  हैं  ।  उसमें  मर्ज  को  मालूम  करने
 के  जो  तरीके  हें  वह  दूसरे  इवेंट  किये  गये  हें  ।
 यह  एक  लिविंग  साइंस  है  1  प्रगर  अाज

 झायुर्वेद  झौर  यूनानी  लिथिग  साइंस  नहीं  हैं,
 जबर्दस्त  साइंस  नहों  हें  तो  इससे  बड़ा  कलंक
 झापके  ऊपर  नहीं  श्मा  सकता  कि  पिछले  दस
 सालों  में  हमारी  पुरानी  चीजों  का  आपने
 रिवाइज़  करने  की  कोशिश  नहीं  की  ।  आप
 क्रम  से  कम  जी  जान  से  उन  नये  तरीकों  को
 लाते  जो  कि  हमारे  यहां  के  सिस्टम  में
 है,  साइंस  में  हैं।  श्राप  को  उनके  खिलाफ
 प्रेजुडिस  नहीं  होनी  चाहिये  ।  लेकिन  शाप
 कुछ  नहीं  कर  सकते  हे,  जब  तक  कैबिनेट  का
 डिसिशन  न  हो  ।  भापकी  झाल  इंडिया
 मेडिकल  इंस्टीट्यू८  बन  रही  है  भाप  वार

 करोड़  रुपया  शय  करने  जा  रहे  हैं  7  इस  पर  ,
 झाप  १  करोड़  दे  लाल  Fo  खर्च  कर  चुके हैं।
 दरअसल  जब  झापने  पिछली  दफा  गबर्नमेंट
 सर्वेट्स  के  लिये  स्कीम  रखी  थी  उसी  वक्त
 मेंने  झापकी  लिदमत  में  झर्ज़  किया  था  जो
 लोग  वैद्य  भर  होम्योपेयथ  से  ही  इलाज  कराना
 चाहें.  उनके  लिखे  झाप  इस्तजाम  करें।  लेकिन
 ध्राप  सेंटर  में  तो  हुवा  नहीं  लगने  देते  ।  भाषने
 बड़ा  खूबसूरत  जवाब  दिया  ।  अच्छे  बेस
 आपके  पास  नहीं,  अच्छे  होमियोपैथ  नहीं  |
 जो  लोग  होमियोपैथिक  तरीके  से  इलाज
 करवाना  चाहते  हैं  इसका  कोई  इन्तजाम  आपके
 पास  नहीं  है।  लेकिन  यह  सब  झापके  अस्त्यार
 में  है,  भाप  जो  चाहें  कर  सकते  हें,  सब  झापके
 अख्त्यार  में  है  1  भ्राप  सारी  पाविसेज  के
 सामने  मिसाल  कायम  कर  सकते  हैं  और
 प्राविसेज  झापसे  सबक  लेंगी  ।

 यद  पद  चरति  श्रेष्ठ:

 तद  तदेव  इतरो  जन:
 स  यत  ब्रमाण  कुरते

 लोकस्तदनुवर्तते  ।

 ब  यहां  पर  तो  ऐलोपैथिक  ही  ऐलो-
 पैथिक  ही  भरी  हुई  है  i  भाप  उसके  दिलदादा
 हैं,  जहां  चाहते  हें  ऐलोपैथिक  को  चलाते  हैं
 आखिर  स्टेट  बेचारी  ब्या  करंगी  ?  आपने
 स्टेट  और  सेंटर  के  भ्रन्दर  इतना  बाईफर्कशन
 क्यों  किया,  इसका  मुझे  पता  नहीं  ,  लेकिन
 आपने  सख्त  गलती  की  है  और  इससे  बड़ा
 नुकसान  होगा  ।  एक  चीज़  जाहिर  है  कि
 कोई  कुछ  भी  कहना  चाहे,  यह  कह  कर  आप
 भ्रासानी  से  इबेड  कर  सकते  हैं,  यहां  जाथो,
 बहां  जाभो,  वह  पेन्डुलम  की  तरह  फिरता  रहे।
 में  भज  करना  चाहता  हूं  कि  झापने  जो  यह
 रुपया  रखा  है  ५  करोड़  २३  लाख  उसमें
 आपने  लिखा  है  कि  २२१  लाख  रुपया  आप
 इन  नये  कालेजज  के  बनाने  व  पुरानों  की  मदद
 के  लिये  देंगे  ।  में  पूछना  चाहता  हूं  कि  झाप
 ने  सेंटर  में  कितने  होमियोपेथिक  कलिन



 और  स्कूल  लोले  इन  पिछले  सात  या  अाठ
 बों  में  ।  कितने  झ्ायुर्वेदिक  स्कूल  शुरू
 किये  हैं  जिसमें  कि  आपका  डायरेक्ट
 झसख्स्यार  हे  ।  स्टेट्स  के  प्रन्दर  प्रगर  भाप
 झाज  डाइरेक्टिव  भेज  दें  तो  तीन  दिन  के  भ्रन्दर
 सब  कुछ  हो  जाय  i  सारे  देश  में  ३६  करोड़
 झादमी  हूँ,  उनकी  मेडिकल  रिलीफ  गैर-
 मुमकित  है।  अगर  श्राप  ऐलोपैथिक  सिस्टम
 को  यहां  चलायेंगे  तो  कोई  भी  भाज  का  डाक्टर
 देहात  में  जाने  को  तैयार  नहीं  है  7  इसका
 एक  हो  इलाज  यह  है  कि  जो  सस्ते  सिस्टम  हैं
 इलांज  करने  के  उनको  तरक्की  दें।  यहां  का
 एक  सिस्टम  बने  ।  आपने  जो  कालेज  बनाये,
 बहू  आपकी  पालिसी  कितनी  गलत  थी  1
 उसके  ऊपर  सन्‌  १६९५६  में  प्रोटेस्ट
 किया  गया।  सन्‌  १६५६  में  एक  मेमोरेंडम
 गवर्नमेंट  के  पास  भेजा  दूसरे  सिस्टम  वालों  ने
 जिसकी  एक  कापी  मेरे  पास  है  उसमें  कहा
 गया  कि  आप  अपनी  पालिसी  चेंज  करें।  लेकिन
 आप  तो  जितनी  चीजें  बनाते  ह  उसमें  ऐलो-
 पैथिक  को  ही  स्पिग्ररहेड  के  तौर  पर  'बिठला
 दिया  जाता  है  ।  उन्हीं  को  सारे  भ्र्त्यार
 होते  हें  -  प्राज  करीकुलम  बनायें  तो  ऐलोपैथस
 कोई  भी  चीज़  करें  होमियोपैथी  के  लिये
 तो  बहू  भी  ऐलोप॑च्स  करें  ।  लड़कों  से  हां
 या  ना  कराना  उनके  हाथ  में  है।  बब्बई  में
 क्‍या  हुआ  जिस  समय  वहां  श्री  मोरारजी
 देसाई  थे  ?  उन्होंने  प्योर  आयुर्वेदिक  की
 तासीम  वहां  शुरू  की  ।  भौर  वह  बहां  पर
 सब  जगह  शुरू  हुई  t  में  जार्ज  करना  चाहता
 हूं  कि  दरभस्ल  मामला  यह  है  कि  आपने  जो
 पांच  या  सात  बातें  कबूल  की  हैं  भाप  उन्हीं
 को  रंग  दीजिये,  उसको  कार्य  रूप  में  तब्दील
 कीजिये,  मगर  शझाप  बिजिनेस  मीन  करते  है  ।
 अगर  बिजिनेस  मीन  नहीं  करते  तो  इस  झगड़े
 को  खत्म  कीजिये,  लेकिन  आप  कैबिनेट  की
 मीटिंग  के  बिना  कुछ  नहीं  करेंगे  in  में  तो  कहता
 हूं  कि  इसको  मंजूर  कराइये,  हमारा  पीछा

 छुटे  शौर  ध्रापका  पीछा  छूटे  कैबिनेट  जिसको
 चाहे  जवाब  देगी  ।  में  पूछता  हूं  कि  क्या  भाप
 एक  कैबिनेट  की  मीटिंग  नहीं  बुला  सकते  ?
 एक  बार  उसको  बुलवा  कर  भासखिरी  फैसला

 कीजिये  जिसमें  हाउस  का  टाइम  बरबाद  न  हो
 झापको  इस  मामले  में  जड़  पर  पहुंचना  चाहिये,
 सिर्फ  ऊपर  की  चीज़  पर  ही  नहीं  रहना  चाहियें।
 झाप  जो  रुपया  अपना  खर्ज  कर  रहे  है  झगर
 श्राप  लिखते  कि  हमने  इतने  वर्षों  में  इतने
 कालेजेज  खोले,  इतने  रिसर्च  इंस्टीट्यूशन्स
 खोले,  तो  यह  समझ  में  आ  सकता  था  ।
 लेकिन  झाप  दूसरे  तरीके  से  कहते  हें  7  आपने
 कह  दिया  कि  इतना  रुपया  स्टेट  को  दे  दिया
 है  1  आपने  उनको  सिर्फ  २  लाख  ६३  हजार
 हु  दिया  है,  इससे  क्‍या  होता  है  ?  आपने
 ऐसाइनमेंट  तो  किया  हमा  है,  लेकिन  रुपया
 उनको  नहीं  मिला  है।  जो  रुपया  भिला  हुभा
 है  बह  सिर्फ  कागज  पर  मिला  है।  भ्राप  जो

 कुछ  होमियोपथी  पर  खर्च  करना  चाहते  हैं
 वह  पूरा  नहीं  होता  क्‍योंकि  शाप  तो
 ऐलोपैथ्स  से  घिरे  हुये  हैं।  भापकी  सारी  मेडिकल
 कौंसिल,  आपके  सेकेंटरीज  के  चारों  तरफ
 माहौल  इस  तरह  का  बना  हुझा  है  कि  श्राप
 उसके  चंगुल  से  निकल  नहीं  सकते  हूँ  ,  सिफ
 करमरकर  साहब  तो  निकल  सकते  है  बचतें
 कोई  उनके  वास्तें  रास्ता  खोल  दे  |  इधर  से
 कैविनेट  ने  उनका  रास्ता  बन्द  किया  हुआ  है
 शौर  उधर  से  थे  निकल  नहीं  सकते  ।  हम
 श्राप  पर  यकीन  भी  रखते  हैं  शर  आपकी

 मुसीबत  को  जानते  है  t  इसलिये  भाषके
 काम  की  सराहना  भी  करते  हूँ  भौर  सिर  पटक
 क्र  शौर  शिकायत  भी  ले  कर  झाते  हैं  कि

 कुछ  कीजिये  ।  में  झापसे  बहुत  जोर  के  साथ
 अपील  करूंगा  कि  इस  झगड़े  की  तरफ  मेहर-
 बानी  करके  तबज्जह  देकर  हल  कीजिये  ।
 इसकी  टेभ्परिग  से  या  दूसरे  तरीके  से  या  बहुत
 मीढी  मीठी  बातों  को  बता  देने  से  यह  हल
 नही  होगा  -  हम  से  जो  खामियां  हूँ  उनको
 हमें  कबूल  करना  चाहिये  झौर  आपको  भी
 इसके  लिये  डाइरेक्ट  हल  निकालना  चाहिये,
 सुपरफिशल  हल  से  यह  मसला  तय  नहीं
 होगा  t

 aft  रामजी  हमा  (देवरिया)  :  माननीय
 उपाध्यक्ष  महोदय,  मेरे  बं  बहन  सुशीला
 नायर  ने  हाउस  का  ध्यान  इस  तरफ  भाकषित

 ह... ... . ल  for  63403
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 किया  कि  सरकार  का  ध्यान  जहां  लोहा
 और  सीमेंट  बनाने  की  तरफ  ज्यादा  है  वहां
 लोगों  के  स्वास्थ्य  की  झोर  कम  ।  हमारा
 राष्ट्र  झाज  संसार  में  शायद  चीन  के  बाद
 पापुलेशन  की  दृष्टि  से  पहला  राष्ट्र  होगा
 जिसकी  जनसंख्या  ३६  करोड़  के  लगभग
 है।  यह  सोचना  चाहिये  कि  गर  ३९  करोड़
 लोग  स्वस्थ  हों  तो  यह  मुल्क  कितनी  जल्दी
 और  कहां  तरमकी  करके  पहुंच  सकता  है  ।
 इसको  भ्राज  हम  कह  नहीं  सकते  ।  किन्तु
 क्या  यह  मुल्क  स्वस्थ  है  ?  यहां  के  लोग
 स्वस्थ  हू  ?  प्राज  मुझे  इससे  कोई  अगड़ा  नहीं
 कि  कंबिनेट  रैंक  का  मिनिस्टर  है  या  दूसरे
 ेक  का  क्योंकि  यह  सत्य  है  कि  भारत  सरकार
 का  ध्यान  भारत  की  जनता  के  स्वास्थ्य
 की  तरफ  नहीं  है।  सरकार  तो  उसकी  उपेक्षा
 करती  है  भर  इसोलिये  चाहे  किसी  रक  का
 मिनिस्टर  हो,  इस  विभाग  का  खर्च  कम  है,
 उसका  बजट  कम  है  श्लौर  उसकी  तरफ  हर
 तरह  से  उपेक्षा  है  ।  जब  सरकार  की  यह
 उपेक्षा  नीति  है  तो  उसका  असर  मुल्क  पर  भी
 पड़ता  है  |  भ्रगर  सहगल  साहब  यह  पेश
 करते  &  कि  दिल्‍ली  में  कोई  डाक्टर  किसी
 बहन  का  श्रापरेशन  करता  है,  बाद  में  उसके
 पेट  में  खून  रोकने  का  औजार  छोड़  देता  है
 तो  यह  उपेक्षा  नहीं  है  तो  और  कया  है  ?
 जब  सरकार  भारत  की  जनता  के  स्वास्थ”
 की  उपेक्षा  करता  है  तो  डाक्टर  भी  उपेक्षा
 करते  हैं,  यह  हालत  है  इस  मुल्क  की  फिर
 उसकी  रक्षा  क॑से  हो  ?

 शी  करमरकर  :  में  माननीय  सदस्य  के
 भाषण  में  रुकावट  नहीं  डालना  चाहता
 फिर  भी  झदब  से  कहना  चाहता  हूं  कि  कोई
 भ्रौजार  निकला  या  नहीं  वह  चीज़  श्राज

 पुलिस  इन्वेस्टिगेशन  में  है  ।  हम  भी  बहुत
 ऐंग्दास  हूँ  कि  अगर  किसी  ने  गलती  की  है
 तो  उसके  लिये  ऐक्शन  लिया  जाये  ।  लेकिन
 जो  चीज़  प्राजकल  इन्वेस्टिगेशन  में  है  उसके
 बारे  में  सदन  में  कोई  चीज  नहीं  झानी

 आहिये  ।  एक  माननीय  सदस्य  ने  इसका
 जिक्र  क्या  था  इसलिये  मेने  कहा  !  मुझे
 खुकी  है  कि  माननीय  मंत्री  जी  का  ध्यान  उस
 तरफ  है  ।

 उपाध्यक  महोदय :  जब  उस  मामले  में
 तहकीकात  हो  रही  है  तो  उसमें  कुछ  कहने
 की  जरूरत  नहीं  है  ।

 श्री  रामजी  वर्मा  :  इस  मुल्क  में  हर
 साल  मलेरिया  से  ६  करोड़  लोग  बीमार
 पड़ते  हें  7  यहां  पर  मलेरिया,  फाइले  रिया  चेचक,
 टी०  बीए  इतनी  फैल  रही  हूँ  कि  झगर  प्राप
 डाक्टरों  से  राय  लें  और  एक  एक  झादमी
 को  एग्जामिन  करवायें  तो  शायद  कोई  ही
 झादमी  स्वस्थ  निकले  ।  तो  जहां  मुल्क
 का  मुल्क  बीमार  हो  वहां  भो  स्वास्थ्य  विभाग
 श्रौर  केन्द्रीय  सरकार  उपेक्षा  करे  ।

 उपाध्यक्ष  महोदय  :  झगर  सारा  मुल्क
 ही  बीमार  है  तो  इलाज  कौन  करेगा  ।

 शमी  रासजी  बर्मा  :  यह  जिम्मेदारी  जिस
 मिनिस्टर  को  भी  दी  जायेगी  उसके  लिये  यह
 बहुत  भारी  जिम्मेदारी  होगी,  चाह  वह  कंबिनेट
 रैक  का  हो  या  न  हो  -  लेकिन  उस  मिनिस्टर
 को  इस  ररक  की  परवाह  न  करते  हुये  काम
 करना  चाहिये  क्‍योंकि  सारे  भारत  को  स्वस्थ
 बनाने  की  उसकी  जिम्मेदारी  है  ny  मिनिस्टर
 साहब  ने  इस  भार  को  लिया  है  V  में  उनको
 धन्यवाद  देता  हूं  शर  मेरी  उनसे  प्रार्थना  है
 कि  वे  इस  भार  को  खूबी  के  साथ  संभालें  1
 इस  विधय  में  उनको  किसी  के  विरोध  का
 सामना  नहीं  करना  होगा  क्योंकि  कौन  ऐसा
 है  जो  कि  यह  चाहे  कि  भारत  का  हर  नागरिक
 स्वस्थ  न  बने  ।

 झापने  मलेरिया  के  लिये  बहुत  कुछ
 किया  है  लेकिन  में  उस  क्षेत्र  से  भाता  हूँ  जहां
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 जमाढ़े  झ्राती  है।  बाढ़  जाने  के  बाद  मलेरिया
 शुरू  होता  है  |  बाढ़  जब  जाती  है  उसके
 समाचार  अख्बारों  में  छपते  हूं,  लेकिन  जब
 बाढ़  के  बाद  मलेरिया  से  लोग  मरने  लगते
 हैं  तो  उसकी  चर्चा  कहीं  नहीं  सुनाई  देती  ।
 आपने  जो  प्रयत्न  किये  है  उनके  बाद  भो  झगर
 गणना  की  जाये  तो  मेरा  खयाल  है  कि  यह
 सालूम  होगा  कि  मलेरिया  से  पीड़ित  लोगों
 का  फिगर  हमारे  यहां  बढ़ा  ही  है।  यह  टीक
 है  कि  कुछ  बड़  शहरों  में  मलेरिया  नहीं  है  ।
 दिल्ली  में  मलेरिया  नहीं  है,  दिल्ली  में  मच्छर
 नहीं  हैं  7  लेकिन  कुछ  शहरों  को  ही  मलेरिया
 में  बचा  लेने  मात्र  से  इस  विभाग  का  कार्य
 पूरा  नहीं  हो  जाता  7  जो  दवा  के  मामले  में  भी
 इहर  और  देहात  में  भेद  करता  है  उसे  यह
 छोड़ना  चाहिये  ।  देहात  में  तो  और  ज्यादा
 दवा  की  जरूरत  है  ।  में  कहता  हूं  कि  हमारी
 सरकार  का  ध्यान  लोहा  लवकड़  की  तरफ
 बहुत  गया  है  ।  आप  बढ़ेंगे  कि  तुम  अपनी
 कांस्टीट्यूएंसी  की  ही  वात  बहते  ही  ।  लेकिन
 में  कहना  चाहता  हूं  कि  हमारे  यहां  देवरिया  में
 एक  बहुत  बड़ा  अस्पताल  बनाया  गया  है  |
 लोग  कहते  हैँ  कि  कुछ  तो  हुआ  ।  कांग्रेस  के
 भाई  कहते  हैँ  कि  इतता  बड़ा  श्रस्पताल  तो  बना
 है  ।  लेकिन  में  पूछता  हूं  कि  उसमें  कितने
 डाबटर  हूँ  ।  मरीजों  की  संख्या  देखिये  1

 हिन्दुस्तान  के  अस्पतालों  में  मरीजों  की  संख्या
 रोज  बढ़ती  जा  रही  है।  लेकिन  उनको  अटेंड
 करने  के  लिये  स्टाफ  कितना  है  /  डाक्टर
 कितने  हैं,  बैड  कितने  हैं?  सारी  बिल्डिंग
 थाली  पड़ी  है  ।  इतना  बड़ा  मकान  बनाने
 से  में  समझता  हूं  कि  पैसे  का  दुरुपयोग  नहीं  है
 तो  और  क्या  है  ।

 मलेरिया  से  जो  देहातों  में  नुकसान  हो
 रहा  है  उसकी  तरफ  सरकार  को  विशेष  रूप
 से  ध्यान  देना  चाहिये  t  रिपोर्ट  में  मलेरिया
 के  बारे  में  लिखा  है  :

 According  to  one  estimate,  until
 recently,  there  were  as  many  as  57
 million  cases  of  malaria  every  year
 and  wm  million  work  days  were  loet
 on  account  of  sickness.
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 इस  चीज़  को  देखते  हुये  में  सरकार  से  अनुरोध
 करूगा  कि  उसको  देहात  में  मलेरिया  को
 रोकने  के  लिये  विशेष  ध्यात  देना  चाहिये  ।

 अभी  मेरे  ष््बं  बबता  पंडित  ठाकुर  दास
 भागंव  से  कहा  कि  श्राप  आयुर्वेद  की  परवाह
 नहीं  करते  ।  में  सत्र  कहता  हूं  कि  यदि  झाप

 आ्रायुवेंद  पर  निर्भर  रहें  तो  जो  बहुत  सा  रुपया
 आपको  विदेशों  को  भेजना  पड़  रहा  है  वह
 बच  जाये  ।  कौन  दवा  है  जो  इस  मुल्क  में
 नहीं  है  ।  बड़ी  बड़ी  जड़ी  बूटियां  जंगलों  में
 मु  रही  हैं  ।  यहीं  पर  संजीवनी  बूटी  थी
 जिसका  हमारे  बैच  उपयोग  करते  थे  t  इस
 तरह  से  आपका  बहुत  सा  पैसा  बाहर  जाने
 मे  बच  सकता  है  t  लेकित  झापका  ध्यान
 इस  तरफ  नहीं  हैं  1  आप  तो  आयुर्वेद  को
 कोई  साइंस  ही  नहीं  समझते  ।  आप  चाहे
 न  समझें  लेकिन  मुल्क  की  जनता  तो  ग्रापकी
 डाक्टरी  के  भरोसे  नहीं  बैठी  रहेगी  t  अगर
 श्राप  देश  को  जिन्दा  रखना  चाहते  हैं  तो
 आपको  बैदों  और  हकीमों  को  प्रोत्साहन  देना
 पड़ेगा  t  इंडीजीनम  दवाओं  को  आप  खत
 बना  कर  झालग  निकाल  देते  हें  -  और  इसो
 के  साथ  श्राप  होमियोपैथी  को  भी  जोड़  देते
 हूँ  ।  होमियोपैथी  के  सम्बन्ध  में  भागव  जी
 ने  बहुत  कुछ  कह  दिया  है  इसलिये  में  ज्यादा
 नहीं  कहना  चाहता  ।  लेकिन  ऐलोपैथी  की
 तरह  यह  भी  एक  साइंस  है  शौर  यह  उन  देशों
 में  आई  है  जिनको  साइंस  में  आगे  बढ़।  हुआ
 माना  जाता  है  ।  श्राप  उसको  श्रबसर  दें
 कि  वह  अपने  को  साइंटिफिक  सिद्ध  क्र  सके  ।

 श्राप  इंडीजिनस  दवाधों  के  लिये,  वैद्य
 और  हकोम  सबके  लिये  मिला  कर  एक  ही
 रकम दे  देते  हूँ  ।  तो  वैद्य  कहते  हैं  कि  हमको
 मिलना  चाहिये,  हकीम  कहते  हैं  कि  हमको
 मिलना  चाहिये  शौर  होमियोपैथी  जाले  कहते
 हैं  कि  हमको  मिलना  चाहिये  ।  में  चाहता
 हूं  कि आप  इन  पद्धतियों  को  अलग  झलग  करके
 सबके  लिये  श्रलग  अलग  शअनुदान  दीजिये  ।
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 [att  रामजं  वर्मा]
 यहां  पर  बड़े  बड़े  रोगों  का  जिक्र  किया

 गया  लेकित  इस  मुल्क  में  कोढ़  भी  एक
 भयंकर  रोग  है  यह  घृणित  रोग  है  शौर
 जब  तक  इस  देश  में  एक  भी  कोढ़ी  है  यह्  भारत
 के  लिये  कुलंकु  की  बात  है  |  आपके  लिये
 कलंक  की  बात  है  भर  सरकार  के  लिये  भी
 कलंक  की  बात  है।  आप  कहेंगे  कि  यह  तो

 बहुत  दिनों  से  चला  श्रा  रहा  है  |  आज
 शायद  देश  में  एक  चौथाई  करोड  कोढ़ी  सड़कों
 पर  श्र  बाजारों  में  और  स्टेशनों  पर  घूमते
 हैं  ।  रिपोर्ट  में  पढ़ा  है  कि  यह  क्योरेबिल
 बीमारी  है।  तो  फिर  इसको  बयोर  क्यों  नहीं
 किया  जाता  ।  में  श्रापसे  अनुरोध  करूंगा  कि
 आाप  इन  कोढ़ियों  के  लिये  जगह  जगह  एसा-
 इलम  बना  दीजिये  और  वहां  पर  उनको
 और  कुछ  नहीं  तो  श््न्न  वस्त्र  दोजिये  ताकि
 उनका  सड़कों  श्रौर  बाजारों  और  स्टेशनों  पर

 घूमना  रुक  सके  ।  आप  इस  रोग  को  रोकने
 के  लिये  जितना  रुपया  खर्च  करते  हैँ  उससे
 कही  ज्यादा  रोग  ये  लोग  इस  तरह  घुम  कर.
 फैला  रहे  हैं  शाप  इनको  एसाइलम  में  रख
 क्र  खाना  दीजिये  ।  ये  लोग  जगह  जगह
 वैसा  मांगते  हें  ।  भ्रगर  आपके  पाव  पैसे  की
 कमी  है  तो  भ्राप  भी  जगह  जगह  चेरिटी
 बावस  रम्दबा  दीजिये  कि  जिनमें  लोग  ऐसे
 लोगों  के  लियें  दान  कर  सके  और  उससे

 उपाध्यक्ष  महोदय  :  बवसा  वहां  पड़ा
 रहेगा  या  हैल्थ.  मिनिस्टर  के  पास  आवेगा  ?

 श्री  रामजी  वर्मा  :  में  टैल्थ  मिनिस्टर
 साहब  से  ग्रनुरोध  कर  रहा  हूं  कि  वह  जैसा
 करें।  में  सिफ  उनका  ध्यान  इस  तरफ  दिलाना
 चाहता  हूं  ।

 इसके  बादि  में  कहना  चाहता  हूं  कि
 इस  मुल्क  में  सबसे  बड़ा  रोग  तो  गरीबी  है  1
 झाप  कितना  ही  डी०  डी०  टी०  छिड़किये
 शौर  कितना  हो  पंनिसिलित  लगाइये  भौर
 बाहर  से  दवायें  मंगा  कर  दीजिये  लेकिन
 ाप  उनसे  देश  का  कल्याण  नहीं  कर  सकते
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 यहां  तो  लोग  भूल  से  मर  रहे  है  ।  शायद  भापने
 उसर  प्रदेश  की  भ्रसेम्बली  की  डिबेट  में  पढ़ा
 होगा  कि  एक  आदमी  गुठलियां  खा  कर  भर
 गया  |  खाद्यान्न  के  अ्रभाव  में  लाग  अखाद्
 खा  कर  अपना  स्वास्थ्य  खराब  कर  रहे  हैं
 श्र  इस  तरह  कितनी  ही  नई  नई  बीमारियां
 पैदा  हो  रही  हैं  |  तो  सबसे  बड़ा  रोग  तो
 इस  मुल्क  का  गरीबी  है  ।  इसकी  तरफ
 आपको  ध्यान  देना  चाहिये  7  और  गरीबी
 के  लिये  बड़े  az...  आ्तर्वाबा

 उपाध्यक्ष  भहोदय  :  गरीबी  उस  तरफ
 से  दूर  नहीं  होगी  इस  तरफ  से  दूर  होगी  ।

 थ्रो  रामजी  वर्मा  :  यही  वजह  है  कि  में
 इस  तरफ  से  सरकार  को  सुझाव  दे  रहा  हू  1
 कहा  जाता  है  कि  इस  देश  की  गरीबी  का
 मुख्य  कारण  झाबादी  का  बढ़ना  है।  फंमिली
 प्लानिंग  होना  चाहिये  |  एक  तरफ  आप
 फंसिली  प्लानिंग  की  बात  कहते  हैं  शरीर  दूसरी
 तरफ  में  श्रदव  के  साथ  कहना  चाहता  हुं  कि
 हमारे  हैल्थ  मिनिस्टर  साहब  ने  उस  हाउस  में
 फरमाया  था  कि  आर्टिफिशियल  इनसेमिबेशन
 भी  काननी  है  ।

 Shri  Karmarkar:  Sir,  I  should  like
 to  make  it  quite  clear  that  the  arti-
 ficial  insemination  referred  to  by  me
 on  the  floor  of  the  other  House  was
 only  at  two  centres  and  it  was  negligi-
 ble.  That  was  also  a  matter  for  a
 married  couple.  I  am  giving  this
 information.  Otherwise  it  might  lead
 to  rather,  what  I  might  say,  loose
 remarks  about  the  subject.  I  may
 add  that  we  have  had  nothing  to  do
 with  it.  We  in  the  Government  had
 nothing  to  do  with  it.  We  have  not
 accepted  artificial  insemination  in  any
 sphere  of  our  activities.

 aft  रामजी  बर्मा :  जो  कुछ  भी  होगा,
 हमारे  मंत्री  जी  उसको  स्पष्ट  करेंगे  ।  मेरा
 निवेदन  यह  है  कि  इसमें  कोई  कानूनी  बारीकी
 हो  सकती  है  ौर  कानूनी  तौर  पर  यह  जायज
 हो  सकता  है,  लेकिन  बढ़ती  हुई  पापुलेशन  का
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 यह  उपाय  नहीं  है।  एक  तरफ  श्राप  प्लैनिंग
 करते  हैं  और  दूसरी  तरफ  आटटिफिशियल
 इनसेमिनेशन---ये  एक  साथ  नहीं  चल  सकते
 हें  1

 उपाध्यक्ष  महोदय  :  यही  तो  मिनिस्टर
 साहब  ने  कहा  है  कि  इसमें  गवर्नेमेंट  की
 जिम्मेदारी  नहीं  है  !

 शी  करमरफर  :  हमने  यह  नहीं  कहा  कि
 यह  लीगल  है  या  इल्लीगल  ।  जब  सवाल
 पूछा  गया,  तो  चेयरमेन  ने  कहा  कि  यह  तो
 ला  मिनिस्टर्ज  की  चीज़  है,  हमारी  चीज़
 नहीं  है  t

 पंडित  ठाक्र  दास  भागव  :  शानरेबल
 मिनिस्टर  को  ऐसा  नहीं  करना  चाहिये  ।

 श्री  रामजी  वर्मा  :  मेरा  निवेदन  यह  है  कि
 फैमिली  प्लनिंग  की  तरफ  सरकार  का  ध्यान
 जाना  चाहिये,  लेकिन  जो  तरीके  श्रब  तक
 बरते  गये  हैं,  वे  भारत  जैसे  मुल्क  में  अ्रव्याव-
 हारिक  हूँ  भ्रगर  श्राप  इस  विषय  पर  बोद
 लें,  तो  आपको  मालूम  हो  जायेगा  कि  लोगों
 के  विचार  क्‍या  हैं  1  भारतीय  'ललनाश्ों
 को  कहा  जाय  कि  थे  डाबटरों  के  पास  जाकर
 फँमिली  प्लानिंग  का  उपाय  सीखें,  वह  नहीं
 हो  सकता  ।  झापने  आ्टिफिशियल  मीन्‍्ज
 के  द्वारा  फ़ैमिली  प्लैनिंग  का  प्रचार  करने  पर
 जो  खर्च  किया  है,  वह  पाप  बढ़ाने  में  भले  ही
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 में  एक  उदाहरण  देता  हूं  i  देहात  के  रहने
 वाले  होने  और  भारतीय  होने  के  कारण
 हमने  यह  निवेदत  किया  था  कि  एम०  पीज़०
 फ्लैट्स  में  जो  लैट्रिन  और  बाय-रूम  साथ
 साथ  बने  हुये  हैं,  वे  भारतीय  रुचि  के  प्रनुकूल
 नहीं  हैं  °  यह  बात  न  तो  यहां  के  इंजीनियर
 की  समझ  में  झाती  है और  न  किसी  और  की
 समझ  में  आती  है  a  में  हैल्थ.  मिनिस्टर  साहब
 से  यह  पूछना  चाहता  हूं  कि  क्या  यह  भारतीय
 रुचि  के  अनुकूल  है  कि  भोजनोपरान्त  लैट्रिन
 में  जाकर  मुंह  हाथ  धोयें  भ्रौर  कुल्ला  करे
 we  व्यवस्था  तो  कृहचि  पैदा  करने  वाली

 है--  आप  स्वास्थ्य  सुधारने  की  बात  करते
 हैं।  मेंने  हाउसिंग  कमेटी  में  यह  वात  उठाई,
 लेकिन  उस  कमेटी  के  सदस्य  भी  इस  बात  को
 सुनने  के  लिये  तैयार  नहीं  हैं  ।  जहां  यह
 कुरुचि  पैदा  की  जाती  है,  वहां  स्वास्थ्य  कंसे
 सुधरेगा  ।  इस  उदाहरण  को  देने  का  मतलब
 यह  है  कि  हमारी  सरकार  का  दृष्टिकोण
 कुरुचिपूर्ण  हो  गया  है  शौर  विदेशी  चीजों  में
 उलझ  गया  है  और  वह  साधारण  चीज़ों,
 यहां  की  सस्ती  और  अच्छी  दवाओं,  जड़ी-
 बूटियों  श्र  शुद्ध  रहन-सहन  के  तरीके  आदि
 की  उपेक्षा  कर  रही  है  t  उसने  जो  तरीके
 श्रपनाये  #,  वे  कुर्चिपूर्ण  और  अरस्वास्थ्य-
 कर  हैं  ।  इन  बातों  की  तरफ  में  आप  के
 जरिये  मिनिस्ट्री  का  ध्यान  आकर्षित  करना
 चाहता  हूं  ।

 मददगार  हुआ  हो,  लेकिन  फ़ैमिली  प्लैनिंग
 के  लिये  उसका  उपयोग  नहीं  हो  सका  है  ।
 श्रापने  इस  पर  रुपया  और  साधन  खर्च  किया

 है  ।  भार्गव  साहब  ने  इसके  बारे  में  इशारा
 कियां  था,  वह  श्राप  कर  सकते  हूँ  ।  फ़ैमिली
 प्लैनिंग  के  नाम  पर  आप  बहुत  सी  ऐसी
 चीजें  कर  रहे  हैँ,  जो  कि  भारतवर्ष में

 Mr.  Deputy-Speaker:  The  following
 are  the  selected  cut  motions  relating
 to  various  Demands  under  the  Minis.
 try  of  Health  which  may  be  moved
 subject  to  their  admissibility:
 Demand  No.  No.  of  Cut  Motions

 47  (7395,  824,  828.
 48  6995  700,  ‘7Ol,  702,  703,  704;

 प्रव्यावहारिक  हैं  t  70S)  706,  707,  70%,  709,  710,
 संतरी  जी  फ़ैमिली  प्लैनिंग  पर  रुपया  70,  772,  773,  774  775,  776,

 डे  777,  7570  752,  753,  829,  830,
 था  शश्भि

 रहे  हैं  लेकिन  स्मास्थ्य  के
 सम्बन्ध  837,  832,  834,  ‘83S,  836,  837,

 में  यह  पुनः  निवेदन  करना  चाहता  हूं  कि  838,  839,  849.
 सरकार  का  जो  दृष्टिकोण  है,  वह  स्वास्थ्य  49  699  693,  694,  695,  696,  697
 के  सिद्धान्तों  के  बिल्कुल  विपरीत  है  1  इसका  698,  754,  84  843,  844.
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 Sullage-contamination  of  Delhi  City’s
 water  supply

 Shri  Naushir  Bharacha:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Health’  be
 be  reduced  by  Rs.  100."

 Need  to  provide  necessary  staff  and
 up-grade  the  B.C.G.  unit  to  the
 State  level  for  B.C.G.  compaign  in
 Manipur

 Shri  L.  Achaw  Singh:
 move:

 I  beg  to

 “That  the  demand  under  the
 head  ‘Ministry  of  Health’  be
 be  reduced  by  Rs.  100.”

 Failure  to  fulfil  demands  of  students
 of  Vidarbha  medical  school

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Health’  be
 be  reduced  by  Rs.  100.”

 Need  to  provide  adequate  facilities  for
 doctors  to  work  in  rural  areas

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  to  raise  the  age  of  superannua-
 tion  of  doctors

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100."

 Need  to  establish  day  hospitals  for
 the  treatment  of  early  cases  of
 mental  diseases

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”
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 Need  to  provide  facilities  for  clincat
 teaching  in  the  All-India  Medical
 Institute

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100."

 Need  to  increase  the  facilities  for
 medical  research

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Slow  progress  in  the  disease  control
 programmes  of  tuberculosis

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Failure  to  take  steps  to  control
 leprosy

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  “Medical  Services’  be  reduced
 by  Rs.  100.”

 Neeed  to  give  central  aid  to  the
 leprosy  hospital  eat  Nooranad  in
 Kerala

 Shri  Kadiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Slow  progress  in  the  disease  control
 Programme  of  filariasis

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”
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 Need  to  increase  the  facilitics  for
 training  nurses

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Failure  to  check  the  manufacture  and
 sale  of  spurious  drugs

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100."

 Need  for  expansion  of  the  Mental
 Hospital  at  Ranchi

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  for  establishment  of  a  mental
 hospital  in  West  Bengal

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Failure  to  provide  adequate  arrange-
 ments,  necessary  accommodation
 and  proper  treatment  for  poor  peo-
 ple  in  hospitals
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medica!  Services’  be  reduced
 by  Rs.  100."

 Need  ww  discontinue  the  existing
 system  of  paying  and  non-paying
 indoor  patients  in  the  hospitals

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Failure  to  provide  minimum  medical
 facttities  for  the  rural  population

 Shri  8,  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”
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 Need  to  give  grants  and  contribution
 for  development  of  the  Bankura
 Medical  College,  West  Bengal

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  to  take  suitable  measures  for
 proper  development  and  spread  of
 Ayurvedic  and  Unani  systems  of
 medicine  in  India

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services'  be  reduced
 by  Rs.  100.”

 Need  to  establish  Homoeopathic  dis-
 pensaries  in  rural  areas  under  Gov-
 ernment’s  control  extensively

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  300.7

 Failure  of  adequate  supply  of  medi-
 cines  to  the  existing  Central
 hospitals  in  Orissa

 Shri  ्,  G.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  of  an  Ayurvedic  Drug  Research
 Laboratory  at  Angool  in  Orissa

 Shri  P.  G.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  of  a  second  medical  college  at
 Sambulpur  in  Orissa

 Shri  P.  6.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”
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 Inadequate  pay  and  allowances  of
 nurses,  midwives  and  dais  in  the
 Imphal  Civit  Hospital  and  other
 hospitals  in  Manipur
 Shri  L.  Achaw  Singh:  I  beg  to

 move:
 “That  the  demand  under  the

 head  “Medical  Services’  be  reduced
 by  Rs.  100.”

 Lack  of  adequate  facilities  in  the
 maternity  centres  in  Manipur

 Shri  L.  Achaw  Singh:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Inadequate  provision  for  dental  clinic
 in  the  Imphal  Civil  Hospital

 Shri  L.  Achaw  Singh:  J  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Inadequate  provision.  for  T.B.  clinic
 in  Imphal

 Shri  L.  Achaw  Singh:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100."

 Failure  to  check  T.B.  menace  in  the
 middle  class  and  labour  class  of
 Bombay  State
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  to  provide  nurses  in  sufficient
 number  in  various  Hospitals

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100."
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 Failure  to  provide  more  Hospitals  for
 leprosy  in  Bombay  State

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  700.7

 Failure  to  check  the  manufacture  of
 spurious  medicines

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  of  an  Ayurvedic  College  and
 Pharmacy  in  Ratnagiri  District

 Shri  Assar:  I  beg  to  move:
 ‘That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  106.”

 Need  of  Ayurvedic  Research  Labor-
 atory  in  Ratnagiri  District

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Need  to  open  dispensaries  in  rural
 areas  providing  Homoeopathic  and
 Ayurvedic  medicines
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Medical  Services’  be  reduced
 by  Rs.  100.”

 Non-implementation  of  Health  Survey
 and  Health  Service  Scheme  in  the
 Community  Development  Project
 area  of  the  Purulia  District
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Inadequacy  of  arrangements  and  pro-
 visions  for  the  treatment  and  care
 of  the  displaced  T.B.  patients
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”
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 Need  to  establish  free  after-care
 colonies  for  T.B.  patients  in  all
 health  resorts

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100."

 Need  to  establish  a  leprosy  training
 and  research  institute  at  Purulia

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Public  Health’  be  reduced
 by  Rs.  100."

 Need  for  special  stress  on  establishing
 maternity  centres  on  extensive  scale
 in  rural  areas

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Need  for  prohibiting
 h  consumpti

 Vanaspati  for

 Shri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Need  for  constituting  non-official  sta-
 tutory  Committees  in  rural  and
 urban  areas  for  preventing  and
 controlling  adulteration  of  food.

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Need  for  appointment  of  adequate
 Doctors  and  nurses  in  the  existing
 Central  hospitals  of  Orissa  as  per
 quotas  fired.

 Shri  ड्,  G.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”
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 Failure  to  provide  facilities  for  treat~
 ment  of  leprosy  and  for  isolation  of
 lepers  in  Manipur.
 Shri  L.  Achaw  Singh:  I  beg  to

 move:
 “That  the  demand  under  the

 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Need  for  implementation  of  Health
 survey  and  Health  Service  Scheme
 in  Ratnagiri  District,

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 Failure  to  provide  adequate  medical
 aid  in  rural  areas  of  Bombay  State
 especially  in  Ratnagiri  District.
 Shri  Assar:  I  beg  to  move:

 ‘That  the  demand  under  the
 head  ‘Public  Health’  be  reduced
 by  Rs.  100.”

 e
 Mr.  Deputy-Speaker:  These  cut

 motions  are  now  before  the  House.

 Dr.  Pashupati  Mandal  (Bankura-
 Reserved—Sch.  Castes):  Mr.  Deputy-
 Speaker,  Sir,  thank  you  for  the  chance
 you  have  given  me  to  take  part  in
 the  debate.  Sir,  health  is  wealth.  But
 the  money....

 Shri  च,  P.  Nayar:  Money  is  honey.

 Dr.  Pashupati  Mandal:  But  the
 money  that  is  allotted  to  this  Ministry
 is  very  poor.  It  cannot,  therefore,
 function  well  due  to  paucity  of  funds.
 There  is  also  dearth  of  medical  men.
 Sir,  where  there  is  a  will  there  is  a
 way.  The  right  approach  is  required.
 According  to  the  last  census  our  medi-
 cal  men  were  ‘16000,  on  an  All  India
 basis,  but  +1200,  in  West  Bengal.
 According  to  Bhore  Committee's
 recommendations  the  proportion
 should  he  3°2000.  Therefere,  the  fact
 remains  that  the  Government  of
 India  is  feeling  the  dearth  of  medical
 men.
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 {Dr.  Pashupati  Mandal]
 Sir,  at  the  last  medical  conference

 with  the  Health  Ministries  of  States,
 one  leading  member  of  a  State  said
 straightaway  that  his  State  requires
 thousands  of  medical  men,  but  he
 said  that  he  was  not  willing  to  take
 medical  men  from  West  Bengal.  While
 recruiting  technical  and  medical  men
 this  sort  of  provincialism  will  have  to
 be  removed.  If  there  is  dearth  of
 medical  men  why  should  such  ques-
 tions  arise?  The  Director  General  of
 Health  Services  replied  to  this  gentle-
 man  that  West  Bengal  is  also  in  India.

 I  feel  that  the  Government  is  not
 moving  in  the  right  way.  The  Gov-
 ernment  has  actually  started  seven
 new  medical  colleges  and  has  taken
 up  an  extension  programme  of  738
 existing  medical  colleges.  But,  Sir,
 at  Bankura  in  West  Bengal  there  is
 a  well  established  medical  college
 with  an  attached  well  equipped  hos-
 pital.  That  is  also  in  the  list  of  medi-
 cal  colleges  with  the  Health  Ministry.
 But  the  Government  is  taking  no
 imterest  to  give  any  aid  to  this  college.
 It  has  run  so  Jong  on  public  donation.
 No  aid  has  been  given  to  it  from  the
 Centre  or  from  the  Statc.  Really
 speaking,  more  than  50  per  cent.  of
 the  students  there  are  from  outside
 Bengal.  Therefore,  it  serves  a  double
 purpose.  It  will  produce  medical  men
 in  States  outside  Bengal  and  also  fulfil
 the  dearth  of  medical  men,  I  earnest-
 ly  request  the  Health  Minister  to
 take  some  interest  and  give  aid  to  this
 well  established  institution.  If  you
 do  not  take  any  interest,  this  institu-
 tion  with  a  good  hospital  will  die  in

 “the  near  future.  It  requires  no  large
 sum  of  money;  it  requires  only  a  few
 lakhs  which  means  nothing  to  you.

 A  committee  was  set  up  by  the  Gov-
 ernment  of  India  to  advise  the  Gov-
 ernment  on  the  cost  of  setting  up
 medical  colleges  in  India.  As  a  result
 of  the  recommendations  of  this  com-
 mittee  it  has  been  decided  to  fix  a
 ceiling  of  Rs.  80,000  non-recurring  per
 student  and  Rs,  8,000  recurring  per
 seat  per  annum  for  establishment  of
 new  oolleges,  and  Rs.  60,000  non-
 recurring  per  student  and  Rs.  8000
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 per  seat  per  annum  recurring  for
 the  expansion  of  existing  colleges.
 The  Central  grant  to  State  Govern-
 ments  will  be  at  the  rate  of  95  per
 cent,  of  the  non-recurring  Expendi-
 ture  and  50  per  cent.  of  the  recurring
 Expenditure.  But,  what  justice  are
 we  getting  from  the  Centre?  No  grant has  been  sanctioned  for  the  Weat
 Bengal  Government.  Only,  there  are
 four  colleges  in  the  Calcutta  city  and
 this  is  in  Bankura  town,  really  in
 between  Midnapore  and  Purulia  dis-
 trict,  the  latter  being  a  new-comer.
 This  college  serves  one-third  of  West
 Bengal  area  and  this  is  situated  in
 backward  areas,  and  run  by  the  poor
 people.  So,  in  my  opinion,  it  has
 become  untouchable  to  the  Central
 Government  and  also  perhaps  to  the
 State  Government  to  devote  their
 attention  to  their  college.  The  value
 of  these  establishments  is  about
 Rs.  80  lakhs.  7  Central  aid  is  not
 given,  then  the  institution,  together
 with  the  hospital,  will  have  to  be
 closed,  and  the  huge  establishment
 will  remain  idle.  This  sort  of  closure
 of  the  medical  college  is  not  at  all
 desirable.  So,  I  again  request  the
 Health  Minister  to  take  interest  in  this
 matter  and  give  aid  at  least  from  his
 discretionary  fund,

 Then  I  come  to  family  planning.  In
 family  planning.  we  advertise  the  use
 of  an  occlusive  cap  combined  with  a
 chemical  contraceptive,  or  the  use  of
 a  jelly  with  applicator  or  use  of  foam
 tablets  alone.  These  are  for  women.
 For  men,  what  is  advertised  is,  a  thin
 rubber  or  sheath,  preferably  combined
 with  a  chemical  contraceptive.

 Shri  Karmarkar:  I  do  not  want  to
 discourage  the  hon.  Member  by  any
 means.  But  I  shall  not  be  able  to
 discuss  all  these  details  in  regard  to
 the  methods,  of  contraceptives,  etc.

 Mr.  Deputy-Speaker:  His  complaint
 is,  why  the  Government  advertise
 them.

 Shri  Karmarkar:  I  should  like  more
 competent  people  to  deal  with  it  and
 in  a  better  atmosphere  and  in  a  better
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 place,  rather  than  on  the  floor  of  the
 House.

 Skri  KEaswara  lyer:  How  is  this
 place  not  better?

 Mr.  Deputy-Speaker:  The  hon.
 Member  need  not  give  details.

 Dr.  Pashupati  Mandal:  No,  Sir.  I
 only  wish  to  put  in  some  suggestions.

 Mr.  Deputy-Speaker:  He  might
 make  suggestions,  but  net  go  into
 minor  details.

 Dr.  Pashupati  Mandal:  In  my  opi-
 nion,  the  constant  use  of  contracep-
 tives  or  jellies  will  irritate  the  organ
 and  thereby  produce  cancer.  So,  I
 request  the  Health  Minister  to  take
 this  matter  into  consideration.  Other-
 wise,  this  will  result  in  some  disease
 which  is  not  curable  at  all.  So,  7
 brought  this  point.  In  the  olden  days,
 it  was  in  practice,  under  religious
 grub,  that  for  a  few  days  after  men-
 suration,  the  ladies  will  remain
 ‘untouchable’  for  a  week.  If,  by  social
 hygiene,  we  educate  the  people  on
 the  methods  which  we  were  practis-
 ing  in  the  old  days,  then  it  will  bring
 immense  good  to  the  country  without
 harassing  the  public  at  large.

 Mr.  Deputy-Speaker:  If  he  has
 many  more  suggestions,  hc  may  pass
 them  on  to  the  Minister.

 hri  Karmarkar:  Yes,  Sir.  I  would
 very  much  welcome  it.

 Dr.  Pashupati  Mandal:  Then  I
 come  to  the  amendment  to  the  Indian
 Medical  Council  Act  of  1956.  This
 Act  has  not  yet  been  enforced.  So,  I
 request  the  hon.  Minister  to  take
 action  in  this  regard  without  delay.

 Then  I  come  to  the  eradication  of
 malaria  which  work  has  begun  now.
 The  contro!  work  so  far  done  has  been
 proved  successful.  But  eradication  is
 a  thing  which  should  be  taken  on  a
 global  basis,  especially  areand  border
 areas.  Otherwise  patient  attacked
 with  malaria  may  come  in  and  malaria
 will  break  ovt  at  any  time.  So,  I
 request  the  Minister  to  contact  the
 neighbouring  countrics  on  the  border
 areas  so  that  they  may  also  take  up

 the  programme  simultaneously  for
 two  consecutive  years.  Public  co-ope-
 ration  must  also  be  taken  actively.
 Otherwise,  we  will  not  be  able  to
 find  out  to  treat  malaria  patient
 thoroughly  and  take  prompt  action.
 We  do  not  want  to  be  in  a  position
 like  that  of  Ceylon  in  this  matter
 which  has  declared  that  it  has  already
 eradicated  malaria  but  where  it
 springs  up  again.

 Then  3  come  to  leprosy.  It  is  rather
 a  curse  to  Bankura.  I  suggest  that
 while  we  are  trying  to  eradicate
 malaria  and  filaria  and  other  mos-~
 quito-borne  diseases,  we  must  take
 necessary  steps  to  remove  leprosy also  which  is  rather  a  social  disease.
 In  this  connection,  I  should  like  to
 say  that  it  is  not  possible  to  segregate the  patients  in  our  vast  country.  I
 request  the  Health  Minister  to  see
 that  the  doctors  are  enabled  to  go  to
 each  and  every  village  and  find  out
 the  patients  and  make  them  non-
 infectious  by  giving  treatment.  There-
 by.  one  day,  it  may  be  possible  to
 remove  this  disease  from  our  country.

 Then  I  come  to  the  Contributory
 Health  Service  Scheme  which  is  func-
 tioning  well.  But  the  doctors  who  are
 working  hard  in  this  scheme  are  hang-
 ing  in  the  air.  Their  permanency  is
 not  yet  settled.  This  thing  may  be
 looked  into,  and  the  doctors  may  he
 made  permanent  without  delay.

 Then  I  come  ६०  water-supply.
 Water-supply  is  required  in  every
 part  of  the  country.  So,  better  steps
 should  be  taken  to  instal  water-
 supply  schemes,  so  that  pure  water
 may  be  supplied  to  the  masses  and
 thereby  the  masses  may  avoid  contact
 of  waterborn  diseases.  The  Health
 Ministry  should  not  lag  behind  in
 taking  better  interests  towards  supply
 of  pure  water  to  the  masses.

 With  these  words,  I  conclude,
 Dr.  Samantsinhar  (Bhubaneswar):

 Mr.  Deputy-Speaker,  Sir,  there  is  a
 saying  in  Oriya  language,  meaning
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 that  the  prosperity  of  a  village  is
 known  from  the  washerman’s~laundry,
 the  kind  of  clothes  he  collects  from
 the  village.  Similarly,  the  prosperity
 of  a  country  is  known  from  the
 standard  of  health  &nd  education  in  a
 country.

 I  fully  share  the  sentiment  express-
 ed  by  Dr.  Sushila  Nayar  regarding  the
 rank  of  our  Health  Minister  as  also
 that  of  the  Education  Minister.  Of
 course,  there  may  not  be  sufficient
 work  for  these  Ministries  in  the
 Cabinet,  but  in  view  of  their  social
 importance  these  two  Ministers  must
 be  of  Cabinet  rank.

 As  regards  our  health  programme
 and  the  schemes  in  the  country,  we
 will  naturally  expand  according  to  the
 money  available.  When  compared  to
 the  other  advanced  countries,  I  will
 say  that  we  are  only  at  the  beginning
 stage.  Nearly  /50th  of  our  revenues
 is  being  spent  on  health.  So,  on  this
 we  can  calculate  how  much  health
 expansion  work  can  be  done.  Let  us
 wait  for  the  good  days  when  we  will
 get  more  money  and  the  health  pro-
 gramme  would  reach  everybody  in
 the  country.

 I  have  gone  through  the  report  of
 the  Health  Ministry  supplied  to  us
 and  I  have  not  been  able  to  find  what
 the  Ministry  have  done  regarding
 medical  personnel  including  doctors,
 nurses,  midwives,  health  visitors,  etc.
 In  the  country  we  require  about  90,000
 doctors  and  out  of  that  we  hope  to
 get  about  82,000  doctors  at  the  end  of
 Second  Five  Year  Plan.  But  in  the
 report,  nothing  has  been  specifically
 mentioned  how  much  doctors  we  have
 been  able  to  produce  up  till  now,  ie.,
 at  the  end  of  the  second  year  of  the
 Second  Five  Year  Plan.

 Besides  that,  I  also  share  the  view
 that  we  should  not  escape  with  the
 notion  that  health  is  a  provincial  sub-
 ject.  I  think  this  shifting  responsibi-
 lity  is  a  replica  of  our  foreign  British
 Government,  when  they  introduced
 the  reforms;  health  and  education
 were  transferred  subjects  and  they
 were  given  to  self-governing  minis-
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 tries.  Similarly  now  we  are  also
 avoiding,  not  giving  proper  place  to
 our  health  problems,  saying  that  it
 is  a  State  subject.  So,  our  Health
 Minister  in  the  Centre  should  not  be
 like  a  post-master  bringing  money
 from  the  exchequer  and  distributing
 it  to  the  States.  We  must  do  some-
 thing  effectively,  so  that  there  may  be
 a  uniform  system  of  health  laws
 throughout  the  country  and  better
 facilities  for  the  health  of  the  people.

 I  am  also  glad—and  for  that  I
 thank  the  Ministry—that  from  con-
 trol  programme,  they  have  gone  to
 the  erad‘cation  programme  of  malaria.
 But  nowadays  we  are  getting  the
 news  that  malaria  carrying  mosquitoes
 are  getting  immune  to  D.D.T.  and  that
 they  are  not  killed  by  D.D.T.  So,  it
 should  be  seen  how  better  we  can  kill
 these  mosquitoes,  some  substitutes
 should  be  thought  of  so  that  we  can
 kill  these  mosquitoes  in  future.

 The  Filaria  programme  that  have
 been  introduced  is  inadequate  and
 something  more  should  be  done  for
 this,  As  regards  leprosy,  nowadays,
 in  the  pilot  programme,  we  are  giving
 sulphone  to  the  patients.  In  the  sul-
 phone  treatment,  after  one  year,  the
 patient  would  cease  to  be  infective,
 t.e.,  he  would  not  contaminate  others.
 But  during  this  one  year,  he  will
 remain  in  the  family  and  the  other
 persons  in  the  family,  particularly  the
 children,  will  come  in  contact  with
 him  and  instead  of  having  one  person
 cured,  we  will  be  infecting  the  others
 particularly  the  children  in  the  family.
 So,  there  must  be  some  provision  to
 segregate  these  leper  patients.  For
 that,  these  pilot  people  should  go
 from  house  to  house,  where  there  are
 infective  patients  and  make  provision
 for  their  segregation.  If  need  be,
 there  should  be  provision  to  haye
 separate  houses  for  their  segration,
 because  we  know  that  there  is  very
 little  provision  in  the  villages  for
 segration  and  their  houses  are  also
 very  congested.  They  are  very  poor
 and  will  not  be  able  to  have  separate

 houses  for  segragation..  For  this
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 national  interest,  we  must  aid  them
 for  having  separate  houses  for  their
 segragation.

 J  had  recently  visited  one  of  the
 biggest  leper  asylums  in  my  State  of
 Orissa,  in  Cuttack.  There  every
 patient  is  getting  Rs.  32  per  month
 for  his  diet  and  Rs.  7  for  medicine  per
 year  and  Rs.  5  for  his  clothing.  You
 can  imagine  how  inadequate  these
 amounts  are.  It  is  impossible  for  a
 person  to  have  his  food  within  Rs.  322
 per  month.  So,  I  request  the  Munis-
 try  to  see  how  this  provision  could  be
 increased,  so  that  they  could  get
 more  money  for  their  diet.  The  num-
 ber  of  asylums  and  the  segregation
 facilities  are  very  much  inadequate  in
 comparison  with  the  number  of  pati-
 ents  in  our  country.  Hence  those
 patients  whom  we  are  able  to  put  in
 the  asylum  should  get  enough  funds
 for  at  least  their  diet.

 Up  till  now  we  have  not  yet  been
 able  to  have  medical  examination  of
 our  students.  About  a  few  years  ago,
 there  was  some  provisions  by  which
 doctors  were  going  to  Government
 high  schools  to  examine  the  students.
 But  after  the  increase  in  the  number
 of  students  and  schools,  that  provi-
 sion  is  not  properly  followed,  and
 there  are  less  doctors  also.  So,  we
 must  see  that  all  our  students  beginn-
 ing  from  the  primary  schools  and
 ending  with  universities,  should  be
 examined  and  if  possible  shoud  be
 given  treatment  wherever  necessary.
 Unless  we  do  that,  our  students  will
 gradually  become  weak  and  that  will
 be  a  great  national  loss.

 There  is  no  co-ordination,  as  it  now
 stands,  between  our  District  head-
 quarters  hospitals  and  the  rural  or
 village  hospitals.  There  are  no  pro-
 per  provisions  in  the  rural  areas  for
 associated  examinations  like  X-ray
 and  microscope;  for  which  the  rural
 people  are  sometimes  asked  to  go  to
 the  District  headquarters  hospitals.
 Semetimes  the  poor  people  do  not
 have  sufficient  funds  to  go  to  the
 District  headquarters  hospitals  and
 they  are  not  treated.  So,  there  should

 24  MARCH  958  Demands  for  Grants  6364

 -be  proper  co-ordination  between  the
 district  and  rural  hospitals,  so  that,
 a  patient  from  the  rural  hospital,  if
 referred  to  the  Distriet  hospital,  may
 have  proper  care  taken  of  him  and
 should  be  done  according  to  the  needs
 of  the  rural]  people.

 The  University  Grants  Commission
 have  made  some  observations  about
 grants  to  medica]  colleges.  They  have
 also  excluded  the  grants  to  the  medi-
 cal  colleges.  So,  in  the  Health  Min-
 istry,  there  should  be  some  provision
 of  money  for  the  medical  colleges
 which  are  existing  in  the  country  and
 we  also  expect  that  there  would  be
 more  medical  coileges  in  the  country.
 So,  there  should  be  some  provision
 and  the  medical  colleges  should  be
 helped  financially  by  the  Central
 Government,

 We  have  observed  that  the  doctors
 are  not  willing  to  go  to  the  villages.
 also,  students  are  not  coming  in
 greater  numbers  to  the  medical  col-
 leges,  because  in  comparison  with
 other  services  like  IAS,  IPS  and  even
 CPWD  engineers,  the  pay  of  the
 doctors  is  very  low.  People  say  that
 as  the  doctors  are  allowed  private
 practice,  their  pay  is  low.  I  propose
 that  there  should  be  adequate  pay
 given  to  the  doctors  and  they  should
 be  debarred  from  private  practice.
 We  also  know  that  the  engineers  in
 the  P.W.D.  get  their  share  from  the
 contractors,  but  their  pay  is  not  as
 low  as  that  of  the  doctors.  If  we
 want  that  more  doctors  should  go  to
 the  rural  areas,  then  there  should  be
 facilities  for  them  in  the  villages,  and
 their  pay  also  should  be  enhanced  so
 as  to  be  on  a  par  with  those  for  the
 IAS  and  the  IPS.

 As  regards  family  planning,  I  would
 suggest  that  more  money  should  be
 provided,  and  the  gram  panchayats
 should  be  taken  into  confidence,  The
 bigger  things  in  family  planning,  such
 as  complete  sterilisation  etc.,  may  not
 be  done  in  the  villages,  but  the  appli-
 cation  of  medicines  and  imparting  a
 little  education  in  family  planning
 etc.,  can  be  done  by  the  gram  pancha-
 yats  and  the  gram  sevikas  in  the
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 community  development  projects.  The
 necessary  literature  and  the  necessary
 medicines  which  are  not  of  a  harmful
 nature  could  be  distributed  through
 them.  If  that  is  done,  then  the  scheme
 wil]  become  popular  in  the  villages
 also.  At  present,  this  family  planning
 is  more  or  less  confined  to  the  urban
 areas,  and  the  rural  people  practically
 do  not  know  anything  about  it.  There
 is  also  the  theory  that  it  is  the  poor
 people  who  have  more  chidren.  And
 these  poor  people  remain  more  in
 the  villages.  So,  to  give  these  facili-
 ties  to  the  rural  public  and  to  those
 who  need  it  most,  more  of  this  litera-
 ture  should  be  sent  to  the  villages
 and  if  we  have  no  other  means,  we
 can  safely  depend  on  the  gram
 sevikaes  and  the  village  panchayats.
 I  think  these  people  can  do  the  work
 properly  in  this  matter.

 I  would  now  like  to  say  u  word
 about  my  State  of  Orissa.  For  the
 last  one  year,  small-pox  epidemic  has
 been  prevalent  there.  In  these  days
 when  we  hear  of  so  many  big  scienti-
 tie  developments,  and  in  this  age  of
 Sputniks,  we  are  not  able  to  control
 even  small-pox.  I  got  a  report  from
 South  Bihar  that  there  also  this
 epidemic  is  prevalent.  I  know  that
 in  a  particular  village,  which  had  a
 population  of  about  two  hundred,
 within  a  month,  about  35  children
 died.  And  the  epidemic  is  still  con-
 tinuing.  Something  must  be  done
 immediately  to  eradicate  this.

 I  would  also  request  the  Health
 Ministry  to  have  a  second  medical
 college  at  Sambalpur.  At  present,
 there  is  only  one  medical  college  in
 Orissa,  and  there  is  a  dearth  of  medi-
 cal  men.  We  are  not  able  to  get  dac-
 ters  in  good  numbers  from  within  our
 own  State,  and  we  are  obliged  to  go
 to  other  States  to  recruit  doctors.  We
 shall,  be  requiring  about  six  hundred
 doctors  in  our  State  during  the  period
 of  the  Second  Five  Year  Plan.  So,  I
 would  request  the  Health  Minister  to
 give  financial  aid  to  the  State  Gov-
 ernment  to  have  a  second  medical
 college  at  Sambalpur.  Burla  is  the
 headquarters  of  the  Hirakud  Dam
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 Project  which  is  nearing  completion. That  is  our  good  luck,  we  would  get some  good  buildings  there,  and  there
 will  be  no  difficulty  in  housing  the
 medical  college  there.  If  a  little  An-
 ancial  help  could  be  given  by  the
 Centre  to  the  State  Government,  then
 the  second  medical  college  could  be
 established  there.  I  hope  the  Minister will  kindly  consider  this  matter.

 In  conclusion,  I  would  thank  the
 Minister  and  his  officials  for  the  fact
 that  due  to  his  efforts  and  those  of
 our  Prime  Minister,  we  have  been  able
 to  establish  a  tuberculosis  hospital,
 which  happens  to  be  in  my  constitu-
 ency.

 Shri  P,  R.  Patel  (Mehsana):  I  thank
 you  for  the  opportunity  that  you  have
 given  me.

 The  Health  Ministry  spends  some
 Rs.  3l  crores  every  year,  and  yet  the
 health  of  the  contry  is  pitiable.  There
 are  sO  many  types  of  deseases,  such
 as  malaria  and  others,  but  I  would
 only  refer  to  one  disease,  namely
 tuberculosis.  If  we  look  into  the
 Tuberculosis  Bulletin,  this  is  what  we
 find  at  page  7:

 “With  25  lakhs  TB  patients  in
 India  and  5  lakhs  deaths  annually,
 the  loss  in  terms  of  time,  money
 and  man-power  cannot  be  easily
 calculated.  But  on  a  rough  reck-
 oning,  it  may  be  somewhere  about
 Rs.  200  crores,  and  90  to  00  crores
 man-days.”.
 This  disease  is  more  prevalent  in

 the  villages  than  in  the  cities.  It  is
 a  wonder  why  it  is  more  prevalent  in
 the  villages,  but  the  reasons  are  very
 clear.  In  the  cities,  we  have  got
 hospitals,  dispensaries,  health  centres,
 Government  doctors,  private  doctors
 and  so  on,  and  so,  there  is  remedy
 available  in  the  cities.  But  in  the
 rural  areas,  the  people  are  left  to  the
 will  of  God.  The  reason  for  this  dis-
 ease  is  given  in  this  very  bulletin,
 which  says:

 “Bad  housing  and  low  nutrition
 are  contributing  a  lot  to  the  spread
 of  tuberculosis.”.
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 So,  bad  housing  is  the  main  thing
 that  contributes  much  to  the  spread  of
 this  disease.

 In  the  cities,  we  are  thinking  af
 clearing  slums.  And  we  are  having
 big  houses  and  small  houses,  and  Gov-
 ernment  are  coming  to  the  aid  of  the
 people.  But  in  the  rural  areas—per-
 haps  most  hon.  Members  may  70:
 know  what  the  type  of  houses  is—a
 small  room  which  is  10  x  2’  in  size  is
 occupied  by  about  four  or  five  persons;
 and  in  the  winter  or  the  monsoon,  the
 cattle  is  also  given  accommodation.
 This  is  the  reason  why  more  people
 suffer  in  the  villages  than  in  the  cities
 from  this  disease.  I  would  ask  Gov-
 ernment  what  they  have  done  to  pro-
 vide  good  houses  in  the  villages.  So
 far  as  the  cities  are  concerned,  there  is
 a  plan  with  Government;  and  there  are
 schemes  for  middle  class  people  living
 in  the  towns  and  cities.  But  so  far
 as  the  villages  are  concerned,  I  do  not
 see  any  plan.  I  would  beg  of  Govern-
 ment  to  consider  this  question  in  the
 interests  of  rural  health.

 Secondly,  in  the  cities,  we  find  big
 dispensaries  and  big  hospitals,  but  in
 the  villages,  no  such  thing  is  observed.
 Of  course,  there  are  some  dispensaries
 in  the  villages,  but  it  should  be  the
 policy  of  Government  to  provide  at
 least  one  dispensary  in  a  radius  of  five
 miles.
 45  hrs.

 That  policy  was  accepted  by  Baroda
 State.  When  we  were  implementing  it,
 there  was  integration,  and  so  we  could
 not  do  it.  I  suggest  to  Government  to
 lay  down  a  policy  to  give  a  dispensary
 im  rural  area  so  that  it  should  not  be
 more  than  five  miles  distant  from  any
 part  of  the  area.

 Then  there  is  the  problem  of  mater-
 nity  homes.  In  villages,  we  rarely  find
 maternity  homes.  Is  it  required  only
 for  cities?  Is  it  necessary  only  for
 cities  and  in  villages  and  rural  areas
 they  do  not  require  it?  So  many  liv
 are  lost  by  the  absence  of  maternity
 homes  in  villages.  My  submission  is
 that  maternity  homes  should  be  esta-
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 blished  in  villages  or  some  beds  may
 be  attached  to  dispensaries.

 I  know  of  a  case  in  my  taluk.  We
 contributed  Rs.  32,000  for  a  maternity
 home.  That  was  in  the  beginning  of
 ‘1949.  It  is  still  lying  with  the  Bombay
 State.  The  money  is  not  used.  Our
 request  is  that  a  maternity  home  be
 given  on  the  southern  side  of  Kadi
 taluk  at  any  place,  anywhere.  But  the
 money  is  not  used.  That  shows  that
 the  Government  are  not  mindful  of
 rural  health  and  rural  life,  even
 though  money  is  contributed  by  the
 people.

 Ig  we  look  at  the  health  of  our
 children,  it  is  a  painful  story.  Refer-
 ring  to  Swasth  Hind  of  August  ‘1957,
 we  find  that  a  survey  of  Delhi  students
 was  conducted.  i672  boys  were  exa-
 mined;  of  them,  45l  boys  were  found
 to  be  having  defective  health;  That
 is  89  per  cent,  Again  562  girls  were
 examined;  3282  were  found  to  be  in
 defective  health.  The  percentage  was
 79.

 This  shows  the  health  of  our
 childern.  This  is  for  Delhi.  When  this
 is  the  position  in  respect  of  Delhi,
 what  about  the  rural  areas?  So  far,
 childern  living  in  rural  areas  have
 never  been  examined;  diseases  there
 are  probably  more  than  in  cities.  In
 cities,  there  is  education,  and  they  are
 edvanced.  But  in  villages,  they  are
 left  to  luck  and  fortune.  So  I  would
 suggest  that  Government  should  look
 after  the  rural  areas  more  than  the
 city  areas.

 Most  of  our  people  live  in  villages,
 but  most  of  our  dispensaries  and  fine
 hospitals  are  situated  in  cities—as  if
 the  village  people  have  only  to  pay
 taxes  and  the  advantage  is  to  be  gained
 by  the  city  people.  If  that  be  the  case,
 I  think  it  is  not  a  good  sign  for  the
 country.

 May  I  submit  that  our  Government
 are  not  mindful  of  the  advantages  of
 ayurvedic  studies?  Our  medical
 science  was  considered  perfect  before
 the  Britishers  came;  it  served  most  of
 the  people  at  cheap  rates.  Our  vaids
 and  hakims  were  rendering  service  at
 a  very  low  cost.  Now,  Government
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 {Shri  P.  R.  Patel]
 have  no  doubt  opened  some  ayurvedic
 colleges  here  and  there.  But  the  atti-
 tude  of  Government  towards  ayurvedic
 colleges  is  rather  step-motherly.  The
 grants  they  give  to  medical  colleges
 teaching  allopathy  are  much  more  and
 higher  than  those  they  give  to  ayur-
 vedic  and  unani  colleges.  I  would  say
 that  the  grants  given  to  these  ayur-
 vedic  :colleges  are  meagre;  the  better
 word  would  be  ‘contemptuous’.

 Shri  दि  है.  Nayar:  Niggardly.
 Shri  P.  R.  Patel:  So  I  would  suggest

 that  Government  should  pay  attention
 to  ayurvedic  studies  and  give  more
 grants  for  them.

 Another  thing  is  that  even  though
 students  pass  through  such  colleges
 after  four  or  five  years’  course,  there
 are  restrictions  in  certain  States  and
 they  are  not  allowed  to  do  medical
 practice.  I  will  give  one  example  only.
 In  Delhi,  we  have  an  ayurvedic  and
 unani  Tibbia  College.  It  has  a  four
 year  course.  There  is  a  Government
 Board.  Even  though  students  become
 successful  at  the  final  examination
 after  completing  four  or  five  years  and
 become  graduates  of  this  college,  the
 Bombay  Government  is  a  government
 that  does  not  recognise  this  qualifica-
 tion.

 So  I  would  suggest  that  those  States
 who  put  any  restrictions  on  medical
 practice  by  any  students  who  pass  in
 these  ayurvedic  colleges,  should  be
 debarred  from  any  grants.  No  grants
 should  be  given  from  the  Centre  to
 such  States.  They  must  recognise
 these  colleges  and  permit  the  students,
 if  they  want,  to  practice  in  any  State.
 Otherwise,  how  are  we  going  to
 encourage  ayurvedic  studies?  If  after
 four  years’  study,  a_  student  is  not
 allowed  to  practice,  that  would  be
 rather  discouraging  students  from  this
 new  study.

 I  submit  that  more  diseases  are  due
 to  unhealthy  water,  unhealthy  food
 unhealthy  housing  than  any  other
 reason.  These  three  factors  exist  in
 villages.  In  cities,  we  have  got  water
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 works.  But  very  few  villages  are
 given  water  works.  There  are  small
 villages  which  have  to  get  drinking
 water  from  a  pond  on  the  side  of  a
 tank.  By  using  such  water,  they  invite
 so  many  diseases.  It  should  be  the
 concern  of  the  Government  to  give
 pure  drinking  water  to  each  and  every
 village.

 1  would  give  an  instance.  In  the
 whole  of  Banaskanta,  the  northern
 part  of  Mehsana  district  and  southern
 part  of  Kadi  and  Kalol  taluk,  pure
 drinking  water  is  not  available  in
 many  villages.  I  hope  Government
 will  look  into  the  matter.

 Before  I  speak  about  unhealthy  food
 in  general,  I  would  bring  to  the  notice
 of  the  hon.  Minister  the  fact  that  we
 get  unhealthy  milk  in  Delhi.  After
 all,  Delhi  is  a  place  where  sc  many
 Ministers  and  so  many  officers  are
 staying.  They  are  getting  very  fat
 salaries  in  Delhi.  Still  we  cannot  get
 good  milk;  there  is  too  much  of
 adulteration  in  Delhi.  When  Govern-
 ment  is  careless  about  all  this
 adulteration  in  Delhi,  what  more  can
 we  expect  of  the  Government?

 Mr.  Deputy-Speaker:  When  the
 salaries  are  already  fat,  why  should
 another  fat  be  added  to  it?

 Shri  P.  R.  Patel:  How  to  expect
 that  there  will  be  no  adulteration  in
 villages?  Medicine  is  adulterated,  and
 food  also.  In  Bombay  where  grains
 are  sold,  things  of  the  colour  of  grain
 are  mixed  with  grain.  That  is  going
 on  in  Bombay  and  big  cities,  and  it
 is  not  checked.  So,  I  submit  that
 Government  should  be  more  vigilant
 on  this  matter.

 The  next  point  I  want  to  submit  is
 regarding  government  doctors.  Per-
 sonally,  I  am  of  opinion  that  the  gov-
 ernment  doctors  should  be  debarred
 from  private  practice;  because  of  their
 being  in  government  dispensaries,  they
 manage  to:  collect  more  patients
 because  of  their  position.  I  would
 rather  say  that  they  are  civilised



 6370  Demands  for  Grants  24  MARCH  958  Demands  for  Grants  6372

 robbers  of  society.  And,  there  should
 be  some  restriction  on  the  fees  of  the
 private  doctors.  A  doctor  demands
 Rs.  1,000  or  Rs.  2,000  or  Rs.  5,000  as
 he  likes.  While  we  are  talking  of
 planning  and  all  these  things  and
 when  we  are  out  to  control  the  prices
 of  foodgrains  etc.  there  is  no  control
 on  the  doctor’s  fees.  I  think  that  is
 not  a  good  thing  and  I  submit  that
 Government  must  consider  this.

 ी भग  दी०  मिध  (केसरगंज)  :
 उपाध्यक्ष  महोदय,  इस  में  कोई  सन्देह
 नहीं  कि  स्वास्थ॒य  का  विषय  द्रान्तीय  सरकरों
 से  सम्बन्ध  रखता  है  t  fee  केन्द्रीय
 सरकार  उत  बड़े  बड़े  रोगों  व  व्याधियों
 जो  देश  के  एक  कोने  से  लेकर  दुमरे  कोने
 तक  फेले  हुए  हे  रोक  थाम  करने  के  लिए
 या  उने  पर  नियंत्रण  रखने  के  लिये  जो
 प्रयत्न  कर  रही  हे,  वे  प्रधंभनीय  हें  i

 स्वास्थ्य  मंत्रालय  द्वारा  प्रकाधित
 रिपोर्ट  को  देखने  के  बाद  में  इस  नतीजे  पर
 पहुंचा  हूँ  कि  स्वास्थ्य  संत्रालय  इन
 ब्याधियों  की  रोक  थाम  करने  के  लिए  यथा-
 शवित  प्रयत्न  कर  रहा  हैं  -  जहां  तक
 गुद्ध  जल,  शुद्ध  वायु  एवं  सफाई  का  सम्बन्ध
 है.  उसके  लिए  भी  केन्द्रीय  सरकार  ने  अपनी
 योजनायें  रखी  हैं  t  राजयक्ष्मा,  कप्ठ,
 कंसर  आदि  जो  बड़ी  बड़ी  व्याधियां  हें
 शर  जिन  से  भारतवर्य  में  एक  कोने  ये  लेकर
 दूसरे  कोने  तक  काफी  लोग  पीड़ित  हो  रहे
 हैं,  उनकी  रोक  थाम  के  लिए  भी  कई  तरह
 की  योजनायें  बनाई  गई  हैं  o  मलेरिया
 को  रोकने  के  लिए  सरकार  ने  बहुत  बड़ा
 प्रयत्न  किया  है  और  यथा  सम्भव  में  यह  कह
 सकूंगा  कि  उस  पर  उराने  काफी  नियंत्रण
 था  लिया  है  '  फ़ाइलेरिया  के  सम्बन्ध  में
 तथा  इस  तरह  की  जो  दूसरी  व्याधियां  हें,
 जो  काम  किया  गया  है  वह  अ्वद्य  ध्यान

 देने  योग्य  है  ।

 हमारे  कई  सदस्यों  ने  भवन  के  सामने
 श्रौर  शापके  द्वारा,  उपाध्यक्ष.  महोदय,

 माननीय  स्वास्थूय  मंत्री  जी  से  इस  बात  का
 निवेदन  किया  हूँ  कि  इस  में  कोई  सन्देह
 नहीं  है  कि  आपने  भोर  कमेटी  तथा  चोपड़ा
 बमेठी  की  स्थापना  की  थी  और  उनकी
 रिपोर्ट  शाने  के  पश्चात्‌  एक  रिसर्च  इंस्टी-
 ट्यूशन,  (  अनवेषणशाला  )  जामनगर  में

 आयवेदिक  रिसर्च  के  सम्बन्ध  में  सन्‌  १६५३
 में  खोली  है।  इस  इंस्टीट्यूट  को  में ने  एक
 सदस्य  की  हैसियत  से  स्वयं  जाकर  देखा  है  ।
 इस  में  भी  कार्ड  संदेह  नहीं  है  कि  हमारी
 सरकार  नने  उसका  खोलने  में  भी  सहायता
 दी  2)  गुलाव  देवी  बाकी  एक  संस्था  है
 जोकि  प्रायुवेंदर  संस्था  को  चला  रही  है  थी
 और  उसका  आश्रय  लेकर  के  बहू  'रिसचें
 21:16  खोली  गई  हैँ  ।  मुझे  इस  संस्था
 को  देखकर  बड़ी  प्रसन्नता  हुई  है  1  जो  कार्य

 वहां  पर  डा०  पी०  एम०  महता  के  डायरेक्टर
 दिप  में,  'छनबों  तत्वाधान  में  चलाया  जा
 व्हा  है,  वह  बहुत  ही  अच्छे  ढंग  से  चलाया
 जा  रहा  है।  इस  के  साथ  साथ  सन्‌  १६४५६
 में  वहां  एक  पोस्ट  ग्रेजुएट  ट्रेनिंग  सकल  की  भी
 स्थापना  की  गई  है  जिस  में  २५-२५  लड़के
 लेकर  दो  वर्षो  में  ५०  विद्यार्थी  लिए  गए
 हैं  और  उन  विद्यार्थियों  में  वे  विद्यार्थी
 शामिल  हैं  जो  किसी  संस्था  के  निकले  हुए

 हें  या  मान्यता  प्राप्त  संस्था  से
 निकले  हुए  हे  था  बंध  रहे  हैं  भौर  उनको
 वहां  प्रशिक्षित  किया  जा  रहा  है  ।

 वहां  पर  जो  (  धन्वन्तरि  भवन  )
 लोगों  ने  जो  पांच  लाख  रुपया  खर्च  करके
 बनाया  है  उसको  भी  में  ने  देखा  है  |  में
 समझता  हूं  कि  इस  तरह  को  संस्थायें  खोलने
 की  चेंप्टा  यदि  स्वास्थ्य  मंत्रालय  तथा
 राज्य  सरकारें  करें  और  केन्द्र  शाज्यों  को
 इस  तरह  की  संस्थायें  खोलने  की  प्रेरणा
 दे  तो  आयुर्वेद  की  जो  चिकित्सा  प्रणाली
 जो  कि  हमारे  देश  के  लोगों  को  मान्य  हैँ  शीर
 जिसके  लिए  हमारे  यहां  यह  सिद्धान्त  रहा
 है  यस्य  देस्थस्प  यो  जन्तु:  तज्जम्‌  तस्प
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 पी  म०  दी०  मिश्र]

 आऔपषधम्‌  हितम्‌  तो  इस  बिकित्सा  पद्धति
 का  प्रधिक  से  अधिक  विकास  हों  सकेगा
 और  उससे  प्रशखिक  से  अधिक  लोग  लाम
 उठा  सकेंगे  ।  लेकिन  जैसा  कि  पंडित

 ठाकुर  दास  भार्गव  ने  तथा  उन  बेंचों  पर  बैठे
 हुए  एक  माननीय  सदस्य  ने  कहा  है  वास्तव
 में  गवर्नबेंट  का  दृष्टिकोण  इस  चिकित्सा
 पद्धति  की  ओर  जितना  शुद्ध  और  जितना
 प्रयतिद्षील  होना  चाहिये  उतना  नहीं  है  t
 मेंने  रिपोर्ट  को  पढ़ा  और  में  बतलाज़ा  चाहता
 हूं  कि  जामसनगर  रिसर्च  इंस्टीट्यूट  के  इन
 दोनों  विभागों  के  लिए  हमारी  सरकार  ने
 केवल  सया  पांच  लाख  रुपया  यानी  तीन
 लाख  रुपया  तो.  रिसर्च  विभाग  के  लिए
 और  सवा  दो  लाख  रुपया  पास्ट  ग्रेजुएट
 ट्रेनिंग  स्कूल  के  लिए  देने  का  श्रायोजन  किया
 है  में  स्वास्थ्य  मंत्री  महोदय  से  यह
 निवेदन  करना  चाहूंगा  कि  क्‍या  इतनी
 थोड़ी  रकम  का  रखा  जाना  किसी  दृष्टि
 से  भी  उचित  कहा  जा  सकता  हैँ  ?  आप
 बीसियों  करोड़  रुपये  का  बजट  बनाते  हैं  आर
 उस  में  आयुर्वेदिक  पद्धति  के  लिए  केवल
 पांच  लाख  दपया  रखने  की  चेष्टा  करते  हैं  तो
 किस  तरह  सें  आप  आयुर्वेदिक  चिकित्सा
 प्रणाली  को  प्रोत्साहन  दे  सकते  हें।  इस  तरह
 तो  झाप  इस  को  बढ़ावा  नहीं  दे  सकते  है  1

 1518  hrs.
 [Sart  C.  R.  Parrasyr  Raman  in  the

 Chair]
 एक  बात  झभौर  देख  कर  मुझे  आश्चर्य

 हुआ  है।  इन्डिजिनस  सिस्टम  के  बारें
 में  आपने  अपनी  रिपोर्ट  में  जहां  कहीं  भी
 लिखा  हूँ  उसके  साथ  हमेशा  हो  आपने
 होम्योपेथी  को  जोड़  दिया  है  -  इंडिजिनस
 सिस्टम्स  में  झायुर्वेदिक  सिस्टम,  यूनानी
 सिस्टम  भले  हो  आ  सकते  हे  लेकिन  होम्पो-
 पेथी  जिसका  प्रचार  विदेशी  संस्थाभों  ने
 किया  शौर  जमनी  में  पहले  पहल  इसको
 चलप्रपा  गया  भ्ौर  इसके  बाद  अमरीका »
 में  यह  फैली  उसके  पदचात्‌  धीरे  धीरे  यहां
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 आई  किस  तरह  से  इस  में  श्राप  जोड़  सकत  हैं
 और  किस  तरह  से  इसको  इस  में  आप  जोड़
 सकते  हैं  1  यह  इस  बात  का  सबूत  है  कि

 न्प्राप  इन  सिस्टम्स को  उपेक्षा की  दृष्टि  से
 देखते  हें  भौर  थोड़ी  सी  धनराशि  इनके
 लिए  नियत  करके  भार्गव  साहब  के  बदों
 में  टाल  मटोल  करने  की  कोक्षिदा  करते
 हैं।

 कुछ  लोग  यह  कहते  हैं  कि  हमारे  देश
 में  क्‍ग्रायुवंदिक  चिकित्सा  प्रणाली  की  मांग
 नहीं  है  ।  इसकी  मांग  है  और  इसका  सबूत
 में  दे  सकता  हूं।  विदेशी  शासन  के  पहले
 यहां  पर  झ्रायुरवेदिक  चिकित्सा  प्रणाली  का
 कितना  अधिक  समान  रहा  है  इसकी
 कसौटी  यह  है  कि  झाज  जयपुर  में  ६७३
 आयुर्वेदिक  संस्थायें  चल  रही  है  और  एक
 बहुत  बड़े  आयुर्वेदिक  कालेज  का  उद्‌-
 घाटन  शीघ्र  से  दीघ्र  वहां  होने  जा  रहा
 है  और  शायद  हो  भी  गया  है  ।

 ऐसी  सूरत  में  श्राज  जो  हमारी  रियासत
 हैं,  जिन  में  विदेशी  शासन  का  इतना
 बड़ा  अधिकार  नहीं  था,  उन  में  मेने  देखा
 है  :  सरदारनगर  में  ' विदवभारती  के  नाम
 से  एक  प्रायेपुर्वेदिक  कालेज,  जिस  का  खर्च
 लगभग  ४०  हजार  रुपया  साल  है  बराबर
 एक  महाजन  के  हारा  चलाया  जा  रहा  हैं  ।
 इस  लिये  वह  कहना  कि  पग्रायुर्वेदिक  चिकित्सा
 पद्धति  या  यूनानी  चिकित्सा  पद्धति  यहां
 समुचित  नहीं  है  यह  गलत  है  t  यह  दूसरी
 बात  है  कि  यह  सरकार  जो  कि  भारत  सरकार
 कहलाती  है  उसका  दृष्टिकोण  झमी  सक
 इस  चिकित्सा  प्रणाली  की  तरफ  समुचित
 तरीक॑  से  नहीं  जा  सका  है,  जिस
 तरीके  से  जाना  चाहिये  ny

 इस के  साथ  ही  साथ  झाप  को  यह  भी
 देश  ना  है  कि  जरूरी  दूसरी  प्रणालिषां
 कितनो  उन्नति  कर  चूको  हे।  में  मानत

 हूँ  कि  हमारी  ऐलोपैथिक  चिकित्सा
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 were  age  समुस्त  हो  चुकी है,  सजिकल
 विभाग में  उसने  बहुत  बड़े  बड़े  झन्वेनव किये किये
 हैं  भौर उस  से  हमें  पूरा  पूरा  लाभ  उठाना
 चाहिये,  साइंस  किसी  की  भी  झपनी  नहीं
 होती  है,  साइंस एक  ऐसी  ऊंची  चोज  है
 जिस से  लाभ  उठाना  हमारा  काम है  ।
 लेकिन  क्‍या  वास्तव  में  श्राप  मे  कभी  यह  भी
 सोचा  है  कि  यदि  किसी  डाक्टर  को  भाप
 देहात  में  नियुक्ति  करते  हें  तो  देहात  में  जो
 तहसीलें  हैं  उत्त  को  छोड़  कर  ,  भगर  किसी
 इंटीरियर  स्थान  में  वह  जाते  हूँ  तो  वहां
 पहुंचते  ही  उस  डाक्टर  की  दौड़  धूप  भ्राई०
 जी०  के  दफ्तर  में  जारी  हो  जाती  है  ।
 वह  वहां  रहना  पसन्द  नहीं  करता  शौर
 झगर  किसी  वजह  से  वह  वहां  रहना  पसन्द
 भी  कर  ले,  देश  की  परिस्थिति  को  देखते

 हुए  तो  सम्भवतः:  उस  की  स्त्री  और  बच्चे
 उस  को  किसी  भी  तरह  से  वहां  रहने  नहीं
 देना  चाहेंगे  ।  श्राप  बार  बार  करोड़ों
 रुपयों  की  छस  राशि  लगा  कर  ऐलोपेथिक
 चिकित्सा  द्वारा  अपने  दंश  के  प्रति  अपने
 कतेव्य  का  पालन  करना  चाहते  हैं,  लेकिन
 में  कहना  चाहता  हूं  कि  इन  तरीकों  से  आप
 सम्भवतः  सदियों  तक  ऐसा  नहीं  कर  पायेंगे

 यहां  मैटनिटी  सेन्ट्स  के  बारें  में

 बहुत  सी  बातें  कही  गई  हूँ  ।  मँटनिटी  संन्टस

 दाहरों  में  कहीं  कहीं  चलाये  जा  रहे  हैं  1  में
 उन  के  सम्बन्ध  में  बहुत  नज्जता  पूर्वक
 कहुंगा  कि  वहां  दाइयां  दाइयां  कहलाने  को
 तैयार  नहीं  हैँ  ।  वह  मेंम  साहब  या  लेडी
 डाक्टर  के  नाम  से  पुकारा  जामा  पसन्द
 करती  है  । श्राप  को  पता  है  कि  हमारे
 आरतवर्ष  की  ५४५  प्रतिशत  लोग  देहातों
 में  बसे  हुए  हे,  जिन  के  पास  झोपड़ियां
 भी  नहीं  हूं,  जिन  के  पास  खाने  को  नहीं
 है,  पहिनने  के  लिये  पर्याप्त  कपड़े  नहीं  हैं,
 यहां  तक  कि  इज्जत  की  रक्षा  के  लिये
 भी  कपड़े  नहीं है,  उन  के  सिये  यह  प्रसूती

 संत्र  (  जल्चानवच्या  केन  हें)  उनसे

 बह  आशा  करना  कि  शहरों  में  उन
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 की  जो  थोड़ी  संख्या  है  उस  के  दारा  इन
 देहातों  में  रहने  वाले  गरीबों  की  रक्षा  हो
 सकेगी,  उन के  अच्चे  ढंग  से  पैदा  होंगे  पौर
 उन  बच्छों  का  लालन  पालन  ज्यादा  हो
 सकेगा,  ठीक  नहीं  है।  यह  कहां तक  सम्भव
 हो  सकता  है?  इसलिए  भगर  पाप
 समझते  हैं  कि  इस  प्रकार  के  सेन्ट्स  खोलें
 जायें  तो  झाप  को  चाहिये  कि  आयुर्वेदिक
 लिकित्सा  प्रणाली  का  आश्रय  लें,  उस  का
 पूरा  पूरा  समर्थन  करें  और  हर  एक  स्टेट
 गवनेंमेंट  को  बाध्य  करें  कि  वह  श्रपनी
 जगह  पर  आयुर्वेदिक  चिकित्सा  प्रणाली
 के  जरिये  से  हर  बड़ी  बड़ी  चीज़ों
 के  लिये  रिसर्च  करें।  में  झाज  राज्य-
 क्षमा  के  सम्बन्ध  में  कहंंगा।  राज्यक्षमा  के
 सम्बन्ध  में  भौर  कृष्ठ  के  सम्बन्ध  में
 आपके  कितने  रिसर्च  कालेजज  खुल  चुके
 हैं?  इन  बीमारियों  के  सम्बन्ध  में  प्रायुरवेदिक
 पद्धति  के  अन्दर  क्‍या  है  शर  उस  का  लाभ
 हम  और  भाप  न  उठाना  चाहें  तो  यह  हमारे
 लिये  बड़े  खेद  की  बात  है।  इसलिये
 इन  रोगों  के  ऊपर  भी  रिसर्च  करने  का
 मौक़ा  दिया  जाना  चाहिये  |  श्राप  से  जाम"
 नगर  में  रिसर्च  करने  की  एक  शाला
 खोल  रक्खी  हूँ.।  बार  धार  रिपोर्ट  में
 आता  है  कि  जाम  नगर  में  एक  संस्था  छुली
 हुई  हैं  श्रौर  ४०  शैयायें  वहां  ह्  उन  का
 भी  आपने  बंटवारा  किया  है  ।  एक  सिद्धा
 प्रथा  भी  दक्षिण  में  जारी  है  जिस  का  सिद्धान्त
 श्रायुवेंदिक  प्रणाली  पर  ही  हैं  -  लेकिन  जब
 सिद्ध  भ्रया  की  तरफ  से  भाप  के  ऊपर  जोर
 डाला  गया  या  उस  कीतरफ  से  प्रेरणा

 पहुंची  तो  श्राप  ने  इस  नये  रिसर्च  इंस्टिटू-
 सूट  में  उस  के  लिये  भी  ८  बेड्स  दे  दी  हैं।
 यह  ८  बेड्स  भाप  ने  दी  हें  जो  उस  तरीके
 से  चिकित्सा  कराना  चाहते  हैं  जाप  इस
 को  समझ  सकते  हैँ  कि  ४०  बेड्स  दे  कर  आप
 यह  कहें  कि  पभायुर्वेदिक  प्रणाली  के  लिये

 * ग्रयत्न  हो  रहा  है  पर  जिस  चिकित्सा
 प्रणाली  पर  जब  तक  साइंटिफ़िक  रिसर्च
 मे  हो  जाय,  जब  तक  वैज्ञानिक  तरीके
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 [at  ao  दी०  मिश्र]
 से  बहू  सिद्ध  हो  तब  तक  उस  का  भ्रयोग
 करना  खेद  की  बात  है  में  आप  को  सुझाव
 दया  कि  झाप  वहां  उन  रोगों  पर  इस
 प्रणाली  का  तजुर्बा  न  कीजिये  जिन  की
 कोई  चिकित्सा  न  कराये  t  किन्तु  आप  राज्य-
 क्षमा  के  लिये  ६०  या  १००  बेड्स  दें  और
 कष्ट  के  लिये  भी  ५०या  ६०  बेड़्स दें
 और  वहां  पर  रिसचे  करायें  ।  में  दावे
 के  साथ  यह  कह  सकता  हूं  कि  जहां  तक

 आयुर्वेदिक  पद्धति  का  सवाल  है  इन  दोनों
 रोगों  के  लिये  जितनी  उपयोगी  यह  सिद्ध
 होगी  उतनी  सम्भवत:  दूसरी  कोई  प्रणाली
 नहीं हो  सकती  हें  और  स  हो  सकगी  t

 सवापति  भहोवय  :  अब  आपका  समय
 समाप्त  हो  चुका  हैं  ।

 श्री  wo  दो०  मिथ :  में  इस  कमेटी का
 मेम्बर  हूं  इसलिये  मुझे  इस  के  लिये  कुछ
 आर  कहने  की  जरूरत  मालृम  होती  है  ।

 साथ  ही  में  ने  वहां  जाकर  देखा  कि  वहां
 जो  संस्था  है  उसे  का  नामकरण  अंग्रेजी
 में हुधा  है।  हर  चीज  अंग्रेजी  में  है।
 यहा  पर  गवरनिंग  बाड़ी  है,  साइंटिफिक
 रिसर्च  कौंमिल  है  t  वहां  सारी  चीज  श्रंग्रेजी
 में  है  -  एक  जगह  लिखा  हुआ  है
 बत्स  कादि  बवाथ ''  ny  कार्यकारिणी
 समिति  के  लिये  ऐसे  बॉब्द  लिखें  हें  जिन
 को  सम्भवतः  में  नहीं  समझ  सकता  था।
 इस  में  कोई  कठिनाई  की  बात  नहीं  है  t  में
 आप  के  साममे  यह  कहना  चाहता  हूं  कि
 सब  से  पहले  श्राप  का  कर्तव्य  है  कि  वहां
 की  सारी  कार्रवाई  हिन्दी  भाषा  में  होनी
 आहिये  भर  सारे  नाम  वहां  हिन्दी  भाषा
 के  होने  चाहियें।  तभी  झाप  उस  के  बारे
 में  कोई  बिपेश  काम  कर  सकेंगे  ।

 इस  के  झतिरिक्स  मुझे आप  से  यह  कहने
 की  झावश्यकता  है  तथा  झापष  का  ध्यान
 दिलाने  की  आवश्यकता  है  कि  श्राप  ने  झाज
 कल  संतति  निरोध  का  एक  वातावरण
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 फैलाया  हुआ  है।  हर  रोज  यह  |  उठाया
 जा  रहा  है  कि  संतति  निरोध  होना  चाहिये
 क्योंकि  श्रावादी  बढ़  रही  है,  स्वाय  समस्या
 बड़ी  कठिन  अवस्था  में  है,  इसलिये  संतति
 निरोध  किया  जाय  t  में  बिलकल  संतति
 निरोध  के  पक्ष  में  हूं,  लेकिन  आप  बोड़ा
 सा  सोचें  शौर  उसके  ऊपर  गौर  करें  ।
 पालियामेंट  हाउस  में  शौर  दाहरों  में
 लीफलेट्स  बांट  कर  ही  संतति  निरोध  नहीं
 हो  जायेगा  ।  देश  की  प्राबादी  तो  अ्रधिक
 वैदा  होती  है  गांवों  में  श्रौर  उन  झोपड़ियों
 में  जहां  मनोरंजन  का  कोई  अन्य  साधन  नहीं
 है  जहां  सभी,  पुरुष  को  प्रूथक  रहने  के
 लिये  कोई  स्थान  नहीं  है  श्राप  वहां  पर
 संतति  निरोध  करना  चाहते  हे,  कृत्रिम
 तरीके  से  करना  चाहते  हैं  -  यह  सम्भव
 नहीं  हैं  कि  आप  उस  में  सफल  हो  सके  t
 कृश्रिम  तरीके  से  संतति  निरोध  करना
 दूसरे  मर्जों  को  प्रोत्साहन  देना  है  और  किसी
 सीमा  तक  व्यभिचार  को  भी  प्रोत्साहम  देना
 होगा  ।  इसलिये  में  चाहंगा  कि  संततति
 निरोब  के  लिये  आयुर्वेदिक  शास्त्र  मेंजों
 कि  संयूम  विधान  लिखा  हुम्रा  है  उस  की
 झोर  ध्यान  दें।  और  इस  शास्त्र  को  पूरा
 पूरा  बढ़ाने  की  कोशिश  करें

 इस  के  बाद  में  एक  चीज  और  निवेदन
 करना  चाहता  हूं  ।  उत्तर  प्रदेश  सरकार  में
 जब  उन  का  स्वास्थ्य  विभाग  का  बजट
 पेश  हुआ  तो  मुझे  बड़ी  खुशी  हुई  है  कि  ,
 विरोधी  पक्षों  में  भी  उस  स्वास्थ्य  विभाग
 के  बराबर  सराहना  की  |  किन्तु  उन  के
 सामने  श्ाज  एक  समस्या  है  झौर  हां  का

 नुमाइन्दा  होने  की  हैसियत  से  मेरा  श्राप
 के  सामने  रखना  जरूरी  है  7  वह  बात  यह
 है  कि  वहां  दो  मेडिकल  कालेजेज  थे
 एक  लखनऊ  मेडिकल  कालेज  और  एक
 आगरा  मेंडिकल  कालेज  |  उत्तर  प्रदेश  सरकार
 ने  एक  मेडिकल  कालेज  कानपुर  में  बाप  की
 स्वीकृति  लेकर  खोला  उस  पर  २  करोड़
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 २०  लाख  य्  का  खर्च  जन्होंने  किया  |
 द, ह  झाप के  यहां  से  जो  सीमित  धनराशि
 प्रक्खी  गई  है  वह  केवल  ८०  लाख  ©  की  हैं
 लेकिन  उस  से  उत्तर  प्रदेश  की  सरकार  के
 सामने  बड़ा  मारी  आिक  प्रदन  प्रा  गया  है।
 झगर  झाप  इस  में  सहायता  नहीं  करेंगे  तो
 काम  नहीं  चलेगा  ।  वह  पहले  से  बनाई
 जाने  वाली  संस्था  थी ।  उस  पर  तीन
 चौयाई  घन  व्यय  हो  चुका  है  1  केवल  एक
 ह्ौथाई  बाको  है  ।  इतनी  बड़ी  धन  राशि
 वह  प्रदेश  व्यय  नहीं  कर  सकेगा  इस  के
 लिये  में  यह  चीज  झाप  के  सामने  रखना
 चाहता  हूं  t

 ही  करमरझर  :  कालेज  तो  ऐलोपैथिक
 का  ही  है।

 श्री  ao  Bo  fra:  तो  में  उसका
 विरोधी  नहीं  ।

 Mr.  Chairman:  I  am  sorry;  I  have
 already  given  him  two  minutes  to  con-
 clude  his  speech.  He  should  conclude
 now.

 श्री  नरयेब  स्नातक  (प्ललोगढ़,  रक्षित-
 अनुसूचित  जातियां):  समापति  महोदय,
 झाज  आप  के  सामने  हमारे  बहुत  से  माननीय
 सदस्यों  ने  स्वास्थ्य  मंत्रालय  के  सम्बन्ध  में
 अपने  विचारों  को  रक्खा  और  अभ्रधिकतर
 साननीय  सदस्यों  से  आयुर्वेदिक  सिस्टम
 के  ऊपर,  आ्रायुवेंदिक  चिकित्सा  पद्धति  के
 अम्बन्ध  में  ही  बातें  प्रस्तुत  कीं  7  हमारे
 अपने  देश  को  जहां  रोटी,  कपड़ा  और  मकान
 की  आवदयकता  है  उससे  कहीं  ज्यादा  में
 समझता  हूं  स्वास्थ्य  की  झावदम-
 अता  है  ॥

 हमारा  पह  देश  सदियों  से  गुलाम  रहा
 है।  विदेदियों  के  यहां  शाने  के  कारण
 उनके  साथ  कुछ  बीमारियां भी  यहां  प्रायीं

 और  उन  बीमारियों  ने  हमारे देश  में बर
 कर  लिमा।  अब  हें  विदेशी  भाये  तो  वे

 अपने  साथ  प्रपने  देश  की  भौषधियां  भी  लाये
 और  उन  झौषधियों  के  द्वारा  ही  भ्रपना
 इलाज  किया  ।  ठीक  भी  है।  जिस  देश

 का  जो  व्यक्ति रहने  वाला  होता  है  उसी

 देश  को  जड़ी  बूटियों  से  बनी हुई  झौषणियां
 उसके  लिए  हितकर  होती  हें।  दुर्भाग्य  यह
 है  कि  अपने  इस  देश  की  जड़ी  बूटियों  में
 जो  दवायें  बनती  हैँ,  उन  पर  ध्यान  नहीं
 दिया  जाता  अपने  लोग  उसे  ब्यवहार  में  नहीं
 लाते।  इन  दवाओं  से  हमारे  यहां  प्राचीन
 काल  में  उपचार  होता  था।  विदेशी  राज्य  ने
 हमको  यह  देन  दी  है  कि  हम  अपने  देश  का
 श्रवों  संपया  विदेशों  में  भेज  रहे  हैँ  झौर
 वहां  से  रही  ओऔपधियों  को  मंगाकर  अपने
 देश  का  स्वास्थ्य  बिगाड़  रहे  हैं।  में  समझता
 हूं  कि  यह  तरीका  बिल्कुल  गलत  है।

 कुछ  माननीय  सदस्यों  ने  वर्तमान
 स्वास्थ्य  मंत्री  की  सराहना  को  हु  भौर  में
 भी  समझता  हूं  कि  जब  से  वह  आये  हें  उनके
 मंत्रालय  ने  झपने  काम  में  काफी  प्रगति  की
 है।  परन्तु  जितनी  प्रगति  होनी  चाहिए
 उतनी  नहीं  हुई,  खासकर  आयुर्वेदिक  भौर
 यूतानी  पद्धति  के  बारे  में।  हमारे  देश  के
 अन्दर  ऐलोपैथी,  आयुर्वेदिक,  यूनानी  र
 होमियोपैथी  ये  चार  प्रकार  की  चिकित्सा
 पद्धतियां  प्रचलित  हैं;  परन्तु  दुःख  यह
 है  कि  सरकार  ऐलोपैथी  पर  करोड़ों  रुपया
 खज  करती  है  भोर  उसकी  तुलना  में  श्न्य
 पद्धतियों  पर  बहुत  नाम  मात्र  का  पैसा  खर्च
 किया  जाता  है।  जैसा  कि  माननीय  भार्गव
 जी  ने  कहा  यह  तो  ऊंट  के  मुंह  में  जीरे  के
 समान  है।  वह  नहीं  के  बराबर  है।  भापने
 प्लान  में  देखा  होगा  कि  ऐलोपैथी  के  लिए
 तो  पांच  सो  करोड़  से  भी  ज्यादा  पर्सा  गया
 है  और  आयुर्वेदिक  पद्धति  के  लिए  एक  करोड़
 से  भी  कुछ  कम  है  कहने  का  मतलब  यह
 है  कि  हमारे  देश  में  जो  पद्धति  प्राचीव
 समय  से  प्रचलित  है  जो  नाना  प्रकार  के
 रोगों  को  जड़ी  बूटियों  से  ही  नष्ट  करती
 थी,  भस्मों  से  हम  रोगों  को  भस्म  करते



 [भी  मरदेव  स्लातक]

 थे।  झाज  हम  बड़ी  से  बड़ी  सम्पत्ति  विदेक्षों
 में  सेजकर  जो  दबायें  मंगाते  हें  वे  हमको
 जरा  देर  के  लिए  तो  प्राराम  देती हैं
 परन्तु  बे  रोग  को  जड़ से  दूर  नहीं  कर  पाती
 है।  हमारे  देश  में  प्राचीन समय  में यहू  बात
 नहीं  थी।  हमारे  ऋषि  मुनि  वैज्ञानिक  ढंग
 से  भमुसंधात  करते  थे  झौर  ने  स्वयं
 झौवषधियां  निर्माण  भी  करते  थे  a  दुर्भाग्य
 तो  यह  है  कि  अंग्रेजी  राज्य  में  भौर  उससे
 कुछ  पहले  ही  आयुर्वेद  की  पद्धति  में  अनु-
 संधान  बन्द  हो  गया  और  खास  तौर  से  पंंग्रेजी
 राज्य  में  तो  पूरी  तरह  से  बन्द  हो  गया ।
 दस  वर्षों  से  जब  से  हमारा  प्रपना  राज्य
 हुआ  है  तब  से  कुछ  प्रगति  हुई  है  t
 झौर  यह  सु  की  बात  हैं  कि  अायुबंद  को
 तरफ  गवर्नमेंट  का  छ्यान  गया  है।  दुःख  की
 बात  तो  यह  है  किजब  आयुर्वेद  का  सवाल  झाता
 हैं  तो  हमारे  मंत्री  महोदय  और  उनका
 मंत्रालय  कह  देते  हें  कि  यह  राज्य  सरकारों
 का  विषय  है  भौर  राज्यों  वाले  कहते  हैं  कि

 यह  सेंटर  का  विषय है  ।  यही  कारण  है  कि
 इस  चिकित्सा  पद्धति  की  कोई  ठीक  से
 उन्नति  नहीं  हो  पाती  ।  हम  देखते  हैं  कि  रोग
 उत्तरोत्तर  मढ़ते  जा  रहे हैं।  मेरा  स्वास्थ्य
 मंत्री  सहोदय  से  यह  निवेदन  हैं  कि  मे

 आयुर्वेदिक  चिकित्सा  प्रणाली  पर  ध्यान  दें
 सेंट्रल  गवर्नमेंट  ने  सन्‌  ५०  से  लेकर  सन्‌
 ५४६  तक  कई  कमेंटियां  विठायीं  जिन्होंने
 अपनी  रिपोर्ट  दीं।  गबरनेमेंट  ने  भोर  कमेटी,
 औओपड़ा  कमेटी,  बंडित  कमेटी  भौर  दवे
 कमेटियों  का  निर्माण  किया  भौर  उन  लोगों  ने
 अपने  भ्रपने  सुझांव  प्रस्तुत किये  ।  इन  कमेटियां
 में  अपनी  सारी  योजना  को  सेंट्रल  गबनेंमेंट
 के  सामने  इसलिये  पेश  किया  कि  कुछ  कार्य

 हो  ।  पर  सेंट्रल  गबर्नेमेंट  से  उन  कागजों
 को  रख  लिया  और  उस  योजनाधों  को
 कार्यरुप  में  परिणत नहीं  किया  |  इस  तरह से
 “कागज  रखे  खेने  से  तो  कोई  उपयोग  नहीं  हो
 सकता.  ।  मेरा  लिबेदन  है  कि  दबे  कमेटी  ने
 जो  झपनी  भस्तिम  रिपोर्ट  दी  है  उस  पर
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 कम्बीय  सरकार  के  स्वास्थ्य  विभाग  को  गौर
 करना  चाहिए।  उसकी  सिफारिशों  को
 देदा  के  अन्दर  लागू  करना  चाहिए  भर  जिससे
 उसका  परिणाम  यह  होगा  कि  सरकार  का  ध्यान
 झायुरवेदिक  झौर  यूनानी  चिकित्सा  पढ़तियों
 की  झोर  जायेगा  शौर  उससे  देश  की  बीमारियां
 दूर  होंगी  ।

 हम  देखते  हे  कि  जो  ऐलोपेथी  के  डाक्टर
 हें  बे  ज्यादा  से  ज्यादा  शहरों  में  रहना  चाहते
 हैं  भौर  उनको  ज्यादा  से  ज्यादा  वेतन  दिया
 जाता  है।  बेचारे  वेद्य  गांवों  में  रहते  हैं।
 उनका  बेतन  भी  बहुत  कम  होता  है#
 ौर  उसका  परिणाम  यह  है  कि  जहां  वे  बैद .
 ०  या  €०  प्रतिशल  रोगियों  को  ठीक
 करते  हैं  वहां  ये  डावटर  दो  या  तीन
 प्रतिशत  को  ही  श्रच्छा  कर  पाते  हूँ
 फिर  भी  उनको  ज्यादा  वेतन  मिलता  2,
 भ्रच्छे  बंगले  मिलते  हैं  और  उसकी  इज्जत
 ज्यादा  होती  है  ।  जिस  प्रकार  एक  सौतेली
 मां  अपने  दूसरे  बच्चे  से  व्यवहार  करती  हूँ
 उसी  तरह  का  व्यबद्ार  ऐलोपैथी  पद्धति
 वाले  आयुर्वेदिक  पद्धति  के  साथ  करते  हैं।
 मेरा  निवेदन  है  सेंट्रल  गवर्नमेंट  के  स्वास्थ्य
 मंभालय  से  कि  बह  अपनी  आयुर्वेदिष
 चिकित्सा  पद्धति  की  ओर  जो  कि  हमारी
 प्राचीन  पद्धति  हैँ  ध्यान  दे  ।  और  ज्यादा  से
 ज्यादा  पैसा  उसके  ऊपर  च  करें।  बढ़े
 नहोीं  कि  इन  दोनों  में एक  और सौ  का
 अनुपात  हो  ।  एक  विभाग  को  जो  कि
 विदेशी  चिक्त्सि  पद्धति  का  @  उसकी
 तो  सौ  दें  और  जो  भ्रपने  देश  की  चिकित्सा
 पद्धति  का  है  उसको  एक  दें।  यह  जो  बड़ी.
 लम्बी  चौड़ी  खायी  है  इसको  बांटना  चाहिए
 झौर  इस  दिशा  में  प्रयत्न  करना  चाहिए ।

 अभी  हमारे  एक  माननीय  वक्ता  ने
 कहा  कि  जाम  बगर में  एक  आयुर्वेधिक
 रिसे  इंस्टीट्यूट  है।  बहा  पर  कुछ  सखि
 हो  रहा हे  |  प्रस्तु  जो  बहां  रिसर्य  करने
 बाले  हैं  बे  ऐलोपैथी  के  जानने  वाले  हें  और
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 furs  होतो  हैं  भायुवेद  के  ऊपर  यह  गलत
 न्बीज  है।  जो  जिसका  जानकार  हो  उसी
 @  उस  विषय  को  रिसर्च  करानी  चाहिए  ।

 प्पेरन्तु  यहां  पर  यह  नहीं  होता  |  हिन्दुस्तान
 में  दो  भार  ऐसी  संस्थायें  हैं  जहां  झायुवेंद
 के  बारे  में  प्रनुसंधान  होता  है  भौर  वह  भी
 ऐलोपैथी  के  एक्सयर्टस  द्वारा  |  मेरा  निवेदन

 है  कि  बह  कार्य  शायुर्वें३  के  जानकारों  के
 द्वारा  करावें  जो  इस  विषय  की  योग्यता
 रखते  हों।  ऐसा  करने  पर  यह  परिणाम

 होगा.  कि  आयुर्वेद  की  सरफ  हमारे  देश
 का  और  सरकार  दोनों  का  ध्यान  जायेगा
 जिससे  कि  थोड़े  से  पैसे  और  थोड़े  से
 -परि-म  में  देश  का  स्वास्थ्य  उध्त  हो
 सकेगा  1

 हमारे  बहुत  से  माननीय  वक्‍ताओं  न
 कहा  ह्  कि  हमारे  देश  का  स्वास्थ्य  अन्‍्छा
 जही  हैं  7  हमारा  देश  दूसरे  देशों  के  मुकाबले
 में  स्वास्थ्य  को  दृष्टि  से  बहुत  पिछड़ा  ह्पा
 है।  इसलिए  मेरा  निबेदन  हूँ  कि  अगर
 सरकार  को  देश  को  ऊंचा  उड़ाना  है  तो

 हमारे  स्वास्व्य  मंत्रालय  का  यह  बार्तब्य

 हो  जाता  है  कि  वह  इस  दिदा  में  यत्न  करे
 और  ायुर्वेदिक  प्रणाजी  को  प्रोत्साहन
 े।

 एक  दो  बातें  और  में  निवेदन  करना
 चाहता  दूं  और  वह  यह  कि  हमारी  कुछ
 ्रात्तीय  सरकारों  ने  हमारी  कुछ
 देशी  श्रीषषियों  पर  जैसे  भ्रासव  और
 क्षरिष्टों  पर  एक्साइज  ड्यूटी  लगा  दी  है।
 इन  दवाओं  में  कोई  इतना  ज्यादा

 एलकोहल  नहीं  होता  जैसा  कि  शराब  में

 होता  है।  एक्साइज  ड्पूठी  तो  शराब  पर
 लगनी  चाहिए  जिसमें  ३०  पर  सेंट  से
 ऊपर  एलकोहल  होता  है।  भासव  शौर
 अरिष्ट  में  तो  ३  से  १०  परसेंट  एलकोहल
 होता  है  जो  कि  किसी  तरह  से  मादक  नहीं
 -होता  ।  मेरा  मंत्रालय  से  निवेदन  है  कि
 झ्रासद  और  अरिष्ट  पर  यह  ड्यूटी  न

 _ शगायी  जाये  1

 कुछ  आायुर्वीदिक  भ्रौषधिदों  को.  कोक
 से  नहीं  बनाया  जाता  in  जेसे  जयवनप्राक्ष
 अवलेह  में  उसमे  अंक्षलोचन  डालना
 चाहिए  जो  कि  बड़ा  टानिक  हैं।
 च्यक्भप्राश  ऐसी  दवा  है  जिसको  हर
 उस्न  का  श्ादमी,  बच्चा,  बूढ़ा,  जवान,
 स्‍त्री  कोई  भी  इस्तेमाल  कर  सकतः  है।
 पर  गवर्नेमंट  ने  कभी  यह  जांच  नहीं  को
 कि  इसमे  जो  बंशलोचन  पड़ता  है  वह  किस
 फैक्टरी  थे  खरीदा  जाता  है।  वह  ठीक
 भी  है  था  नहीं  ऐसा  हो  शिलाजोत  के  बारे
 में  है  ।  इन  चीजों  पर  भी  गबनेमेंट  का
 ध्यान  जाना  चाहिए  कि  जो  बीजें  झआायु-
 बेंदिक  झौपधियों  में  डाली  जाती  हैं  वह
 शुद्ध  हें  था  नहीं  -  इसकी  जाँच  का
 इन्तिजाम  होना  चाहिए  |

 अगर  आप  भर  आपके  सरकार  इसी  तरह
 करेगी,  तो  यह  निश्चित  समझिए  कि
 आयुर्वेदिक  चिकित्सा  पद्धति  में  जो  कमी  है,
 वह  दूर  हो  जायगी  शर  उसके  साथ  ही
 साथ  हमारे  देक्ष  का  स्वास्थ्य  भी  बढ़ेगा
 मंत्री  महोदय  का  में  हृदय  से  धन्यवाद  करता
 हूं।  जैसा  कि  और  सदस्यों  ने  भो  किया  है,
 यह  मंभालय  बहुत  अ्रच्छा  कार्य  कर  रहा
 है।  मुझे  आशा  है  कि  इसी  तरह  से  वह
 आयुर्वेद  की  तरफ  भी  व्यान  देगा  और
 उसकी  उन्नति  के  लिए  ज्यादा  से  ज्यादा
 सक्रिय  प्रयत्न  करेंगा  और  अधिक  से  अधिक
 पैसा  आयुर्वेदिक  चिकित्सा  पद्धति  के  लिए
 देगा,  उसके  भ्रनुसन्धान  के  लिए  च  करेंगा  |
 मुझे  अन्त में  यही  कहना  है  कि  श्रायुर्वेदिक
 चिकित्सा  पद्धति  के  साथ  सौतली  मां  जैसा
 व्यवहार  नहो।

 Shri  V.  P.  Nayar:  From  what  we  se
 around  us  in  the  matter  of  health  6
 our  people,  I  have  no  doubt  that  th
 affairs  of  the  health  have  been  sub
 jected  to  continuous  and  gross  mis
 management  for  some  years.  I  do  no
 say  this  for  the  sake  of  criticism.  |
 is  in  the  same  terms  in  which  th
 President  of  that  august  body,  th
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 {Shri  V.  P.  Nayar]
 Indian  Medical  Association,  has  refer-
 red  to  at  the  meeting  held  at
 Bangalore.  Speaking  about  medical
 policy,  he  says:

 “The  Central  Government  have
 not  given  the  right  lead:in  the
 matter  of  medical  relief  to  its
 people  and  in  the  manner  it  should
 be  given”.

 Later  on,  I  find  him  also  saying  that
 the  system  which  is  at  present  in  force
 must  be  swept  away  as  early  as
 possible,  and  that  Government  should
 formulate  a  completely  different  policy
 in  regard  to  public  health.

 Mr.  Chairman:  Could  the  hon.  Mem-
 ber  give  the  name  of  the  journal?

 Shri  V.  P.  Nayar:  I  am  reading  from
 the  official  organ  of  the  Association—
 the  Journal  of  the  Indian  Medical
 Association,  March,  i6th  issue,  page
 ‘187.  I  find  that  in  its  activities  the
 Central  Ministry  of  Health  has  failed
 mot  merely  in  taking  the  proper  initia-
 tive  but  also  failed  by  not  giving  the
 proper  leadership  to  the  other  States.
 The  result  is  that  today  we  find  that
 to  a  large  section  of  our  people  all  the
 programmes  in  the  Five  Year  Plan  will
 mean  nothing.

 Take,  for  example,  the  case  of  our
 tuberculosis  patients.  The  other  day,
 in  answer  to  a  question  in  the  House,
 the  hon.  Minister  revealed  that  24
 million  people  are  suffering  from
 tuberculosis.  I  do  not  know  the  source
 of  his  information,  but  I  know  that
 the  surveys  made  by  the  Government,
 either  through  its  tuberculosis  clinics
 or  by  mass  radiography,  cannot  give
 us  a  complete  picture  of  the  incidence
 of  tuberculosis  in  this  country.  As  I
 find  now,  in  every  tuberculosis  hospital
 there  is  a  greater  rush  year  after  year,
 month  after  month.  What  is  the  signi-
 ficance  of  the  Five  Year  Plan  to  the
 two  and  a  half  million  of  our  tuber-

 _culosis  patients  if  they  cannot  live  in
 the  hope  that  their  malady  will  be
 cured?

 Then  again,  take  the  case  of  our
 children.  Most  of  us  pay  lip-service
 to  the  cause  of  children.  They  are
 very  much  neglected.  It  is  again  the
 hon.  Minister  who  informed  me  in
 answer  to  one  of  my  questions  about
 nutritional  disorders  in  this  country
 that  the  results  of  the  survey  so  far
 made  by  specialists  on  nutrition
 indicate  a  very  dismal  picture  about
 our  children.  It  is  not  as  if  nutritional
 disorders  may  be  fatal  by  themselves,
 but  they  bring  in  their  wake  a  train
 of  other  ailments  which  could  have
 been  possibly  avoided,

 I  find  from  the  statement  that  in
 some  cases  nutritional  disorders  among
 children  go  up  to  the  extent  of  75  per
 cent.  Among  the  school-going  children
 in  Bombay,  which  is  considered  to  be
 one  of  the  best  administered  States,  I
 find  that  one  of  the  nutritional  dis-
 orders,—cirrhosis,--it  may  not  be  a
 very  troublesome  disease—was  pre-
 valent  to  the  extent  of  73  per  cent.
 Seventy-three  per  cent.  of  the  School-
 going  children  in  Bombay  manifested
 that  they  are  suffering  from  cirrhosis.
 There  are  also  other  diseases  listed.  I
 do  not  want  to  go  into  them,  But  I
 find  that  even  on  the  results  of  a  very
 meagre  survey,  the  picture  about
 nutritional  condition  of  our  children
 is  very  dismal,  and  the  Government
 of  India  as  a  whole—I  do  not  blame
 the  Health  Ministry  for  that  at  all—
 and  the  State  Governments  have  done
 precious  little  about  it.

 There  is  no  policy  of  co-ordination
 between  the  activities  of  the  Commerce
 Ministry  and  the  Health  Ministry
 which  together  go  for  the  benefit  of
 the  people.  I  shall  point  out  one
 instance.  I  was  told  that  in  the  matter
 of  vitamins,—a  matter  in  which  we
 know  that  the  lack  of  vitamins  is
 causing  such  a  serious  condition  among
 our  children—India  today  does  not
 produce  one  gram  of  vitamin.  We
 have  all  the  resources  not  merely  for
 producing  vitamins  A,  B,  C  and  D  but
 most  of  the  non-vitamins  also  in  our
 country,  I  know  that  technical  pro-
 cesses  may  be  a  little  difficult,  but  I
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 regret  to  say  that  no  serious  attempt
 has  been  made  ta  make  India  ‘self.
 sufficient  in  the  matter  of  vitamins.

 After  all,  we  cannot  administer
 shark  liver  oil  for  its  content  of
 vitamin  A  and  B  to  all  the  children
 for  various  reasons.  I  was  again  told
 that  although  we  have  the  Penicillin
 Factory  for  the  manufacture  of  essen-
 tial  antibiotics,  the  manufacture  of
 antibiotics  there  is  confined  only  to  one
 or  two  varieties  of  pencillin.  I  do  not
 know  what  subsequent  progress  they
 have  made.  But  we  know  the  role
 that  antibiotics  play  in  the  country
 today  in  saving  lives.  Why  is  it  that
 it  is  not  possible  for  the  Government
 to  remedy  this?  Maybe  it  is  the  defect
 of  the  Ministry  of  Commerce  and
 ‘Industry.  I  am  very  much  concerned
 with  the  availability  of  enough  quan-
 tities  of  antibiotics  for  the  relief  of
 the  suffering  people.

 At  present,  the  position  is,  we  do  not
 firstly,  produce  enough  medicines  in
 this  country,  and  secondly  we  do  not
 properly  control  the  distribution  of
 medicines  which  are  imported.  The
 result  is  that  today  all  the  doctors—I
 do  not  have  any  grudge  against  them
 —administer  costly  medicines,  and  we
 have  to  rely  necesarily  on  imports
 which  are  imported  at  cheap  rates  but
 are  sold  at  fantastic  costs.  As  we
 know,  the  anxiety  of  the  suffering  man
 is  always  to  live  for  more  years,  and
 the  foreign  enterprises  which  are  here
 bring  in  their  own  medicaments,  take
 advantage  of  the  situation  and  exploit
 the  anxiety  of  our  poor  people  to  live
 longer,  and  sell  them  at  fleecing  prices.

 If  only  you  go  through  the  report  of
 the  Pharmaceutical  Enquiry  Committee
 you  will  find  that  there  is  virtually  no
 firm  which  can  be  called  an  inter-
 national  combine  which  has  not
 entrenched  itself  in  our  country.  I  do
 not  know  what  is  the  role  of  the
 Health  Ministry  in  this  matter.  Has  it
 completely  left  to  the  Commerce  and
 Industry  Ministry  to  decide  which  of
 the  drugs  should  have  priority  in  the
 matter  of  manufacture  or  which  of  the
 drugs  should  have  priority  in  the
 matter  of  distribution?

 6300  .

 From  the  annual  report  I  find  that
 in  the  matter  of  import  of  certain
 esesntial  drugs,  the  Health  Ministry  is
 consulted,  but  for  what?  I  would  like
 to  know  what  is  the  role  of  the  Health
 Ministry  in  the  matter  of  deciding  the
 policy  in  regard  to  the  import  of  this
 vitally  required  material.  It  is  no
 good  saying  that  today  we  cannot  go
 in  for  the  manufacture  of  this  thing.

 Take,  for  example,  the  sulpha  drugs.
 I  know  it  presents  some  very  difficult
 chemistry.  But  it  is  not  certainly
 beyond  the  competence  of  Indians  to
 manufacture  it.  We  now  hardly  manu-
 facture  sulpha  drugs.  I  again  find  that
 last  year  we  imported  conventional
 sulpha  drugs  to  the  extent  of  90  lakhs
 of  rupees,  while  we  claim  to  have  pro-
 duced  sulpha  drugs  to  the  value  of
 Rs.  30  lakhs  to  Rs.  40  lakhs.  I  do  not
 know  whether  they  have  been  pro-
 duced  from  the  primary  products:  I
 think  not.

 Even  in  the  matter  of  intermediaries,
 the  Government  have  not  been  able  to
 formulate  a  policy  by  which  we  shall
 be  self-sufficient.  Taking  advantage
 of  all  these  things,  as  I  submitted
 earlier,  the  foreign  firms  are  thriving
 here,  and  what  is  the  result?  Medi-
 cine  today  is  more  a  matter  of  Com-
 merce  and  Industry  than  of  Public
 Health.  If  you  go  to  a_  specialist
 doctor,  you  have  to  pay  Rs.  32  for  con-
 sultation.  You  cannot  even  treat  the
 ordinary  diseases  by  your  getting  a
 prescription  from  a  specialist  with  any-
 thing  less  than  Rs.  50  or  Rs.  100.  It
 has  become  a  real  problem  which,  I
 submit,  is  due  to  the  continued  lack
 of  proper  co-ordination  and  lack  of
 Perspective  on  the  part  of  the  Gov-
 ernment.  I  would  certainly  not  fix
 this  hon.  Minister  with  any  respon-
 sibility  in  this.  But,  as  matters  stand,
 at  present,  it  is  a  fact,  and  we  have  to
 take  an  entirely  new  way  if  we  are  to
 provide  for  the  relief  of  pain  and  dis-
 tress  in  this  country.

 I  would  like  to  refer  in  particular
 to  a  matter  over  which  the  Govern-

 nt  seems  to  have  no  control.  The
 other  day  I  asked  a  question  abou.
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 the  condition  of  dental  decay  among
 our  children.  It  is  admitted  that
 dental  decay  is  on  the  increase.  But
 take  any  newspaper  or  weekly  in  this
 country  and  you  find  that  there  are
 big  tooth  paste  advertisements  by  big
 firms.  Sometimes  it  is  a  half-page
 advertisement  for  a  small  tooth  paste.
 They  advertise  from  the  small  size  up
 to  the  big  family  size.  Reading  one
 such  advertisement,  you  will  not  be
 inclined  to  think  that  use  of  that  tooth
 paste  will  ever  create  any  trouble  for
 our  children  and  for  us.  But  what  is
 the  condition  today?

 Everyone  of  them  claims  that  the
 tooth  paste  contains  some  ingredients
 which  kill  all  the  gum  germs  in  one
 and  a  half  minutes.  Every  child  uses
 tooth  paste  and  in  fact,  use  of  tooth
 paste  is  on  the  increase  several-fold
 and  simultaneously  in  proportion  to
 that,  dental  decay  is  also  increasing.
 Then,  where  is  the  logic  in  thinking
 that  all  these  tooth  pastes  are  doing
 a  good  service?

 Mr.  Chairman:  They  only  state  the
 symptoms  and  the  causes.

 Shri  ्,  P.  Nayar:  In  fact,  some  even
 name  a  particular  organism  which  it
 kills.  For  example,  it  is  claimed  that
 a  tooth  paste  kills  Entamoeba  gingi-
 valis  in  half  a  minute.  The  Govern-
 ment  themselves  say  that  they  have
 no  machinery  to  check  the  efficacy  of
 this.  They  have  said  that  in  answer
 to  a  question  of  mine.  So,  when  Gov-
 ernment  have  no  machinery  to  check
 the  efficacy  of  a  particular  drug  or
 tooth  paste  or  something  else,  how
 can  it  be  said  that  these  people  should
 be  allowed  to  have  a  free  advertise-
 ment  and  pass  on  as  genuine  stuff
 these  articles  on  the  poor  people?  I
 would  like  the  hon.  Minister  to  con-
 sider  whether  it  is  not  time  to  strike
 down  such  bad  practices.

 Not  only  that.  There  are  manufac-
 turers  of  medicine  who  do  not  find  time
 to  move  about  m  trains;  they  always
 go  by  ‘plane.  There  are  certain
 articles  which  are  supposed  to  be

 extrats  of  nine  gems  for  one  rupee.
 Yet,  what  diseases  they  are  supposed
 to  cure  within  24  minutes!  Even
 leprosy  can  be  cured  within  three
 days!  All  chronic  diseases  will  be
 cured  by  a  drug  called  navaratna
 kalpa.

 hri  Karmarkar:  Is  the  hon.  Mem-
 ber  referring  to  what  is  happening  in
 Kerala  or  elsewhere?

 Shri  V.  ह  Nayar:  Kerala  will  not
 allow  it.  We  are  more  educated  and
 cannot  be  easily  fooled.

 Then,  I  want  to  refer  to  another
 matter  which  has  caused  me  concern.
 That  is  about  certain  autonomous
 institutions  run  under  the  Ministry.
 Whatever  be  the  reasons,  I  find  that
 the  promises  made  to  us  are  not  being
 kept  in  those  institutions.  I  refer  in
 particular  to  the  Indian  Institute  of
 Medical  Sciences,  for  which  the
 original  estimate  was  Rs.  4  crores  or
 Rs.  5  crores.  I  find  from  the  annual
 report  that  while  they  spent  Rs.  l}
 crores  on  the  development  of  land,  a
 “huge  sum”  of  about  Rs.  5  lakhs  have
 been  spent  on  the  equipment.  What
 is  the  equipment?  We  all  know  how
 costly  X-ray  equipment  and  surgical
 equipment  are.  But  yet  we  find  that
 although  the  promise  was  made  that
 this  is  an  _  institution  where  the
 emphasis  will  be  on  _  post-graduate
 teaching,  we  have  ‘admitted  two
 batches  of  students  for  the  graduate
 course  and  two  candidates  have  been
 admitted  for  post-graduate  training.  I
 find  that  although  the  equipment  has
 not  arrived,  although  the  building  has
 not  sprung  up,  appointments  have  been
 made  in  the  cadre  of  professors.  There
 is  a  professor  of  surgery,  without
 surgical  equipment;  there  is  a  pro-
 fessor  of  radiography,  without  the
 X-ray  equipment  not  even  having  left
 England.  What  is  the  purpose  of  all
 this?

 I  know  that  the  hon.  Minister  takes
 keen  interest  in  that  and  I  am  glad
 that  after  he  took  over  this  Ministry,
 he  bas  cancelled  a  very  obnoxious
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 ‘arrangement  by  which  certain  foreign
 wonsultants  of  architecture  were  hired
 to  draw  up  the  plan  for  the  building.
 4t  was  their  duty  to  inflate  the  costs
 from  the  original  plan  of  Rs.  5  to  Rs.  9
 wrores,  because  they  were  entitled  to
 340  per  cent.  I  find  that  the  great
 architects  whom  we  imported  in
 Delhi  required  the  import  of  Belgian
 glasses  for  the  building.  I  am  glad
 sand  I  congratulate  the  hon.  Minister,
 but  I  would  request  him  to  take  into
 .account  whether  this  ordinary  medical
 degree  M.B.B.S,  or  whatever  it  is  will

 ३९  recognised  by  other  instftutions  and
 aniversities,  because  this  is  not  a
 ainiversity  degree.

 Secondly,  if  the  institution  has  to  be
 run  on  the  lines  indicated  to  us,  a
 different  ap>roach  has  to  be  made  and
 ‘tthe  hon.  Mi.sister  must  take  particular
 interest  to  see  that  post-graduate
 teaching  has  an  emphasis  there  and
 the  correct  choice  of  personnel  is
 resorted  to.

 Along  with  that,  it  is  no  good  what-
 ever  that  those  autonomous  institu-
 tions  are  controlled  or  presided  over
 by  persons  who  have  sufficient  experi-
 ence  in  the  Health  Ministry.  When  we
 subsidise  some  institution  very  heavily,
 what  is  the  purpose  of  keeping  it  as
 an  autonomous  organisation,  unless  it
 be  that  the  control  which  can  normally
 be  exercised  by  Parliament  may  be
 taken  away?  Again,  I  have  nothing
 against  the  person  who  presides  over
 this  institution.  There  are  other
 organisations—the  Red  Cross,  the
 ‘Tuberculosis  Association,  ete.—to
 whom  we  give  a  big  amount,  but  we
 have  nothing  to  do  with  them.  In  this
 matter,  I  have  no  objection  at  all  if
 the  hon.  Minister  in  his  capacity  as
 Minister  is  the  Chairman.  I.  am
 against  the  ex-officers  and  ex-Ministers
 still  continuing  in  such  organisations.
 I  would  like  the  hon.  Minister  to  take
 up  the  Chairman’s  place  in  these
 organisations,  so  that  if  he  is  there,
 we  will  have  greater  control  and  this
 House  can  ask  questions  and  get
 details.  Without  such  a  possibility  of
 the  House  focussing  ffs  attention,  I
 ‘submit  these  autonemous  bodies  which

 subsist  only  on  grants  have  no  right
 to  exist  in  the  manner  in  which  they
 do  now.  I  request  the  hon.  Ministar
 to  take  some  more  irfffrest  in  this
 matter,  *

 श्री  'बगदोदा  झावत्थी  (बिल्हौर):
 सभापति  महोदय,  स्वास्थ्य  मंत्रालय  का
 मांगों  के  सम्बन्ध  में  बहुत  से  माननीय  सदस्यों
 ने  अपने  विचार  प्रकट  किए  हूँ  |  इस  सम्बन्ध
 में  में  केवल  इतना  ही  निवेदन  करना.  चाहूंगा
 कि  भारत  सरकार  तथा  राज्य  सरकारें  देश
 की  शाम  जनता  की  प्रारस्भिक  आवश्यक-
 ताझों  की  पूत्ति  करने  में  पूर्णतया  प्रसफल
 रही  हैं  1

 भारत  सरकार  तथा  विभन्न  राज्य
 सरकारें  इस  देश  की  ग्राम  जनता  की  जो  पेट  की
 भूल  है,  उसको  शान्त  करने  में  जो  उसके
 मस्तिष्क  कं;  शिक्षा  ह  भूख  हैं  उसको  शान्त
 करने  में  जिस  प्रकार  भ्रसफल  रही  हैं  उसी  प्रकार
 से  इस  देश  की  झाम  जनता  के  लिए  सस्ती  तथा
 सहज  में  सुलभ  होने  वाली  थबटरी  सहायता
 प्रदान  करने  में  भीं  असफल  रही  हैं।

 आज  पअ्गर  हम  सारे  देश  की
 चिकित्मा  पद्धतियों  की  ओर  दृष्टिपात
 करें  और  देश  को  श्राम  जनता  के  लिए
 जो  कि  विभिन्न  रोगों  थे  पीड़ित  है,  उसको
 क्या  राहत  पहुंचाई  गईं  @  उसको  देक्षें
 तो  हमको  पता  चलेगा  कि  जो  जो  सुख
 सुविधायें  बड़े-बड़े  प्रस्पताल  खोल  करके
 झर  अन्य  प्रकार  ह आ  चं।ज  सुलभ  करके  नगरों
 को  पहुंचाई  गई  है,  वही  सुविधायें  गांवों
 में  रहने  वाले  करोड़ों  तागरिकों  को  जिन  के
 बल  बत  पर  आप  भौर  हम  सब  यहां  पर
 बैठे  हुए  हैं  नहीं  पहुंचाई  गई  हैँ  भौर  जितनी
 पहुंचाई  जानी  चाहियें  थीं,  उतनी  नहीं
 पहुंचाई  गई  हैं  1  गांव  में  रहने  वाले  किसानों
 के  लिए  जो  रात  दिन  परिश्रप  करते  हैं,
 गांव  में  रहने  वाले  गरीब  जो  कि  विभिन्न  प्रकार
 के  रोगों  से  पीड़ित है,  उनकी  शर  न  केन्द्र
 काओऔर  नही  राज्यों  काध्यान  हे।  में तो
 कहुँगा  भ्राप  जितनी  भी  सस्‍कीमें  बनावे,
 जितने  भी  कार्यक्रम  बनायें,  भाप  गांव में  .
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 रहने  वाले  मरीब  लोगों  का  जोकि  भीगण
 रोगों  थे  मीड़ित  हें,  निश्चित  खूप  से  ध्यान
 रखें  और  भ्रधिक  से.  श्रधिक  सुख  सुविधायें
 उनको  प्रदान  करमे  को  चेष्टा  करें।
 साथ  ही  साथ  आपका  सर्वोपरी  ध्यान
 उनकी  ओर  होना  चाहिये  ।  झगर  आप
 लिक्षा  के  सम्बन्ध  में  कोई  कार्यक्रम  बनाते
 हैं  वो  गांव  वालों  को  इस  बात  को  भूख
 रहती  है  कि  उनके  यहां  सकल  खुलें  और
 जब  प्राप  गांवों  में  झस्पताल  बनाने  की
 बात  कहते  हैँ  तो  गांव  वाले  स्वतः:  परिश्रम
 देनें  के  लिए  तैयार  रहते  हैं  1

 26  hrs.

 लेकिन  सरकार  की  शोर  से  उनको
 कोई  आश्वासन,  कोई  प्रोत्साहन  नहीं  मिलता
 है  ।  मेंने  ऐसे  ऐसे  गांव  24  हें,  में  अपने  बेतर
 में  एक  गांव  में  गया  जहां  ग्रामीण  जनता
 ने  झपना  रुपया  खर्चे  करके,  परिश्रम  करके,
 ७,  ५  हजार  Go  से  शक  'बित्टिंग  लैंप्रार  की
 अस्पताल  के  लिये  ।  लेकिन  बां  अस्पताल
 झाज  तक  नहीं  खुल  पाया 1  बिल्डिंग
 खड़ी  है,  प्रस्पताल  नहीं  है,  कोई  डिस्पेन्स री तक
 नहीं  है  ।  भोर  जहां  बिल्डिंग  नहीं  है,  कोई  चीज
 नहीं  है,  वहां  भ्रस्पताल  खुले  हुए  हैं  -  इस  तरह
 की  जो  चीजें  हो  रही  हैं,  में  चाहूंगा  कि  उन
 पर  ध्यान  दिया  जाय  t  यह  कह  कर  कि  यह
 राज्य  सरकार  का  काम  हैं,  इसे  नहीं  छोड़
 दिया  जाना  चाहिये  t

 दूसरी  चीज  में  यह  कहना  चाहूंगा.  कि
 झाज  संसार  में  भ्गर  कहीं  सबसे  ज्यादा  राज-
 रोग  है,  टी०  बी०  का  रोग  है,  तो  वह  भारतवर्ष
 में  है  शझौर  अगर  भारतवर्ष  में  कहीं  उसकी
 संख्या  ज्यादा  है  तो  वह  उत्तर  प्रदेश  में  है  ।
 यहां  पर  लोग  इससे  सब  से  ज्यादा  पीड़ित  है  ।
 झौर  उत्तर  प्रदेश  में  अगर  बह  किसी  नगर  में
 सबसे  ज्यादा  है  वो  वह  कानपुर  है  q  में  समझता
 हूं  कि  मन्त्रालय  इसको  भली  भांति  जानता  है
 कि  कानपुर  में  हजारों  को  तादाद  में  लोग  इस
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 रोग  से  पीड़ित  रहते  हैं  i  इस  रोग  को  राजरोग
 कहा  जाता  है  ।  पहले  यह  बढ़े  भ्रादमियों  को

 हुआ  करता  था,  लेकिन  ह... 4  यह  सिर्फ  गरीबों
 को  हुआ  करता  है  t  बड़े  प्रादमियों  को  नहीं
 होता  है  ।  कानपुर  नगर  में  जो  कि  उत्तर  प्रदेश
 का  सबसे  बड़ा  झ्रौद्योगिक  नगर  है  वहां  अमी
 तक  केवल  तीन  ही  प्रस्पताल  बने
 हुए  हैं।  और  उनमें  केबल  ७२
 चारपाइयां  टी०  बी०  के  लिये,  जबकि
 हजारों  लोग  झाजकल  टी०्बी०  से  परेशान
 रहते  हे  और  महीनों  वहां  भर्ती  होने  के  लिये
 वेटिंग  लिस्ट  में  पड़े  रहते  हें  7  लेकिन  उन  को
 कोई  स्थान  नहीं  मिलता  ।  झगर  उन  को  पूरी
 सुख  सुविधायें  प्राप्त  हों,  ठीक  व्यवस्था  हो  तो
 जो  मौत के  मुंह  में  जाने  वाले  है,  शायद  उनको
 बचाया  जा  सके  ।  सारे  उत्तर  प्रदेश  राज्य  सें
 केवल  एक  से  निटोरियम  मभुश्रालो  में  खुला  हुआ
 है  ।  आखिर  कितने  गरीब  लोग  वहां  जा  सकते
 हैं  ?  वहां  आल  केवल  बड़े  लोग  ही  जा  सकते
 हैं  ।  इसलिये  में  चाहूंगा  कि  कानपुर  में  जहां
 एक  भेडिकल  कालेज  बना  है,  अौर  भारत  सर-
 कार  भी  यह  दम्भ  करती  है  कि  बह्  एशिया  का
 सबसे  बड़ा  कालेज  होगा,  राष्ट्रपति  ने  उसका
 उद्घाटन  किया,  जो  राज  वहां  की  हालत  हूँ,
 उस  को  देखा  जाय  ।  वहां  का  प्रबन्ध  बड़ा
 अनुपयुक्‍त  है  t  भ्रमी  उत्तर  प्रदेश  श्रमेम्बलो  में
 इस  सम्बन्ध  में  चर्चा  हुई  कि  इतनी  बिल्डियस
 तैयार  हो  रही  हैं,  करोड़ों  रुपयों  का  सरकार
 ने  अनुदान  दिया  है,  लेकिन  वहां  सभी
 जगह  स्टाफ  रखने  में  पक्षपातपूर्ण  ढंग  से काम
 लिया  जा  रहा  है  ।  कोई  व्यवस्था  नहीं  है  t
 मेरा  यह  निदिजत  मत  है  कि  सरकार  जहां
 जहां  मेडिकल  कालेज  खोलती  है,  उस  के  भ्न्दर
 जो  भ्रस्पताल  होता  है  वहां  मरीजों  के  साथ
 प्रयोग  किया  जाता  है  1  मरीज  के  पास  बहुत
 से  वियार्थी  खड़े  हो  जाते  हैं,  कोई  उसका
 हाथ  देखता  है,  कोई  उसका  पेट  देखता  है
 कोई  व्यवस्था  करता  है  ।  यहां  तक  कि  मरीज
 परेशान  हो  जाता  है  |  सीनियर  डाक्टर  यहां
 रहते  नहीं  हैं  ।  बहुत  से  ऐसे  केसेज  हो  भये  हैं
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 कि  जो  मरीज  ठीक  हो  सकते  थे,  वे  लापरवाही
 से  सदा  के  लिये  बिदा  हो  गये  |  सन्‌  १६४६
 में  एक  केस  यहां  पर  मालूम  हुआ  ।  चार  वर्ष
 की  एक  अबोध  बालिका  जल  गई  थी,  वह  यहां
 इरबिन  होस्पिटल  में  भर्ती  हुई  |  दो  दिन  तक
 बेचारी  पड़ी  रही  ।  उसके  बाद  मेडिकल  कालेज
 के  विद्यार्थी  लोग  जाये,  उन्होंने  उस  पर  प्रयोग
 किया  भर  उस  बालिका  का  भ्न्त  इसलिये  हो
 गया  कि  उसको  समय  पर  झ्राक्सीजन  नहीं
 मिल  सका  |  इसके  बाद  जब  वह  लड़की  जलाई
 गई  तो  बाप  ने  देखा  कि  उसके  पेर  में  एक
 नस  काटने  का  घाव  बना  हुआ  था  ny  बाद  में
 मालूम  हुआ  कि  उस  को  ब्लड  देने  के  लिये  घाव
 किया  गया  था।  लेकिन  उस  घाव  से  ब्लड
 दिया  तो  नहीं  जा  सका,  हां  उस  बालिका  के
 दारीर  का  स्वाभाविक  ब्लड  उससे  बह  गया।

 उसके  पिता  ने  बढ़त  कोदिश  की  किन्तु  कोई  जांच
 नहीं  हो  पाई,  कोई  भी  चीज  नहीं  हो  पाई ।
 इस  सम्बन्ध  में  ज्यादा  न  कह  कर  में
 इतना  ही  निवेदन  करना  चाहूंगा  कि  इस
 प्रकार  के  बहुत  से  कंसेज  होते  हें।  स्वास्थ्य
 मंत्रालय  इस  बात  को  देखे  कि  जहां  पर
 मेडिकल  कालेज  हैं.  वहां  जो  व्यवस्था  है
 बह  श्रच्छी  हो।

 यहां  परिवार  नियोजन  के  सम्बन्ध  में
 बहुत  कहा  गया  है।  में  ज्यादा  तो  नहीं
 कहूंगा,  केवल  इतना  कहूंगा  कि  परिवार
 नियोजन  का  जो  कार्मक्रम  है  वह  इस
 बात  का  द्योतक  है  कि  उसकी  फंलयोर  हो
 गई  है  क्‍योंकि  एक  तरफ  श्राप  परिवार
 नियोजन  कर  रहे  हें  भौर  दूसरी  तरफ  देश  की
 झाबादी  बढ़ती  जा  रही  हैं।  जिस  मर्ज  की
 झाप  दवा  कर  रहे  हैं,  वह  मर्ज  बढ़ता  जा
 रहा  हैं।  इससे  ज्यादा  इस  बात  का  सबूत
 और  बया  हो  सकता  है  कि  परिवार
 नियोजन  का  कार्य क्रम  झसफल  हो  गया।

 अन्त में  में  एक  बात  कहना  चाहूंगा
 सरकार  भारतीय  बिकित्सा  पद़ति,  जो
 झेसुर्वेदिक  पद्धति  है,  उसके  बारे  में,  बहुत  ही
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 पक्षपातपूर्ण  कार्य  कर  रही  हैँ  7  सदन  में
 शाज  तक  एक  बात  की  शोर  ध्यान  नीं
 दिया  गया  t  उसे  में  कहूंगा  ।  बरमारस  हिन्दू
 युनिवर्सिटी  में,  जो  केन्द्र  दूधारा  संचालित  हैँ,
 एक  श्रायुवेदिक  कालेज  है  उसमें  सर्जरी
 की  शिक्ष।  दो  जाती  हैं  7  यहां  पर  योग्य
 प्रिसिपल  कई  वर्षों  से  नहीं  है।  इस  सम्बन्ध
 में  वहां  के  विद्यार्थियों  ने  हड़ताल-  की  कि
 उनको  योग्य  प्रिसिपल  चाहिये  ।  हिमाचल
 प्रदेश  में  जो  सिविल  सर्जन  मि०  उड्पा  हैं
 वे  उसी  कालेज  कं  छात्र  हैं।  उन्होंने  कनाडा
 से  एम०  एस०  की  डिगरी  ली,  एफ०  आर०
 एस  ०  की  डिगरी  ली  t  वह  चाहते  थे  मि०
 उडूपा  वहां  प्रा्यें  ताकि  मेडिकल  कालेज
 चल  सके  ।  लेकिन  उनको  वहां  नहीं
 बुलाया  गया  i  जब  बहुत  मुश्किल  से.
 केन्द्रीय  सरकार  से  बातचीत  की  गई  तो
 यह  कहा  गया  कि  अभी  वह  डाक्टर  साहब
 क्वालिफाइड  नहीं  हैं  टेकनिकल  बेसिस  पर
 मुझे  सालूम  हुआ  है  कि  श्रव  वहू  काथज  पर
 चालू  हो  गये  हैँं।  में  चाहूंगा  कि  हमारे
 स्वास्थ्य  मंत्री  देखें  कि  इतना  झच्छा
 कालेज  जाज  एक  प्रिसिपल  को  सैर--
 हाजिरी  में  बेठता  जा  रहा  है  ।  प्रगर  जुलाई
 से  वहां  पर  उड़पा  साहब.  ene

 भी  करमरकर:  माननीय  सदस्य  मुझे
 क्षमा  करेंगे,  में  जानना  चाहता  हूं  कि  श्रापकी
 शिकायत  केन्द्रीय  सरकार  के  बारे  में  क्या
 है

 att  जगदोदा  झवस्थी :  मेरी  यह  धशिकायत.
 है  कि  केन्द्रीय  सरकार  उसको  रुपया  देती  है।'
 यहां  पर  प्रिसिपल  के  ऐप्वाइंटमेंट  की  बात
 उठाई  गई।  मिण  उदड्धपा  वहां  जाने  के
 लिये  इच्छुक  हैं,  लेकिन  केन्द्रीय  सरकार  उन्हें
 इसलिये  नहीं  भेज  रही  हैँ  कि  बहू  अभी
 क्वालिफाइड  नहीं  हैं,  ठेकनिकलसी
 क्वालिफाइड  नहीं  हैं  7  में  चाहुंगा  कि  भाप
 इसकी  छान  बीन  करें  t

 st  करमरफ़र  :  में  आपको  इस  लिये
 फिर  रोकना  चाहता  हैं  कि  जो  यह  चीज
 आपने  कही  बह  ठीक  नहीं  है।  जिस  वक्‍त
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 ‘eto  उडपा  जाता  चाहें,  उनको  नौब स

 घंटे  में  आजाद  किया  जा  सकता  है।

 oft  जपदीश  कायस्वी  :  वह  जाना  चाहते
 खे।

 दूसरी  बात  में  यह  कहना  चाहूंगा  कि  जो
 :ईस  प्रकार  की  मिक्स्ड  शिक्षा  प्रणाली  आज
 प्श्बल  रही  है  आयुर्वेदिक  ओर  ऐलोपेथिक

 *  पद्धतियों  में  उसकी  शरीर  ध्यान  दिया  जाये  ।
 +्झाज  जो  विद्यार्थी  इस  प्रकार  से  निकल  रहे

 हैं  उनकी  डिगरी  कहीं  रिकश्नाइज  नहीं
 की  जाती  है,  कोई  रजिस्ट्रेशन  नहीं  होता

 :  है।  अगर  वह  विदेशों  में  पढ़ने  जाना  चाहें
 तो  इन्डियन  मेडिकल  कौंसिल  द्वारा  उनकी
 डिगरी  को  रिकग्नाइज  न  करने  की  वजह  से
 कोई  विदेशी  युनिवर्सिटी  उन्हें  भर्ती  नहीं
 करती  है।  इसलिये  झाज  जो  मिश्रित
 चिकित्सा  पद्धति  के  आधार  पर  मेडिकल
 कालेज  खुले  हुए  हैं।  उन  की  श्रोर  ध्यान  दिया
 जाय  ।  उनके  लिये  पंडित  कमेटी  में

 “रिकमेन्डेशन  की  थी,  चोपड़ा  कमेटी  ने  भी
 कहा  था  कि  एक  नैशनल  मेडिकल  कौंसिल
 बनाई  जा  जिससे  सारे  देश  में  विद्याथियों

 ्न्का  एक  सा  कोर्स  हो,  उनका  एक  सिलेबस
 हो,  ठीक  से  सब  प्रवन्ध  हों  और  उनकी

 “डिगरी  को  ठीक  घोषित  किया  जाये  t  अगर
 सचमुच  भारत  सरकार  आयुवेंद  चिकित्सा
 पद्धति  को  प्रोत्साहन  देना  चाहती  है  तों  जिस
 प्रकार  से  भायुर्वेद  कालेजों  में  ऐल्परेपेथिक
 जिकित्सा  की  सर्जरी  का  कार्यक्रम  रक्खा
 जाता  है,  विद्यार्थी  वहां  सीखने  जाते  हैं  उसी
 प्रकार  मेडिकल  कालेजेज्ञ जो  हें  उनमें  डाक्टरों
 को  श्ायुर्बेद  की  शिक्षा  दी  जाये  ।  उन  के
 लिये  भी  उन  में  कोर्स  रक्‍्खे  जायें  तो  मालूम
 होगा  कि  सचमुच  भारत  सरकार  ऐलोपैथिक
 के  साथ  साथ  भारतीय  चिकित्सा  प्रणालियों
 को  प्रोत्साहन  देना  चाहती  है

 ऐलोपैथिक  -भऔर  होमियोपैजिक  के  सम्बन्ध
 में  भागेव जी  ने  बहुत कुछ  कहा  में

 उसके  सम्बन्ध  में  कुछ  विशेष  भहीं  कहूंगा  ।
 लेकिन  दबे  कमेटी  ने  जो  मांग  की  है,  जो
 सिफारिश  की  है  सरकार  से  कि  एक  होमियो-
 पैथिक  डाक्टर  नियुक्त  किया  जाये,  उसकी
 नियुक्ति  होनी  चाहिये  ।  मिस्र  मिन  जो
 कमेटियां  बनी  हैं,  चोपड़ा  कमेटी  बनी,
 दवे  कमेटी  बनी,  पंडित  कमेटी  बनी,  उस
 पर  लाखों  रुपया  सरकार  खर्च  कर  अुकी
 है  7  अगर  उनको  सिफारिशों  को  लागू
 न  किया  गया  तो  यही  सिद्ध  होगा  कि  उन
 कमेटियों  की  सिफारिशों  ब्यर्य  गई  शौर
 उन  पर  खर्च  किया  गया  देश  का  लाखों  रुपया
 व्यर्थ  जा  रहा  है।  में  समझता  हूं  कि  स्वास्थ्य
 मंत्री  जी  इसकी  श्रोर  ध्यान  देंगे  t

 att  राधेलासर  व्यास  (उज्भन)
 सभापति  महोदय,  स्वास्थ्य  मंत्रालय  ऐसा
 है  जिसका  सभी  छोटे  बड़े  स्त्री  पुरुष  से  सम्बन्ध
 आता  है।  लेकिन  हो  यह  रहा  है  कि  हालांकि
 हमारे  यहां  अस्पताल  खूब  बढ़  रहे  हैं,  दवायें
 नई  नई  निकल  रही  हैं,  गवर्नेमेंट  का  खर्च
 भी  बढ़ता  जा  रहा  है,  लेकिन  बीमारों  की
 संख्या  भो  दिन  प्रति  दिन  बढ़ती  जा  रही  है  ।
 यह  भ्रवदय  है  कि  मृत्यु  संख्या  म  कुछ  कमी  हुई
 है,  लेकिन  साधारण  स्वास्थ्य  जितना
 अच्छा  होना  चाहिये  वह  हो  रहा  है  ऐसा
 नहीं  माना  जा  सकता  ।  अस्वास्थ्य  बढ़
 ही  रहा  है।  स्वास्थ्य  की  खराबी  की  रोक
 नहीं  हो  सकी  है।

 में  इस  सम्बन्ध  में  कुछ  सुझाव  देना
 बाहता  हूं  भौर  में  झाशा  करता  हूं  कि  स्वास्थ्य
 मंत्रालय  उन  पर  विचार  करेगा  और  कुछ
 अमल  करने  का  प्रयत्न  करेगा  ।  जो  बड़े
 बढ़े  शहर  हैं,  जिनकी  आबादी  एक  लाख
 से  ज्यादा  है,  बहू  हमारे  देश  में  ७५  हैं  ।
 होता  यह  है  कि  इन  दाहरों  में  जो  बड्रेनेज  है,
 जो  नालियां  हैं,  जो  गटर  हैं,  उन  का  पानी
 नदियों  से  मिल  जाता  है।  इसलिये  में
 सबसे  पहले  यह  मियेदत  करूंगा  ह. ह
 जब  इसके  ऊपर  आप  इतना  खर्च  करते
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 हैं  तो  स्वास्थ्य  मंत्रालय  कौ  भोर  से  एक
 कानून  ऐसा  बनाया  जाये  कि  जिसमें
 यह  नदियां  नदी  न  की  जायें  7  कल
 ही  में  उज्जैन  से  प्राया  हूं।  मुझें  लोगों
 जे  शित्रा  में  से  बात्टी  निकाल  पर  पानी
 दिखाया  कि  उसमें  हजारों  कीड़े  थे  |
 'उज्जेग  मोक्षणाम  सप्तपुरियों  में  से  है  जहां
 हुआरों  यात्री  झाते  हें  श्र  उस  पानी  से
 झाचमन  करते  हैं  भौर  उसको  पोते  हैं  t
 अगर  उनकी  उसके  पीने  से  ब,मारियां  न  हों
 तो  क्या  हो  ।

 इसी  तरह  से  चम्बल  में,  जो  नागदा
 की  मिल  है,  उसका  सड़ा  पानी  गिरता
 है  जिसको  पीने  से  मवेशी  मर  जाते  हैं,
 फसलें  नष्ट  हो  जाती  हें।  इसलिये  जो  यह
 नदियों  को  दृषित  किया  जाता  है  इसको
 तुरन्त  रोका  जाना  चाहिये  |

 इसके  अतिरिक्त  जिन  शहरों  की  प्राबादी
 एक  लाख  से  ज्यादा  हो  उनमें  अंडर  ग्राउंड
 डेनेज  होना  चाहिये  t

 ऐसे  सारे  शहरों  का  सर्वे  होना  चाहिये
 और  जहां  एक  लाख  या  इससे  ज्यादा
 आबादी  हो  वहां  पर  अंडर  प्राउंड  ड्रेनेज  का
 प्रबन्ध  करना  चाहिये  7  हमारे  यहां
 इन्दौर  में  सर्वे  भी  किया  गया  और  उस  पर
 काफी  रुपया  भी  खर्च  हुआ  मगर  अंडर
 ग्राउंड  ड्रेनेज  नहीं  बल  सका  ।  तो  जब
 योजना  बनायी  जाये  तो  यह  देखना  चाहिये
 कि यह  काम  हो  सकेगा  या  नहीं  ।  इस
 पर  घिचार  करना  चाहिये  ।

 उज्जैन  में  भंडर  ग्राउंड  ड्रेनेज  न  होने
 से  बीमारी  बहुत  बढ़तो  है  और  लोगों  को

 बहुत  पैसा  खर्च  करना  पड़ता  है।  इस
 प्रकार  के  कामों  को  का्यूप  में  शीघ्र
 परिणत  किया  जाना  चाहिये  जिससे  जनता
 के  स्वास्थ्य  की  रक्षा  हो  सके  ।

 भोपाल  ब  राजधामी  बन  गयी  है
 लेकिन  मारे  महर  का  गन्‍्दा  पानी  वहां  के
 लालाय  में  जाता  है  ।  उसी  पाची  को  सब
 लोग  पीते  हैं  7  भोपाल  को  शहर  ह... द

 बढ़  रहा  है।  जो  लोग  बह  पानीं(पियेंगे
 उनका  स्वास्थ्य  खराब  होगा  ही  1  तो
 मेरा  निवेदन  है  कि  जल्दी  से  जल्दी  पीने
 के  पानी  के  कोतों  को  गन्दा  करने
 से  रोकने  का  प्रयत्त  किया  जाना  चाहिये

 इसके  अलावा  विद्यार्थियों  को  स्वास्थ्य:
 के  झ्रावध्यक  नियम  बतलाये  जाने  चाहिएं।'
 अगर  विद्याथियों  को  स्वाह्थ्य  के
 नियमों  का  ठीक  शान  हो  तो  वें  बीमार
 ही  नहों।  उनको  यह  मालूम  होना  चाहिये
 किस  प्रकार  नियमित  जोवन  बितायें,  ज्यादा
 न  खायें,  कम  न  खायें,  श्रादि  ।  में  समझता
 हूं  कि  इसके  लिये  स्वास्थ्य  मंत्रालय  को  ऐसी
 योजना  वनानी  चाहिये  जिससे  कि  विद्या-
 थियों  को  मालूम  हो  सके  कि.किस  तरह  से.
 रहें  ताकि  बीमार  नहों  ।

 पहले  हमारे  यहां  देहातों  में  मातायें
 तुलसी,  लौंग,  प्याज  आदि  से  इलाज  कर  लिया
 करती  थीं।  यह  इलाज  सस्ता  होता  था
 झौर  सर्व  सुलभ  होता  था।  मेरा  सुझाव
 है  कि  सरकार  इस  प्रकार  के  सरल  इलाजों
 की  कोई  किताब  निकाले  जेसी  कि  सस्ता
 साहित्य  मंडल  वालों  ने  निकाली  थी  ।  ऐसी
 सरल  किताब  निकाली  जानो  चाहिये  जिसमें
 आयुर्वेद,  ऐलोपैथी  आदि  पद्धतियों  के  द्वारा
 लोग  यादों  में  इलाज  कर  सकें  और  जो
 चीज़ें  वहां  मिल  सकती  हूं  उनसे  इलाज.
 किया  जा  सके  t

 पंडित  ठाकुर  दास  भाग  :  फिर
 ऐलोपैबी

 rs
 ऐलोपैथी  की दवायें  कैसे  लगें  ?

 थी  राधेलाल  व्यास  जो  चोजें
 सर्व  सुलभ  हें  भौर  जो  गाबों  में  मिल  सकतीं
 हैं.  उनके  द्वारा  इलाज  उस  पुस्तक  में  लिखा
 जाना  चाहिये  ।

 प्राकृतिक  चिकित्सा  को  आर  भो  सर--
 कार  को  ध्यान  देना  चाहिये  जैसे  कि
 विदवायतन  योग  भ्राश्नम  काम  कर  रहा  है  ।
 &  निस्‍्वार्थ  भाव  से  काम  करते  हे  t  हजारों:
 झादमी  उनके  पास  जा  कर  कुंजन  करते  हैं,
 नेती  करते  हें,  शंख  प्रशांलन  करते  हे  और-
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 [श्री  राधेलाल  व्यास]
 उससे  लाभ  उठाते  हैं।  यहां  के  कुछ

 अंजियों  ने  झौर  प्रधान  मंत्री  ने  भी  कुछ  चीज़ों
 -को  सीखा  है  1d  श्री  जयप्रकाश  नारायण

 जो  कि  बहुत  समय  से  ढाइबिंटीज़  से  पीड़ित
 थे  उनको  इससे  लाभ  पहुंचा  है।  केवल
 वानी  से  झौर  शारीरिक  व्यायाम  से  बीमा-

 "रियां  दूर  की  जाती  हैँ  -  तो  इस  प्रकार
 की  चिकित्सा  की  शोर  भी  जल्दी  से  जल्दी

 सरकार  का  ध्यान  जाना  चाहिये  +

 आयुर्वेद  के  बारे  मे  में  यह  निवेदन
 करूंगा  जैसा  कि  मेरे  कुछ  अ्रन्य  माननीय
 मित्रों  ने  भी  कहा  है  कि  कुछ  दवाशों  पर

 -एक्साइज  ड्यूटी  लगादी  गयी  है,  जैसे  झसवों
 यर भीर  शअ्ररिष्टों  पर,  यह  उचित  नहीं  है
 इससे  बहुत  असंतोष  फैल  रहा  है  1  इनमें
 नशा  नहीं  होता  ।  में  तो  निवेदन  करूंगा
 कि  मंत्री  जो  देखना  चाहें  तो  एक  पूरी
 बोतल  ध्रासव  की  पीलें  उनकों  कोई  नशा
 नहीं  होगा  t

 श्री  करमरकर  :  दायद  कई  बार
 दारान  भी  ठोक  तरह  से  पीने  से  नशा  नहीं

 होता

 sit  राषेलाल  व्यास  :  वह  एक्स-
 चैरीमेंट  करके  देख  सकते  हें।  श्राज  लोगों

 को  इस  बात  पर  बड़ा  रोष  है  कि  जिस  चीज
 में  कोई  नशा  नहीं  है  उस  पर  भी  एक्साइज़

 'हयूटो  लगायी  जाती  है।  यह  एक  सर्व

 न्सुलभ  आऔपधि  है  जो  कि  बहुत  स्वास्थ्यप्रद
 .है  भौर  इससे  निशिनत  लाभ  पहुंचता  है  1
 मेरा  निवेदन  है  कि  इस  एक्साइज़  ड्यूटी
 को  जो  स्वास्थ्य  विभागने  लगा  रखी  है
 प्ह्टा  देना  चाहिये  ।

 इसी  तरह  से  झायुवेंद  के  भोषशालयों  पर
 काफो  'दुपया  स्ख्च  नहीं  किया  जाता  ।
 इतमें  इनडोर  पेशेन्द्स  की  व्यवस्था  होनी
 ब्याहिपे  ।  यह  थी  चिकित्सा  पद्धति
 खतरनाक  नहीं  होती  भौर  स्वास्थ्य  बढ़ाती

 है.  पर  जहां  एलोपैबी  के  लिये  बहुत.
 रुपया  रला  जाता  है  झायुववेंद  के  लिये  बहुत
 थोड़ा  रखा  जाता  है।  प्राप  बड़े  बड़े  धहरों
 में  आयुर्वेद  के  बड़े  अस्पताल  बनाइये  जिससे
 जनता  को  लाभ  हो  ny

 इसी  तरह  से  झ्ापको  स्कालरक्षिप  देकर
 ऐसे  विद्यार्थियों  को  तैयार  करना  चाहिये
 जो  कि  भायुववेंद  भो  पढ़ें  ौर  डाक्टरी  भी
 पढ़ें  ।  आपको  डाक्टरों  को  भी  आयुर्वेद
 पढ़ाना  चाहिये  ।  इस  प्रकार  के  पढ़े  हुए
 विद्यार्थी  आपको  बाद  म  सस्ते  में  काम
 करने  के  लिये  भी  मिल  सकेंगे  ।  आजकल
 डाक्टरी  पढ़ाने  के  लिये  डेढ़  सौ  रुपया  महोना
 चाहिये  जो  कि  कोई  गरीब  श्रादमी  दे  नहीं
 सकता  ।  इसलिये  गरीबों  के  लड़के
 डाक्टरी  पढ़  नहीं  सकते  ।  पश्रगर  आप
 उनको  स्कॉलरशिप  देकर  पढ़ायेंगे  तो  दे
 आपको  थोड़े  ही  ह्पये  में  नौकरी  के  लिये
 मिल  सकेंगे  ny

 मुझे  श्रादा  है  कि  मेरे  इन  सुनझ्ाधों  पर
 विचार  किया  जायेगा  और  सरकार  उन  पर
 ध्यान  देगी  और  इस  दिशा  में  शीघ्र  ठोस
 कदम  झागे  बढ़ाया  जायेगा  ताकि  देश  के
 स्वास्थ्य  में  उन्नति  हो  ।

 Mr.  Chairman:  Pandit  Brij  Narayan
 “Brijesh”.

 Shri  Feroze  Gandhi  (Rai  Bareli):
 You  will  call  the  Minister  at  4.20?

 Shri  Sonavane:  How  much  time  the
 Minister  will  take?  That  may  be
 ascertained,

 Mr.  Chairman:  About  45  minutes?

 Shri  Karmarkar:  About  45  minutes,
 but  in  view  of.the  fact  that  you  have
 called  another  speaker,  I  will  take
 40  minutes

 Shri  वधासक  ह: ... ड  So  he  will
 speak  at  4.201
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 Shri  B.  K.  Gatkwad  (Nasik):  On  a
 point  of  information.  Is  he  the  last
 speaker?

 Mr.  Chairman:  Yes,  I  am  afraid  80.
 I  find  that  three  speakers  exceeded
 their  time,  and  we  have  got  another
 discussion  at  37.00  hours.

 Shri  B.  x,  Gaikwad:  I  had  given  my
 mame.

 Mr.  Chairman:  I  have  many  other
 mames  also  here.  I  have  been
 endeavouring  to  give  everyone  a
 chance,

 Shri  B&B  ्,  Gaikwad:  There  is  one
 Party  in  the  House,  the  Republican
 Party.  There  are  9  Members,  and
 they  are  not  allowed  to  speak.  I  am
 of  the  opinion  that  they  are  given
 partial  treatment  in  this  House.  That
 is  not  proper.

 Mr.  Chairman:  Order,  order.  I  can
 assure  the  hon.  Member  that  so  far  as
 I  am  concerned,  I  am  not  even  aware
 of  it.  But  the  fact  remains  that  I

 have  called  the  next  speaker,  Pandit
 Brij  Narayan  “Brijesh”.

 पंडित  बज  नारायरा  ब्रजेश  (शिवपुरी)  :
 सभापति  महोदय,  स्वास्थ्य  का  विषय
 किसी  पार्टी  का  दल  विशेष  का  विषय  नहीं
 है  ।  इसका  सम्बन्ध  देश  के  साथ  है  1
 झौर  मुझ  प्रसन्नता  है  कि  सदन  में  लगभग
 सभी  सदस्यों  ने  इस  सम्बन्ध  में  अपने
 विचार  औझौर  चिन्ता  व्यक्त  की  है  7  हम
 किसी  भी  देश  या  राष्ट्र  को  यदि  शक्तिशाली
 बनाना  चाहते  हैं  तो  सबसे  पहले  हमें  उसके
 स्वास्थ्य  की  तरफ  ध्यान  देना  चाहिये  ।
 हमारे  यहां  स्पष्ट  घोषणा  की  गयी  है  :

 अर्मार्थ  काम  मोक्षागामृ्‌,  मूलमूक्ते  कलेवर,
 ह. ल  सबधि  संसिध्य,  मवेश्ञादि  निरामय  |

 चर्म,  काम  और  मोक्ष,  इन  चारों  ह 4
 पदार्थों  को  प्राप्ति  हम  तभी  कर  सकते  हैँ
 जब  हमारा  दारीर  स्वस्थ  होगा।  स्वस्थ
 दारीर  में  ही  स्वस्थ  मन  निवास  करता  है
 भौर  स्वस्थ  मन  में  ही  स्वस्थ  विचार  न्ाते
 हैँ  ।  शरीर  यदि  सदोष हूँ  तो मन  भी  सदोष
 होगा  और  उसमें  विचार  भी  प्रपवित्र  पैदा
 होंगे,  भौर  जब  अपवित्र  विचार  पैदा  होंगे
 तो  देश  में  अदान्ति  पेदा  होगी,  झौर  जब
 अशान्ति  पैदा  होगी  तो  योजना  का  सारा
 पैसा  ऑ्ध्ान्ति  को  दमन  करने  में  लग  जायेगा
 ौर  सारा  कारोबार  बन्द  हो  जायेगा  |
 शस्तु  रुनिया  में  हमें  सबसे  प्रधिक  देश  के
 स्वास्थ्य  की  तरफ  ध्यान  देना  चाहिए  भौर
 उसके  लिए  अधिक  से  अधिक  व्यय  किया
 जाना  चाहिए  ताकि  लोगों  को  नीरोग
 बनाया  जा  सके  ।  थह  खर्चा  करना  अत्यन्त
 आवश्यक  और  अ्निवायं  है  v

 मैं  समझता  हूं  कि  जिस  प्रकार  देश  की
 सुरक्षा  झावष्यक  है  उसी  प्रकार  मनुष्य  के
 शरीर  की  रक्षा  भी  ग्रावश्यक  हैँ  1  प्रत्येक
 व्यक्ति  के  द्वारा  ही  राष्ट्र  बनता  हैं  भौर  हर
 एक  व्यक्ति  यदि  अस्वस्थ  हो  जायेगा  तो

 सुरक्षा  भी  कौन  करेगा  u  जब  मनृष्य  स्वयं
 ही  रोगी  है  तो  बचायेगा  कौन ?
 सबसे  प्रथम  शरीर  का  बलिष्ठ  होना,  बलवान
 होना  अत्यन्त  झावश्यक  बात  है  ।  राष्ट्र
 को  दाक्तिशाली  बनाने  के  लिये,  यह  जो
 स्वास्थ्य  का  विभाग  है,  वह  अपना  एक
 अलग  महत्व.  रखता  है  झीौर  बहुत
 अधिक  महत्व  रखता  है

 में  देखता  हूं  कि  मेरे  देश  में  स्वराज्य

 झा  गया  है।  इसमें  कोई  सन्‍्देह  नहीं
 परन्तु  सम्पूर्ण  स्वराज्य  झा  यया  है,  यह  मैं
 इसलिये  नहीं  कह  सकता  कि  हर  दिशा
 में  मेरा  राज्य  नहीं  है।  जिस  प्रकार  शिक्षा
 के  क्षेत्र  में  मेरा  राज्य  नहीं  है,  उसी  प्रकार
 स्वास्थ्य के  क्षेत्र  में  भी  मेरा  राज्य  नहीं  है  ।
 यहां  पर  में  दूसरों  के  द्वारा  संचालित  हूं
 अंग्रेज  जब  यहां  आये,  तो  झपती  पद्धतियां
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 भी  हमारे  सिर  पर  कद  गये--शिक्षा
 यद़ति  भी  भौर  साथ  ही  साथ  इसाज  करने
 की  पद्धति  भी  हमारे  सिर  पर  लाद  गये।
 इस  सम्बन्ध  में  मुझे  झ्कबर  के  ये  शब्द  याद
 भा  रहे  हैं--

 तिपल  में  ब्‌  श्राये  क्‍यों  मां-बाप  के  अ्रतवार  की,
 दूध  तो  डिब्बे  का  है  भौर  तालीम  है  सरकार  की  a

 सरकार  की  तालीम  चल  रही  है  और  डिब्बे
 का  दूध  खाने  को  मिल  रहा  है,  तो  लोग
 कंसे  झपने  शासन  का  साथ  देंगे,  अपनी
 गवर्मेमेंट  को  'बलधाली  बनायेंगे  ?  यह
 महत्वपूर्ण  विषय  है,  जिस  पर  विचार  किया
 जाना  चाहिये  ।  यह  जो  कोझापरेशन
 नहीं  मिलता  है,  उस  का  कारण  कया  है  ?

 हमारा  मन  स्वस्थ  नहीं  होने  पाता  है  ।
 जो  प्ंग्रेजी  पद्धति  चली  आ  रही  है.  दम
 जानते  है  कि  हमारी  सरकार  उसके  बारे  में
 विदा  है,  वाध्य  है  -  इतनी  बड़ी  जो
 मशीन  है,  इतनी  बड़ी  दवाइयां  जो  लाद
 दी  गई  हूँ,  इन  सबको  एक  ही  दिन  में  नहीं
 हटाया  जा  सकता  है  1  किन्तु  फिर  भी
 मेरे  राज्य  की  प्रवुलि  इस  दिशा  में  होनी
 चाहिये  कि  जितना  अधिक  हम  अपने  घर
 की  वस्तुओं  का  उपयोग  करेंगे,  उतना  ही
 हमारे  लिये  लाभकारी  होगा  ।  एक  तरफ
 देश  में  मुद्रा-स्फीति  बढ़  रही  है,  दूसरी  तरफ
 वैनेंसिलीन  से  इलाज  किया  जा  रहा  है  |
 लोग  तंग  हें  ।  में  अपने  विभाग  के  एक
 सज्जन  को  हास्पिटल  में  मिला  ।  बह
 पैनेसिलीन  के  इन्जेक्शन  के  कारण  परेशान
 थे।  उन  को  पसीना  झा  रहा  था,  आंखों
 से  पानी  बह  रहा  था,  मानों  प्राण  निकलने
 बाले  हों  ।  क्या  हमारी  साधारण  दवाओं
 से  काम  नहीं  चल  सकता  है  ?  क्यों  हम
 पैसा  भी  खर्च  करें  और  साथ  में  खत्तरा
 भी  मोल  लें  ?  झायुर्वेद  पति  को  म्दि
 यहां  स्थान  दिया  जाये,  तो  थोड़े  में  ही  काम
 अल  सकता  है  +  यदि  में  यहां  पर  नुस्खा
 जी  देने  लग  जाऊं,  तो  ऋषप  झ्राइजर्य  करेंगे
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 कि  पुष्टि  झौर  ताकत  के  लिये  इतने  चोटे.
 छोटे  नुस्खे  हमारे  लोगों  ने  दिये  ॥

 सौभाग्य  पुष्टि  बल  कुक्र  विवर्धनानि,
 किम्‌  सन्ति  नो  बहुनि  रसायनानि  ¢

 wad  वर्धिनि  किन्तु  सिताज्य  बुक्‍्ता:
 दुग्घादते  लमम  कोपि  मतः  प्रयोग:  ।

 वे  कहते  हैं  कि  सौभाग्य,  पुष्टि,  बल  भौर
 वोर्य  को  बढ़ाने  के  लिये  बहुत  से  टानिक  हैं
 दुनिया  में,  किन्तु  शुद्ध  दुग्ध,  जिस  में  घृत  और
 मिसरी  मिली  हुई  है,  से  जढ़  कर  कोई  टानिक
 नहीं  है।  आज  पाउडर  क्रीम  और  साथ
 में सतो  पर  खर्चा  होता  है,  लेकिन  में  कहता  हूं
 कि  रात्रि  में  आध  सेर  दूध  में  छटांक  धुत
 झौर  मिसरी  डाल  कर  पीजिये,  तो  किसी
 दूसरे  के  गाल  से  गाल  रगड़ो,  तो  वह  भी
 चिकना  हो  जायगा  ।  स्नो  और  क्रीम
 की  कोई  आवश्यकता  नहीं  रहेगी  ।  छेकिन
 आज  शवस्था  यह  हो  रही  है  कि  स्नो  और
 कम  पर  खर्चा  हो  रहा  है,  लेकिन  जो  सामग्री
 प्राप्त  होनी  चाहिये,  बह  प्राप्त  नहीं  हो  रही  है
 और  न  उस  तरफ  शासन  का  ध्यान  ही  जा
 रहा  है  ।  मैं  यह  निवेदन  करना  चाहता  हूं  कि

 आयुर्वेद  दास्त्र  कौ  तरफ  गम्भीरतापूर्वक
 ध्यान  दे  कर  अन्वेषण  करने  की  आवदयकता
 है--कैवल  बातों  से  काम  नहीं  चलेगा  a
 ora  भी  प्रनेक  बैच  गांवों  में  पड़े  हुए  हैं,
 जिन  के  दो  पैसे  के  नुस्खे  से  काम  चल  जाता  है,
 जो  कि  दो  सौ  से  नहीं  हो  सकता  है।  सरजन
 के  पास  लोग  जाते  हैं।  राय  लेते  हैं।  उस
 में  दस  दिन  लग  जाते  हैं  7  राय  लेने  के
 दो  सौ  रुपये  लगते  हें  झौर  श्रगर  इलाज
 कराया  जाय,  तो  चार  सौ  रुपये  लग  जाते
 हैं।  इस  झवस्था  में  गरीब  तो  इलाज
 नहीं  करा  सकता  है।  उसको  तो  मर  ही
 जाना  चाहिमे  फिर  अनेक  प्रकार  के  मैडि-
 कल.  हाल  चुके  हुमे  हैं--डुए.  मेडिकल  हाल,
 सिधारी  मैडिकल  हाल,  राजपुत  मैडिकल  हाल,.
 हत्यारा  सैडिकल  हाल  +  से  सब  मैंडिकस
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 हाल  लूटने  भौर  लाने  के  लिये  हरे  हुए  हैं
 शौर  सोग  परेशान  हो  रहे  हें  t

 आज  हमारे  यहां  गांवों  में  क्या  हो  रहा
 है?  गांवों  में  स्वास्थ्य  की  समोजित  सुविधायें
 ते  होने  के  कारण,  बाहर  से  जो  हमारे
 कात्रु  आला  रहे हैं,  थे  लोगों  को  पकड़  पकट  कर
 इस  झाघार  पर  विवर्मी  बना  रहे  हैं  1  वे
 हमारे  साथ  कंसे  रह  सकते  हैं  ?  यदि
 उनको  राज्य  के  द्वारा  सस्ती  ओर  प्रच्छी
 स्वास्थ्य  की  सुविधा  नहीं  मिलेगी,  तो
 शर्मान्तर  के  साथ  ही  राष्ट्रान्तर  होगा  भौर
 उनकी  नेशनेलिटी  दूसरों  के  साथ  बर्ष  जायेगी
 झौर  झाज  जो  हमारे  मित्र  हेँ,  वे  कल  हमारे
 दनु  हो  जायेंगे  ।  इस  को  कोई  नहीं
 शोक  सकेगा  Vy  राज्य  को  सुदुढ़  और
 दाक्ति  बनाने  के  लिये  सस्ती  और  सुविधा-
 पूर्वक  मिलने  वाली  आयुर्वेद  पद्धति  की  तरफ

 गस्भी  रतापूर्वक  ध्यान  देने  की  श्रावश्वकता  है  |
 केवल  भाषणबाज़ी  से  काम  नहीं  चलेगा  ।

 मुझे  प्रसन्नता  है  कि  इस  सदन  के  बहुत
 से  माननीय  सदस्यों  ने  इस  पर  जोर  दिया
 है  और  माननीय  मंत्री  महोदय  को  अब  इस
 बारे  में  निश्चय  हो  गया  होगा  ।  श्रव
 कोई  विशेष  प्रार्थना  की  आवश्यकता  नहीं
 कि  वह  आधी  से  ज्यादा  रकम  भारतीय
 पद्धति  को  तरफ  खर्ब  करें  और  जिस  जिस
 ग्राम  में  हजार,  दो  हजार  की  जन-संख्या  हो,
 उसमें  जरूर  औषधालय  स्थापित  करें,
 जिसमे  लोगों  को  विश्वास  हो  कि  मेरा
 अपना  राज्य  है  पर  बीमारी  के  समय

 यहां  से  मुझे  भऔपधि  मिल  सकती  है
 यह  जय  तो  बोले  ग्रापको  झौर  मरते  वक्‍त
 अंग्रेजी  दबाप्नों  को  देखे  ।  हमारे  यहां  मरते
 बक्त  गंगाजल  दिया  जाता  है।  झ्राप  तुलसो
 जल  दें,  परन्तु  कुनीन  क्यों  देते  हैं,  कंठ
 में  पैनेसिलीन  क्‍यों  लगाते  हैं  ?  मरते  समय
 उनको  अपने  देश  की  ध्रौषधि  दें,  ताकि  शाप

 पर  उम्र  को  भरोसा  हो  शौर  मरने  के  बाद

 बहू  फिर  भाप  का  साथ  देने  के  लिये  झापें  ।
 झाप  जाहते  &  कि  थे  मरने  के  बाद  दूसरों  के
 दो  कर  आयें।  हम  तो  इसी  लिये  श्रपनी

 चीज  देते  हें  कि  मर  कर  फिर  हमारे  पास
 ही  चला  झाये  1  यही  हमारी  फ़िलासफी
 है,  यही  हमारा  तत्वज्ञान  है।

 अन्त  में  में  फिर  यह  प्रार्थना  करूंगा
 कि  भारतीय  यूनानी  पद्धति  की  तरफ़  ध्यान
 दे  कर  उसको  प्रश्नय  देने  की  भ्रावश्यकता
 है,  ताकि  देदा  में  यह  विश्वास  चैदा  हो  कि
 हमारे  राज्य  को  हमारे  स्वास्थ्य  का  पूरा
 ध्यान  है।

 Shri  B.  K.  Gaikwad:  Mr.  Chairman,
 Sir,  I  am  not  very  fond  of  talking  in
 this  House.  But,  whenever  I  get  an
 opportunity,  I  want  to  represent  the
 grievances  of  those  who  are  not  repre-
 sented  or  grievances  of  which  are  not
 put  before  this  House.  So  much  has
 been  spoken  about  the  items  that  are
 dealt  with  by  the  Ministry  of  Health.
 But,  I  find  that  there  is  one  item
 which  has  not  been  as  yet  tackled  by
 any  of  the  hon.  Members—I  do  not
 blame  them-—and  that  problem  is  slum
 clearance,  particularly  in  the  Delhi
 Municipal  area.

 Sir,  Delhi  is  the  capital  city  of  India.
 You  will  find  at  one  end  there  is  the
 Ashoka  Hotel.  At  the  other  corners
 you  will  find  in  huts  whose  height  is
 4  ft.  and  whose  length  and  width  are
 something  like  4  to  5  ft.  six  or  seven
 members  living  in  such  a  hut.  In
 short,  you  will  find  on  one  side  there
 is  heaven  and  on  the  other  side  there
 is  hell  in  this  capital  city  of  India.
 Several  foreigners,  Rajahs  and  Maha-
 rajahs  are  visiting  Delhi.  Of  course,
 we  take  them  to  the  Ashoka  Hotel
 and  make  every  arrangement  for  them.
 But,  if  we  take  them  to  these  places,
 they  will  come  to  know  what  India  is
 and  how  poor  are  the  people  of  India.

 Shri  Jagdish  Awasthi:  They  won't
 praise  the  Government.

 Shri  B.  K.  Gaikwad:  Whether  they
 will  praise  them  or  will  not  praise
 them  is  different.  But,  you  will  find
 that  whenever  questions  are  put  the
 information  which  is  supplied  by  the
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 Ministers  concerned  is  not  correct.
 During  the  last  week,  Government
 brought  forward  the  legislation  Public
 Premises  (Eviction  of  Unauthorised
 Occupants)  Bill  which  has  been  sent
 to  the  Joint  Committee  for  considera-
 tion.  What  is  the  substance  of  that
 Bill?  The  substance  of  that  Bill  is
 that  they  want  to  evict  all  the
 unauthorised  occupants,  Who  are  the
 unauthorised  occupants?  Those  people
 who  have  constructed  this  new
 Delhi  and  all  other  new  constructions
 wherever  they  are  coming  up.  These
 poor  people  who  are  living  in  these
 huts  have  constructed  these  buildings.
 They  have  unauthorisedly  occupied
 some  Government  land  or  some
 municipal  land  and  Government  want
 to  evict  them  immediately  by  passing
 this  Bill.  I  do  not  know  what  the
 reply  the  Government  is  going  to  give
 if  the  question  is  put  as  to  what  other
 alternative  arrangements  are  going  to
 be  made  if  these  people  are  evicted.

 When  questions  were  put  as  to  the
 number  of  homeless  people  in  Delhi,
 the  reply  which  was  given  by  hon.
 Deputy  Home  Minister  Shri  Datar  was
 that  it  was  6,000  and  now  it  must  have
 come  to  about  10,000.  But,  if  you  go
 through  the  report  that  has  been
 published  by  the  Health  Ministry,  you
 will  find  that  the  Ministry  has  said
 that  there  are  20,000  families,  homeless
 families—not  20,000  but  20,000  fami-
 lies—and  it  is  not  possible  for  Gov~
 ernment  to  make  some  arrangement  for
 them  within  two  to  three  years.  If
 Government  is  not  in  a  position  to
 make  any  arrangement  within  2  to  3
 years,  then,  what  will  be  the  position
 of  those  people  who  are  living  in
 these  huts?  As  soon  as  this  legisia-
 tion  is  passed,  the  question  will  be
 before  Government.  When  this
 Bill  was  under  consideration,
 several  people  represented  their
 gtievances,  They  were  thinking  of
 having  a  morcha  on  Government.  But
 the  question  before  Government  is
 that,  unless  and  until  some  provision
 is  made  for  their  residence,  they
 should  not  be  evicted  from  the  places

 where  they  are  residing.  That  was
 the  grievance  I  put  before  the  House
 by  way  of  moving  that  cut  motion.
 There  were  so  many  figures  with  me
 which  I  could  have  put  before  the
 Government  but  there  is  no  time  at  my
 disposal.  As  a  great  favour  by  the
 Chairman,  I  was  allowed  to  say  these
 few  words.  That  is  why  I  conclude
 with  these  words.  I  hope  that  the
 Government  will  look  into  the  matter
 and  see  that  these  people  are  not
 evicted  from  their  present  hutments
 unless  and  until  they  are  provided
 with  alternative  accommodation.

 Shri  Karmarkar:  Mr.  Chairman,  I
 am  grateful  to  the’-hon.  Members  who
 have  participated  in  the  debate  for  the
 high  level  which  they  maintained  in
 the  debate  and  for  the  many  useful
 suggestions  that  were  put  forward  to
 our  advantage.  When  I  try  to  the
 best  of  my  ability  to  do  justice  to  the
 various  observations  made  here,  I  find
 it  physically  impossible  to  do  so  within
 the  time  available  to  me.  Ultimately,
 as  every  debate  on  the  health  of  the
 nation,  this  debate  results  in  impor-
 tant  suggestions  regarding  the  prob-
 lems  before  us.  I  am  also  grateful,  I
 must  say,  as  all  that  has  been  said  has
 been  really  relevant  to  the  scope  of
 the  work  of  the  Government.  It  is
 often  that  some  well-meaning  friends
 complain  for  directing  them  to  the
 States  for  a  particular  question.  As
 circumstances  would  have  it,  depend-
 ing  upon  the  financial  resources  as
 between  the  States  and  the  Centre  and
 the  particular  division  of  work  bet-
 ween  the  States  and  the  Centre,  it  is
 the  function  of  the  States:to  cater  to
 the  direct  medical  needs  of  the  popu-
 lation  of  each  State.  It  is  for  the
 Centre  to  take  active  interest  in  and
 formulate  schemes  relating  to  Ali
 India  problems—problems  like
 Malaria,  T.B.,  filarie,  cancer,  and  if  I
 may  say  so,  family  planning  and
 things  like  that.

 Shri  झ,  ह  Nayar  Is  it  a  disease?

 Shri  Karmarkar:  I  know  Mr.  Nayar
 would  look  upon  it  as  a  blessing  and
 that  is  why  I  said:  “if  I  may  say  a",
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 That  is  how  it  is.  That  is  the  broad
 demarcation  within  which  we  func-
 tion.  I  am  happy  that  suggestions  of
 a  useful  nature  have  been  made  on  all
 these  subjects.

 I  will  first  deal  with  the  observa-
 tions  connected  with  what  may  be
 called  common  national  programmes.
 A  complaint  came  from  a  colleague  of
 ours  about  the  taking  of  steps  regard-
 ing  malaria  in  a  particular  district  or
 region  where  he  came  from.  This  is
 one  of  the  items  on  which  the  country
 as  a  whole  can  look  upon  with  a  sense
 of  satisfaction.  From  what  was  known
 to  be  a  national  malaria  control  pro-
 gramme,  we  are  about  to  switch  on,  on
 the  Ist  of  April,  to  the  national
 malaria  eradication  programme.  I  was
 once  pointedly  asked  about  the  differ-
 ence  between  these  two  programmes.
 (Interruptions.;  हि  two  hon.  Members
 speak,  it  is  difficult  to  follow.  I  can
 lend  one  ear,  to  each  but  it  will  not
 help.

 Shri  झ  ह  Nayar:  It  is  a  bad  day
 for  beginning  it.  It  is  not  an  auspi-
 cious  day  for  a  good  venture.

 Shri  Karmarkar:  This  is  people  who
 look  upon  this  in  the  conventional
 way,  but  for  the  Government  whch
 has  equal  faith  on  all  the  days  of  the
 year,  any  day  is  good  enough.

 Shri  Sadhan  Gupia  (Cailcutta—
 East):  Then  why  should  the  Ministers
 be  sworn  on  the  2nd  April?

 Sbri  Karmarkar:  I  was  saying  that
 some  hon.  Members  did  not  understand
 the  difference  between  contro]  and
 eradication.  There  has  been  a  pro-
 gressive  decline  in  the  incidence  rate
 of  malaria.  Take  for  instance  the
 figures.  In  ‘1947,  a  rough  assessment
 of  malaria  incidence  shows  about  75
 million  cases.  There  was  some  effort
 and  at  the  time  of  partial  control,  dur-
 ing  1953-54,  the  incidence  came  down
 to  60°7  million.  It  steeply  came  down
 to  ae  million  cases  in  1954-55  and
 there  wes  another  steep  fall  in  1955-56
 and  the  number  was  about  793  mul.
 lion.  Doubtless  between  956  and  now,
 the  figure  must  have  gone  down  still
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 farther.  The  hon.  Members  may  pere
 haps  think  it  a  little  exaggeration  but
 it  is  really  true.  In  some  of  the  cities,
 for  instance  in  Delhi,  many  reports
 come  of  malaria  fevers.  But  when  we
 examine  the  blood  samples,  it  is  not
 malaria.  Maybe,  on  account  of  the
 effective  action  taken,  malaria  is  a
 thing  of  the  past  in  some  areas,  That
 is  due  to  the  co-operation  of  the
 people  and  the  effectiveness  of  the
 programme  itself.

 Now,  what  happens  is  this.  The
 original  scheme's  coverage  was  not  &
 total  coverage.  The  eradication
 scheme  contemplates  total  coverage,
 going  into  the  nook  and  corner,  having
 more  intensive  efforts  and  further  les-
 sening  the  incidence  of  malaria.  It  has
 been  found  that  this  would  be  cheaper
 also.  If  we  had  gone  on  along  the
 control]  programme  in  the  Second  and
 Th'rd  Plans,  the  expenditure  would
 have  been  Rs.  52  crores.  The  pro-
 gramme  of  2  years  control  programme
 and  six  years  of  the  eradication  pro-
 gramme  and  two  years  of  maintenance
 during  the  Second  and  Third  Plan
 would  be  Rs.  66:35  crores.  But  the
 annual  expenditure  after  the  eradica-
 tion  programme  is  successfully  gone
 through  will  be  round  about  two
 crores  as  against  Rs.  24  crores  under
 the  contro]  programme  for  five  years.
 That  is  what  we  are  on.  If  the  co-
 operation  and  the  excellence  of  the
 work  continue  or  increase,  we  look
 forward  to  a  period  when  we  shall  be
 able  to  cover  the  whole  country  with
 this  programme  with  less  expenditure
 in  the  result.  Perhaps  we  cannot  can-
 ceive  of  a  period  when  we  can  com-
 pletely  eliminate  malaria.  Conceivably
 there  may  be  a  few  cases  but  it  will
 cease  to  be  a  problem.  I  can  give  this
 assurance  to  my  hon.  friend  who  com-
 plained  about  a  particular  area.  Unless
 the  mosquitoes  in  this  particular  area
 are  different  from  those  in  the  other
 parts  of  India,  he  can  rest  assured
 that  his  area  will  be  rid  of  this
 disease.  No  doubt,  it  is  possible  that
 in  our  present  control  programme,  we
 may  not  have  been  able  to  reach  his
 area.  So,  he  might  have  possibly  been
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 Jess  hopeful  than  he  should  be.  It  is
 possible  his  area  is  one  of  those  areas
 left  out.  I  can  assure  him  that  his
 area  will  come  under  this  complete
 eradication  programme  with  equal
 success.

 Next  in  importance  is  filarie.  It  is
 rather  a  fell  disease.  It  comes  very
 quietly.  It  does  not  kill  a  patient.  It
 Goes  not  show  even  that  mercy  of
 killing  quickly.  It  rests  with  him  or
 her.  The  suffering  is  long,  and  of  a
 peculiar  kind.  Though  the  mortality
 is  net  considerable,  the  psychosomatic
 disturbances  caused  by  the  disease  and
 their  consequent  effects  on  the  com-
 munity,  loss  of  manpower  due  to
 incapacitation  as  also  the  social  stigma
 resulting  from  the  physical  disfigure-
 ment,  etc.  make  this  disease  worse
 than  malaria.  I  am  rather  sorry.  I
 frankly  share  my  feelings  with  the
 Members  here.  Owing  to  paucity  of
 funds  and  also  owing  to  the  fact  that
 we  have  given  top  priority  to  the
 malaria  programme  for  which  we
 receive  such  large  aid  from  foreign
 sources,  we  have  had  very  regretfully
 to  curtail  our  programme  regarding
 this.  I  wish  it  is  possible  for  the  Gov-
 ernment  and  this  Ministry  to  muster
 up  more  funds  than  we  are  able  to
 during  the  Second  Plan  and  get  along
 with  a  programme  of  filaria  control  on
 the  scale  which  we  had  originally
 planned.  I  would  also  make  a  plea  for
 a  little  of  public  co-operation  in  this
 matter  because,  unlike  prophylactic
 measures  in  some  other  ailments  which
 are  simple  enough,  in  respect  of  filaria
 in  the  very  act  of  giving  a  protective
 injection  you  inflict  some  pain,  some
 fever  and  things  like  that  on  the  per-
 son  whom  you  want  to  immunise.
 There  it  is  that  we  shall  very  much
 appreciate  hearty  public  co-operation,
 especially  from  the  area  of  my  hon.
 friend,  Shri  ्य  P.  Nayar  which  happens
 to  be  an  area  severely  suffering  from
 this  disease.  In  spite  of  his  complaints
 of  what  is  being  done  and  what  is  not
 being  done  in  his  area,  Iam  very
 happy  to  say  that  our  ald  was  heartily
 given  and  it  was  heartily  received.  I
 should  also  like  to  say  that  the  Min-

 ister  for  Health  in  Kerala  is  2  wide
 awake  person,  and  I  am  quite  sure
 that  many  of  my  hon.  friend  Shri
 Nayar’s  complaints  of  what  is  being
 done  there  are  absolutely  groundiess..

 While  on  this  point.  about  filaria,  for
 the  information  of  the  House  I  might
 say  that  we  are  trying  synthesised
 insecticides  as  also  indoor  residual
 sprays,  but  I  am  advised  that  it  takes
 5  to  7  years  for  the  microfilariasis  ta
 disappear  from  an  infected  person.
 There  have  been  some  drugs  like
 Hatrazan  and  Banocide  which  have
 been  found  to  be  effective  to  a  certain
 extent,  and  mass  treatment  along  with
 anti-mosquito  measures  hold  good
 promise  for  the  control  of  the  infection.

 I  would  inform  my  hon.  friend,  Shri
 Nayar  that  Kerala  happens  to  be  one
 of  the  four  States  where  centres  which
 have  already  been  sanctioned  have  not
 yet  been  opened  and  I  am  genuinely
 sorry  about  it.  This  is  a  problem
 which  cannot  be  neglected  in  the  least,
 There  are  four  States—three  centres
 in  Kerala,  two  jn  Uttar  Pradesh,  two
 in  West  Bengal  and  one  in  Assam—
 which  have  not  yet  opened  the  centres;
 otherwise  the  total  units  of  46  would
 have  been  brought  into  operation.

 We  have  also  survey  units  for  find-
 ing  out  filaria  patients.  Excepting
 two  units  for  Assam  which  are  under
 consideration,  all  the  filaria  survey
 units  are  in  operation.  The  surveys
 at  the  present  moment  cover  a  popula-
 tion  of  6°43  millions,  of  which  actual
 examinations  have  been  made  to  the
 tune  of  5  per  cent  to  40  per  cent  for
 random  samples.  We  have  also  got  a
 training  programme  in  which  92  filaria
 advisers  and  05  inspectors  have  been
 trained  so  far.

 That  brings  me  to  the  problem  of
 T.B.  Much  has  been  said  about  it.  I
 agree  with  the  observations  of  dis-
 tinguished  Members  who  said  that  this
 is  a  very  serious  problem.  One  can-
 not  have  an  exact  census  estimate  of
 people  suffering.  The  latest  sample
 survey  that  was  taken  all  over  the.
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 country  through  six  units  alao  con-
 firms  the  view  that  the  sufféring
 patients  at  the  present  moment  may  be
 anywhere  26  lakh  persons.  Although
 it  is  estimated  that  about  500,000  peo-
 Ple  die  during  the  year,  it  is  also
 equally  true  that  this  is  not—unlike
 some  other  ailment—a  problem  that
 can  be  met  simply  by  medical  treat-
 ment.  It  is  also  largely  a  problem  of
 malnutrition.  We  can  never  hope  to
 solve  this  problem  unless  we  also  solve
 the  problem  of  malnutrition  side  by
 side.  Anyway,  we  have  to  make  the
 best  possible  attempt  to  bring  medical
 relief  to  those  who  are  likely  to  suffer,
 or  are  incipiently  suffering  from  this
 curse,  or  are  actually  suffering.

 I  should  like  to  share  with  the  House
 a  conclusion  which,  as  a  layman.  I
 have  arr:ved  at.  It  is  a  simple  matter.
 20  or  30  years  ago,  if  anyone  was
 suffering  from  TB.  if  it  was  an
 advanced  case  it  was  given  up  as  lost.
 Thanks  to  the  progress  today  among
 the  experts  in  the  country,  very  good
 operations  are  made,  operations  which
 we  did  not  have  30  years  back.  There
 is  a  greater  deal  of  treatment  and
 attention  given,  and  it  was  something
 of  a  surprise  to  me  to  find  when  I  paid
 visits  to  some  of  the  leading  hospitals
 and  sanatoria—what  then  was  to  my
 utter  dismay—that  one-third  of  the
 accommodation  for  paying  patients  was
 vacant,  which  was  full  0  or  5  years
 back.  Ona  little  further  thought,  I
 found  that  there  should  be  no  surprise
 about  the  matter,  because  these  days
 domiciliary  treatment  can  also  be
 equally  effective,  thanks  to  the  modern
 system—in  spite  of  whatever  feeling
 we  have  of  this  system  or  that  system
 -—and  the  modern.  researches  in
 medicine  which  have  brought  medi-
 cines  of  a  very  good  character  to
 combat  T.B.  It  is  possible  now  for  a
 man  not  to  have  to  resort  to  sana-
 torium  at  an  expense  of  Rs.  50  to  Rs.
 i00  a  month.  He  can  remain  at  home,
 consult  a  doctor,  get  treatment  and
 manage  the  whole  thing  within  Rs.  80
 or  Rs.  40.  .

 In  a  sense,  one  might  say  that  so
 far  as  the  middle  class  and  higher
 middle  class  sufferers  are  concerned
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 the  problem  has  been  made  a  little
 easy,  but  the  large  majority  of  sut-
 ferers  are  the  poor  man,  about  70  per
 cent  to  80  per  cent.  For  them  we  have
 a  programme  for  increased  number  of
 beds,  programme  for  isolation  of  beds
 and  for  larger  aid  to  all  institutions,
 catering  clinics  and  the  like,  pro-
 gramme  to  give  X-ray  apparatus  to
 200  clinics—this  year  we  gave  it  to  60
 units—and  other  efforts.  Inspite  of  all
 our  efforts,  I  think  it  can  be  easily
 said  that  it  is  an  impossible  pro-
 gramme,  if  we  think  in  terms  of  taking
 them  to  any  particular  place—resort,
 sanatorium  or  a  hospital—and  keep
 the  patients  there  for  treatment.  We
 have  to  take  the  treatment  to  their
 door.

 From  that  point  of  view,  there  is  a
 very  good  experiment  being  done  in
 Madras  as  to  how  far  this  domiciliary
 treatment  can  be  successful.  In  this
 connection,  I  am  happy  to  see  the
 large  non-official  aid  that  has  been
 coming  from  distinguished  institutions
 who  have  been  doing  work  in  social
 service  for  a  long  period  of  years.
 Many  Christian  Mission  institutions,
 institutions  being  conducted  by  Ram-
 krishna  Mission  and  many  other  pub-
 lic  spirited  bodies  and  charitable  insti-
 tutions  are  rendering,  I  must  say
 gratefully,  very  meritorious  service.  If
 I  might  add  without  any  ह...
 ment  to  what  we  ourselves  are  doing
 in  the  field,  some  of  the  work  that  is
 being  done  by  them  is  sometimes
 much  better  than  some  of  the  work
 that  we  have  been  doing.  I  am  proud
 of  that.  It  had  been,  if  I  may  put  it
 humbly,  one  of  my  efforts  to  see  to  it
 that  so  far  as  is  possible  these  private
 efforts  should  be  encouraged.  I  am
 lrappy  to  say  that  my  Ministry  has
 been  able  to  do  something  precious  by
 these  institutions  and,  by  and  large,
 I  am  also  happy  to  tell  this  House
 that  these  institutions  have  utilised.
 that  aid  to  the  great  advantage  of
 sufferers  who  go  under  their  care.

 Shri  Jagdish  Awasthi:  What  about
 Kanpur  which  has  got  the  highest
 number  of  T.B.  patients?
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 Shri  Karmarkar:  If  it  is  a  deserving

 case,  it  will  always  be  helped;  ६  have
 no  doubt  about  that.  We  do  not  go
 by  the  highest  number  but  by  the  effi-
 ciency  of  the  institution.  It  is  an
 industrial  area  and,  therefore,  it  is
 likely  that  the  highest  number  may  be
 there.  I  am  prone  to  believe  that  the
 rural  areas  are  likely  to  face  less  of
 this  problem-—not  only  T.B.  but  same
 is  the  case  with  regard  to  all  other
 allments—and  it  is  likely  to  be  on  the
 increase  in  cities  like  Bombay,  Cal-
 cutta,  Kanpur—of  course,  it  comes  a
 little  below—Madras  and  places  like
 that.

 Shri  ह  RB.  Patel:  Is  it  not  much
 more  in  villages?

 Shri  Karmarkar:  It  is  very  difficult
 to  say  how  many  birds  are  sitting  on
 this  tree  and  how  many  on  that;  by
 the  time  we  count  the  birds  fly  away.

 The  problem  is  serious  enough  both
 in  the  villages  and  in  the  towns,  but
 I  will  not  hide  from  the  House  the
 fact  that  it  is  much  more  in  the  case
 of  larger  cities  where  there  is  less
 fresh  sir,  more  congestion,  more  slums
 and  less  opportunities  for  children  to
 play.  Maybe-—-I  may  be  wrong—
 during  the  next  ten  years  bigger  cities
 are  going  to  be  the  worse  affected
 than  the  rural  areas.  Rural  areas  are
 good  if-we  give  good  water  and  a
 little  help  like  that,  Our  peasants  are
 perhaps  a  little  more  sturdy  than
 people  in  towns.  We  need  not  divert
 to  it  and  have  a  full  discussion  on
 that;  it  is  not  exactly  relevant  here.

 Having  dealt  with  T.B.,  I  should  also
 like  to  say  a  few  words  about  another
 problem,  and  that  is  about  cancer.
 Cancer,  I  am  told,  is  a  problem  of  old
 people.  Well,  it  is  no  comfort  to  us.
 It  is  a  problem  which  needs  to  be  look-
 ed  into,  I  am  told—that  in  an  advanc-
 ed  and  prosperous  country  like  the
 United  States  of  America,  the  inci-
 dence  of  cancer,  relatively  speaking,  is
 almost  about  the  same  as  tuberculosis
 in  India.  At  any  given  moment,  there
 are  about  a  million  patients  suffering
 from  cancer  in  the  United  States  and
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 about  200,000  people  die  every  year
 which  is  well  for  a  country  of  that  size
 and  prosperity  and  well-being.  That
 is  there.  I  was  told  that  one  of  the
 reasons  is  that  people  live  longer
 there.

 The  other  day  I  read  a  small  para-
 graph  in  one  of  the  newspapers  that
 one  of  the  worries  of  the  government
 in  a  particular  country  was  that  the
 people  have  begun  to  live  longer;  the
 result  of  it  being  that  the  longer  you
 live  that  greater  the  worries  you  have
 I  do  not  want  to  depress  the  ambition
 of  the  people  who  want  to  live  for  full
 hundred  years.  But  it  is  my  duty  to
 tell  them  that  the  longer  that  they  live
 and  when  they  become  nearer  a
 hundred  they  are  likely  to  contract
 some  of  these  things  which  are  very
 undes:rable.  Anyway,  it  is  no  com-
 fort  for  us  to  find,  whether  in  Bombay,
 Caleutta  or  Madras  or  Hyderabad  or
 in  any  larger  city  and  the  villages,
 the  cancer  cases  are  going  up  more
 and  more.

 6°5l  hrs.

 (Mr.  Speaker  in  the  Chair)

 We  are  trying  to  do  our  best,  to  do
 whatever  we  can,  in  the  field.

 The  next  in  the  order  of  importance,
 in  the  observations  made,  was  family
 planning.  I  think  before  I  come  to
 family  plann'ng,  I  would  deal  with
 leprosy.  About  leprosy,  the  report
 that  has  been  placed  before  the  House
 gives  a  fairly  good  idea  of  what  is
 being  done.  In  the  field  of  leprosy,
 even  before  the  Government  came
 very  actively  on  the  scene,  there  were
 non-official  organisations  going  into  it,
 and  I  must  here  acknowledge  with
 gratitude-the  great  and  immense  ser-
 v.ces  that  have  been  rendered  by  the
 Gandhi  Smarak  Nidhi.  In  fact,  they
 were  the  organisation  which  gave  us
 the  first  batch  of  workers  in  H'machal
 Pradesh  when  we  began  our  work.

 T  am  also  proud  to  say  that  in  the
 nine  centues  they  have  been  conduct«
 ing  till  now,—what  they  call  the  sur-
 vey  and  home-to-home  treatment,  a
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 domiciliary  treatment  basis—the  work
 done  is  of  a  very  high  order..  I  had
 occasion  to  visit  one  such  centre  in
 Keraia  when  I  was  there  last  time.  I
 found  that  in  a  population  of  11,000,
 in  $I  villages,  they  surveyed  the
 whole  population,  and  they  got  about
 800  patients.  I  was  very  happy  to
 observe  that  about  50  of  th  were
 sent  back  completely  cured,  a  result
 which  is  really  creditable.  And  80,  in
 a  like  manner,  there  were  other  insti-

 tutions
 also  which  were  doing  good

 work.

 Now,  under  a  scheme  that  has  been
 adopted  by  Government,  we  are  try-
 ing  to  spread  roundabout  the  country
 what  we  call  control  schemes.  -We
 have  till  now  developed  four  treat-
 ment  and  study  centres;  36  subsidiary
 centres;  these  were  sanctioned  dur-
 ing  the  first  Five  Year  Plan.  There
 are  34  subsidiary  centres  during  the
 second  Five  Year  Plan  period—I  have
 got  those  figures  in  which  we  may
 not  be  interested  just  now.  So,  out  of
 74  centres  that  have  been  sanctioned,
 about  57  have  started  functioning.

 I  am  told  that  a  population  of  round-
 about  40  lakhs  has  been  surveyed.
 About  38,000  patients—I  forget  the
 actual  figure—have  been  found  and
 treatment  is  being  extended  to  them.
 I  am  sorry  to  tell  the  House  this—
 that  so  far  as  my  assessment  of  actual
 work  is  concerned,  I  am  not  prepared
 to  say  that  work  is  being  done  satis-
 factorily  everywhere.  It  depends  upon
 so  many  problems.  Leprosy,  in  the
 first  instance,  was  a  repelling  disease.
 People  ran  away  from  that.  But  I  am
 happy  to  say  that  States  are  doing
 their  best,  the  best  that  they  can,
 towards  meeting  this  menace.  The
 work  has  been  slow,  and  the  disease
 is  very  difficult  to  cure.  But,  in  any
 case,  this  is  the  only  way  in  which  we
 thought  we  can  grapple  with  this
 problem  to  cover  the  whole  country
 by  these  centres  of  survey  and  treat-
 ment.  I  cannot  dwell  on  this  subject
 longer  for  want  of  time.

 Then  I  should  lke  to  come  to
 -another  subject.  I  may  say  that  my

 Demands  for  Grants  (6420.

 Ayurveda  friend  there  who  apoke
 about  this  family  planning,  did  not
 give  a  shot  at  it  before  he  dealt  with
 it,  because  he  said  this  is  never  going
 to  succeed.  In  any  case,  I  am  quite
 sure  that  so  far  as  he  is  concerned,  he
 has  not  that  problem,  and  so  far  as
 others  are  concerned,  he  has  all  his
 best  wishes  for  it.  While  on  this  point,
 I  am  happy  to  tell  the  House  that
 unlike  the  atmosphere  that  was  there,
 about  two  or  three  years  ago,  about
 family  planning,  which  always  raised
 a  smile  wherever  anyone  advocating
 this  went,  the  problem  is  being  taken
 up  quite  seriously.  It  is  not,  in  fact,
 a  discovery,  but  it  was  a  thing  which
 was  obvious  and  which  one  did  not
 see.  When  we  began  our  family  plan-
 ning  programme  officially,  we  found,
 to  our  pleasant  surprise,  that  the  art
 was  being  practised  long  before  by
 educated  people  without  advertising
 their  action  for  obvious  reasons.  I
 was  very  relieved  to  find  the  serious-
 ness  with  which  our  people  have
 begun  to  look  upon  this  problem.

 If  the  House  would  pardon  me,  I
 may  share  with  it  an  instance.  I  am
 giving  the  instance  of  a  young  man.

 Mr.  Speaker:  Hon.  Members  are
 anxious  to  know  what  the  Govern-
 ment  has  done  now,  what  facilities,  if
 any,  are  provided  by  way  of  instruc-
 tion  or  otherwise.

 Shri  Karmarkar:  Since  doubts  were
 expressed  about  the  feasibility  of  it,  I
 was  trying  to  tell  them—but  it  is  not
 really  important.  I  might  tell
 it  on  some  other  occasion.

 Mr.  Speaker:  The  hon,  Minister
 knows  that  the  time  is  short.

 Shri  Karmarkar:  I  request  that
 another  ten  minutes  may  be  given  to
 me,  because  the  debate  began  at.
 ‘12-10  p.m.  The  method  by  which  we
 are  operating  now  is  that  we  have
 set  before  ourselves  the  goal  of  a
 certain  number  of  clinics.  The  target
 period  that  we  have  put  before  our-
 selves  as  up  to  March,  1958,  as  part
 of  our  Plan  for  the  Second  Five  Year
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 {Shri  Karmarkar]
 Plan,  was  3870  clinics.  We.  have
 divided  this  into  two  types  of  clinics—
 one  is  the  rural  and  the  other  Is_  the
 urban.  Then  again,  any  Govern-
 ment  can  take  up  this  work.  A  non-
 official  organisation  can  take  up  this
 work.  In  either  case,  we  give  a  non-
 recurring  expenditure  all  right.  With
 regard  to  recurring  expenditur®,  we
 normally  give  the  non-official  orga-
 nisation  about  80  per  cent  of  the
 recurring  expenditure,  and  the  State
 Government  is:  given  about  50  per
 cent  of  the  recurring  expenditure.  It
 is  a  fact  that  more  clinics  have  been
 opened  in  the  urban  areas,  as  was  to
 have  been  expected,  than  in  the  rural
 areas,

 Last  year,  this  day,  many  of  the
 State  Governments  had  not  yet
 appointed  their  family  planning
 officers,  though  we  had  offered  to  pay
 them  in  full.  I  am  happy  to  say  that
 in  most  of  the  States  now,  as  the
 report  makes  it  clear,  family  plan-
 ning  officers  have  been  appointed,
 family  planning  boards  have  been
 established,  and  a  large  number  of
 clinics,  much  beyond  the  target,  have
 been  sanctioned.  Sanction  has  been
 issued  for  408  clinics,  244  rural  and
 364  urban,  Of  these,  377  clinics  are
 reported  to  be  already  functioning.

 In  the  clinics,  advice  on  the
 methods  of  family  planning  is  given
 and  also  contraceptives  are  distribut-
 ed  free  of  charge  to  low  income
 groups.  I  should  not  like  to  detain
 the  House  very  long  on  this  part  of
 the  programme.  I  should  just  like
 to  say—I  may  be  permitted  to  say  it
 —that  almost  near  unanimity  is  now
 there,  We  were  rather  depressed  by
 what  well-meaning  critics  frightened
 us  with—namely,  in  the  villages  this
 idea  would  not  work.  I  am  happy
 to  say  it  has  been  falsified  now.
 Whenever  anyone  goes  in  the  villages,
 they  put  the  problem  to  them;  the
 village  folk,  men  and  women,  have
 also  thought  about  it  seriously.  It

 is  really  a  fact,  if  I  may  say  so,  that
 it  is  a  good  augury  for  the  program-
 me,  namely,  that  the  general
 acceptance  by  public  opinion  has
 been  very  good.

 In  fact,  again  with  your  permission,
 I  can  tell  the  House  that  I  am  happy
 at  the  type  of  letters  that  we  receive
 from  serious-method  people,  and  I
 am  quite  sure  that  the  House  will  not
 take  it  in  light  mood  when  I  tell
 them  this  fact.  I  had  a_  recent
 occasion  to  receive  a  letter  in  which
 there  was  a  young  man  writing  to
 me.  It  was  a  young  man  who  was
 married,  I  think,  on  the  27th  August.
 He  writes  to  me  a  letter  on  the  Sth
 September.  He  says:  “I  am  27
 years  old.  My  wife  is  22  years  old.
 We  do  not  propose  to  have  any  child-
 ren  for  five  years.  Will  you  kindly
 advise  me  (Laughter)  as  to  the  best
 methods  of  family  planning?"  I  did
 not  take  it  in  that  light  mood.  I
 directed  that  letter  to  the  officer  con-
 cerned,  saying  that  here  is  a  young
 man  who  has  got  a  future  before  him,
 who  is  planning  the  whole  thing
 seriously  and  we  must  give  him  all
 help.  (Laughter.)

 I  am  sorry  that  somehow  or  other
 for  people  for  whom  it  is  no  problem,
 this  subject  is  humorous.

 27  hrs.

 Mr,  Speaker:  The  hon.  Minister
 evidently  wants  to  make  a  very  dry
 subject  very  interesting  and  therefore,
 he  has  given  these  anecdotes

 Shri  Karmarkar:  Coming  back  to
 my  point,  I  would  lock  for  the  co-~
 operation  of  the  Members  of  this
 House  in  the  working  of  this  pro-
 gramme.  But  there  is  one  small
 risk  in  this  programme  unlike  in
 other  programmes.

 Mr.  Speaker:  What  is  the  difficulty
 in  Government's  advising  every  dcc-
 tor  who  is  in  charge  of  any  dispens-
 ary  or  hespital  to  assist  in  this
 also?  Instead  of  there  being  separate
 clinics,  each  doctor  must  be  told
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 about  this  also  as  part  of  his  educa-
 tion.  Then,  so  far  as  this  matte:  is
 concerned,  why  shculd  there  be  sepa-
 rate  clinics?  Similarly,  even  with
 respect  to  leprosy  treatment,  where-
 ever  there  is  a  hospital,  =  leprosy
 unit  can  be  attached  to  it;  lep:osy  can
 be  controlled  today,  though  not  cured.
 Why  should  this  not  be  done.  instead
 of  going  on  adding  a  number  of  sena-
 rate  clinics?

 Shri  Karmarkar:  That  is  right.
 That  would  be  the  ultimate  objective.
 You  have  correctl,  anticipated  what
 is  happening,  because  we  really  want
 to  generalise  it  new.  If  in  every
 hospital  every  doctor  could  know  this
 also,  it  would  be  a  good  thing.  In
 fact,  at  a  meeting  held  of  the  Family
 Planning  Board,  a  suggestion  was
 made  that  a  course  on  family  plan-
 ning  as  in  leprory  tuberculssis  etc,
 should  be  included  so  as  not  to  over-
 burden  the  student  and  the  curri-
 culum  through  which  every  student
 has  to  go.

 The  whole  rationale  of  the  family
 planning  clinics  was  adopted  when  it
 was  thought  that  the  country  might
 not  take  it  so  readily  as  it  has  already
 done.  Now.  really,  the  time  has
 come  when  we  want  to  universalise
 the  programme,  as  you  have  said.
 In  fact,  if  I  may  say  so  with  respect,
 you  have  correctly  anticipated  the
 situation.  And  we  are  trying  to
 request  these  family  planning  clinics
 not  only  to  tell  everybody  as  soon
 as  he  or  she  comes,  ‘Oh,  do  not  have
 children’  and  thus  give  a  negative
 message,  but  we  are  asking  these
 doctors  to  look  after  the  families.
 Here  in  Delhi,  our  family  Planning
 doctors  and  their  units  undertook  to
 celebrate  children’s  programme  on
 ‘14th  November  last,  in  order  that
 this  might  be  considered  not  as  some-
 thing  which  advocates  mere  family
 limitation  and  gives  a  negative  mes-
 sage  to  everybody  saying  ‘Do  not
 have  children’  but  as  something  that
 gives  a  positive  message  in  order  that

 e  person  may  make  his  family
 limited  but  with  a  view  te  seeing
 that  the  family  he  will  have  will
 a  very  happy  family.  And  that

 24  MARCH  958  Demands  for  Grants  6424

 the  idea  that  is  catching  up  very  well.
 And  there,  I  would  like  to  leave  the
 subject.

 Then,  I  would  like  to  refer  to  one
 or  two  important  points  that  were
 made  during  the  course  of  the
 debates.  I  am  happy  ६0  know  that
 the  services  of  the  Contributory
 Health  Service  Scheme  have  been
 appreciated.  In  fact,  I  might  have
 the  liberty  of  referring  to  one  matter
 since  it  has  been  mentioned  on  the
 floor  of  the  House.  There  has  been
 a  desire  on  behalf  of  the  Members  of
 Parliament  to  have  a  scheme  by
 which  they  could  have  some  benefits
 of  the  Contributory  Health  Service
 Scheme.  I  should  not  hide  from  this
 House  that  I  would  wholly  welcome
 such  a  measure.  But  the  only  diffi-
 culty  is  this  that  different  Members
 hold  different  views  and  they  would
 like  to  switch  on  and  off  in  the  sense
 that  they  would  like  to  be  members
 now  end  not  members  three  months
 hence.  If  some  system  is  evolved  by
 which  a  certain  number  of  Members—.
 I  do  not  say,  and  in  fact,  it  will  be

 “unreasonable  for  me  ४४१  expect  it,  that
 all  the  Members  should  join  this
 scheme;  I  do  not—at  least  half  the
 number  of  Members  join  it  ona
 permanent  basis  and  on  a  reasonable
 basis—I  think  the  idea  when  it  was
 mooted  before  was  that  they  should
 pay  Rs.  60  a  year  as  health  insurance
 —~no  one  would  be  more  pleased  than
 I  to  be  able  to  be  of  some  service  to
 Members  of  Parliament.

 Mr.  Speaker:  I  understood  him  to
 be  very  anxious  about  it.

 Shri  Karmarkar:  I  am  sorry.  I
 do  not  want  to  be  disrespectful.  Some
 of  them  are  anxious  by  turns;  some-
 times,  they  are  and  sometimes  they
 are  not,  and  then  they  also  say,  it
 is  quite  right  to  have  treatment  here
 so  long  as  we  are  here,  but  what
 about  the  scheme  when  we  go  back
 home.  Iam  hoping,  and  I  am  always
 hoping,  that  half  the  number  of  Mem-
 bers  will  be  amenable  because  ulti-
 mately,  if  we  are  able  to  work  a
 scheme  like  this,  it  might  be  a  model
 everywhere.
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 {Shri  Karmarkar}
 Before  I  part  with  this  subject  of

 Contributory  Health  Service  scheme,
 I  should  like  to  give  the  House  the
 progress  that  this  scheme  has  made.
 As  against  223,000  beneficiaries  in
 1954,  we  have  now  got  on  record
 404,800.  The  daily  average  attend-
 ance  at  the  dispensaries  is  now  ‘10,676
 as  against  4,504  in  1954,  As  against
 6  dispensaries  in  1954,  we  have  now
 21.  As  for  the  number  of  doctors
 employed,  as  against  4]  at  that  time,
 we  now  have  20;  and  as  for  special-
 ists,  we  have  20,  As  for  assistant
 surgeons,  as  agairist  29  then  we  now
 have  96.  As  agairst  an  expenditure
 of  Rs.  -15,91,000  (in  round  numbers)
 in  3954,  we  now  have  an  expenditure
 of  Rs.  39,74,400.  But  the  income  is
 more  encouraging;  as  against  the
 receipts  to  the  tune  of  Rs.  7,51,472  in
 1954,  the  income  during  957  was
 Rs.  22,13,000.  That  is  to  say,  against
 a  total  expenditure  of  Rs.  39,74,400,
 the  income  today  is  Rs.  22,183,000;
 almost  about  a  little  less  than  two-
 thirds  of  the  total  expenditure  is
 earned  by  the  contributions.  As  you
 know,  the  contributions  are  very
 light,  They  vary  frcm  8  annas  in
 the  case  of  the  lowest  paid  class  of
 government  servant  to  Rs.  42  per
 month  in  the  case  of  the  highest.

 I  am  happy  to  tell  the  House,
 though  it  might  look  like  patting  one-
 self  on  the  back-—one  has  to  be
 Objective  in  dealing  with  this  sub-
 ject—that  with  the  amenities  that  we
 have  given,  I  see  round  about  me
 amongst  the  clientele  we  are  serving
 a  greater  sense  of  satisfaction  so  far
 as  the  non-outdoor  patient  service  is
 concerned,  In  a  thing  like  this,  the
 number  of  out-door  patients  is  large.
 I  am  afraid  that  this  is  a  problem
 which  we  shall  have  to  face  for  some-
 time,  especially  when  we  have  almost
 near-free  service.  Anything  hap-
 pens.

 I  do  not  mention  this  as  a  typical
 example,  but  I  would  like  to  mention
 an  exmaple  which  shows  the  risks  in
 such  service.  A  girl  of  16,  when
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 she  was  breaking  her  wisdom  tooth,
 was  advised  by  some  of  her  relatives
 to  get  injections  under  the  C.H.S.
 scheme.  She,  therefore,  took  a  fancy
 to  save  herself  from  pain.  Someone
 told  her  that  pencillin  could  stop
 the  pain.  I  am  afraid  it  was  not  a
 very  good  advice  that  she  got.  She
 took  about  442  injections.  With  that,
 the  pain  decreased  and  went  off,  but
 the  pain  of  the  injections  continued
 for  a  longer  time.

 I  am  mentioning  this  to  show  how
 even  the  best  treatment  could  be
 abused,  but  by  and  large...

 Mr.  Speaker:  Did  she  get  herself
 injected  by  herself?

 Shri  Karmarkar:  Not  by  herself,
 but  by  a  competent  doctor.

 Mr.  Speaker:  The  hon.  Minister's
 doctor,  is  at  fault.  Merely  because
 somebody  wants  injections,  how  can
 the  doctor  give  2  injections?

 Shri  Karmarkar:  You  are  entirely
 right.

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 Did  she  belong  to  the  Scheme?

 Mr.  Speaker:  At  this  rate,  people
 will  be  afraid  to  go  to  the  doctors.

 Shri  Karmarkar:  I  am  happy  to
 know  that  the  Minister  of  Parlia-
 mentary  Affairs  jis  taking  a  keen
 interest.  But  the  person  did  belong
 to  this  scheme.

 Dr.  Pashupati  Mandal;  What  about
 permanent  cadre  of  staff?

 Shri  Karmarkar:  That  is  an  import-
 ant  point,  and  a  vexing  point.
 Jill  very  recently  the  Finarce  Min-
 istry  forbade  us  from  making  all
 these  servants  permanent.  In  fact,
 the  Scheme  was  not  permanent  It
 has  now  been  declared  semi-
 nent  and  we  are  going  ahead  with
 making  three-fourth  of  the  doctors
 permanent  in  the.  first  instance..  ee



 Here  I  must  express  my  gratitude
 to  the  services  of  the  doctors—the
 personnel—-though  they  get  their  due
 remuneration  and  all  that,  they  have
 had  to  face  public  opinion,  which  was
 in  some  cases,  unsympathetic.  They
 bore  all  that,  and  I  must  convey  my
 sense  of  appreciation  १०  all  the  doc-
 tors  and  to  all  those  connected  with
 this  organisation  which  has  been  the
 first  experiment  of  its  kind  and
 which,  I  am  happy  to  be  able  to  tell
 the  House,  is  being  done  in  a  fairly
 exeditable  manner.

 I  have  now  only  five  minutes  in
 which  to  deal  with  the  general  points
 made.  I  should  say  that  Shri  Kodi-
 yan’s  observations  were  very  studied
 and  very  helpful.  In  fact,  I  could
 all  along  the  line  agree  with  about
 80  per  cent  of  the  observations  that
 he  made,  except  the  ‘crap’  that  was
 there  in  parts  of  his  speech.  Other-
 wise,  I  think  his  suggestions  were
 very  useful,  and  if  Members  repre-
 senting  medicine  and  health  affairs
 on  that  side  of  the  House  are  equally
 informed-—are  better  informed—I  am
 quite  sure  that  we  on  this  side  of  the
 House  will  greatly  benefit  from  them.

 I  wish  I  had  been  able  to  say  the
 same  thing  about  the  observations  of
 my  other  hon.  friend,  Shri  V.  P.
 Nayar.  But  time  prohibits  me  from
 going  through  ‘sll  the  observations
 that  he  made.  He  referred  to  import
 of  drugs.  I  agree  with  him  when  he
 says  that  as  far  as  possible,  we  should
 manufacture  our  own  drugs  required
 by  us.  Recently,  a  scheme  is  under
 consideration  with  Soviet  representa-
 tives  for  the  manufacture  of  certain
 drugs,  and  we  have  also  schemes
 with  other  countries.  We  do  believe

 in  the  wholesomeness  of  making  our
 country  sclf-sufficient  in  this  matter,
 as  in  others.

 He  also  spoke  about  autonomous
 institutions.  I  om  afraid  I  also  do
 not  very  largely  fancy  autonomous
 institutions  within  the  Ministry.  But
 the  All  India  Medical  Institute  has
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 been  there.  He  referred  to  a  Pro-
 fessor  of  Surgery  and  Professor  of
 Medicine.  It  is  only  recently-—I
 think  in  the  last  month—that  these
 appointments  have  been  made.  One
 of  them,  I  think,  is  yet  to  take
 charge,  So  there  is  no  question  of
 his  not  been  abie  to  work,  because
 he  has  not  yet  joined.  About  the
 Professor  of  Fadiology,  I  partly
 appreciate  what  Shri  द  P.  Nayar
 said.  But  his  services  are  being
 utilised  in  the  best  manner  possible.
 We  are  taking  th:  best  services  from
 him.

 I  am  very  happy  that  at  long  last
 he  has  lixed  an  action  which  we  have
 taken  on  this  side.  But  I  think
 largely  nugative  actions  meet  with
 his  approval.  Negative  though  this
 action  waz,  it  was  positive  in  a  sense,
 and  we  thought  that  it  was  best  to
 give  notice  to  the  architects  not
 because  they  belonged  to  a  particular
 nationality  but  because  we  thought
 that  the  work  right  progress  better
 that  way.

 He  referred  to  post-graduate  edu-
 cation  and  the  rest.  Everything  that should  be  swept  away  meets  with
 his  general  approval.  I  wish  he
 reads  the  other  parts  of  the  address
 of  the  President  of  the  Indian  Medi-
 cal  Association  which  contains  many
 wholesome  suggestions  though  he  has
 allowed  himself  to  say  some  things
 which  are  unreasonable,  with  which
 my  hon.  friend  has  agreed.

 Now,  one  point  before  I  sit  down.
 I  should  not  neglect  it.  That  is  the
 point  raised  by  Pandit  Thakur  Das
 Bhargava  and  a  number  of  our  col-
 leagues  and  by  our  friend  Shri  Bhag-
 wan  Din  there.  I  am  very  happy  to
 see  that  a  colleague  of  ours,  who  is
 deeply  inierested  in  the  progress  of
 Ayurveda,  has  actually  visited  the
 Jamnagar  Institute.

 I  may  tell  the  House  frankly,  as  a
 layman,  that  though  the  work  is  still
 going  on,  it  is  of  such  crucial  and
 important  character  and  is  being  done
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 on  such  sound  lines  and  able  guid-
 ance  that  it  deserves  a_  little  more
 encouragement  by  the  Members  of

 _this  House  There  was  one  expert
 who  was  gatherimg  1,200  plants.  His
 real  job  was  to  set  aside  the  spurious
 from  the  real  ones.  Even  apart  from
 that,  he  has  been  doing  this  precious
 work  and  has  hard  200  sampites  des-
 cribed.

 In  another  section,  I  saw  someone
 who  is  in  no  sense  guilty  of  English
 or  ailopathy—a  sanskrit  scholar.  He
 has  been  busy  taking  all  the  ancient
 sanskrit  texts  and  gathering  informa-
 tion  on  every  little  piece  of  item  like
 anatomic  paris  or  names,  or  the
 names  of  medicines  and  things  like
 that  right  down  trom  Rigveda  and
 the  Atharwa  Veda  onwards  to  modern
 times  in  so  far  as  ancient  lore  is
 concerned.

 An  Hon.  Member:  What  is  the
 good?

 Shri  Karmarkar:  The  good  of  it  is
 to  gather  wisdom  wherever  it  comes
 from.  So  the  whole  thing  is  inter-
 esting.  I  am  not  only  sure  that  it
 will  be  helpful  to  us  though  we  call
 ourselves  modern,  but,  in  a  historical
 sense  for  the  purpose  of  building  up
 the  history  of  ancient  medicine,  it
 will  have  a  very  great  importance.

 At  a  third  section  I  saw  certain
 ailments  taken  up  for  instance
 panduroga.  It  means,  in  a  general
 sense,  anaemia  which  can  be  of  differ-
 ent  categories  and  for  various
 reasons.  There  the  patients  are
 treated  in  suddha  ayurvedic  way;  but
 the  results  are  being  checked  by
 independent  allopaths,  modern  medi-
 cine  doctors,  because  the  idea  is  to
 put  the  process  as  a  sort  of  research
 work  and  to  tell  the  world.  They
 are  not  trying  to  agree  or  disagree
 because  there  is  a  temptation  to  agree
 with  whatever  ayurvedic  work  is
 being  done  if  it  is  done  by  Govern-
 ment.  They  might  agree  or  disagree,
 But  they  are  objective.  And,  I  can
 see  that  in  many  cases—as  a  layman
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 looking  at  the  records—that  cases
 which  had  been  described  as  pandu-
 roga  were  treated  by  more  vaids  than
 one  in  the  old  way  and  the  results
 achieved  were  satisfactory  in,  say,
 l,  2,  3  or  4  tests  like  the  haemoglobin

 It  would  satisfy  that  test.  But,
 in  some  other  respect,  in  some  other
 test,  it  would  not  satisfy.  Things
 like  that  and  research  work  like  that
 are  going  on  and  I  have  no  doubt  in
 my  mind  that  work  of  that  kind
 should  get  the  greatest  encourage-
 ment.

 Regarding  the  aid  that  is  being
 given  to  Ayurvedic  institutions  and
 the  rest,  I  will  not  tire  the  House
 with  the  amounts  of  grants  that  we
 have  made.  I  will  not  also  repeat
 what  I  said  last  year  with  regard  to
 our  output.  My.  friend,  —  Pandit
 Thakur  Das  Bhargava  has  said  that  I
 am  good  enough  but  I  am  helpless.
 Well,  I  do  not  agree  with  both  the
 propositions.  Maybe  I  am  not  good
 enough;  but  I  do  not  think  I  am  _  so
 helpless  as  he  imagines.

 Coming  to  the  subject  the  whole
 point  of  view  is  this  that  during  the
 last  00  years  we  have  been  used
 to  a  certain  type  of  medicine.  The
 modern  medicine  has  been  there.  I
 entirely  agree  that  it  has  been  to  the
 detriment  of  the  old  system.  I  have
 no  doubt  about  it  in  my  mind;  but
 things  have  taken  that  turn,  Even
 in  modern  medicine,  the  concepts  of
 60  years  ago  are  different  from  the
 concepts  of  today.  There  are  peo-
 ple  in  modern  medicine  who  are  old
 enough—70  or  80—who  are  looking
 with  dismay  at  the  tremendous  pro-
 gress  that  has  been  made  by  these
 antibiotics.

 Now,  the  problem  before  me,  as  an
 individual  or  somebody  with  a  high
 responsibilty  in  Government,  is  _  this.
 I  know  it  as  a  matter  of  fact,  that
 even  an  ailment  like  pneumonia,
 which  carried  away  a  large  number
 of  patients  some  0  or  5  years  before,
 is  amenable  to  anti-biotics  today.

 7
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 Shall  I  try  an  anti-biotic  on  a  patient
 who  is  under  my  charge  or  shall  I
 put  off  giving  relief  by  saying  that  I
 am  trying  the  ayurvedic  system  which
 has  got  some  medicine  or  other?

 The  whole  thing  is  like  this.  We
 have  to  look  upon  that  with  an  objec-
 tive  mind.  If  we  have  to  help  ayur-
 veda  in  the  way  they  mean,  then  we
 may  have  to  introduce  some  of  the
 approved  ayurvedic  medicines  in
 every  one  of  our  dispensaries  and
 civil  hospitals.  I  have  no  doubt
 about  it  in  my  mind.  But,  we  can-
 not  gainsay  the  progress  that  has
 been  made  by  modern  science.  And,
 I  for  one,  am  not  prepared  to  do  that.
 Therefore,  the  Planning  Commission
 and  the  Government  of  India  have
 laid  before  them  the  safe  proposition
 that  we  should  help  such  institutions
 as  deserve  help.  There  may  be
 difference  of  opinion  whether  we  have
 done  that  or  not  sufficiently  done
 that;  but,  there  it  is  and  it  is  our
 policy.  We  have  kept  our  minds  open
 to  receive  wisdom  from  any  direction
 it  may  come  from.  We  are  not
 suffering  from  any  inhibition.  We
 also  look  upon  it  as  a  source  of  wis-
 dom,  But  we  cannot  gainsay  that
 modern  researches  have  been  made
 in  this  particular  matter.  We  have
 to  take  whatever  is  best  in  the  field
 of  medicine.  If  there  is.  some  good
 medicine,  it  does  not  matter  whether
 it  was  discovered  in  the  United  States
 or  England.  If  it  is  good  enough  for
 the  mankind  it  has  got  to  be  adopted
 everywhere  just  as  it  is  good  for
 them  to  adopt  Ayurved  if  it  is  good
 enough  for  us.  We  are  prepared  to
 help  all  efforts  being  made  in  the
 field  of  medicine,  whether  it  is  ayur-

 ‘ved  or  homoepathy  or  modern  medi-
 cine.  But  we  have  to  go  slow.  The  :

 State  Governments  are  going  ahead,
 sometimes  alarmingly  fast.  We  have
 to  go  a  little  cautiously.  As  I  have
 said,  if  I  may  say  so  without  hurting
 anybody’s  feelings,  we  have  to  keep
 our  heads  cool.  This  is  a  matter
 which  will  benefit  the  medical  field
 and  bring  medical  facilities  to  our
 people  We  cannot  be  wedded  to
 any  particular  doctrine.  A  surgeon
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 who  was  sawing  the  bone  of  his
 patient  fifty  years  back  will  not  do
 it  now.  We  cannot  say  that  it  is
 good  enough.  We  had  to  adopt  the
 modern  medicine  with  all  its  anaesth-
 esia  asepsis  and  antiseptics.  We.
 had  to  adopt  it.  Therefore,  I  beseech
 all  friends  who  are  taking  deep
 interest  in  this  not  to  allow  an  atmos-
 phere  to  be  created  as  if  one  is
 hostile  to  the  other  whether  it  is
 ayurveda,  or  modern  medicine  or
 homoepathy  or  naturopathy.  I  do
 not  know  some  other  pathy  may
 come.  If  you  create  a  controversy,
 I  am  afraid  that  in  about  five  years’
 time  the  country  may  suffer  from  a
 new  ‘patheosis’  or  something  like
 that.  Whereas  we  cannot  gain  light,
 we  shall  be  creating  heat.  That  is
 our  position.

 If  there  are  some  other  points,
 there  may  be  some  other  occasion
 where  I  shall  deal  with  them.  I  am
 sorry  to  huve  detained  the  House  so
 long.  I  am  also  sorry  for  not  being
 able  to  deal  with  all  the  points  made.
 But  happily  for  us  in  the  fleld  of
 health  there  is  nothing  ixnown  as  con-
 fidential.  I  would  be  very  much
 grateful  not  only  for  the  comments
 and  criticisms—it  is  all  for  the  good—
 and  helpful  suggestions  oe  but  also  if
 the  hon.  Members  take  to  this  work
 seriously  in  their  constituencies  and
 I  shall  be  extremely  happy,  if  they
 ouster  us  with  requests  for  aid  and
 offer  help  and  co-operation.  I  also
 thank  you  for  your  indulgence  for
 permitting  me  more  time  than  I
 really  was  entitled  to.

 Shri  Jagdish  Awasthi:  How  far
 has  the  Government  taken  up  the
 recommendations  made  by  the  Chopra
 Committee,  Pandit  Committee  and
 Dave  Committee  from  time  to  time  in
 the  systems  of  medicines  concerned?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  Sir,  if  you  allow  me,  I
 will  answer  it.  Medicine,  according
 to  us,  is  one  subject,  That  is  to  say,
 it  is  not  divided  up  into  campart-
 ments,  although  there  may  be  various
 approaches  to  it,  AD  those
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 approaches  have  to  be  examined  from
 the  point  of  view  of  what  is  called
 the  scientific  approach.  Therefore,  we
 examine  ayurved  and  try  to  get  the
 most  of  it  but  apply  the  scientific
 mind  to  its  examination.  We  do  not
 mind  how  a  person  treats  his  patient
 but  we  do  feel  that  person  must  have
 normal  scientific  education  in  the
 normal  subject:  whether  it  is  anatomy
 or  whether  it  is  biology  or  physio-
 logy  and  so  on.  He  can  treat  any-
 thing.  But  a  person  who  does  not
 know  what  the  body  is  composed  of
 internally  and  does  not  know  many
 things  which  are  well  konwn  now-a-
 days  through  modern  science,  we
 consider,  is  not  properly  qualified  for
 any  system.  Therefore,  having  had
 that  basic  scientific  training,  we  wel-
 come  his  adopting  any  method  when
 he  has  the  training.  But  we  think  it
 is  not  safe,  unless  that  basic  training
 is  given,  for  a  person  to  be  considered
 wholly  competent  to  deal  with  any
 such  situation.

 Shri  Tangamani  (Madurai):  With
 regard  to  Ayurveda  we  are  grateful
 for  the  details  given  both  by  the
 Prime  Minister  and  the  hon.  Health
 Minister.  But,  regarding  Siddham
 the  Government  of  Madras  has
 recently  started  an  institute  in  Tan-
 jore.  May  I  know  what  is  the
 sort  of  help  that  the  Centre  is  giving?

 Shri  Karmarkar:  I  am  sorry  I
 had  forgotten  to  say  something  about
 the  Siddha  system.  We  are  looking
 upon  it  also  in  the  same  way  as  we
 do  upon  the  other  systems,  We  will
 take  the  good  that  is  there.  In  fact,
 in  Jamnagar  there  is  also  a  section
 dealing  with  that  subject.  I  might
 inform  the  hon.  Member  from  Madras
 that  if  there  is  any  scheme  that  comes
 up  we  shall  be  happy  about  it.

 Seme  Hon.  Members  ,rose—

 My,  Speaker:  All  the  points  that
 have  been  raised  are  answered  ६. कक
 the  best  of  his  ability.  Of  course,

 there  may  be  still  many.  which
 remain  to  be  answered.  I  cannot
 allow  every  hen.  Member  to  put  a
 question  now.  I  have  already  allow-
 ed  two  or  three  questions.  I  will
 now  put  all  the  cut  motions  together.

 All  the  cut  motions  were  put  gnd
 negatived.

 Mr.  Speaker;  The  question  is:
 “That  the  respective  sums  not

 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  3ist
 day  of  March,  ‘1959,  in  respect  of
 the  heads  of  demands  entered  in
 the  second  column  thereof  against
 Demand  Nos.-—-47,  48,  49,  50  and
 121."

 The  motion  was  adopted.
 [The  motions  for  Demands  for

 Grants  which  were  adopted  by  the
 Lok  Sabha  are  reproduced  below
 Ed.]

 Demanp  No.  47—Mrntsrry  or
 HEALTH

 *7hat  a  sum  not  exceeding
 Rs.  12,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  ‘1988,  in
 respect  of  ‘Ministry  of  Health’”.

 Demanp  No.  48—Mxnica,  Services
 “That  a  sum  not  exceeding

 Rs.  4,75,50,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Slst  day  of  March,  1989,  in
 respect  of  ‘Medical  Services’”.

 Demanpd  No.  49—Puatic  Hearn
 “That  a  sum  not  exceeding

 Rs.  12,89,72,000  be  granted  to  the  ©
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 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1959,  in
 respect  of  ‘Public  Health’  ™

 Demand  No.  50—MIscriLANEOUS
 DEPARTMENTS  AND  EXPENDITURE
 UNDER  THE  MINISTRY  OF  HEALTH.
 “That  a  sum  not  exceeding

 Rs.  80,831,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3Ist  day  of  March,  1959,  in
 respect  of  ‘Miscellaneous  de-
 partments  and  expenditure  under
 the  Ministry  of  Health’  _

 Demannd  No.  2—Capirat  OUTLAY  OF
 THE  MINISTRY  OF  HEALTH.

 “That  a  sum  not  exceeding
 Rs.  8,97,76,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1959,  in
 respect  of  ‘Capital  outlay  of  the
 Ministry  of  Health’  a

 *Power  Prosects  IN  Braxra  NANGAL,
 Mr,  Speaker:  The  House  will  now

 take  up  the  Half-an-hour  Discussion.
 The  hon.  Member  who  raises  the  dis-
 cussion  will  have  40  minutes,  the  hon.
 Minister  will  have  0  to  5  minutes
 and  the  other  hon.  Members  who
 have  given  notices  will  be  allowed  one
 or  two  questions.

 Shri  Barish  Chandra  Mathur  (Pali):
 Mr.  Speaker,  Sir,  it  is  not  only  the
 participating  States  of  Punjab  and
 Rajasthan  but  the  entire  country  is
 really  proud  of  this  mighty  and
 majestic  project  of  Bhakra-Nangal.  It
 is,  as  a  matter  of  fact,  symbolic  of
 our  aspirations  and  determined  effort
 to  rehabilitate  our  economy  in  a  big
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 way.  But,  Sir,  the  House  will  be
 amazed  to  learn  how  this  project  is
 being  implemented,  particularly  in
 respect  of  the  power  side.  My  ques-
 tion  is  related  to  the  power  project
 and  I  will  confine  my  observations  to
 that  part  only.

 I  had  a  simple  question,  whether  on
 this  project  which  has  already  cost  us
 crores  and  crores  of  rupees  there  was
 any  agreement  between  the  two  parti-
 cipating  States.  We  would  like  to
 know  what  sort  of  arrangements  have
 been  made  for  the  outlay,  what  sort
 of  arrangement  has  been  made  for  the
 management,  what  sort  of  arrange-.
 ment  has  been  made  for  the  procedure
 to  be  adopted.  We  only  know  in  a
 vague  way  that  we  have  got  a  Bhakra
 Control  Board.  I  do  not  know  who
 appointed  this  Board.  I  do  not  know
 to  whom  this  Bhakra  Control  Board  is
 answerable,  whether  it  is  responsible
 to  the  legislatures  of  both  the  States
 or  not.

 You  will  find,  Sir,  that  originally
 this  scheme  was  envisaged  in  4946
 and  Rs.  75  crores  was  the  estimated
 cost.  In  949  it  went  up  to  Rs.  33
 crores,  in  1951-52  it  was  Rs.  56  crores
 and  in  1955-56  it  was  Rs.  70  crores.
 We  would  like  to  know  whether  it  is
 the  oligarchy  of  a  few  who  plan  and
 spend  as  they  like  or  they  are  res-
 ponsible  to  the  legislatures  of  the
 States  who  are  to  bear  the  burden  of
 this  big  project.  It  is  not  clear  whe-
 ther  the  legislatures  of  these  two
 States  were  taken  into  confidence,
 whether  this  ever-increasing  estimate
 was  placed  before  them,  whether  their
 consent  was  obtained  and  whether  the
 Bhakra  Control  Board  is  answerable
 to  the  legislatures  of  these  two  States,

 Talking  about  the  power  side  of  it,
 as  far  as  generation  of  power  is  con-
 cemed  it  was  agreed  that  it  will
 be  programmed  and  scheduled  in
 a  manner  that  will  enable  both
 the  participating  States  to  receive
 the  benefit  of  it  simultaneously.
 It  was  in  3953  that  the  pro-
 gramme  was  approved.  But  you  will
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 be  surprised  to  know  that  just  the
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 next  day  of  the  approval  being  con-
 veyed,  the  Planning  Commussion  sent
 a  directive  that  so  far  as  the  Rajas-
 than  part  was  concerned,  it  should  be
 kept  in  abeyance,  just  to  ascertain
 whether  it  was  productive  or  not.  I
 do  not  kmow  whether  it  is  envisaged
 under  the  agreement  that  even  after
 &  decision  had  been  arrived  at  another
 decision  could  be  taken  unilaterally  by
 the  Central  Government  and  a  parm
 of  the  implementation  of  the  power
 project  could  be  kept  in  abeyance.
 But  it  was  done.

 Bowever,  a  committee  was  appoint-
 ed,  and  that  committee  recommended
 that  this  project  was  productive  and
 it  should  be  taken  up.  You  will  be
 surprised  to  know  that  it  is  not  only
 that  the  Rajasthan  Government  has
 gone  absolutely  uncared  for  and  sgnor-
 ed  but  deliberate  efforts  have  been
 made  to  sabotage  the  progress  of  work
 in  the  Rajasthan  State.  I  know  I  am
 making  a  very  serious  charge.  It  is  a
 very  grave  charge  to  say  that  a  deli-
 berate  effort  was  made  to  retard  the
 progress  of  the  project  in  a  particular
 State.  But  with  all  the  sense  of  res-
 ponsibility  I  make  the  charge,  the
 allegation.  It  would  be  sheer  madness
 to  say  that  the  Centre  or  even  for
 that  matter,  the  Government  of
 Punjab  was  a  party  to  it.  But  I  do
 maintain  that  it  has  happened  like  this.

 In  1955,  after  everything  was  setti-
 ed;  the  transmission  Hines  were  to  ७९
 constructed  right  up  to  the  feeding
 point.  That  work  was  entrusted  to  the
 Government  of  Punjab.  I  do  nov
 know  for  what  reason.  I  do  not  know
 what  is  the  position  of  Rajasthan  in
 this  matter.  It  was  entrusted  to  the
 Government  of  Punjab,  I  am  told.

 Mr,  Speaker:
 than?

 Even  inside  Rajas-

 Shri  Harish  Chandra  Mathur:  Up  to
 the  feeding  point  from  where  the
 power  was  taken,  and  the  Punjab
 Chief  Engineer  placed  orders  for  the
 construction  of  certain  towers  in  the
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 Amritsar  workshop.  It  was  in  1955,
 and  they  informed  the  Rajasthan  Gov-
 ernment  and  the  Central  Government.
 After  a  little  haphazard  work  in  the:
 workshop,  the  work  was  stopped  ean
 these  towers.  And  nobody  knew
 anything  about  it.  Neither  the  Centre
 nor  the  Rajasthan  Government  knew
 anything  about  it.  The  Rajasthan
 Government  possibly  went  to  sleep,
 and@  they  were  awakened  in  ‘1957,  only
 to  know  that  nothing  had  been  done
 and  the  work  which  had  been  started
 had  already  been  stopped.

 It  is  almost  fantastic.  I  do  not
 know  what  sort  of  arrangement  existed
 under  which  such  criminal  negligence
 on  the  part  of  one  and  criminal  overt
 act  on  the  part  of  the  other  to  retard
 the  progress  could  be  possible.  The
 Bhakra-Nangal  Board  which  35
 supposed  to  manage  the  thing  is  abso-
 lutely  unaware  of  the  whole  situation.
 Even  after  that,  they  wanted  certain
 transformers.  A  member  of  the  Cen-
 tral  Water  and  Power  Commission
 who  had  gone  out  to  foreign  countries
 for  procuring  the  equipment  for  the
 Heavy  Electrical  Equipment  Factory
 at  Bhopal,  was  asked  by  the  Rajasthan
 Government  to  procure  the  transfor-
 mers.  But  the  Chief  Engineer  of  Pun-
 jab,  who  was  with  the  Member,  stated
 that  these  transformers  need  not  be
 procured  because  the  service  station
 equipment  for  the  project  would  be
 available  any  time  and  that  the  trans-
 tormers  were  superfluous.  And  so,
 the  transformers  were  not  obtained.
 But  the  result  today  is  that  the  service
 Station  equipment  is  not  there.  The
 transformers  are  not  there.  The  entire
 area  of  Rajasthan  which  should  have
 received  the  electric  supply  in  April,

 956,  has  not  received  it  to  this  day.
 T  am  doubtful  whether  it  has  any
 prospects  of  receiving  it  even  by  the
 end  of  this  year.

 This  is  the  sort  of  thing  which  has
 been  going  on.  I  do  not  know  what

 a

 is  the  sort  of  agreement  which  has.
 been  entered  into,  what  is  the  sort  of
 managing  agency  which  has  been  put

 .



 म

 हैंड

 है

 08
 8

 i

 te  indica

 23858 wade ग

 thing  very  rotten  which
 a

 a

 &

 apart  |  :  3  F

 cs

 ow  to  ensure  that  the  leeway  is  made
 good  in  future.  What  steps  are  taken
 to  punish  the  officers  for  corruption,
 where  not  only  one  or  two  indivi-
 duals  are  concerned,  but  where  welfare
 of  a  few  thousands  is  concerned?
 What  steps  is  the  Bhakra-Nangal
 Control  Board  or  the  Central  Ministry
 going  to  take  against  those  officers,
 those  high  officers,  who  have  just
 retarded  the  progress  of  the  entire
 country?  The  result  is  that  we  have
 not  got  the  electricity  im  the  good  year
 1958;  the  result  is  that  we  are  spend-
 ing  in  Rajasthan  lakhs  of  rupees  more
 on  absolutely  out-dated  power-
 houses,  because  they  have  to  continue
 the  generation.  The  cost  of  genera-
 tion  is  more  than  ten  times  of  what  it
 would  have  been  otherwise.  It  is  not
 able  to  catch  up  with  the  industriali-
 sation  which  would  have  been  there.

 We  would  like  to  know  whether  all
 these  facts  whick'f  have  stated,  and
 which  make  out  a‘  very  serious  and
 gvave  charge,  are  correct  or  not,  how
 the  Minister  would  explain  them  and
 what  steps  are  going  to  be  taken  in
 future  to  see  that  all  the  loss  which
 we  have  sustained  is  made  good,  be-
 cause  interest  is  accumulating;  you
 will  be  surprised  that  even  now  the
 interest  runs  fo  crores  of  rupees,
 though  the  Rajesthan  Government
 haye  not  received  any  benefit  even  to
 this  day.

 ५४
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 are  other  beneficiaries  also.  I  have
 not  the  time  to  tell  you  how  the  other
 beneficiaries  are  being  assisted  to  get
 a  better  supply  and  also  get  a  pre-
 ference  even  over  the  participating
 States.  I  shall  not  mention  at  the
 present  moment  the  fertiliser  factory
 and  the  heavy  water  factory  which  is
 being  established  at  Bhakra-Nangal;
 there  is  a  tussle  going  on  about  the
 rate  at  which  the  electricity  should  be
 supplied.  Who  is  the  deciding  autho-
 rity?  I  would  like  to  know.

 In  spite  of  the  fact  that  Rajasthan
 has  to  receive  only  about  15,000,  k.w
 Delhi  has  already  got  20,000  k.w.  and
 Delhi  is  insisting  on  another  4,000  k.w.
 Rajasthan  which  should  get  preference
 does  insist  that  this  4,000  k.w.  should
 not  be  made  available  to  Delhi.
 Rajasthan  has  got  a  preferential  claim,
 and  it  should  be  given  to  Rajasthan.
 But  I  understand  that  the  Centre  is
 insisting  that  this  power  should  be
 made  available  to  Delhi.

 I  would  like  the  Minister  to  throw
 light  on  all  these  points.

 Shri  J.  BR.  Mehta  (Jodbpur):  My
 hon.  friend  Shri  Harish  Chandra
 Mathur  has  almost  covered  the  entire
 ground,  and,  therefore,  I  shall  only
 try  to  formulate  what  he  has  said  in.”
 the  form  of  questions.

 An  Hon.  Member:  There  is  no
 quorum.

 Mr.  Speaker:  Hon.  Members  should
 continue  to  sit  in  the  House.  If  one
 after  the  other  goes  away,  then  they
 will  take  away  the  quorum.

 Shri  J.  R.  Mehta;  I  want  to  know:

 i)  whether  it  is  correct  that,
 according  to  the  original  pro-
 gramme,  work  on  setting  up
 transmission  towers  was  to  tbe
 started  as  early  as  1955,  but
 that,  as  a  matter  of  fact,  it
 ‘was  not  started  till  the  middle
 of  957
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 {Shri  J.  R,  Mehta)
 (ii)  whether  it  is  correct  that,

 according  to  the  origina]  pro-
 gramme,  power  from  Bhakra-
 Nangal  should  have  been
 made  available  by  April,  1956,
 but  that,  as  a  matter  of  fact,
 it  has  not  been  made  avail-
 able  so  far;

 (iii)  what  factors  were  respons-
 ible  for  the  inordinate  delay
 in  either  case,  and  if  the  delay
 was  due  to  callous  or  deli-
 berate  neglect  or  indifference
 on  the  part  of  some  officers,
 as  suggested  by  the  hon.
 Member  who  initiated  the
 discussion,  what  action  Gov-
 ernment  propose  to  take
 against  them;  and

 (iv)  what  action  the  Central
 Government  contemplate  to
 take  to  expedite  matters  now,
 and  to  make  amends  for  the
 delay  so  far  as  this  may  be
 possible.

 Further,  will  Government  be  pleas-
 ed  to  give  an  assurance  that  no  power
 from  Bhakra  beyond  what  has  already
 been  agreed  to  by  the  participating
 States  will  be  given  to  other  States
 or  localities  without  similar  consent
 on  the  part  of  the  participating  States
 and  that  if  any  extra  power  is  avail-
 able,  the  needs  of  Rajasthan  will  be
 given  preference?

 Shri  Rameshwar  Tantia  (Sikar):  I
 want  to  ask  two  questions  in  regard
 to  the  Bhakra-Nangal  project.  The
 first  question  is  this.  What  are  the
 reasons  for  the  delay  in  the  supply
 of  Bhakra-Nangal  power  to  Rajasthan,
 and  by  what  time  will  the  full  supply
 be  made?

 My  secong  question  is  this.  As
 Rajasthan  is  getting  a  good  part  of
 the  Bhakra-Nangal  power,  for  dis-
 tricts  like  Sekawati  and  Churu  where
 the  land  is  high  and  no  canal  is  pos-
 sible,  will  Government  consider  the
 Question  of  supplying  power  at  cheap
 rates  20  as  to  enable  them  to  have
 their  lands  irrigated  by  tube-wells?.

 The  Minister  ef  Irrigation  and
 Power  (Shri  8S.  K.  Pati  Mr,  -
 Speaker,  Sir,  at  the  outset,  I  agree
 with  my  hon.  friend,  Shri  Harish
 Chandra  Mathur,  that  there  has  been
 some  delay,  and  I  might  even  agree,
 delay  which  cannot  be  justified  so  far
 as  the  supply  of  power  to  Rajasthan
 is  concerned.  I  am  extremely  sorry
 about  it.  I  can  assure  him  that  ever
 since  I  have  taken  up  this  Ministry,
 right  during  the  Jast  ten  months  I  do
 not  know  how  many  letters  have  been
 exchanged  that  that  part  of  project
 should  be  implemented  both  by  Raj-
 asthan  and  Punjab  as  quickly  as
 possible.

 Now,  in  the  few  minutes  at  my
 disposal,  I  would  tell  him  what  exact-
 ly  is  the  position.  One  thing  which
 possibly  I  might  deal  in  my  reply  to
 the  cut  motions  day  after  tomorrow
 is-that  so  far  as  this  arrangement  of
 the  Control  Board  is  concerned,  I  am
 not  very  happy  about  it.  The  legal
 sanctions  behind  it  etc.  are  matters
 which  really  call  for  some  kind  of
 explanation.  But  there  it  is.  The
 House  has  done  it,  accepted  it  and  it
 is  going  on.  Therefore,  I  do  not  wish
 to  take  the  time  just  now  to  say
 exactly  how  it  could  be  done  because
 it  relates  to  two  States  and  not  one
 State.

 Now,  I  could  assure  the  hon,  Mem-
 ber  about  one  thing.  He  raised  the
 point  as  to  whether  there  was  any
 agreement  between  the  Rajasthan
 Government  and  the  Punjab  Govern-
 ment  as  to  the  allocation  of  this
 power  etc,  and  at  what  stage  it  had
 come.  I  must  say  that  no  formal
 agreement  has  been  executed  so  far
 between  the  Government  of  Punjab
 and  the  Government  of  Rajasthan.  An
 agreement  does  exist  in  regard  to  the
 sharing  of  the  expenditure  and  the
 benefits  (Interruption).  He  will  just
 have  some  patience.  I  will  come  pre-
 sently  to  the  question  as  to  when.
 exactly  the  legal  agreement  will  be
 executed.  te
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 A  decision  was  taken  as  far  back
 ‘as  95]  according  to  which  each

 partner  would  be  entitled  to  receive
 a8  @  matter  of  right,  subject  to  the
 use  in  its  own  area  up  to  a  maximum
 of  the  electricity  available,  calculated
 in  proportign  to  its  share  of  stored
 water  supply.  This  decision  was  taken
 by  the  Bhakra  Control  Board  on
 which  Rajasthan  is  represented.  It
 was  formally  confirmed  by  the  Gov-
 ernment  of  Rajasthan  and  formally
 concurred  in  by  that  Government  in
 ‘1951.  In  accordance  with  this  decision,
 the  share  of  Punjab  and  Rajasthan  in
 the  electricity  produced  from  Bhakra
 is  84-78  per  cent.  for  Punjab  and  15-22
 per  cent.  for  Rajasthan.  I  have
 intimated  this  in  reply  to  a  question
 that  was  asked.

 But  this  proportion  is,  however,  to
 be  calculated  after  deducting  the
 allocation  made  to  a  common  pool
 which  consists  of  power  required  for
 the  Nangal  Fertiliser  Factory,  Delhi,
 water  and  so  on.  Now,  that  also  has
 been  decided  by  the  Control  Board.
 Therefore,  the  common  pool  has  to  be
 removed  first  before  we  come  to  the
 proportion  as  to  how  power  is  to  be
 allocated  between  Rajasthan  and
 Punjab  States.  Whether  it  was  good
 or  bad  is  a  different  thing,  but  the
 Control  Board,  being  in  supreme
 command  so  far  as  that  part  of  it  is
 concerned,  have  done  it,  and  Rajas-
 than  is  a  party  to  it.

 So  far  as  the  actual]  instrument  is
 concerned,  it  has  got  to  be  entered.
 into  by  both  the  States.  No  doubt,
 there  has  been  some  delay  in  the  exe-
 cution  of  a  formal  agreement.  A
 draft  agreement  was  prepared,  but
 before  it,  could  be  finalised,  owing  to
 the  ganisation  of  States  and  the
 consi odient  merger  of  PEPSU  with
 Punjab,  it  had  to  be  recast,  because
 instead  of  three  participants,  the  num.
 ber  of  participants  was  reduced  to
 two.  Therefore,  the  whole  agreement
 has.  to  be  recast.  That  explains  the
 Gelay.  It  ig  expected  that  a  formal

 पं

 ent  based  on  the  decisions
 eady  taken  in  i96i  will  be  signed

 soon.
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 That  brings  me  to  the  question:  as
 to-why  these  power  transmission  lines
 etc.,  to  which  my  hon.  friend  maie-
 a  reference,  were  not  completed  in
 time,  and  to  what  extent  the  Punjab
 State  is  responsible  and  to  what
 extent  his  own  State,  the  Rajasthan
 State,  is  also  responsible  for  that.
 Unless  Rajasthan  was  ready  to  take
 that  power  for  its  utilisation,  it  was
 no  use  giving  that  power  to  it.

 I  think  the  fault  lies  on  both  sides,
 because  there  is  something  that
 Punjab  hag  not  done  and  there  35
 something  which  Rajasthan  has  not
 done.  The  supply  of  power  to  Rajas-
 than  has  to  be  transmitted  through
 various  transmission  lines,  some  of
 which  were  to  be  constructed  by
 Punjab,  and  others  by  Rajasthan.  The
 transmission  lines  from  MHansi  .to
 Rajgarh  via  Hissar,  from  Muketsar  to
 Sri  Ganganagar  and  associated  sub-
 stations  are  to  be  constructed  by  the
 Punjab  Government,  as  he  _  rightly
 said.  The  lines  from  Rajgarh  to
 Ratangarh  and  from  Ratangarh  to
 Bikaner  together  with  all  the  asso-
 ciated  sub-stations  and  the  entire  dis-
 tribution  system  for  supply  of  power
 from  Sri  Ganganagar,  Rajgarh,  Ratan-
 garh,  Bikaner  etc.  are  the  responsibi-
 lity  of  the  Government  of  Rajasthan.
 Both  the  State  Governments,  namely,
 the  Punjab  Government  and  the
 Rajasthan  Government  have  failed,
 each  in  implementing  that  part  of
 their  responsibilities  in  this  connec-~
 tion.  It  is  extremely  regretful  that
 for  various  reasons,  the  construction
 of  these  lines,  their  associated  sub-
 stations  and  the  distribution  scheme
 has  been  behind  schedule  both  in  the
 portion  over  which  the  Punjab  Gov-
 ernment  is  responsible  as  also  in  the
 area  which  is  the  responsibility  of
 Rajasthan,  The  main  reasons  for  the
 delay  and  how  they  have  to  be  got
 round  are:

 qd)  certain  changes  in  the  route  of
 the  Muktesar  and  Sri  Ganganagar
 lineg  that  came  about  as  a  result  of
 the  re-examination  of  the  project.
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 (Shri  Ss.  K.  Patil]
 (2)  the  necessity  of  rectifying  cer-

 tain  technical  defects  discovered  in
 the  prototype  towers;  and

 (3)  the  non-availability  of  steel  for
 fabricating  the  transmission  towers.

 Now,  this  is  the  difficulty  that  comes
 at  every  stage.  If  the  steel  is  not
 available,  with  the  best  will  in  the
 world  of  this  Ministry,  and  also  the
 hon.  Member,  things  cannot  progress.
 The  difficulty  is  being  slowly  obviated.
 As  the  House  is  aware,  there  is  an
 overall  shortage  of  steel  in  the  coun-
 try  and  special  types  of  steel  are
 Yequired  for  the  trarismission  towers.
 In  spite  of  our  best  efforts  in  this
 regard  and  of  the  co-operation  given
 to  us  by  the  Iron  and  Steel  Controller, we  are  still  short  of  about  488  tons  of
 steel  required  for  this  purpose,  out
 of  a  total  of  1,800  tons.  Though  the
 primary  responsibility  for  the  exten-
 sion  of  the  transmission  lines  in  the
 Punjab  area  rests  with  the  Punjab
 Government,  I  am  advised  that  even
 though  these  lines  had  been  construct-
 ed  and  the  power  made  available  to
 Rajasthan,  Rajasthan  is  unable  to
 make  use  of  any  power  because  of
 lack  of  distribution  and  transmission
 system,  in  their  own  areas,  except
 with  a  possible  utilisation  of  500  k.w.
 only  in  the  town  of  Sri  Ganganagar;
 and  perhaps  they  might  have  also
 utilised  about  500  to  000  kw.  in
 Pilani.  But  again  the  distribution  line
 between  Rajgarh  and  Pilani  is  not  yet
 ready.

 After  allowing  reasonable  time  for
 the  supply  of  materials  and  the  con-
 struction  of  transmission  lines,  it  is
 estimated  that  the  Rajasthan  portion
 of  the  work  may  be  completed  by
 mid-959,  by  which  time  also  the
 Punjab  portion  will  be  completed.
 Therefore,  the  hon.  Member  will
 agree  with  me  that  out  of  the  15,000
 or  18,000  k.w.  which  will  be  the  power
 that  Rajasthan  State  will  receive,  they
 could  have  used  by  any  stretch  of
 imagination  only  500  k.w.  in  one
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 place,  another  500  k.w.  in  another

 |

 place,  that  is,  Pilani.  J

 Shri  Harish  Chandra  Mathur:  This
 was  the  demand  in  949  and  if  they
 had  received  they  would  have  taken  4
 up  not  500  but  000  kw.

 Shri  S.  K.  Patil:  The  hon.  Member
 is  just  bringing  a  pointed  reference  to
 it.  The  availability  of  steel  is  really
 the  stumbling  block;  without  it  these
 things  could  not  be  done.  (Interrup-
 tion).

 He  can  ask  questions  and  I.  will
 answer  him.  But,  now,  I  may  be  cut
 in  the  process  of  argument,

 What  about  the  non-participating
 States  and  places  like  Delhi  and  the
 common  pool,  where  they  come  in
 preference  to  others.  The  hon,  Mem-
 ber  will  agree  with  me  that  this  was
 at  the  suggestion  of  the  Control  Board.
 It  may  mean  that  a  few  years  ago
 the  engineers  had  not  thought  that  the
 power  that  will  be  generated  in  Nangal
 would  be  consumed  very  soon.  On
 the  contrary,  they  were  thinking

 |

 possibly  it  may  not  be  consumed  and
 they  requested  the  Delhi  Administra-
 tion  and  the  Central  Government  not
 to  produce  power  in  Delhi  by  diesel
 engines  or  steam  or  whatever  method
 it  may  be  because  the  Bhakra-Nangal
 power  would  be  available  and  they
 wanted  a  market  for  that.  Therefore,
 the  plans  which  the  Delhi  Adminis-
 tration  and  the  Central  Government
 had  in  regard  to  this  city  of  Delhi
 were  set  aside  in  order  that  we  could
 get  this  power  from  them.  It  is  at
 the  request  of  the  Control  Board,  in
 which  both  the  participant  States  are
 there,  that  this  has  been  done.  And,
 surely,  Delhi  is  also  entitled  to  50086
 amount  of  power  although  it  may  not
 be  a  participating  State;  also  Himachal
 and  other  places.  But,  that  is  not  at
 the  cost  of  Rajasthan,  though,  ulti-
 mately,  it  may  mean  that  it  may  make
 a  difference  of  2,000  to  3,000  kw.  in
 the  proportion  in  which  the  power  i
 given.  Therefore,  this  has  been  done
 It  is  not  that  something  that  was  du

 F.
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 to  Rajasthan  was  taken  to  Delhi.  It
 was  not  so.  Delhi  is  entitled  to
 60,000  kws.  out  of  this  total  pool.  We
 are  drawing  only  20,000  kws.  today.
 Delhi  is  anxious  that  it  should  have
 40,000  kws.  almost  immediately  if  it
 could  get  it.  If  I  can  really  guess  as
 to  what  the  power  load  of  Delhi
 would  be  in  the  near  future,  I  would
 think  it  is  somewhere  of  the  order  of
 100,000  kws.  not  only  40,000  kws.  How
 garrulous  and  noisy  the  cities  are,  and
 particularly,  the  capital  city,  The  hon.
 Member  would  not  be  sitting  here  for
 one  moment  if  Delhi  is  kept  in  the
 dark  and  Delhi’s  requirements  are  not
 met.  That  is  the  reason  as  to  why
 this  is  done.

 I  do  not  want  to  take  the  time  of
 the  House  any  more.  If  anything  is
 left  out,  I  can  tell  him  that  I  would
 deal  with  that  when  I  reply  to  the
 cut  motions,  the  day  after  tomorrow.

 But  he  has  made  a  point  that  Rajas-
 than  is  giving  crores  of  rupees  and
 getting  nothing.  Nothing  like  that.  If
 he  knows  the  figures,  he  will  be  con-
 vineed.  After  all,  no  State  will  be
 asked  to  pay  unless  it  has  got  the
 benefit.  Anything  might  be  decided
 but  the  liability  will  be  in  proportion
 to  the  advantages  that  they  have  got
 or  will  be  getting  in  the  future.

 The  Bhakra  power  house  cost  a  total
 of  Rs.  9°33  crores,  Punjab’s  share  is
 Rs.  6°39  crores  and  Rajasthan’s  share
 is  Rs.  2°94  crores.  The  Nangal  Power
 House  costs  Rs.  5  crores.  Punjab’s
 share  is  Rs.  i2°80  crores  and
 Rajasthan’s  Rs.  2°29  crores.  The
 total  cost  of  the  transmission  system
 is  Rs.  2]°47  crores.  Punjab’s  share
 is  Rs.  6°98  crores  and  Rajasthan’s
 Rs.  4°49  crores.  So  far  as  the  power
 section  is  concerned,  the  total  comes
 to  about  Rs.  55°90  or  Rs.  56  crores  out
 of  which  Rs,  46°i7  crores  is  the  share
 of  Punjab  and  only  Rs.  9°73  crores  is
 the  share  of  Rajasthan.  Up  to  the  end
 of  December  957—I  am  not  talking
 of  954  or  1956,  it  is  only  two  or  three
 months  back—a  sum  of  Rs.  38°37
 crores  were  spent  on_  electricity
 portion,  out  of  which  the  share  of
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 Rajasthan  is  only  Rs.  :4l  crores.  The
 hon.  Member  would  then  agree  with
 me  that  although  in  totality,  their
 liability  would  be  somewhere  of  the
 order  of  Rs.  0  crores,  they  have  paid
 about  a  crore  of  rupees.

 I  will  wind  up  by  saying  this.  I
 agree  that  they  have  spent  in  buying
 this  outmoded  equipment  some  money
 and  if  it  stops  at  any  time  it  may  not
 be  sustaining  relief  or  satisfaction  to
 Rajasthan.  But  we  are  trying  to
 remedy  the  situation  as  quickly  as
 possible  and  if  we  cannot  do  it  in  time
 it  is  for  the  reasons  given  here.  If
 anything  is  left  out,  as  I  said,  and  if
 the  hon.  Members  raise  these  points,
 I  shall  be  glad  to  reply  to  them  when
 I  talk  on  the  cut  motions.

 Shri  D.  C.  Sharma  (Gurdaspur):
 The  point  which  the  hon.  Member
 made  so  far  as  Punjab  is  concerned,
 is  totally  unjustified.

 Shri  Harish  Chandra  Mathur:  I
 want  to  know  whether  the  construc-
 tion  of  the  towers  was  stopped  with-
 out  information  to  Rajasthan  or  the
 Bhakra  Board.  What  is  the  account-
 ability  of  the  Bhakra  Control  Board
 to  these  legislatures?

 Shri  S.  K.  Patil:  It  is  rather  very
 unfortunate’  where  these  control
 boards  are  concerned  because  our
 States  have  not  yet  learnt  the  art  of
 doing  werk  together.  In  a  big  coun-
 try  like  this,  it  is  the  first  essential
 thing;  they  have  to  learn  this.  When
 I  say  this,  I  am  not  criticising  the
 State  Governments.  When  we  do
 something  in  co-operation,  all  the
 States  that  are  participants  must
 learn  the  first  lesson  that  it  is  out  of
 co-operation  the  results  will  accrue.
 If  they  have  not  done  so—and  some-
 times  they  appear  not  to  have  done
 so—surely  the  fault  is  not  that  of  the
 Government  of  India.  We  are  not  in
 the  position  of  a  sort  of  a  ring  master
 here  wanting  every  State  to  do  things
 in  a  particular  fashion.  We  can  advise
 them,  but  it  is  their  will  ultimately
 that  will  prevail.
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 Some  hon,  Members  rose—
 Mr.  Speaker:  Order,  order.  Hon.

 Members  know  the  rules  of  procedure
 very  well.  They  must  have  intimated
 me  earlier.  Today,  I  have  no  objec-
 tion,  Pandit  Thakur  Das  Bhargava
 may  first  put  his  question,  and  then
 Shri  Karni  Singhji.

 Pandit  Thakur  Das  Bhargava  (His-
 sar):  Sir,  I  do  not  want  to  depart
 from  the  rule.  We  will  put  the  ques-

 tions  tomorrow.  ‘he  Minister.  ३
 already  seid  that  he  will  make  a  re;
 then.

 Mr.  Speaker:  Very  well.  The  qu
 tions  may  be  put  tomorrow.

 1751  hrs.

 The  Lok  Sabha  then  adjourned
 Eleven  of  the  Clock  on  Tuesday,
 25th  March,  i988.
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